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LOK SABHA DEBATES 

LOK SABHA 

Monday, March 24, 1986/ 
Choltro 3, 1908 (Saka) 

Th, Lok Sabha met 11t 
Bl,ven of th~ Clock. 

(Mlt. SP!!AKER in the ChairJ 

OR.AL ANSWERS TO QUESTIONS 

[Tra111lation] 

Mll. SPEAKER : Shri Tariq Anwar-
Absent. 

The very beainnin& is wrona. 
Shri Sarfaraz Ahmad-Absent. 

AN HON. MEMBER : Shri Sarfaraz 
Ahmad is also conspicuous by his absence. 

MR. SPEAKER : Shri Anand Sinah-
Absent. 

Ghafoor Saheb miaht have told them 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI ABDUL GHAFOOR): 
All of them are in a holiday mood. 

THE MINISTER OF AGRICULTURE 
(S. BUT A SINGH) : All the four bolona 
to Bihar. 

( lnturuptlon,) 

, MR.. SPEAKER : Ghafoor Sabeb, 
you are ready, but there may be connivance 
1mon1 the boo. Mombers from Bibar. 

Shri Hussain Dalwai-Abscnt. 

So, it i1 hat-trick today. 

Dr. T. JCalpana Povf-Abstnt. 

Should I adjourn the H ousc today to 
celebrate a holiday, if you so desire? 

Shri N. Dennis-Absent, 

· Shri Kali Prasad Pandey. Someone 
has to break this chain of absence. 

. SHRI KALI PRASAD PANDEY : 
S1nce I come from Bibar, I 1baJJ have to 
break it. 

Houtia1 problem 

+ 
SHRI KALI PRASAD 
PANDEY: 

SHRI SHANTI DHAR.IWAL : 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state whether 
Government contemplate any positive mea· 
surcs at the Central level or to give suit-
able directions to States to expedite the 
solution to housing oroblem, especia!ly 
keeping in view the growth in population 
and consequent pressure on land? 

{Eng'/Jsh) 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRJ DALBIR SINGH) : With 
a view to removing the housing inadequacy 
and expediting solution of the housioa 
problem, the following measures have been 
undertaken : 

(1) Provision of shelter facilities to 
the entire shelterless population 
by 2000 A.D. as per IYSH objec-
tive has been accepted by the 
Government. 

(2) The level of investment in the 
Public Sector during the 7th Pla.n 
has been raised to Rs. 2.4SS 
crores against Rs. 1,491 crorcs in 
the 6th Plan. 

(3) Under the 20.Point Proarammc 
which is "'ins implemeated a, an 



essential part of State Plans, 
schem~ for distribution of deve-
loped housing sites- 1lrid construc-
tion assistance have been included. 
Moreover. the States are bein1 

, eSli&ted under the tinancin1 ,pro-
. ,1rammcs of Housina & ·urban 

Development Corporation for the 
schemes ·for housing of ecenomi-
caJly weaker sections and low 
income group families. 

[Tra
1
r,slation] 

$Hill KALI PR.ASAD PANDEY : 
Mr. Speaker, Sir, I want to know from the 
hon. Minister whether it is a fact that non-
regularisation of unauthorised colonies is 
also adding to this problem? Herc in 
'Delhi and in tbe''·neighbouring area·s, it has 
been found that ~everal people purchase a 
amaU piece of land for tho purpose of 
constructing a house but instead construct 
hotels by encroaching on public Jand. The 
iDstance of Vikram Hotel is there. Its 
reaistration was done in the name of a 
taouse but it ended up in a hote' worth 
crores of rupees. Therefore, I want to 
, knew whether illegal occupation is also one 
of the basic reasons; and if so, what steps 
does the Government propose to take to 
check it? 

SHRI DALBIR SINGH : Sir, so far 
· at the question of the hon. Member with 
'te1ard to the•regularisation of' unauthorised 

· · c,t;lonies is concerned, the Government is 
constantly seized of the matter. Although, 
·I bad replied to a s;milar question last 
time also, yet I would say t.hat we have 
two schemes of rural sites and urban sites 
in this regard. These schemes are of two 
<types. The first is for the people belong-
ing to ·economically weaker sections Jiving 
in urban areas and the second scheme 

· :which we have is of full assistance. A 
provision of Rs. 577 crores has been made 
for landless workers in the Seventh 
Five Year Plan under which Rs. 500/- for 
site development and another Rs. 2000/-
for house construction have been provided 
for each family. The income ceiling of 
Rs. 350/· in respect oft.he people belonging 
to economically weaker sections Jiving in 

' ''u'rb•ri 'areas · has now been· raised to Rs. 
· "'700.', The loan for, house· conttruction has 

been raised to Rs. S,OCXJ/· as aaainst Rs • 
3,0CIJ/· previously. Tl1oy will bave to rtpa.v 

this amount in 20 to 22 years and only flve 
per cent interest wilJ be charged thereon. 

SHill K'ALI PRASAD PANDEY : In 
my xnain question, l had. asted ahout tho 
possession of su;;h Jand which was purcha· 
sed in the name of house co·nstruction but 
1ater on luxury hotel .came up there. I 
want to know what action does Govern-
ment propose to take in such cases of 
illeaal construction and -the time by which 
action will be taken in this reaard? 

SHRI DALBIR SINGH : If the hon. 
Member give, us specific , information, we 
shalJ inquire into that and Jet him know. 

MR. SPEAKER : The question was 
on something ef se and y-00 are hlttina sixes 
unnecessarily. 

SHRI KALI PRASAD PANDEY : 
Sir, you did not object when si:ites were hit. 
that day. 

MR. SPEAKER : Go on hittina 

SHRI KALI PRASAD PANDEY 
Here is my second supplementary, may I 
know whether non-availability of loans on 
lower rates of interest to the needy people, 
Group Housiug Societies and colonisers 
also add to housing problem ? 

SHRI DALBIR SINGH : I · <h> not 
agree with the hon. Member on this point. 
·We have been doins it all aloq for the 
weaker sections. Besides, a review of the 
20-Point Ptoaramme was again made in 

· 1982. The Central Government . always 
gives dir6Cdom to the Stat.es in tbis .. regard. 
Although !.oJ~ing is a State subject, yet it 
is with a view to c.ater to the interests of 
weaker sections that we, arc celebratln1 the 
year 1987 as •House for the Houselcss' 
InternauonaJ Year and this is the resolve 
of the U.N.O. too. Not only in India, 

· this year is -being celebrated the World 
"O\ler. We have adopted this :appIOach 
keeping -:in· view the· ,bousiq ,problem in ,the 
country and the Central Government \eeps 
a constant watch o~er it. 

{En1/lalt} 

SHIU CHARANJIT SINGH WALIA: 
.. Sir, w, h1wo beon Hstonina tbt alopns tbat 



Cio~ is ccmatr~iq s,o .. m.N;lY 
house• for low income srqup, ~dlp 
income aroup people and tho weaker 
aectiOtlfi 10f tM ,tociety... So -far as I think 
the remedy of this problom·liu. fa. bl'inaiDI 
a le1islation on coiling of urban property. 
So. if:tlac Oovcrnmu.t is realty interested 
to1 solve .chis ,p,oblom may I know wbotlllor 
Goveromenl is ·. briaaing . forward , any 
Mlitlation to put a oeiliq on urba.n 
pMfctt,:7 

SHRI DAL9-IR SINGH : D.ue consi· 
derati.on wiH be paid to the sugestioo 
liven .by hon. Mcmbor., The Govor,nmeat 
makes announcements for the .cconomi11aUy 
weaker sections from time to time and 
fultiHa them too. 

[Bn1Uah] 

SHRI CHINTA MOHAN : The 
Minister in his reply has said that they 
undertake regular check-ups and spot 
fospections. I would, however, like to 
being-to bis notice that in the Kashmiri 
O•to,area, about 30,000 slum dwellers and 
labourers -sleep '>O th,e pavements by pay-
in1 .Rs, 2 per day to the DOA officials. 
Wbat concrete and specific action. do · the 
OGYerM1ent .propose to take to help these 
poor people? 

[Translation) 

SHRI DALBIR SINGH : This prob-
lem is not confined to Kashmcre Gate 
alone, this is being faced everywhere and 
we admit it and we are paying proper 
attention to it. D.D.A. and our Depart-
m•nt ·are dealing with this problem. 

MR. SPEAKER : The for.oign c0;unt-
ries are adopting the latest .technique under 
.wbica bou,ea can ·be cons_tructod speedily. 
Wbv do11't Yo.J.Hldopt that technique? It 

.. 1wiU. po :caoapor too. 

LEn1llsh] 

Are you'"contemplating somethina like 
tbatt·:. By. tut, c:oaatruction can :ht stepped 
up. . 
('f'r1:11Ulatl1J11} 

'. > • 

TH& ·MINISl':Ell! OE UA»AN OEN'.£· 
LOPMBNT (lffal ABDUL GHAFOOR): 

Oral ,,,.,,,,, 

You are rialat~ Sir. Teodets for the COIII• 
tructioa · ot· .12,,QOO ·houses have beeaJ ha~ 
and .a mgh,4>ower .committee.·for this: PW· 
pose bas, also been. constituted wlaich.-i• 
coasidoring the .construction of · prQ ... f•lw· · 
cated ho.uses speedily. as stat-ed by .YQII, 
The tenders are expected to be finalized 
within a week•s time and the work. ii bciq 
entrusted to the big builders like N.B.O •• 
C.P.W.D., etc. Not only this; after the 
tender is accepted, we shaU invito1tho1e 
also who have not fil1ed up the ttnder 
because the problem of housing is a aiaan· 
tic problem. 

MR. SPEAKER : I have seen in other 
countries that very good houses are cons· 
tructcd through .this technique. 

SHRI ABDUL OHAFOOR : Yes, Sir, 
we are taking steps in that very direction. 

Recruiting agents under Emigration 
Act 

•415. SHRI MOOL CHAND DAGA: 
Will the Minister of LA BOUR be pleased 
to state : 

(a) whether after enforcement of the 
Emigration Act, 1983 Government pubJi~bed 
a directory of the registered recruitina 
agents; and 

(b) the number of recruiting agents 
registered for carrying on the business of 
recruitment of Indian workers for the 
purpose of employment in foreign countries 
who were found guilty of entrapping people 
in their clutches and expioiting them after 
the enforcement of this Act? 

[English] 

THE MINISTER OF Sf A TE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA): (a) Yes, Sir. The Directory 
of registered recruiting agents (in two 
volumes) has been published and the same 
bas been placed in the Library of tho 
House. 

(b) Irregularities such as forgery of 
.papers. subst,itution of contracts, e~action 
of motley. forgery of visa. recruiunent 
without proper documents. etc. were noticed 
tohave been committed by 22 registered 
qent~. Jn ""*r~ce with the pr,o-,isions 
I#: ,tbe. Mt; . rqisttat.ion cettiOQlltea. Wt 
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beetl suspended in 20 cases and in two 
cues the certificates have been cancelled. 
A• soon as irregularities are noticed, the 
. matter is taken up with the police autho .. 
rities, Indian Missions abroad and also 
with the parties concerned. 

[Translation} 

SHRI MOOL CHAND DAGA : Mr, 
Speaker, Sir, I invite your particular atten .. 
tfon to the reply given to part (b) of the 
question which reads : 

[En1lirh} 

"Irregularities such as forgery of 
papers, substitution of contracts, 
extraction of money, forgery of 
visa, recruitment without proper 
documents etc. were noticed." 

Are these irregularities? These are 
illeaaJitics and not irregularities. Let the 
Minister tell this House, whether these are 
irreaularities or illegalities? 

[Tran,lat,on} 
I do not know what reply has been 

prepared by the Secretary. 

MR. SPEAKER : Do you think that 
lhe Secretary has prepared the reply and 
not the hon. Minister? 

SHRI MOOL CHAND DAGA : I did 
not aay so. Wb.itever work the hon. 
Minister does is good, but he simply reads 
out the reply handed over to him for he 
is a disciplined and nice man. Are these 
irreaularities or offences? 

[£n11i&h] 

These are offences committed by these 
people and you say that these ar~ irregula-
rities. 

[Tran,lation] 

I have not received reply to my 
41ueation. 

MR. SPEAKER : First you get reply 
to that point. 

( Interruptions) 

SHIU MOOL CHAND DAGA : All 
risllt. Tiit Alficulture Millister is aivin.1 

assistance. You should endeavour to 
arow more food. 

MR. SPEAKER : There also,· tlM 
Jabour is needed. 

SHRI MOOL CHAND DAGA : I had 
asked as to when the Directory was com-
piled by you. At the same time, I bad 
also asked the number of recruitina qents 
who were awarded punishment and those 
who were chalJaned for entrappin1 people 

. in their clutches and extracting money from 
them, committing excesses and indulgina in 
exploitation of those people? This was 
my question and you kindly reply to it. If 
you are unable to reply to it today, you 
can do so later on. 

MR. SPEAKER : That is enou1h, 

SHRI MOOL CHAND DAGA: Mr. 
Speaker, Sir, will you not aive me 
protection? 

[E,igl/sh] 

SHRI P. A. SANGMA ; Sir, this 
word •irregularity' bas been used because 
unless we inquire into the alleaations and 
unless it is proved beyond reasonable 
doubt, we cannot call it •illegal'. That 
is why the word •irregularities' is delibera-
tely used. This is so ~ar as the registered 
firms are concerned. As far as the speci-
fic question that the hon. member has put 
regarding the number of individuals, as on 
30.6.1985 (which is the onJy figure I have 
aiot), 223 complaints have been received 
against individuals, out of which 204 have 
already been acted upon. 

SHRI MOOL CHAND DAGA : You 
have already answered earlier on 23rd 
August, 198S that 143 recruitina agencies 
arc under inquiry since the enforcement of 
the Emigration Act, 1983. 1008 rccruiti111 
aacncies have been registered so far and 
inquiry is held when serious complaints arc 
received. 

( Translat/011) 

In reply to a supplementary, you had 
aiven an answer that since 30.12.IS, 143 
cases bad been registered under this Aet. 
It is now mor• than two yea.rs, pleue tell 
me what happened to those ea .. &. 

(I11terruptlo.1) 



This has been· puhllsed in Hlndu,tan r,.,,. 
( lnterrupttoru) 

MR. SPEAKER Da1aji, you put 

Ora/ Auw,, ' to 
the proaress of the inquiry :hat is aoina on 
for the last two years? 

[En1/ial,} 

your question. MR. SPEAKER : The question itself 

SHRI MOOL CHAND DAGA : I 
want to know what Jtas been the result of 
inquiry instituted against 143 Recruiting 
Aaents since 30. 12.83? 

MR. SPEAKER : You have put the 
'IUCStion, let him reply now. 

(Interruptions) 

SHRI MOOL CHAND DAGA : You 
wilJ simply say that you have already put 
the second supplementary, and I know the 
mind of your goodself, you are always kind 
to treasury benches. 

[&1/ish} 

Over one thousand cases of fraud and 
cheatina have been registered for the past 
3 years against recruiting agencies who 
have been exploiting innocent and illiterate 
labourers seeking jobs abroad, mostly in 
the Gulf countries and the details of these 
tbin1s have appear in 'Hindustan Times', 
dt. 27.10.1984. 

{ Translatisn] 

MR. SPEAKER : The House is of 
the view that I am, particularly, more kind 
or Shri Dagaji. They arc saying why don't 
you stop him. What should I do? Whom 
should I accept as right-you or them? 

( lnrerrup1ions) 

SHRI MOOL CHAND DAGA : It 
is your kindness that I am asking the 
question. 

( lnterrup1 ion,) 

You are talkina about thousands of 
people. 

[lb,gll&h] 

Where are those case.s pending? 

[Tramlatlo,r] 

Who are the people whom you have 
awarded imprisonment. What has been 

is lost. What can I do to help Daaaji ? 

SHRI P.A. SANGMA : Sir, the hon. 
members should go by the figure which I 
have furnished to the hon. House and not 
by what has appeared in the •Hindustan 
Times'. I stand by the figure that I aave 
to the House and not by what has appe-
ared in the •Hindustan Times'. The hon. 
member has asked about the results of 
these investigations. I can only say that 
investigations are in pro;rcss. 

AN HON. MEMBER : For the last 
lhree years. 

SHRI SOMNATH RATH : Sir, when 
permission was given to the recruitinc 
aeencies to recruit labourers to be sent 
abroad, one of the conditions is that they 
cannot recruit the workers throuah sub-
agents, 

Is there any information with the 
Government that some of these recruitin1 
agencies have engaged sub-contractors, 
collected huge amounts and some of them 
were sent abroad and some were not? So 
what action the Government is aoina to 
take against them ? 

MR. SPEAKER : And ask them why 
this delay of three years also ? Why 
didn't you ask that question ? 

SHRI P.A. SANGMA : There are 
construction agencies who have their own 
construction projects overseas. They u~ed 
to recruit their manpower through sub-
agcncies which are not registered with us 
and because, they are not registered with 
us, some of the workers were 
cheated. These were brought to our 
notice and the hon. Member had him-
self brought one case to our no-
tice. We have now decided and we have 
banned the recruitment by those aaencies 
through sub-agencies 

AN. HON. MEMBER : Why there 
is three years• delay ? 

( J11rerruf'tloM) 



S!Jlli PRJY A R.ANJA.N DAS MUNSI: 
May t know from the hon. Minlster. in 
viow of tho policy of the Oovetnment of 
India today to treat such kind of clements 
Jike the Jabour students and other activity 
work~ra engaged in various fields as a part or' tqe human resources and the entire 
scheme in terms of sending them to Gulf 
•reas and ,to help them to get jobs, etc. 
wluch is a partial export of human resour-' ,. ~•. whether the Government is receivini 
cQmphuiits year after year about the fraud, 
c)?.ioa~i~J· etc. Mr. Speaker, Sir, in my 
constituency, nurses were recruited in the 
G:ulf countries. Ten were recruited by sub-
aa~ls and five wore not deyorted back at 
aU. · They were sold somewhere for im-
moral traffic. 

Now, I would like to know from the 
hon. Minister, io view of that, whether the 
Government will totally abolish this system 
aod should appoint a sort of National 
~ncy,· monitored by the Government it-
1olf .to channelise the whole system to send 
people. abroad for partial or casual emp-
Lo1mcnt to these countries ? That is pre-
cisely my point. 

~HRI P.A. SANGMA : Sir, we are 
awa~c of these problems and in fact, in 
f1,1ture our auempt is to have the export 
o{ n;aanpower from the Government to 
Gov.ernment basis. We have a written 
agreement with the Government of Qatar. 
w·e are also negotiating with other coun-
tries and once we reach a bilateral agree· 
JllCnt, these Governments will place the 
requirements with the Government and 
unless the importing countries aaree, we 
cannot impose on them. That is my ans 
wer. 

S.HRI PRIY A RANJAN DAS MUNS I: 
How does this bilateral aareement come 
into the picture ? 

( Int.errupt ioru J 

SHRI P.A. SAN.GMA : I .am com-
in1 to that point. Tbereforo. once . this 
~mu to us we will giVie it to the ·state 
Qovemme:nt Cor.poeations. We have these 
llis · ~te Oovornment Corporations all 
over tho country at tbe momeat in Kerala, 
1'.amll. ~adu, Maha.r.a1htra, P:unjab, Har· 
yaria and Orissa. Se>, we will in · future 
try te channelise export of our manp~wer 

t~r9uah, '•. tb~ Sl~t Oo:vcr~,.O\ Cml)9ra· 
tions. 

MR. SPEAKER : It is all ri,lat 
now. 

(lnttrruption,) 

SHRI,SARAT D.EB: I want io ask 
you what is Jl;lc difficulty in formulaOQI.·,& 
na.tional agency ? 

( Jntur11ptions) 

MR. SPEAKER : Tbe.y want to have 
a national aaency. C•n you do somothin1 
abo,ut it ? 

(Interruptions) 

SHRI P.A. SANGMA ; I wiH be verY 
frank. It appears to be a very good idea 
to have a national agency for the export 
of manpower. But export is such a thiri1. 
and due to my background in the Com· 
merce Ministry, r can say something about 
that. This exporting business i& not an 
easy job. One, has to take lot of initiati-
ves. One has to have lot of contacts .out-
side. And it is not such an easy job. 
Therefore, we Just want to e;,;.perime,t 
first. 

( lnturuption1) 

MR. SPEAKER : I would like to 
say this. I am also very mucb seized of 
the situation. I will like Shri Sangma to 
take some more active ate.ps regarding this 
problem. Oth.crwise, it wi II be too late 
before we do somethin1 about it. Thtrc 
is a couplet in Urdu. 

"Mana ke taga/ul na karo1e lek;n. 
Khak lro jayenge lrum 111mko klrabar 

hOlle talc." 

It is something which has to be tackled 
on a war footing. There a,re some com· 
plaints to me also, and I · have sc nt them 
to varioll8 aa'11Cies. Tl;leso people are 
being defrauded to the extent of lak~,of 
rupees. Poor and innocent people sell 
their land; they come ~nd pt.CM&ted. 
There has to be some action on a war 
footing; to take .care of 1his;. 

SHRI PRIYA RANJAN DA-S MONSI: 
Thank you. Sir, 

( fntU.ntpll•IQ) 



,,,., . ..,,,,w.,, 
·M&,,1SMMBR.: .I.know. We*-ll.ha¥e 

• 4Catf4Rf!Jdllr diacuuion. We aball ,bue a 
•*'81ioa n drit. (lntm11,t/QIII) I will •e. ·• discus1ie111 ;oa, it. This aeeds some 
IIIOH ·probf,q. . rl ,fbink, Mr S&qma · is . an 
fD~man. Me will look ioio ·it whh 
bis full eneraY. 

Now'·Question No. 4t,--Mr. Yash· 
wantrao 'Oadakh Patil is not . preMDt. 
N'e,tt1 ·question---Mr. Banwari · Lal Baitwa. 

, /Tr11111lation] 

Cop1ulta11.c;1 auq otb&ir Hni~e• rca-
, ·cleNd by Natl~I Build.lqs Or1anl· 

ntlou 

·,•4l7. SHRl BA~WARI LAL 
~.BAIR.WA : WilHht Ministet of lJRBAN 
·DEVELOPMENT be pleased to state : 

(a) the number of designs available 
with· the National Building Orsanisation 
for the construction of houses in urban 
areas as well as in rural areas; 

(b) whether G,.overnmcnt agencies like 
: thf. Delhi Development Authority/CPWD 
. etQ..· obtain models, designs etc. of houses 
or take some other helP, from the 
N.B.O.; 

. (c) whether the programmes of the 
· N.B. 0. are to be confined only to rural 
areas; and 

(d) the organisations/bodies to whom 
the N.B.O. has render.:d consultancy or 
other kind of services during the last ten 
years and what remuneration was received 
by it irt lieu thereof ? 

[English] 

THE MJNISTER OF ST ATE IN 
.,THE .MINIStRY OF U~BAN 

, :OBY £.LOP MENT (SH.RI OAiBIR 
.· .~INQIJ) :, (.a) 166 dUferen.t desia,;1.s of 

,' ~~ tor. µrban areas and 8 l dif(<,rent 
.d~~ians,p' low cost houses for ruraJ areas 
arc available with- the Nationar' Buildinas 
01pniaation. 

, , , (~,) .N.B,p, bci~ a roscuch s1,1pport 
. ::P.W1'~~to~jnJh6 ~ld, of low,. ~t bous-

:, .JJ'J t.q4 b~lwo, .t~w>~91>'•: h, -~~vice is 
t0\llbt b)' Govornment a,on~ies ·whenever 

felt necessary. 

. (") 'I'he programmes of the Nati()nal 
9ui1dinas Or;attfsation cover both riltal 
and urban areas. 

(d) The National Buildings Otpni· 
sation does not take up consultancy work. 
It provides techn icaJ advkie and ,uida~ce 
free of charge. 

[Tran,/ation] 

SH-RI BANWARI LAL BAIIlWA : 
.Mr. Speaker, Sir, in his reply, tho .bon. 
Minister has stated that the N.B.O. ,has 
prepared 247 designs of houses. I would 
like to know from the hon. Minister ,tbe 
number of designs the Central Government 
have recommended to the State Govern-
ment of Rajasthan, how many of them 
have been used by the State Government 
and to what e:ittent they have been success-
ful or unsuccessful ? 

Sir, my second supplementary is whe-
ther the hon. Minister has got a survey 
conducted as to how many peopJc are 
working in construction industry perma-
nently and temporarily separately. It is 
a type of industry where maximum number 
of workers are employed. Also what wouJd 
be the design of the houses for those wor-
kers who undertake construction work in 
their own viJlages in the wake of natural 
calamities like drought and flood. 

SHRI DALBIR SINGH : Hon. 
Speaker, Sir, the hon. Member bas been 
informed about the number of designs 
N.B.O. has recommended for R.ajasthan. 
So far as our new techoology is concerned, 
N.B.O. conducts research from time to 
time and suggests what type of low cost 
houses can be constructed whether it is in 
rural areas on in urban areas. For Shis 
purpose, the N.B.O. has produced a 
documentary film last month in regional 
Janguages which educates the people, 
whether they are in urban areas ot iii rural 
areas. about the technique to be adopted 
for constructing · durable houses at ,Jow 
cost. N.B.O. has coverod under its re· 

· se1u·ch not onfy ecology and weather but 
also the natural surto·uodings oltainlna in 
a particular area and it tells the people 

;.:how . cuap , aed d.Ut,able bou••• ,;ean be 
b\lilt. As roaards the hon. Member's 
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'lUNtion about Rajasthan, we are 11vin1 
dircetions to the N.B.O. from time to time 
to inform the people about this new pattern 
and new technolo1y not only in Rajastban 
but tbrou1hout the country & also give de-
monstration thereof in the Union Terri-
tories as well. 

SHRI BANW ARI LAL BAIR WA : 
Mr. Speaker, Sir, my question has not 
been replied to fully. I had asked whether 
any survey has been conducted to find out 
the number of people working in this in-
dustry permanently and the number of 
those who take to this work temporarily in 
the wake of natural calamities befalling 
tboir villages 1 The labourers of our 
R.ajasthan have their contribution to the 
country as a whole. Delhi was, perhaps, 
built by these people alone. I want to 
know whether the Government have con· 
ducted any survey in this regard 1 If so, 
what arrangement has been made for their 
housine? 

The cost of material is steeply rising. 
The prices of cement, bricks and lime are 
1oins up. Do you get the cost of material 
reviewed as it docs not suit them now? 
How will you construct houses on the 
fixed cost 1 In our rural areas, the 
people construct l(uchcha houses. Will 
you make some arrangement under which 
the people who cannot afford a higher 
cost could &et their houses built under 
this technique ? 

MR. SPEAKER : Bairwa ji, the diffi-
culty is that your point has not been 
understood hecaus~ you are doing two 
things simultaneously and hence every-
thing has been mixed up. You are really 
1reat, you are chewing paan and at the 
same time you are putting the question as 
well and it is due to this that your point 
has oot been understood. You do only 
one thing at a time. 

SHRI BANWARI LAL DAIRWA: 
Hon. Speaker, Sir, you keep a close watch 
on everybody and my thanks to you for 
that, I wanted to know the number of 
labourers working in this industry perma-
nently and temporarily separately ? 

Secondly, thos, who work in the in-

dustry temporarily either sleep ·oa tb• ro-
adsides or in the open. Do you ba•• 
any scheme to provide them with Cempor• 
ary housina facility and meals ? If so, tile 
nature thereof and if not, whether Govem-
ment propose to formulate a scheme in 
this reaard ? 

SHRI ABDUL GHAFOOR: No 
such survey has been conducted. Tbe 
houses which are under construction are 
being constructed by different builders. 
Some houses are constructed by Govern· 
ment Agencies, some arc built by the pri-
vate builders and some people aet their 
houses constructed themselves by ompJoy-
ing some labourers It is very difficult to 
teU who is constructing the houses, how 
many labourers are engaged in the cons-
truction activity location-wise and where 
are they living. In my view, this is not 
an easy job. 

If you want, I can aet and give you 
the fiaurcs relating to the number or la-
bourers working with the Government 
Agencies, but I do not have figures and 
names of the places in the country where 
houses, hotels and courtyards are b1in1 
constructed or all such activities are b1in1 
carried out. 

SHRI BANWARI LAL BAIRWA: It 
is very necessary to act a survey conduc-
ted. 

SHRI ABDUL GHAFOOR : We 
have written to the Finance Minister to 
declare the construction work an Industry 
and then all t!iese things would be covered 
under that, but it has not been declared an 
industry as yet. 

[Englbh} 

DR. V. VENKATESH : The hon. 
Minister in his reply has stated that the 
National Buildings Organisation bas 1ot 
certain desians with it-one hundred and 
sixty-six for urban areas and I l different 
designs of low cost houses for rural areas. 

I want to ask the hon. Minister, whe-
ther anything is beina done by this Oonrn-
ment for the rural people, because when we 
ao to the rural areas-I come from a rural 
ire" and l t11c;,w it als<>-w, find tbat t.,. · 
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are twenty to thirty families which live 
under the trees. There are . thousands of 
them like that, I would, therefore, like to 
know if anything is being done by this 

·Government co solv~ particularly the hous-
ing problem of r:ural areas. In each and 
every village we find many people without 
proper housing. It is a basic necessity. I 
therefore, want to know if there is any 
attempt on the part of the Government to 
do something about the rural people. 

SHRI ABDUL GHAFOOR : Already, 
a reply has been given. But if the hon. 
Member wants to know, whether in the 
whole country all of a sudden something 
has been done by the Government, to 
solve the housing problem, or if the hous-
ing problem is going to be solved, that is 
next to impossible. Some pro\·ision has 
been made in the Plan. We are trying to 
implement. the plans. 

For example, we have been saying ••. 

MR. SPEAKER : Cut your coat 
according to your cloth. 

SHRI ABDUL GHAFOOR : There 
are two-three types of assistance that are 
given by the Government. One is under 
the 20-Point Programme. You know that 
housing is a State subject. The Centre 
cannot build houses for all those persons 
who are living in this cou1;try, from Delhi. 
It is the responsibility of the State Govern-
ments. They arc given some assistance 
by the Centre and they are 
moving accordingly. Some of the States 
have marched ahead like Andhra Pradesh, 
Kerala. But soire of th<! State..s are lagg-
ing behind. They do not allocate money 
for house-sites. We give loan assistance 
for 20 to 25 years at 5 . per cent rate of 
interest. Hut some of the State Govern-
ments are not utilising this money. Some 
of the Stales are utilising it very well. So, 
the Centre cnn only g,ve advice. It does 
not mean that the Centre should build 
houses throughout the country. 

Selection of Films for Film Festiva I 

"'4J8. SHRI SUR ESH KUR UP : Will 
the Minister of INFORMATION AND 
BROADCASTING be. pleased to state ; 

(a) whether he is aware that the quality 
of the films screened in the Hyderabad 
Film Festival was low; 

(b) whether there is any sel~ction 
committee to select films for film festivals; 
and 

(c) if so, the names of the members 
of the Committee and mode of their 
selection? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GAD-
GIL) : (a) The quality of the films 
shown at Filmotsav '86 Hyderabad was not 
low. 

(b) and (c) The films for the Main 
Section of Filmotsav' 86 were selected by 
a Selection Panel consisting of Shri U. 
Visweswara Rao (Chairman, Andhra Pra-
desh Film Chamber of Commerce), Shri 
D.K. Samarsimha Reddy (Director. Nati-
onal Film Development Corporation), 
Shri R.K. Pal(Representative of Federation 
of Film Societies of India), Shri PK. Nair 
(Director, National Film Archive of India), 
Shri 8. B. Iyer (Director, Ministry of 
External Affairs) and Shri A. Viren Luther 
(Executive Director, Directorate of Film 
Festivals). 

The criteria adopted by the Selection 
Panel while selecting the films were that 
the film should have won an award or 
screened in an International Film Festh·al 
or should have been made by a renowned 
director or should be of artistic merit in 
terms of thematic content and use of cine-
matic technique. 

SHRl SURESH KURUP : The Minis-
ter has evaded answer to my question. The 
point is that the selection panel can only 
select the film that is screened before them. 
And many of the films that were screened 
for selection were mediocre films 
and were produced three to five 
years back. There is a Directorate of 
Film Festiva 1. They could see to it that 
the foreign films produced just a year be-
fore, come to this country. But you screen 
films that were produced three to five years 
before. It is an international film festival. 
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For that the Directorate should do some 
loaning also. What they are doing is that 
they are requesting the embassies of foreign 
countries and these embassies dump what-
ever films they like on us. I would like to 
know: how many foreign films were screen-
ed in Hyderabad Film Festival ? Of these, 
bow many films were produced in 1985 ? 
What measures the Minister would like to 
initiate that in future festivals new and 
uptodate films are screened. 

SHRI V.N. GADGIL: One thing we 
must remember first is that this was the 
non·competitive film festival. Naturally 
in a ,competitive film festival, there is a 
greater response and more entries. With 
regard to lobbying it is not correct that 
the Film Festival Directorate just write to 
the foreign embassies. The representatives 
of NFDC and Film Festival Directorate 
go abroad, meet various people and try to 
get films. · You may say that this effort 
should increase, But it is not correct to 
say that no effort has been made. As for 
the content of the Festival, there were 82 
films in the Main Section, 22 in foreign 
retrospective, 21 in Jndian panorama and 
28 in Indian retrospective. 

Out of 81 foreign films, as may as 34 
were those which were award winning and, 
therefore, it cannot be said that the quality 
of the films was low. 

As far as getting the. latest films is 
concerned, this is a difficulty of a11 film 
festivals because there are certain other 
interests and naturally the producer Jooks 
from that point of view. Therefore, alth-
ough we make an effort to i?et the latest 
films, it is not always possible to get the 
latest ones. Hut we try to get. 

SHRI SURESH KURUP: Sir, this 
is not my second supplementary. My ques 
tion was how many iilms were screened in 
1985 which were prcduced in 1985. That 
is not answered .•. (lnte,ruptio1,J . 

MR. SPEAKER : Does not matter. A 
quality film is never old ... 

( lnJerrupt ion) 

PROF. MAD HU DAN DA VA TE 
Tb1r1 is no age for the film. 

.. 
MR. SPEAKER : A thina of beauty is 

a joy for ever. 

SHRI SURESH KURUP: What is 
this. Sir ? I want to get an answer for 
my question My question was ..• 

( lnzerruption) 

PROF. MAOHU DANDAVATE 
There is no retirement age for beauty. 

SHRI SURESH KURUP : You should 
protect me, Sir. My question is not ans-
wered (Interruption). 

SHRJ V. N. GADGIL 
already answered. 

I have 

SHRI SURESH KURUP: My ques-
tion was how many films were there which 
were produced in 1985 and which came 
out in 1985. 

SHRI V. N. GADGIL : I cannot say 
specifically how many were of 1985 but I 
can say that there were many films prod-
uced during the last five years. 

MR. SPEAKER : Film is a feminine 
gender and you cannot ask for its 
age. 

AN HON. MEMBER : Just like a 
lady. 

SHRJ SURESH KURUP: If you arc 
satisfied, then I am also satisfied. My 
second supplementary is that the Govern-
ment spends about Rs. 30 lakhs to Rs. 35 
lakhs on tri, ~ort of a festival. There-
fore, it is 11,',:,·ssary thal there should be a 
proper Director who is given a reasonable 
tenure in the Film Festival Directorate. 
Now there is no Director for this Festival 
Directorate. There is a so-called Assis-
tant Director who has been sent to the 
Hawaii Film School in order to get her-
self qualified for the post of Director at 
the cost of the exchequer. She has been 
given Rs. one lakh for fellowship. I would 
like to know what is the criteria for appoin-
ting this sort of an Assistant Director. 
What is the qualification of. the present 
Assistant Director who has been sent 
abroad to the Hawaii Film School on a 
fol.lowsbip of as. one htkh ? 
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SHRI.V.. N. GADGIL : Sir,. as far 
as the posJ of Director. Film F~stival is 
concerned,' it is quite a high-ranking, post 
and, therefore, it is advertised and" circu-
lated and in that we consult the Bureau 
of Public Enterprises also. Therefore, it 
is not as if we send somehody 1or some 
training with a view to appoint hin;t., It is 
a post for which consultation wit.b the 
Bureau is necessar.r.. Then it is consider· 
ed by tho Minhtry since it .is a very hiah· 
rankini post. 

SB.RI SURESH KURUP : What about 
Hawaii, Sir? My question · was -what is 
the qualification of the Assistant Director 
who has been sent to the Hawaii Film 
School for rurthcr study. What is the 
criterion regarding appointment of such a 
Director with rcsard to cinema ? 

SHRI V. N. GADGlL: I have alre-ady 
said. I do not know which 1:ase he is re-
ferring to, but nobody is sent abroad with 
a view to· later on appoint him a., Director. 
As I said, a certain procedure is adopted 
for appointment as Director. 

SHRI SURESH KURUP : Sir, my 
specific question was why ... ( lnterrup1io11) 

MR. SPEAKER : There is no question· 
now. You can send another notice saying 
with which one you are concerned, and 
then he will 'give the answer. 

SHRI SURESH KURUP: My ques-
tion was, Sir, what is the present ... 

( Jruerruplion) 

MR. SPEAKER : It is all right now. 
I cannot have a running commentary on 
this. 

SHRI SURESH KURUP : Sir, the 
prttsent Assistant Director of the Film 
Festival Directorate has been sent to the 
Hawaii Film School for further study. 

SHRI V; N. GADGJL: This person 
who has gone is a Joint Director. He has 
gone on fellowship. · The Government is 
not spending any money for him. 

SHRI SURESH KURUP: It is he 
or she, Sir ? 

. 
MR. SPEAKER : · Are you concerned 

with the Joint Director or with he or she ? 

SHRI BHAGWAT JHA AZAD: Hi 
or she, they are equa( now. 

all ~· 

MR. SPEAKE~ . Nowadays they 
are equal. 

AN HON. MEM.BER : But they are 
not the same, .. 

Fiahing harbour projects in Maharashtra 

"'419 SHRI S.G. GHOLAP : Will 
the Minister of. i.\GRJCULTURE b• 
pleased to stale : 

(a) whether Mirkarwada Fishin£ 
Harbour in Ratnagiri di'itrict of 
Maharashtra was approved long back, 
and if so, what is the progress of lht 
project; and 

(b) whether Maharashtra Government 
have also submitted several other pro-
posals for fishing harbours like Satapati, 
Dahanu for the sanctson of Union 
Government. and if so, the action taken 
thereon ? 

THE MINISTER OF STATE IN 
THE D'EPARTMCNT OF AGRI-
CULTURE AND COOPERATION 
(SHRI YOGENDRA MAKWANA) : 
(a) Yes, Sir. The fishing harbour 
at Mirkarwada was sanctioned in 
April, 1977 and 80% of the work has 
been completed. 

(b) No, ' Sir. These proposals were 
prepared by the Central Institute of 
Coastal Engineering for Fishery, 
Bangalore (CICEF). They were sent to 
the State Government for scrutiny and 
acceptance of the proposals and sharing 
of cost as per approved pattern. Because 
of financial constraints, it is not possible 
to take up the implementation of these 
projects for the present. 

SHRI S.G. GHOLAP : It is said that 
the Central Institute of Coastal Enaineer· 
ins for Fishery has prepared the list of 
some projects and those projects are se~t 
to the States for their approval. What 
about the States ? May I k.now whether 
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they have accepted the proposaJs ? .What 
are tbe proposals ? 

SHRI YOGENDRA MAKWANA: 
127 projects have been sanctioned : 5 
major, 26 minor and 96 small landing 
centres. Out of this 4 major, 9 minor, 
and 73 small landing c~ntres have been 
so far commissioned. 1 major, 17 minor 
and 23 landing centres are under construe· 
tion. If the hon. Member is interested to 
know at what stage they are lying, I can 
tell him about the position. I have got 
the Statewise list. 

MR. SPEAKER : You can lay il on 
the Table of the House. 

SHRI YOGENDRA MAKWANA : 
Yes, Sir. I will lay it on the Table of the 
House. 

SHRI S.G. GHOLAP: Which are 
the major projects which have been 
accepted and recommended for 
construction ? 

SHRI YOGENDRA MAKWANA: 
That I am going to put on the Table of 
the House. That is what I said. 

PROF. MAOHU DANDAVATE 
You are putting everything on the Table. 

SHRI YOGENDRA MAKWANA : 
It is a long list. If you are interested I 
will read it. 

MR. SPEAKER : Not everything. I 
will not allow it. 

SHRI S.G. GHOLAP : 2 major 
projects are under construction. Out of 
that, Mirkarwada has been accepted in 
1977. Still it is incomplete. What about 
its progress ? When it wilJ be completed ? 
Next is Sasoon dock harbour which is in 
Bombay itseli. It is also held up, What 
action has been taken by the Government 
to complete it ? 

SHRI YOGENDRA MAKWANA : 
So far as Sadoon dock harbour is concern-
ed · it was in the high court because the 
people living in Colaba objected to it and 
now there is a dispute between the con"' 
tractor and the Government and therefore 
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it is p~n~ing. So . far as Mirkarwada is 
concerned, it is also pending because there 
w8'S some dispute and now it will be 
finished as early as possible. · 

SHRI K.S. RAO : Machilipatnam 
port in Andhra Pradesh is one which has 
got more than thousand years' history. 
Machilipatnam sea coast is not tapped so 
far a'> fishing is concerned. There is a 
proposal to have a fishing harbour there. 
I understand that proposal has been sent 
to the Minister. May I know from the 
Minister at what stage it is and whether 
the Government will expedite the sanction 
of the fishing harbour ? 

SHRI YOGENDRA MAKWANA: I 
said this earlier also. There is a constraint 
of funds. Therefore at. present we are 
not considering many of the projects. But 
so far as the projects which are sanctioned 
is concerned, we are taking them up as 
early as possible. 

MR. SPEAKER : Panigrahi-Q 420. 

SHRJ CHINTAMANI PANIGRAHI: 
You can understand the plight of Orissa, 
Sir. My que&tion is No. 420. 

L Tra11slation] 

MR. SPEAKER : Panigrahiji, as is the 
number, so is the question. 

[English] 

SHRI CHINTAMANl PANIGRAHl : 
Though it is Q No. 420, I must express 
my thanks to the Minister, that he has 
agreed to answer it. 

[Translation] 

MR SPEAKER : He is really taking 
it as 420. 

L English} 

New T. V. Centres In Orissa 

*420. SHRI CHINTAMANI PANJ-
GRAHI : Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state : 

(a) whether Government have decided 
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to set up new TV transmission centres in 
Orissa during the Seventh Plan; and 

(b) the total amount to be spent in 
setting up of these TV transmission 
centres ? 

THE MINISTER OF STATE OF 
THE MINlSTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
GADGIL) : (a) and (b) Yes, Sir. Estab-
lishment of one high power (IO KW) and 
eight . Jow power (100 W) TV relay 
transmitters in Orissa, at an estimated 
Capital expenditur~ of about Rs. 4.30 
crores, has been included in the VII Plan 
of DoJrdarshan. The VII Plan 
also includes a scheme for s tting up a 
full-fledged coluur TV Studio Centre with 
satellite uplink facility at Bhubaneswar, 
at an estimated Capital cost of Rs .. 16.09 
crores. 

SHRI CHINTAMANI PANIGRAHI: 
Sir, I am thankful to the hpn. Minister 
for, at least after long years of our 
efforts, the establishment of one high 
po\\ er and eight low ·power TV relay 
transmission centres ;n Orissa has been 
included in the Seven·h Plan and also in 
Bhubancswar itstlf a full-flt:Jged TV 
Studio has also been included in the 
Seventh Plan I would like to know from 
the hon. Minister which are these eight 
low power TV relay transmission centres 
and one high power transmission centre 
which have been selected to be included in 
the Seventh Plan and how many proposals 
have come from the State Government for 
this purpose. 

SHRI V.N. GADGIL : Sir, the TV 
studio with uplinking satellite facilities 
will be at Bhubaneswar. a high power 
station will be at Bhavanipatna and the 
eight low. power stations will be at 
Baripada, Sundergarh, Bakshwar, Keon-
jhargarh, Bolangir, Phulbani, Jeypore and 
Chattarpur. These ~re included in the 
Seventh Plan. 

SHRI CHINTAMANI PANIGRAHI: 
May I know from the hon. Minister that 
so far as radio coverage and doordarshan 
coverage of population in India is con· 
cerned, whether the Minister would be 
able to tell us that in Orissa it is the 
lowest 1 Will he give a comparative 

statement of information in respect of all 
the different States so far as Orissa is 
concerned 1 Is it not the lowest ? 

SHRI V.N. GADGIL : Sir, about 
radio off-hand I cannot say. With regard 
to Doordarshan, at the end of the Sixth 
PJan period the coverage in Orissa popu-
lation wise will be 52.5 per cent and when 
all the schemes that I have already 
mentioned-one high power and eight low 
power transmission cen.tres-are com-
pleted, the coverage will go up to 81.58 
per cent of the population. 

(Interruptions) 
S cienlific cultivation of betel leaf 

*426. SHRI SATY AG OPAL MISRA: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the steps Government have taken 
for promotion of research on betel leaves 
for its scientific cultivation; 

(b) the details lhereof; and 

(c) the achievements made so far for 
the scientific cultivation of betel leaves ? 

1 HE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) lo (c): 
A statement is given below. 

Statement 

(a) The Indian Council of Agricultural 
Research is operating an ad hoc Coordina-
ted Research Project on Betelvine diseases 
since 1981. The Project is operating at 
9 centres located in different agro-climatic 
regions of the country. Apart from this, 
the Nalional Botanical Research Institute 
(NBRI) Lucknow of Council. of Scientific 
& Industrial Research is also conducting 
research on this crop. 

(b) The ICAR ProJect is aimed to 
develop suitable control measures for 
major diseases of bctelvine and tisJue 
culture for multiplying improved _types, 
NBRl is concentrating on co1lection and 
preservation of germplasm besides studies 
on nutritional and water requirements. 
post:harvest technology of pan leaves arid 
control of diseases. 
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(C) (i) About 801ypes of pan leaves 
as aermplasm resource have 
been collected so far out of 
which ptomisiag varieties for 
different betelvine growing are-
as have been identified. 

(ii) Varieties resistant/tolerant to 
major fungal, bacterial, nema-
tode ·diseases have also been 
identified for large scale 
adoption. 

(iii) Jntergrated control measures 
through use of disease-free 
planting material and other 
practices have been developed 
for control of major diseases 
of this crop. 

(iv) Useful recommendations have 
been made on fertilizer and 
water requirements of the 
plants and tackling of post-
harvest technology problems. 
. 

SHRI SATYAGOPAL MISRA : Sir, 
.. the point is that West Bengal produces 

three-fourths of the betel leaves of the 
country. I would like to know whether 
the Government will take positive steps 
to set up one full-iledged betel leaf 
research project in West Bengal. 

SHRI YOGENDRA MAKWANA: 
Sir, there arc coordinating research 
projects which are caking care of this. 

SHRI SA TY AGOPAL MISRA : My 
second Supplementary is that the Govern-
ment has given some assistance to rnmc 
aaricultural universities for the scientific 
research of betel leaves. I want to know 
from the hon. Minister whether there is 
any coordination among the centres and 
which is the monitoring authority of these 
scientific research centres in different 
aaricuttural universities. 

SHRI YOGENDRA MAKWANA : 
Sir, there is coordination between . these 
centres and the ICAR is the nodal agency 
to monitor all this. 

PROP. N.G. RANGA : Mr. Speaker, 
llr, I am alad the Government have 
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r,anctioned a research project for Andbra 
in regard to betel leaf through ,!CAR. 
May I know whether the Government has 
been checking up the achievements of 
this research centre there in Ponnur, and 
whether they have sanctioned adequate 
funds in order to improve its capability, 
so that the worm that has begun to affect 
the beta! leave can be destroyed and tht 
problem is overcome. 

SHRJ YOGENDRA MAKWANA : 
May I .know what you have said ? What 
did you ask ? Is it l\bout the coordination 
by ]CAR ? (lnrerruptions). l have 
already said that there is coordination. 

( Interruptions) 

SHRI S. JAIPAL REDDY They 
arc not able to hear each other ! 

PROF. MAOHU DANDAVA TE : It 
is not a domestic affair ! They should 
communicate through you. 

Opening or ESI hospitals in the Ca pit al 

•421. SHR1 SU BASH Y ADAV : 
I -r 

SHRI MANIKRAO HODLYA 
GAVIT: 

Will the Minister of LABOUR be plea· 
scd to state. : 

(a) whether there is any proposaJ 
under consideration of Government to 
open new hospitals under ESI scheme in 
the Capital; 

(b) if so, the number of such hospitals 
likely to be opened; and 

(c) the site selected for the same and 
funds allocated for the purpose ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA): (a) Yes, Sir. 

(b) 4 (four). 

(c) A 200 beds hospital at Jhilmil, 
Shahdara is in an advanced stase of eons. 
truction, The estimated cost of construc-
tion of this hospital is Rs. '4.37 crorts. 
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The estimates for construction of a 200 
beds hospital in Okhla and plans for cons-
truction of a 2SO beds hospital in Rohini 
Scheme are under preparation. The fourth 
hospital with 150 beds (TB) is proposed to 
be. constructed in West Delhi, for which 
suitable plot of land is. yet to be .acquired. 

[Tran,!at Ion] 

. MR. SPEAKER : Will you ask any 
supplementary, Mr. Yadav, or is that 
enough ? Yes, Mr. Samant, you want to 
ask a supplementary. You may ask. 

{English} 

DR. DATTA SAMANT : Sir, ia this 
ESI Scheme, the Gorernment is making a 
huge business. After increasing · the limit, 
in one year only, an additional amount of 
Rs. 44 crores is collected. There are two 
questions, here. That is why, I want to 
ask the Minister, through you. 

What is the total amount the Go,ern· 
mcnt is collecting every year ? What is the 
total amount available for construction of 
hospitals ? Why is there so much delay 
in the number of propo -als all over the 
country, especially in Maharashtra-Aura-
ngabad and all these places-where the 
proposals are lying for approval for . 15 
years ? What is the additional amount 
available every year under this scheme, 
after extending the limit of salary and why 
are these hospital schemes in the various 
States ~nd towns pending ? 

SHRI PA. 'SANGMA : I do not 
agre-e with the hon. 'Vlember that we are 
making a huge business out of these hos-
pitals. 

DR. DATTA SAMANT: I have said, 
you are making huge business under tbis 
ESI Scheme now by increasing the limit 
upto Rs. I 600 level. You are collcctinr. 
more than Rs. 100 per worker .and now 

. you are planning to still increase the limit 
further. 

SHRI P.A. SANGMA : That would 
enable us to cover more workers. That is 
the intention. 

DR. DATTA SAMANT: You are 

collectin1 more than Rs. 150 per worker. 
But you are not 1iving the benefit. · S~be. 
mes for hundreds of hospitals are pendina. 
That is my arievance. 

SHRI P. A. SANGMA : Sir this is a 
question specifically for Delb:. I would 
not be able to say about other places. 

MR. SPEAKER : Prof. Nirmala Ku • 
mad Shaktawat-not present. 

MR. SPEAKER : The question Jist 
is over. 

I will again call the members who 
were absent earlier. 

· Shri Tariq Anwar 

Shri Sarfaraz Ahmad 

Shri Anand Singh 

Shri Hussain Dalwni 

Dr. (Mrs.) T. Kalpana Devi 

Shri N. Dennis 

Shri Yashwantrao Gadakb Patil 

Shri Manik Reddy 

Dr. D.N. R.:ddy 

Shri G urudas Kamat 

Shri I. Rama Rai 

Shri Lakshman Mallick 

Shri Murlidbar Mane 

Prof. Nirmala Kumari Shaktawat 
They are all absent. 

WRITTEN ANSWERS TO QUESTIONS 
{Translation) 

Working or D.D A 

•409, SHRI TARIQ ANWAR : 

SHRI SAIFARAZ AHMAD : 

Will the Minister of URBAN OEVE-
LOPMENT be pleased to state : 

(a) whether Government have taken 
or contemplate any steps to tono up tbe 
workina of the Delhi Dovolupment Autbo· 
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rity so as to eliminate the possibilities of 
malpractices and delays; and 

(b) if so, the details thereof 7 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI ABDUL GHAFOOR): 
(a) A number of steps have been taken 
to guard against rnalpracticei and improve 
efficiently in ·o.D.A. 

(b) Steps taken are as under : 

(i) Regular spot inspections at vari-
ous sites in Delhi. 

(ii) Sample testing of materials taken 
from worksites to ensure the qua-
lity of materials used. 

(iii) Deterrent action against those res-
ponsible for supply and of use of 
sub-standard quality of material 
and work. 

(iv) Time-bound enquiry against those 
round derelict in their duties. 

(v) Insistence on effective supervision 
and monitoring in each depart-
ment, redressal of public grieva-
nces and toning up of \'igilance 
and ensuring quality OJ. construc-
tion. 

[Engli.sh) 

Safety or workers from ind us trial 
accidents 

*410. SHRI ANAND SINGH: Will 
the Minister of LABOUR be pleased to 
state: 

(a) whether a recent International 
Labour Organisation Report has pointed 
out that while the labour force in develop-
ing countries has increased during the last 
two decades at the rate of 2 to 3 per cent 
per year, the industrial accidents have in-
creased by 5.3 per cent; 

(b) whether according to a recent 
Report of the Central Labour Institute, 
Bombay, India is recognised to have one 

· of the highest rate of industrial accidents 
ilS is evident from the fact that · over tbc 

last 30 years about 36,000 workers were 
killed and over 6.4 million were injured in 
such accidents; and 

(c) if so, what specific measures.are 
being taken to effectively tackle the situa· 
tlon 7 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR 
(SHRI P. A. SANGMA) (~) 

The World Labour Report 2, relea-
sed by the International Labour Organisa-
tion, in the year 1985, contained an ob-
servation to the effect that while the 
labour force grew at annual rate between 2 
and 3 per cent during the 1970s in the 
various regions, the average annual growth 
rate of non-fatally injured persons during 
1976-80 was 5.3 per cent for the 21 deve-
loping countries, which reported data to 
1he ILO. This is a general analysis based 
on limited date covering various sectors of 
employment including agriculture, mines, 
plantations, banking. transport, etc, in 
add it ion to factories, but as pointed out 
in the report itself the statistics on occu-
pational accident~ in developing countries 
are rarely available and the few that are, 
have to be used with circumspection. 
Generally the statistics supplied are mi-
nimum figures and a number of accidents 
escape reporting. Therefore, the statistics 
cannot be relied upon for establishing 
comparisons. 

According to the statistics of accidents 
compiled by the Labour BurOlu, it is seen 
that the accidents frequency for the year 
1982 (figures for subsequent years are not 
available) had come down to 69.10 per 
thousand workers as compared to 76.73 
per thousand for 1981. However, year to 
year the trend is uneven, but over a longer 
perspective from 1971 to 1982, it is seen 
that there is a perceptible decline in the 
accident frequency rate. In respect of 
the employment in mines, the serious in-
jury rate per thousand workers employed 
was 3.35. in the year 1983 as compared to 
3.37 in 1982. Since 1961 there has been a 
steady declining trend. 

(b) There is no such report publi-
shed by the Central Labour Institute, 
Bombay. 

(c) The Factories Act. 1948 lays down 
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a nwnber of provisions of safety in manu· 
factudna processes. This Act is enforced 
by the State Governments and Administra• 

. tfons of Union Territories. Central 
Government have from time to time advi-
sed the Government of States and Union 
Territories for strengthening the Factory 
Inspectorates. streamlining the procedures 
and for stricter enforcement ot the provi-
sions of the law. so as to ensure that fac-
tories are inspected more often and they 
maintain better safety standards and lower 
accident rates. Similarly, under the 
Mines Act, 1952. the Government has taken 
steps to strengthen the Mines Safety Dfrec· 
torate, to improve the conditions of ser-
vices of Inspectors of Mines Safety and the 
facilities to be provided to them for carry-
ing out effective inspection of mines. In 
addition, under the amendments made in 
the Act in the year 1983, which came into 
force with effect from 31st May, 1984, pro-
vision has been made for Workmens Ins-
pectors and Pit Safety Committees for 
overseeing all aspects of safety in mines. 

Development of horticulture 

•411.. SHRI HUSSAIN DALWAI: 
Will the Minister of AGRICULTURE 
be pleased to state : 

(a) the areas proposed to be earmar-
ked for development of horticulture in the 
country; 

(b) which of the areas are earmarked 
for development of mango grafting; 
and 

(c) the areas which are suitable for 
Walnut plantation besides Jammu and 
Kashmir and Himachal Pradesh ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) No specific 
areas as such have been earmarked for 
development of horticulture. Horticul-
culture crops are developed according to 
agro-ctimatic suitability of individual crop. 
Both Central and State Governments are 
taking appropriate stops for development 
of horticulture crops. 

(b) Mango grafts are beina supplied in 
aJt the mango 1rowi111 Statet such as U ttar 
Praclcsb, Bihar .. Andhra Pradesh, Karna-
taka, Tamil Nadu, Wflt Ben,•l, Oris .. , 

Punjab, Gujarat, Maharashtra, Haryaoa, 
Kerafa, etc. 

(c) Uttar Pradesh bills and other 
,similar areas with tempc,rate climate are 
also sui~able for walnut cultivation other 
than the areas in Jammu and Kasblil1r and 
Himacbal Pradesh. 

}~1,bery Science course la Aadbra 
Pradesh 

•412. DR. T. KALPANA DEVI: 
Will the Minister of AGRICULTURE be 
pleased to state· : 

(a) whether there is no diploma or 
degree course in Fishery Science in Andhra 
Pradesh; 

(b) if so, the reasons therefor; and 

(c) whether Government propose to 
open a degree course in Fishery Science in 
Andhra Pradesh in view of its vast sea 
coast area ? 

THE ~INISTER OF AGRICULTUR.E 
(S. BUTA SINGH): (a) There is no 
diploma or degree course in Fishery Scien-
ce in Andhra Pradesh. 

(b) and {c) The: responsibility of 
higher education in agricultural and allied 
sciences including fisheries scien-
ces in Andhra Pradesh rests with the 
Andhra Pradesh Agricultural University. 
As such the question of establishment of a 
College of Fisheries Science falls under the 
purview of Andhra Pradesh Agricultural 
University I Andhra Pradesh State Govcro-
ment. 

*413. 
Minister 
state : 

Ban on child Jabour 

SHRI N. DENNIS: Will the 
of LABOUR be pleased to 

(a) whether there is any proposal 
under consideration of Government to 
bring forward legislation to amend the 
Employment of Children Act, 1938 with a 
view to ban child labour at le8'St for chil· 
dr~ upto tbc a1e of l S ;ears; and 
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(b) if 10, when such a Bill is likely to 
be introduced in ParJiament ? 

, THB MINISTElt OF STATE OF THE 
)dlNISTR Y OF LABOUR (SHRI P.A. 
SANOMA) : (a) and (b) The Employ .. 
ment of Children Act, 1938 already bans 
the employment of children below IS years 
in certain specified occupations. The Act 
was Jast amended in 1985 to make the 
penalties for violation of its provisions 
more stringent. There is no proposal to 
further amend the Employment of Children 
Act. 1938 to ban the emyloyment of chit· 
dreo below the age of 1 ~ years in all OCCU• 
pations. However, the question of having 
a comprehensive leaislation on child la!>our 
to regulate and gradually eliminate child 
labour is under the consideration of the 
Government. 

Opening of more ESI hospitals 

•416. SHRI Y ASHW ANTRAO 
GADAKH PATIL : Will the Minister of 
LABOUR bo pleased to state : 

(a) whether Employees' State Insu-
rance Corporation have.,.formulated any 
plan to open more hospitals in the coun-
try; and 

(b) if so, the details thereof ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR (SHRI 
P.A. SANGMA): (a) Yes, Sir. 

(b) The ESI Corporation has so far 
constructed 90 hospitals and 42 
annexes with 18,583 bed~. In addition, 
28 hospitals and one annexe with 2,951 
beds are at various stages of construction. 
The ESI Corporation has also agreed, in 
principle, to the construction of another 41 
hospitals with 2,930 beds. Action is be-
ing taken to acquire suitable plots of Jaod 
for the construction of these hospitals. 

ICAR*1 Lab to Land Link 

•421. SHRI MANIK REDDY : 
SHRI D.N. REDDY : 

Will the Minister of AGRICULTURE 
bt pleased to state : 

(a) wht eff'orts are .made to b1inJ th~ 

farmers closer to the Indian Council ol. 
Agricultural Research laboratories 10 tbat 
the benefits of the research are fully 
utilised by the farmers, and 

(b) whether Government are consider· 
ing to encourage farmers' own asencies 
for this purpose ? 

THE MINISTER OF AORICUL .. 
TURE (S. BUTA SINGH) : (a) 
Efforts are being made to brine 
farmers closer to Indian • Council of 
Agricultural Research Laboratories throuah 
Couodl's transfer to technology projects 
namely (i) National Demonstrations Pro-
ject (ii) Operational Research Prcjects, 
{iii) Krishi Vigyan Kendras and (iv) Lab 
to Land Programme. These projects are 
being operated through Indian Council of 
Agricultura1 Research, Research Institute, 
State Agricultural Universities. State 
Departments of Agriculture and selected 
voluntary agencies. 

(b) Some of Council's transfer of 
technology projects like Krishi Vigyan 
Kendras and Lab to Land programmes 
are being operated through selected 
voluntary agencies. Farmers' own agencies 
can participate in these programmes. 

Functioning of NFAJ, Pone 

"'422. SHRI GURUDAS KAMAT: 
Will the Minister ot' INFORMATION 
AND BROADCASTING· be pleased to 
state : 

{a) whether Government are aware of 
the allegations regarding maJfunctionina 
and misma!ugement in the Nalional Film 
Archives of lndia, Pune; 

(b) if so, whether these allegations 
have been enquired into; and 

(c) the outcome of such enquiry and 
the action being taken or contemplated by 
Government in the matter ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V,N. 
GADOIL) : (a) Certain alleptioas 
appe~rinf in t!it, L~aJ Mtratbi Prt1s of 



Pune in October-November~ 1985 have 
come to the notice of the Government. 

(b) and (e) The alleaations are beina 
enquired into. 

Pi1lala1 har6our1 la Western Coa1t 

*423. SHRI I. RAMA '.RA I : Will the 
Minister. or AGRICUL 1URE be pleased 
to state : 

(a) the number of fishina harbours on 
the Western Coast near river mouths and 
the facilities available therein; 

{b) whether many of the fishina harbours 
at river mouths are not beina used for par • 
.kina and repairing of the boats; 

(c) if so, the proposals envisaged to 
help the fishermen to provide safe place 
for the above purpose by bringing them to 
the side shore; and 

(d) the steps beiog taken to deepen 
the river mouths for the entry of the fish. 
in1 boats inside the river 'l 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) There are 9 
fishing harbours sanctioned on the Western 
Coast inside river mouths. Five of these 
harbours are complete and the rest are in 
different stages or construction. The faci-
lities arc in the nature of Jandiog and ber-
thing quays and jettie!I, auction hall, ice 
plant and cold storage and other items 
like water supply, electricity etc. 

(b) & (c) Out of the five completed 
fishing harbours on the Western 
Coast, near river mouths the 
construction of the repairing facilities 
(slip way) in Cochin harbour has just been 
completed. The repairing facilities {slip 
way) at Hannavar Fishing Harbour are 
also complete. Information reaarding the 
utilization of the repairing faciJities at 
Cochin and Hannavar harbours will have 
to he obtained from the Cochi.-· Port Trust 
and the Government of Karnataka respec-
tively. There a~ no repairing facilities 
in the other d~ree harbours which have 
been C(ffllpleted. However, parkina (bet. 
tldq) fa.ciffties are available in all the com· 
pitted ftshina harbours and arc mostly ••• 

Wrltt,li ~.,,,.,, . d 
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,(d) De8-i,enina of river me>utba f9r 
eatry of fishina boats only by dredaina is 
nbt possible and it is also expensive be-
cause tho dredacd channels aot ailted up 
soon, requiring continuous maintenanoe 
dredaing. Wherever sufficient tidal influx 
is available, the river mouths are beina 
trained to improve depths viz; Neo114akara 
in ICerala and Malpc in Karnataka. 

Settlaa ap coal ba1e4 fertlllzer plant, 
•424. SHRt LAKSHMAN MALLICK 

Will the Minister of AGRICULTURfi be 
pleased tc state ; 

(a) whether some experiment have 
been made on coat.based fertilizer plants; 

(b) if so, the extent to which succtss 
has been achieved in this reaard; 

(c) the details regarding the program. 
me of setting· up of coal-based fertilizer 
plants during the Seventh Five Year Plan; 
and 

(d) the amount sanctioned for deve-
lopment of coaJ.based fertilizer plants 
during the PJao period ? 

THE MINISTER OF AGRICUL· 
TURE (S. BUTA SINGH) : (a) Two 
CoaJ.based fertilizer plants~ one at Ram,a-
gundam in Andhra Pradesh and the other 
at Talcher in Orissa, have been in oper-
ation since the 1st November, 1980. 

(b) The coal gasification technology 
for production of fertilizers has been pro\'• 
ed, but due to equipment problems, other· 
imbalances and power shortages, the two 
plants have not been able to produce at 
the rated capacity. 

(c) and (d) There is no proposal to 
set up more fertilizer plants, with coal as 
feedstock, during the 7th Five Year Plan. 
However, Rs. 51 crores have been earmar-
ked for the rehabilitation of the existing 
ooal·based fertilizer plants during the 7th 
Five Year Plau. ' 

Pre1enatloa of ftlms by National Film Ar~ 
hive, of lndla,Pune 

. •425, SHRI MURLIDHAR MANE : 
Will the Minister of INFORMATION 
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ttate : 

. .,(II) :Whetber ~pecincation approved by the 
:f.ccfcration of ln(~rnati<>nal Film Ar,;hives 
i.n ~~gard to preservatic;m or fit.ms ar:e bein,$ 

l9Jlow~ by t,he National Film Archi\les Qf 
,ladil~; 

(b) if so, whether it is a fact that 
hundre~s of films procured by the .N3tio• 
nal Film Archives of India, Punf have 

'been lying in an open shed; 

(c) if so, the reasons for violation of 
approved specifications; and 

(d) the steps proposed to be taken for 
proper preservation 1 

.THE MINISTER OF ST ATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GAD-
OIL) : (a) and (b) There are no specifi-
cations approved by the International 
Federation of Film Archives (FIAF) but 
certain fundamental principles have been 
laid down by PIAF Committee on film 
preservation. However, PIAF have left it 
to the countries concerned to devise their 
own preservation methods depending on 
their resourc.es and archival importance of 
the films. These principles are being fol-
lowed by the National Film Archive of 
India to the extent possible. 

(c) and (d) Do not arise. 

[Tran,lat ion] 
D eposlts or uraolum in gold mine area of 

Kolar 

•42s. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
. STEEL AND .tytINES be pleased to 
state : 

(a) whether there is a possibility of 
finding huge deposits of uranium in the 
,old mine area of Kolar near Bangalore; 

(b) whether Indian and Soviet Scien-
tists have jointly conducted a survey in 
this rqard; 

(c) if .ao. whether lead particles have 
.~n f<n•nd durina the survey whii:h are 

extraordinarily rich with uranium; and 

(d) the quantum of uranium which 
will be available as a result thereof-? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a), (c) and 
(d) It was reported iri a section of the 
Press in November, 1985 that studies by 
an Indo-Soviet team indicated the presence 
of an enriched uranium source in the vici· 
nity of the Champion Reef Mine at the 
Kolar Gold Fields. The authenticity of 
this claim has been checked with the 
D~partment of Atomic Energy (Atomic 
Minerals Division) who have stated as 
follows: 

"The Atomic Minerals Division 
of the Department of Atomic 
Energy has in the past analysed 
samples of KGF from time to 
time but no radioactivity has 
been defected so far. Scientists 
were deputed to check the various 
sections of drives and cross cuts 
of KGF mines for uranium. In 
March, 1984, scientists were 
deputed to check scheeJite 
tailings in the recovery plant 
of KGF and also part of the 
mine. Sampte drawn from these 
areas have been analysed and 
shown Jess than 10 PPM (parts 
per million) of uranium and some 
sampJes indicated even Jess than 
1 PPM. 1t is, therefore. concluded 
that there is no economic concen-
tration of uranium so far detected 
in KGF Mines." 

(b) No, Sir. No such survey was 
conducted under the auspices of Depart-
ment of Mines. 

Allotment or 1-.nd by D.D.A. to Indian 
Railway construction compa,,y 

3883. DR. . CHANDRA SHEKHAll 
TRIPATHI: Will the Minister of UR.BAN 
DEVELOPMENT be,pleased to staic: 

(a) whether it is a r~ct that Qelbi 
DcveJopmeQt Authority has not yet aUott-

I cd t,nd to In4ian .Railway Con.ir;QC:tlon 
Cqmpany for the constr,uction of· -~10 
fiats; · 
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(b) if so, whether Government pro .. 

pose to instruct the D.D.A. to allot the 
lud; .and 

(c) if so, by what time and if not, 
the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISl RY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) to 
(c) The Indian Railway Construction 
Company is one of the tenderers for cons· 
truition of 12000 prefabricated MIG houses 
based on large panel industrialised buildina 
technique. The question of allotment ·or 
land to successful tenderers wiH arise only 
on finalisation of tenders. 

[&1/ishj 

Contla1eney plan for gas·basJd f crt,iliser 
plants 

3884. DR. B. L. SHAILESH : Will 
the Minister of AGRICULTURE be pleas-
ed to state : 

(a) whether none of the six sas-based 
fertilizer plants that are to come up on 
the route of the HBJ pipeline have made 
any contingency plans that would take 
cart of the expected delay of almost a 
year in the construction of the pipeline; 

(b) if so, the reasons therefor; and 

(c) the steps proposed to be taken to 
me~Uhe situation ? 

THE MINISTER OF STATE IN 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NATWAR SINGH): (a) The 
Ministry of Petroleum & Natural Gas 
have indicated that the feedstock require .. 
m,nts of tb,e six gas-based fertilizer plants 
coming up to the route of the H.J3-J gas 
j)ip,\ine are expected to be met in accor-
.dance with their time schedule. . . 

(b) and :Cc) Does not arise. 

""vd•ta n..aJtal eala•ltl# Jin $•W• 
~· S~?4ATI J;>.K. ,)JU.NDJI : 

,Wijl\·'~i4l~~-- or ~GJlJCVLTVR13 be 
pp,lto.~: 

(a) whether Government are aware 
that the State of Sikkim has v~~Y youn1 
mQ1"ntaiJ;ls w~h inake the State very much 
prone to intense and recurrina natural 
calamities such as landslides; and 

(b) ff so, the steps taken by Govern· 
ment to avert these natural calamities ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT Or AGRICULTURE 
AND COOPERATION (SHRI YOGEN· 
DRA MAKWANA) : (a) and (b) The 
Ministry of Agriculture constituted a .~qm· 
mittee of Experts on Landslides in ail,kim 
to enquire the cau~es of landslides .in the 
State and to ~akc suitable recommenda· 
tions to control and check landslides. The 
report of the Committee is likely to be 
finalised, shortly. The final recommenda-
tions of the Committee will be circulated 
to all concerned for taking necessary 
action thereon. 

lrnpl e.mentation of rural development 
programmes 

3886. SHRI MULLAPPALLY RAMA· 
CHANDRAN: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether Kerala has achieved the 
targets set under the JRDP, NREP and 
RLEGP during U~85; and 

(b) the fuJldS allotted by C~tre and 

tl\e aD)ount utiliaed for each of the ~bove 
programmes ? 

THE MINISTER OF AGRICUJ.,TUR.B 
(S. BUTA ·SINGH) : (a) and (b) A . ·~~tc· 
~nt shov.'.in,a taf~ets and ac~io~~i, .as 
also funds allotted and utiJised .-er 
IRDP. NREP and RLEGP in Kerala dur• 

. . ' 

in1 1.915-86 ii given below. 



Statement 

tar11t1 ancl aeblnemeat1 •• also faada allotted aad utl Used under IRDP, NREP ... 
RLEGP la Kerala clurlna 1985·86 (upto Feb. 1986) 

IRDP 

Tarset 16~000. families 

Achievement 21,206 families 

Central allocation 670. 66 
of f•Jnds (Rs. in 
lakh~)• 

Uti1isation of 288.42 
funds (Rs. in (up to Dec .. 1985) 
1akhs) 

NREP 

18.SS lakh man-
days employment 

84,98 lakh man-
days employment 

1060.00 

1432.65 

RLEOP 

61.00 Jakb 
manda> s employ 

ment 

54.81 Jakb man-
days employ-

ment 

2283.00 

1333.05 

•(1) An equal amount is to be provided by the State Government under IRDP 
and NREP. RLEGP is fully funded by the Central Government. 

(2) Under NREP an amount of R,;.117.38 lakhs was also available as unspent 
balance from previous year. Besides, quantity of 23,150 MTs of wheat equi-. 
valent to Rs. 347 .25 lakhs as resource has also been released as additiona. 
lity for NREP during 1985-86, thus, bringing the total availability of reso-
urces to Rs. 2584.63 lakhs under NREP inclusive of State share. 

(3) Under RLEGP an amount of Rs.634.28 Jakhs was also .available as unspent 
balance from previous year. Besides, quantity of 23150 MTs of wheat equi. 
valent to Rs. 347.25 Iakhs as resource has also been released as additiona-
lity for NllEP during 1985-86, thus, bringing the total availability of resour-
ces to Rs. 3264.53 Jakhs under RLEGP. 

Ob1olete me!bocb of qrlcalture and 
agricultural production 

3887. SHRI JAGANNATH PATT-
NAIK : Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether Government are aware 
that use or obsolete equipments and 
methods in agriculture and a1ricuJtural 
production are still in practice in some 
Stt.tea; 

(1,) if so, the names of such States; 
.aad 

(c) the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGEND:RA MAKWANA) : (a) to (c) 
Use of traditional equipments and methods 
in agriculture and agricultural production 
are, in vogue, in varyina desrees in 
djfferent parts of various States in the 
country. The State and Central Govern· 
ments through the various programmes 
have assisted the farmers in improviq the 
a,ricultural production throuab the Utt ot 



improved implements and methods of 
a,ricuJturaJ production. The Government 
have further taken steps and proanunmcs 
tor increasing agricuhural production aod 
increased use of improved aaricultural 
implements and n;1acbincry. 

[Translation] 

T. V. ceverage of ,ii la1t1 In 
tJttar Pradesh 

3888. SHRI JAGANNATH PRASAD: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) the number of vi IJages in Uttar 
Pradesh which are covered by Door-
darshan transmission facility at present 
and the number of the villages which are 
without this facilttyi and 

(b) the steps being taken by Govern-
ment to provide such facility to the rest 
of the villages and the time by. which this 
faciJity is likely to be made available ? 

THE MINISTER OF STA TE OF 
THE MINISTRY OF INFORMA ti ON 
AND BROADCASTING (SHRI V.N. 
GADGIL) : (a) No specific survey has 
been conducted by Doordarshan to deter-
mine the exact number of viUages in 
Uttar Pradesh which are covered by TV 
service. It is, however, estimated that TV 
service is available, at present, to about 
83% of the rural population of the State. 

(b) Establishment of one high power 
(10 KW) TV transmitter, 8 low power 
(lOOW) TV transmitters and 7 very low 
power (2 X 10 W) TV transmitters in Uttar 
Pradesh have been included in the VII 
Plan of Doordarshao. Implementation of 
these schemes would depend on the actual 
yearwise allocation of resources. With 
the implementation of these schemes, TV 
service is expected to be a'\ilailable to 
about 91 % of the rural population of the 
State. Further expansion of TV service 
can be carried out only in phases, depend· 
ins on the availabUity of resources for 

· this purpose durin1 future. 
Openloa of •ore retearch 

ceatrn ou betel 

JH1, SHJlJ · · Vl1A¥ .. . k.UMAR 

.-,,,,.,, AIUJHti .. 

YADAV : Will the Mi~er of AGAI~ 
CULTURE be pleased to state 

(aJ whether NaJanda, Nawada, 
Auranaabad and Vaishali districts in Bihar 
are main centres of betel production; 

(b) whotbor heavy damaao is beina 
caused to betel cultivation by insects and 
other diseases and there is no arranaemoot 
to c~eck the same; 

(C) if so, whether Government :J)ro-
pose to set up betel Research Centre at 
Kbudaganj (Nalanda), Nardi1aaj 
(Nawada), Devetaki (Aurangabad) and 
Hazipur (Vaishali) which are main centres 
Oi betel production; and 

(d) if so, the details thereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) VaishaJi 
district is the major betelvinc 1rowin1 
area while Nalanda, Nawada and 
Aurangabad districts grow it on a smaller 
scale. 

(b) The damage to betelvine in Bihar 
is caused mainly due to fun1al, bacterial 
and nematode diseases and not due to 
insects. During rainy season the damqe 
due to these diseases can be heavy. Based 
on the research work done by Indian . 
Council of Agricultural Research oa 
Betelvine diseases, major diseases have 
been identified and concrete steps for 
their management sugaested. 

(c) and (d) In the VII Five Year Plan 
the Indian Council of Aaricultural 
Research bas proposed a full ftedaed 
coordinating centre on Betclvine Research 
at the Rajendra Agriculture University, 
Pusa in Bihar to cater to the researoh 
needs of the state. 

[En1li1h] 

PablkaUon of •'Yo.Jaaa" ia mo'-n 
lndlaa laapa1e• 

3890. PROF. NAR.AIN CHAND 
PARASHAR :. WiH tll• .Min~ster ~r 



lNFOllMATION AND BROADCAST· 1¥lc:r be pleased. to state : 

. (a) whether the monthly magazine 
,yi-o]ANA' is published in a number of 
modem Indian languages as on datt; 

(b) if so, the names of the Janauagcs 
iil · ~hie& it is being published at present 
ua:; the print order in respect df the' 
majazme for eacb hinguage edition; 

(c) whether the magazine is proposed 
ta·.,. published in all t.hc modern Indian 
J~,aages recognised in the Ei1hth Sche-
dule of the Constitution; · 

(d) . if so, the llkel)' date by which it 
woula be 'done; aha 

(c) if D()t, the reasons therefor 7 

THE MINISTER OF STATBOF Tllti 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) and (b) Yes, Sir. 
,y ojana' is published in twelve languages 
including English and Hin'di: A statement 
is given below. 

(c) to (e) There is no such proposal 
at present. 

Statement 

Yojaaa hi modern J1ultan lanauaaes 

s·. No. Language Periodicity Current Print Order 

1. English F ortnigbtly 15,SSO 

2. Hindi ,, 6,800 

3. Assamese .. 2,000 

4. Bengali .. 1,600 

s. Gujarati " 2,000 

6. Marathi " 2,000 

7. Malayalam " 2,000 

8. Tamil ,, 13,150 

9. TelugU " 2,000 

10. Urdu .. 600 

11. Kannada Monthly 2,SOO 

12. Punjabi 

Coconut production to North 
Eastern States 

3891. SHRI ANANTA PR.ASAD 
SETHI: Will the Minister of AGRICUL-
TURE be pleased · to state : 

(a) whether it is a fact that poor pro-
""si of producti<>o o~ coconut is· due to 
Jack. or prop•r nursery and sce'd.iin1 

" soo 

racifitrcs to meet the nteds or the increa'Sed 
coverap of new areas in the North· 
Eastern States; 

(b) whether the Coconut Development 
Board has taken interest to encouraae the 
growers of North.Eastern States to keep 
up the pro4uctioil rate of tocoiriit; and 

{c) if so, the steps Oovcrn~nt pro. 
· Post to tako in this reprd ? 



TH8 MINIST.6.1 ... O~ $'tN~ IN 
THE DEPAllTMi!NT . OF ~GIUCOL· 
TUR.B AND COOPJBLA.rIQN (IHRI 
'VOOBNDllA MA~W ANA> : . (a). Pro· 
duction of coconut .io Assam and . Ttipura 
has aone up. Ho•ver., iW.idi peater 
availability oi 9"'1ity pla~tiQI ~erial. 
coconut production can: 'be tul"tber stepped 
up. 

(b) Yes, Sir. 

(c) State Centres have been set up in 
Assam. M&W:liPW aad Tripw:a undO!i the 
Coconut Development Board. Four pro-
arammes !f<'r delft'e'lopment of coconut have 
been taken up wi.th Central a$sistance. 
These are (1) Expansion of area under 
coconut; (ii) Productio11 of 9u1ify cocon~t 
seedlings; (iii) Establishment of hybrid 
seed farm; and (iv) Setting up of coconut 
plantation on Khas lands in Tripura. 

Restructuri111 of SAIL 

3892. Will the Minister of STEEL 
AND Ml NES be pleased to state : 

(a) whether a proposal is under 
consideration to restructure the Steel 
Authority of India Limit~d; and 

(b) if so, the details thereof? 

THE MINISTER OF STEEL AND 
MINES {SHIU K.C. PANT): {a) No, 
Sir. • 

(b) Does not arise. 

Advertlsem ent allotted by DA VP to 
new1,apers from Patna. Raacltf 

and Ma,.trarpur 
' . 

3893. DR. SUDHIR aOY : Will the 
Minister of INFORMATION AND 
BROADCASTING ·be f)deased to state : 

(a) the ilames of · Hindi and Enalisb 
newspapers p,ubiibe4 from Pa.tua, ,&anchi 
and ~uza1farpur (Bihar); 

(b) the advertisements allotted by 
DA VP to these n~s Sina 1983; ' . . 

{C} . whether Govornmnt b&Ye received . 
complaints ,~pcdiM• 4n~PJI ~net of 
di1crimJ11ation qainlt the ·umdt, at'WS-

papers in the aUatate• ~ · Jq~nt1; 
and 

(d) whether Governme~ . ~·P~ to 
enquire into the case of discrimination ? 

~ THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATlON AND 
BROADCASTING (SlllU V.N. 
OADGJL}: (a) and (b) The names of the 
English and Hindi .newsp,ape,1 pu~shed 
from Patna; Ranchi and Muzaffarpur 
(Bihar) which were issued aovemment 
advertisements throush the l)irec~or11te or 
Advertising & Visual Publicity duriDJ the 
years 1983-84, 1984.-85 and 1985 .. 86 (upto 
31st December, J98S) are siveo in the 
statement gi\len below. The quantum of 
advertisements released (9 tb,.,e news· 
papers during the above period is 1iven 
below, yearwisc :~ 

S. No. Year Amount (In Rs.) 

1. 1983-84 

2. 1984-85 

10,21,989 

11,39.4j7 

3. 1985-86 (upto Dec., 8,44,066 
1985) 

(c) No, Sir. 

(d) Does not arise. 

StaMIIIUt 

The names of Newspapers/Journals 
published foom Patna, Mu~&lrpur und 
Ranchi which were released Government 
advertisements during the year 19.83-84, 
1984-85 and 1985-86 (upto December. 
1985). (English and Hindi only} 

[Engll,h] 

(a) Dailies 

l. Indian Nation, Patna 

2. Searchlight, Patna 

(b) WeekUe• 

1. National Lifeline, Patna 

2. BomseJ, Patn.a 

3. Splinter, Pat~a 



4. Bihar Herald, Pama 
!. New Republic, R.auchl 

(a) DalUN 

Ht.di 

1. Aryavarta, Patna 
\ 
2. Aj, Patna 

3. · Janshakti, Patna 

4. Pradeep, Patna 

5. Atmakatha, Patna 

6, Bharat Mail, Patna 

1. Vishwabandhu, Patna 

8, Maaadh Mail, Patna 

9. Satta Ki Kboj, Patna 

10, Indian Punch, Patna 

11. Bcrozaar, Patna 

11, Samal'bodh, Patna 

13. Pataliputra Times, Patna 

U. Mriaesh Sandesh, Patna 

1!. Mitbla Mihir, Patna 

16. Punch, Patna 

17. Bibar Jan, Patna 

18. Vanita Pariser, Patna 

19. Pratab Vayu, Muzaffarpur 

20. Pratah Kamal, Muzafl'arpur 

21. Bibar Ki Chunauti, Muzaffarpur 

22. Bihar Shakha, Muzaffarpur 
23. Muzaffarpur Oaurav, Muzaffarpur 

24. Vimal Vani, Muzatfarpur 

~S. Samachar Surabbi, Muzaft'arpur 
26. Mona Times, Muzaffarpur 

IJ.1, Ranchi Express, Ranchi 

28. Prabhat Khabar, Ranchi 

Weeki In 

1, Nav R.ashtra. Patn• 

Z. Vaieb,aH, Paint 

3. Hoontar, Patna 
4. Utter Bihar, Pa&aa 
5. Himalya Saodnb, Patna 

6. Jansamvad, Patna 
7, Apli Paaand, Patna 

8. Basant Vihar, Patna 

9. Yuva Kanth, Patna 

10. Biber Kiran, Patna 

11. Rashtra Oaurav, Patna 
12. Danapur Samachar, Patna 

13. Anuaamini, Patna 

1"4. Mithila Oaurav, Patna 

1.S. Bibar Darpan, Patna 

16, Jaya Dbarti, Patna 

17. Manu, Patna 

18. Rasbtra Bhavana, Patna 

19. Blabrit, Patna 

20. Pratiroop, Patna 

21. Harpaksh, Patna 

22. Rajdhani Oaurav, Patna 

23. Samar Yatra, Patna 

24. Dakshin Bibar, Patna 

25. Yogi, Patna 

26. Pr.; Cyek Shukarvar, Patna 

27, Chanakya, Patna 

28. Bihnr Ki Pukar, Patna 

29. Vkbar llodh, Patna 

30. Ajay Ashok, Patna 

31. Samay aur Samaj, Patna 

32. Ensineer Institute, Patna 

33. Akuna) Katha, Patna 

34. Biber Dbara, Patna 

35 · AJ ka Bihar, Patna 

· 36. Lok Astba, Pat~a 

31 .. Vlpl1vi Bihar, Patna 

)I. ,._,klJlotr,-~ P•t.111 



39. A.toot, htna . 
4'0. Nav Bibar, P1taa 

•1. Ouadeth, Patna 
~2. Y aahpatra, Patna 
4a. Pun Pua Sandosh, Patna 

44. ltal1war, Patna 

.ff. Proedom Fiahtor, Patna 
"16. lbakti Sanchay, Patna 

lt1. Pataliputra Saodcsb, Pataa 

'41. Spriotor, Patna 

49. Hamara Bibar, Patna 

SO. Asbok Stambb, Muzaft'arpur 

SI. Vima1 Vani, Muzaffarpur 

.52. Samhak, Muzatfarpur 

$3. Do Took, Muzaffarpur 

s•. Hajipur Times, Muzaft'arpur 

SS. Jlbaamati rag, Muzaffarpur 

56. Jaa ro Saati, Muzaffarpur 

57. Kalam Ka Kamal, Muzaff'arpur 

S8. Dharbanaa Samvad, Muzaff'arpur 

59. Kaaaz Ka Kamal, Muzaffarpur 

60. Bihar Ki Haqikat, Muzaffarpur 

,1. Tirhit Express, Muzaffarpur 

·62. Dainik Tar, Muzaft'arpur 
,3. Manav Samvad, Muzaffarpur 

64. Vimal Dhwani, Muzaff'arpur 

65 .. K.isan Stambh, Muzaffarpur 

u6. Tirhut Samvad, Muzaff'arpur 

67. Mehta Times, Muzaffarpur 

68. Plitz, Muzaff'arpur 

69. Hind Tere Naam, Muzaffarpur 

YO. Bihar Mail, Muzaff'a.rpur 

11. Muzatrari,ur Ki Chiqari, 
.Muaft'arpur 

n, Hamara Praman, Muzafrarpur 

. 73. Dharam Moab, Muzd'arpar 

74. Gramvui, Muzafl'ar.pur 

15. R.anchi Samnd, Ranchi, 

76. Cbota Na,pur Saodesh, l\anclti 

77. Mithila Gaurav, Ranchi. 

Fortafabtlla 
l. Naoakvani, Patna 

2. Sbikshetar Samaj, Patna 

3. Samajvadi Salahkar, Muzal'arput 

4. Now Mossaee, Rancid 

Moatb1Je1 & other, 

1. Suk.bi arihast, Patna 

2. Toosri Ankh, Patna 

3. Panlok, Patna 

4. Pabunch, Patna 

5. Panchayat Seva Sandesh, Patna 

6. Shiksha Diaest, Patna 

7. Balak., Patna 

8. Anand, Patna 

9. Jyotsana, Patna 
JO. Pracbya Prabha, Patna 

11. Pavao Prasad, Patna 

12. Nari Jaaat, Patna 

12. Yopnjali, Patna 

14. Samoeksha, Patna 

IS. D:irshan Manthan, Muzaff'arpur 

16. Naya Alochak, Muzaff'arpur. 

Expenditare on telecatt of crlC'ket matc:11 
held ia Au,tcalla 

3894. SHR.I SIMON TIOGA : Will 
the Minister of INFORMATION AND 
BllOADCASTING bo pleased to state : 

(t.) tbe amount of money . spent ia 
telecutiq the Benson & Hodaet criektt 
matdl in Australia aod the amount paid 
•• roralt)', aatollite eoata otc, 



(b) the eaminp of Doordarshan from 
the adverti!'tlm:ltts , durit11 ttJe to,t ·.match 
and the rate ,ol ad1brtisement charged per 
minute; and 

(c) the details of net profit or Joss ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMA TlON AND 
BROADCASTING (SHRI V.N. GADGIL) 
(a) Doordarshan had arranged for live 
telecast of 12 matches of the World Cricket 
series concluded in February, ·1986 in 
:A.uttralia. The total expcaditttre involved 
on the Jive telecast of 12 matches comes 
to Rs. 34,18.080.00 (approximately) as 
per the following breakup :-

(i) T. V. right fee : USO 85,800 (Rs. 
10,29,600/· Rs. 12/· USD 1). 
(Amo1111t already paid in ad-
vance to T. V. Right owner 
M/s. P.B.L. Marketing Pvt. Ltd, 
Sydney, Australia). 

(ii) ACCESS FEE : USO 55,440 
(Rs. 6,65 280/- approximately) to 
be paid on actuals on receipt of 
invoice (@ USO 660 per hour of 
play). 

(iii) SATELLITE COST : Rs. 
17,23,200/- (Approximately) to be 
paid to OCS in Indian currency 
on receipt of actual bj)] (@ Rs. 
24,800 for first hour of each 
match and Rs. 19,800/- for sub-
sequent hour of match). 

(b) The gross revenue from com-
mercial advertisements and sponsorships 
of telecast of the World Cup Cricket mat-
ches is Rs. · 1,60,20,000/-. The rate of 
advertisement on the n~ional network with 
Super •A' Special programmes like World 
Cup Cricket series for 10 seconds is Rs. 
45,000/- and that for sponsorship of 30-
minutes programme chunks of this cate-
gory is Rs. 1,SQ,000/ ... 

(c) 'Gtoss earning through commer-
cial 'advtrtisements and cpon1orship =-Rs. 
1,60,20,000/-. Estimated expenditure to 

' be lncttrr~ (apptdxftnatety) =Rs. 
!4,1'8,mM)/-. · :tt is nOt ·prac'ticaMe to quan .. 
t'tfy · ttet· proftt frbtll any $ffi·gJe ffllltt as 
various type, or 1:lltpentes on teleea1tin1 

',,,,,'t,1,ii.. • 
cannot be apo.-tioned amonpt::; .tndivtdual . ·.,.'' " evonts telecast. 

Ship Break ... e11t,lf *illltt• la 
Cannaaere 

3895.. SHIU T~ BASHB£R;: Will 
the Minister of STEEL AND MINES be. 
pleased to state : 

(a) whether Government are. 'aware 
that the State Government of Kerala has 
taken a decision to start a ship breaking 
unit at Azhi'kkal in Canalanore Oi!.trict 
and obtained necessary letter of intent and 
no objection certificate from Customs 
Department etc.; 

(b) wheth~r necessary registration 
from Mineral State Trading Corpora ti on 
has not been granted so far for this unit; 
and 

(c) if so, the reasons for the delay 
and the steps Government have taken to 
grant registration to this unit ? 

THE MINISTER OF STEEL AND 
MINES (SHRI KC. PANT) : (a) Yes, 
Sir. 

(b) and (c) M /s. Steel Industrial 
Kerala Limited have been granted rcgi.s-
tration by Metal Scrap Trade Corporation 
for ship-breaking activity at the port of 
Azhikkal in Cannanore District, Kerala. 

Re-ortrotatfon of co-operative tralalag 
programme 

3896. SHIU K. PRADHANI : wm 
the Minister of AGRICULTURE be plea-
sed to state : 

(a) whether Government ; have chal-
ked out any time-bound programme to re-
orient the co-operative trainin1 pro1ram-
mes to meet the ·country'& preHDt and 
future needs, particularly in the rural and 
tribal areas; 

(b) if so, the broad outlines thereof 
and how ·it wi11 be carried out in 'States; 
and 

(e) if not, the reasons therefor? 



·., ntr;f MINISTER OF .st A ts IN THE 
D!lPARTNENT OF AOR.JCULTURE 
.KND CO'OPSRATrON (SHIUYOGEN'· 
1H~ MAKWANA) : (a) to (c) 1'1to,buk: 
objective of cooperative trainina and edu· 
:cation is to foster ealifbtoaed ma11btrsJlip 
and promote professional management for 
~. and economic ;servioe to. meniabers. 
A training system consisting of a National 
lnleitute of Cooperative Mana84fflelU for 
senior personnel, 17 cooperative colleges 
.tor intermediate personnel and 87 trlining 
centres for junior personnel and also a 
national centre for training of tJ:aiacrs for 
member-education, has ·been evolved. The 
~•rious programmes for cooperative train· 
ins and education are continuously being 
M"411igned and specia! pro,rammc intro. 
duced to meet the emeraing needs of 
QOOPeratives including. those in rural and 
tribal areas. In the integrated cooperative 
dcm,lopmcnt projects, traiJtjng is aa inre-
1ral part of the project. In the Seventh 
Plan greater emphasis is being laid on the 
strengthening of the cooperative training 
and education programmes to help coope· 
rativcs achieve their objectives. 

[Tran1loli01t] 
.. 

Oatdandtns amount. qalast ex-Minis• 
am aacf U~'.Ps; 

3897. Sffllf 'C, JANOA 1lE.DDY : 
Will the Minister of URBAN DEVELOP· 
ME~T be pleased 10 state the amount of 
arrears of house-rent, water .and electri· 
city charges outsta.ndina aaaiast Neb of 
the ex-Union Ministers and ex·M .Ps. ? 

/ 

THE MINISTER. OF STATE IN THE 
MINISTERY OF URBAN 'DEVlLOP· 
MENT (SHRI DALBIR SINGH) : Three 
separate Statements (Stat,ment·l) showing 
details of the dues on account of water 
and eleetricity charges in respect of Civic 
bodies; Statement~IJ showing details of 
dues on account of house rent, against 
each Ex-M.P. and Statement-Ill indica-
ting separately tbe dues on account of 
~ousc-rent and water & electricity charges 
in respect of each Ex-Minister) are atta-
ched. 

Statement showlq amount of arr-ears of water and electricity cba1:1es apl.mit 
eacb of the ex-M.Ps. In respect or cl,11 bodiea (Position•• on ZS.10.8~). 

SI. No. Name 

1 2 

NDMC 
.l. Sh. K.B. Deb Burman 

:. Sh. K. Manoharan 

3. Late Sh. 9lnjay Oanlhi 

4. Sh. H.C. Kathwai 

s. Sh. R.S, Pandey 
.. ,,. Sh. Syed Abmol,. 

;> :1; Sb. Vinayak Pra• ¥&NY 

1t1. Smt.. Jahanart4at Pat 9mib , I 

Residence 

3 

Dues on account 
of Electricity & 
Water Charges 
(Rs.) 

-----
4 

12· Teen Murti Lane, New D&Jhi. 4402.26 

lO·Bishamber Dass Mari 1662.80 

12-Willin,dn CNtcent ' 2818.4~ 

19-Windsor Phrec ,506.64 

14· TalkatoM lload 434.741 

Cl/12, Pandara,Road 115.19 

7·Windaor Place .• J.$0 

6-As~ok• Road lll.$.76 
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9. Sh. Dria Pal Sinah 28-Janpath 21,.c 
10. Sb. llam Dev Sinah JOA, Atul Grove R.oad 

U. Sb. Tul-Mobaa R.am 19 (U) Gurdwara R.oad 

12. Sh. S.S. Qupta 33-Cannina Lane 

n. Sh. V. P. Dutt 17-Ba1waat R.ai Meb&a Lan• 

14. Sh. Solanki Pravinsinh 17-Caonina Lane 
,, u. Sb. Krisban Sinah 21·Canniq Lane 

16. Sh. Kameshwar Sinah 12-Talkatora Road 

17. Sb. Ramji Lal Yadav C·l/7, Humayua Road 

11, Sh. Natbuai Ram 22- Ourdwara Road 

J9. Sbri Yosoj W/o Jate Shri Prakas 
Vir Shastri 1-Caaoina Lane 

20. Smt. Rano M. Sbaiza 2·Teen Murti Lane 

21. Sb. Z.A. Ahmad 23-Cannioa Lan, 

22. Sh. Bharat Sin,h Chauhan 30-Janpath, N. l>elhi 

23. Sh. Jagdambi Pd. Yadav 5-Janpatb, N. Delhi 

24. Sh. Farooq AbduUah CI/90 Shabjahan Road 

25. Sh. Bhaawao Din 11-Cannina Lan• 

26. Lata Sb. Plloo Mody 2-Lodbi Estate 

27. Sb. B.P. Mandal 21-Janpath 

28. Smt. Ganaa Devi 7-Cannins Lane 

29, S.S. Lat J S-Curzon Lan, 

30. 'Tb. Girija Nandan Sinab 6-Dr. Bishamber Dass Mara 

31. Sb. M. Kamalanatban Cl/19,Humayun koad 

32. ,, Nawal Xiahorc Sinha 18-Dr. Jlajinder Prasad Road 

3'. ., Rama Nand Tiwari l4-Gurdwara Jt.oad. 

34. ,. D. P. Shall l8-Canniat· Lane 

"· ., M. DelvHkan 9(26) Gurdwara Ju,,acl 

J79.76 

UCJO.l7 

•. so 
173..50 

112 . .W 

lOI0.3' 

739.5'7 

JIJ.4..S 

133.61 

S31J.OJ 

503.02 

)464.31 

4332.'4 

2071.06 

192.IG 

14CUO 

939.55 

1196.Jl 

392.46 

142.37 



1 

36. .Slari Mallit Arjua 

l7. ,, )lam Vila• Paawa11 

31. .. Mubarak Sbah 

39.. ,, Devi Lal 

.W. ,, M.R. Krishna 

41. Sh. JCA. B.ajan 

42. ,. .llam Jeth·Malani 

43. ., R.ll. Bbole 

«. ,. ltam Gopal Tlwari 

4S. ,. B.N. Sinah 

46. ,, R.avindra Verma 

47. ,, P.N. Tandon 

41. ,, R.am Kinker 

,,. .. Sajjan Kumar 

50. ,, Abdul :Rehman Sheikh 

SI. ,, Dbanlk Lal Manda} 

52. ., A.A. Jlabim 

53. ,, C.P. Shailani 

5<4. ,, A.R.. Mallu 

SS. ,, Rattan Sinab Razda 

s,. ,, O.C. Bhattacharya 

57. ,, Subhasb Yadav 

SI. ,. Chander Sbekhar Sinah 

59, ,. M.R. 1'.ban 

60, ,, Mohd. Yunus Saleem 

,,,,,,,.,. ...,,, .. ,, . ti . 

3 

J 9'-Cannioa Lane 

12.or. Rajincler Prasad Road 

C·l/7-Humayuo lloact 
11-Teen Murti Lane 

,4..JCushak lload 

-t·Windsor Plau 

7·B, Japath 

17-Janpatb 

29-Cannina Lane 

3-Cannina ,, 

AB·3, Mathura Koad 

18-Janpath 

10-Hastina Lane 

16-J anpatb 

14AB-Purana Quila Jload 

6-B, Janpath 

1-Tua}ak Lane 

22-Dr. R.P. Road 

24 -do-

19-Janpath 

C-11/92 Slaabjaban lload 

C-11/59 Bapa Nqar 

18-Dr. R.P. Road 

20-Windsor Place. 

7-Tuablak Lane 

31 ·Cannina Lant 
S/Qr. 

711.03 

12978.~3 

430.11 

1217.47 

6111.7' 
358.93 

1770,57 

'449.93 

'60.60 

713.83 

~.92 

1114.56 

6901.86 

1124UO 

1229.41 

1S8~.37 

6495.30 

3190.90 

11931.0S 

7708.40 

5359.23 

S971.2S 

591.5' 

1465.2.J 

1445.76 
37.20 

1117.35 
228.6' 

20.21.80 
'4-3.73 
J1.4~ 
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62. ,, S.M. Krishna 

63. ,, Bal Krishna Wasnik · 

64. Sh. Mohite Yasbwant Rao 

65. ,. N. Gouzagin 

66, ., B.N. Singh 

61. ,, C.D.P. Verma 

{;8. ,. P .L. Kurecl 

69. Tayyab Hussain 

70. ,. R.R. Morarka 

7'1. ,, Chaoderjit Yadav 

12. ,. D.N. Dwivedi 

73. •• Acbint Ram 

74. ., R.P. Tripathi 

75. .. M. N. Sardar 

76. .. R.S. Gill 

77. ,, K. B. Cbettri 

7S. ,, Chandan Sinsh 

79. ,, S.R. Reddy. 

to. , , Verk.ey George 

81. _,, Ram Naresh Yadav 

82. ,, C.D. Natrajan 

. 83. ,, Rudrc Sen Cbaudhary 

14. ,, D.S. Pradhan 

85, •• N.R.. Vekaria 

. Ji.. ,. M.a. PaJodkar 

. .. ...... ' ......... ~-, ............................ , ......... ,., .. , ......... ,. '"'• .. ,,, 

3 

C·Il/9S, Shabjaban !toad 

22-Janpath 

S-Canning Lane 

7- -do-

3-Canning Lane 

33. -do-

18-Windsor Place 

l·Curzon Lane 

7-Dupleix Road 

21-Humayun Road 

13-Canniog Lane 

2-A, Telegraph Lane 

36-South Avenue 

178-South A venue 

135. ·do-

121· -do-

167- -do-

_159-South Avenue 

10· -do-

36- -do-

168- -do-

73 & Sr/Qr. 75 -do· 

J 12 & S/Qr. 115 -do-

J69-South AIICIM · 

1,0 & S/Qr, 115 ·do· 

4 

1104CtM 
m~ 
:Z,8~ 

1761;&1 

1173.38 

11803,11 

507.12 

136.n 

4196.12 

16913.4i 

701.34 

1195,82 

66.19 

725.24 

223.30 

101.69 

230.78 

171.69 

442.07 

1672. 75 

226 .. 23 

231.31 

121.28 

154.78 

680,88 
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87. Sh. P. Rajashckharan 12 & S/Qr. 142, South Avenue 7381.S9 

88. ,, A.R.B. Narayan 161-South Avenue 298.76 

89. ,, SangJiana 1-Meena Bagh 429.35 

90. ,, Lamodar Baliyar 111 & S/Qr. 127-South Avenue 19.64 

91. ,, Maulana lshaqe Sambhali 160 & S/Qr. 37 -do- 520.01 

92. ,, T. Gogai 93-South Avenue 340.48 

93. ,, C.K. Chandrappan 87- ·do- 183.00 

94. ,, Popat Lal Mo. Joshi 26 & S/Qr. 2 -do· 238.84 

,s. ,, R.N. Kushwaha 95-South A venue 405.92 

96. ,, Sri Batcha Digal 67 & S/Qr. 4 -do- 89,97 

97. ,, R.L. Suman 139-South Avenue 31.58 

98. ,. R.D. Jagtap Avergoankar 25- -do· 39.98 

99, " 
Onkar Lal Barwa 190 & Garrage 105 -do- 171.46 

100. ,, S.C. Anuja 154-South Avenue 232.32 

101. ,, Abdul Shafee 107 & S/Qr. 144 -do- 266,86 

102. ,. Prakash Mehrotra 98 -do- '46.68 

103. ,, Sidramcshwar Swamy 76- -do- 21.03 

104. ,, Awadesh Chander Singh 120 & S/Qr. 103 -do- Garragc 140 726.68 
-do· 

105. ,, Balbir Singh Chaudhary 112, South Avenue 491.91 

106. ,, G .R. Mhaisekar 41. -do· 233.67 

107. ., M.S. Malik 64-South Avenue 616.38 

108. ,, G.D. Richharia 139- -do- 480.65 

1 ()I). ,, Yuv Raj 143-145 -do· 18.65 

110. ,. Lalu Oraon 184- -do· 343.93 

111. ,, S.S. Sfsodia .78- -do- 858.94 

112. ,, M.S. Narayan Rao ,z. !'do· 124,6(; • 
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113. Sbri U.R. Krishnan 74- -do- 405S,86 

114. ,, L. Mahapatra 9. -do- 392.46 

115. Smt. Gayatri Devi 1-3 -do· 1122.26 

116. , , Indra K umari 6- -do· 5336;04 

117. Sh. K. Bhusan 13- -do- 1582.77 

118. ,, Shankar Rao Patil 16-18 -do- 794.15 

119. ,, A.S. Rathwa 14- -do- 668.80 

120. ,, Nihal Singh 22· -do· 714.75 

121. ,, Gurudev Gupta 24- -do- 208.69 

122. ,, Vilas Muttamwar 23- -do· 280.25 

123. ., K. Mallana 43-45 -do· 4272.71 

124. ,, PhooJ Chand Verma 48-50 -do- 20(,(),21 
292.39 

125. ,, Kalyan Roy 63- -do- Q52.79 

126. ,, Amrit Patel 64· -do- 7205.14 

127. ,, Swami Indervesh 69- -do- 818.83 

128. .. Kalpnath Sonkar 76- -do- 5935.20 

129. ,, Shantu Bhai Patel 7 7- -do- 2189,40 

130. ,, Oscar Fernandes 82· -do- 7.S7.10 

131. , , Mangal Ram Premi 86- -do- 9845.56 
I 

132. Dr. Pratap Wagh 108- -do- 592.96 

133. ,, Ajit Kumar Mehta 124- -do- 686.70 

134. ,, Suraj Bhan 125- -da- 951.16 

135. ,, Pitamber Singh 136- -do- 684.27 

136. Sh. K.A. Swamy 137-South Avenue 651.50 

137. ,, Quzi Saleem 139- -do- 733.30 

138. ,, Ranjit Singh 143-145 -do· 8746.36 

139. ,, K. B. Chaudhary 158 -do- 3861.15 

140. ,, Ram Singh Shakya 160- ·do· 8317,37 
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UJ. Shri K. Obul Reddy 189- -do- 1S47,4S 

142. ,, Satya Narain Rao 2-Soutb Ave. Lane & S/Qr. 891.45 

143 .. ., Mani Ram Bagri 6-Teen M urti Lane 2027.82 

144 •. ,, Dharambir Sinha 12· Teen Murri Lane 7926,03 

145. ,, Y. B, Cha van 1-Race Course Road 2761;91 

146. ' J.K.P.N. Singh S-Safdarjung Lant 1714.52 

147. ,, Biju Patnaik 9 .. ·do- 1770.32 

148, ,, Bhishama Narain Singh J .. Teen Murti Marg 2540,90 

149. , . Magan Bhai Barot 9· Tyag Raj Mara 14776.15 

150. ., Oscar Fernandes S/Qrs. 11-South Avenue 333.90 

151. ,, Mangat Ram Prerui -do-16· ·do- 479,95 

152. ., Shiv Chandra Jha -do-27 -do- 741.78 

153. ,, R.P. Singh -do-52 -do- 786.47 

154. .. Amrit Patel ·do-59 -do- 52P.74 

155. ,. Qazi Saleem -do-75 -do- 470.02 

156. ,, Ranjit Singh ·do-119 ·do· 404.00 

157. Dr. Pratap Wagh -do-83 -do· 492.54 

158. Sh. Ram Singh Shakya ·do-S-6 ·do- 722.SO 

159, ,, P. Kannan 23-Ferozeshah Road 267.58 

16-0. ,, Sriman Prafulla Goswami 14-A -do· 52.77 

161. ,, Munsi Priya Ranjan Das. ., 9- -do- 124.95 

162. ,, P.N. Bist 16-C -do- 288.01 

163. ,, Mani Ram Godara 12-0 -do .. 231.48 

164. ,, S.N. Saxena 18- -do· 120.60 

165. , ' Raja Visweswar Rao 60-Ashoka Road 766.SO 

166, ,, A. Sayeed 23- -do- L94s.1s 

167. ,, Guna Nand Thakut 13-B, Ferozeshah Road 811.64 

168. ., Ram Prakash 14B, -do• 833.S4 
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169. Sbri La)u Parshad 

170. ., Anand Narain Mulla 

171. ,, Quasim Ali 

172. , , Vyalar Ravi 

173. ,, (Prof.) Sibban Lal Saxena 

174. ,, Shankar Dayal Singh 

175. ,, Jagdish Joshi 

176. ,, Yagya Datt Sharma 

177. ,, Dhanna Singh Gulshan 

178, , , Raj Narain 

179. ,, P. Kunjachen 

180. ,, S.N. Gowda 

UH. ,, P. Chatterjee 

182. ,, K. Raghuramaiah 

183. ,, Khem Chand Bhai Chavcda 

184. ,, Gian Chand Totu 

185. ,, O.P. Tyagi 

186. ,, R.V. Swaminathan 

187, ,, Kishori Lal 

188. ,, S.B. Chavan 

189. Sh. A.R. Jaiswal 

190. Sh. Jagdish Joshi 

191. Sh. Mahi Lal 

192. Sh. Ansar Harwani 

193. Sb. Johinder Singh 
194, Dr. Govind Dass 

195. Sh. Quasim Ali 

196. Sh. Prem Manohar 

197. Sb. Seth Prithvi Nath 

3 

840· ·do-

29 ·do· 

21 -do-

19 -do-

14E -do-

18 -do· 

7-Rakab Ganj Read 

3 -do-

4 -do-

9-Race Course Road 

12-B-Feroeshah Road 

120- -do-

S/Qr. 16B- -do-

14-Ashoka Road 

2-Feroeshah Road 

8- -do-

1- -do-

13- -do-

25-Ashoka Road 

40- -do· 

2-Rakab Ganj Road 

7 -do-

16 -do· 

160-Ferozeshah Road 

)-Electric Lane 
S/Qr. 19-Ferozeshah Road 

21-Ferozeshah Road 

16C- -do· 

16B· -do· 

4. 

1018,93 

449.72 

2284.SO 

154.20 

424.57 

288.75 

610.46 

498.88 

735.66 

3461.83 
2195.73 

2195.73 

278.86 

81.70 

2581.99 

767.02 

7465.27 

559.12 

689,09 

681.69 

1074.76 

733.68 
607.49 

459.0S 

211.35 

290.75 

132.08 

244.SO 
34L20 

1907.88 · 
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198. Smt. Jahanpara Jaipal Sinah 

199. Sb. Chhutan Lal 

200. Smt. LaJitba Raj Gopalan 

201. Sh. A. Beg 

202. Sh. Gurmukh Singh 

203. Sb. Vir Bhadra Singh 

204. Sh. K.B.S. Mani 

205. Sh. Maqsood Ali Khan 

206. Sh. Magsood AJi Khan 

207. Sh. S. Kumaran 

208. Late Sh. Bhagwati Charan Verma 

2()(). -do-

210. Sh. H.N. Mukherjee 

211. Sh. Surender Mohanty 

212. Sh. C.B. Mani Tiwari 

213. Sh. Rameshwar Singh 

214. Sh. F.H. Moshin 

215. Sh. A.K.A. Abdul Samad 

216. Sh. M.S.K. Sathiyendram 

217. Sh. M. Ram Gopal Reddy 

-do-

218. Sh. Dharam Dass Shastri 

219. Sh. Chander Pal Singh 

220. Sh. Tayyab Hussain 

221. Sb. Krishna Chander Pandey 

222. Late Sh. K. Raja Mallu 

223. Sh. Naseshwar Pd. 

6-Ashok Road 

16A, Ferozesbah Road 

11 .. do· 

11 -do-

21 -do-& S/Qr. 

23 -do-& S/Qr. 

12-A-Ferozeshah Road 

16E -do. 

S/Qr. 28 -do-

130-F. Shah Road 

29 -do-

S/Qr. 44, behind 
25 Ferozesbah Road 

21 R·akab Gaoj Road 

l3B, Ferozeshah Road & S/Qr. 

140-9 -do-

19 Gurdwara Road 

13 Ashoka Road 

9-Ferozeshah Road & S/Qr. 

14-B. -do-

7 Ashoka Road 

17-Gurdwara Road 

S/Qr. 18, Ashok Road 

9-Electric Lane 

S/Qr. 3 behind 12A Ferozeshah 
Road 

l·Electric Lane 

8-Rakab Gaoj .Road 

]9 -do· 

1215.76 

160.52 

166.91 

176.li 

85.36 

277.72 

267.05 

1712.67 

766.30 

71.41 

6330.72 

250.82 

196.13 

26l6.04 

5178.82 

11610.89 

7076.01 

10396.50 

216.48 

6335.59 

4so,.1s 
981.92 

10792.82 

394.89 

7933.7-4 

505,58 

557.89 
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224. Late Sh. V.N. Tiwari 

225. (Smt) Dr. Sathiawani Muthu 

226. Sb. M. Ankineedu 

227. Sh. M. Ankineedu 

228. Sh. Samar Mukherjee 

229. Sh. Bindeshwari Dubey 

230. Sh. Baleshwar Ram 

231. Sh. Gurudev Gupta 

232. Sh. Bhupesh Gupta 

233. Sh. Prabhu Singh 

234. Sh. Gurudev Gupta 

235. Sh. J .K. Rao 

236. Sh. Babu Lal Solanki 

237. Sh. Kalraj Mishra 

238. Sh, G. Y. Krishnan 

239. Sh. Bhagwan Din 

240. Sh. Nageshwar Rao 

241. Sh. Satish Pd. Singh 

242. Late Sh. R. V. Swaminathan 

243. Sh. H. Bhadur 

244. Sh. D.M. Putte Gowda 

245. Sh. Era Abbarasu 

246. Sh. Anantha Ramulu Mallu 

247. -do-

248. Late Sh. K.T. Kosat Ram 

249. Sb. Ram Parsbad Abirwar 

250, Sh. V. Satya Narayan 

251. Sh. Satchlda Nand 

3 

29 Ferozeshah Road 

10 Rakab Ganj Road & S/Qr. 

7 Ferozeshab Road 

S/Qr. 9-Electric Lane 

4-Ashoka Road & S/Qr. 

16-Rakab Ganj Road & S/Qr. 

9-Ashoka Road 

l2E-Ferozeshah Road 

·do-
~·· 

l3C ·do-

S/Qr. attached to 

l 2E· Ferozeshah Road 

S/Qr. N-23 North Ave. 

N-27, S/Qr. North Ave. 

S/Qr. N. 8 North Avenue 

-do- N. 15 -do-

-do- N-3 -do-

-do- N-24 -do-

IO.Akbar Road 

14-Akbar Road 

23-Mcena Bagh 

30 -do-

7 -do-

28 -do-

27 -do-

11 -do· 

38 -do· 

37 -do-

42 -do· 

4 

293.19 

4143.19 

9183.41 

222.45 

453.33 

3022.27 

17403.44 

264.77 

35 :.76 

569.34 

44.94 

200.98 

127.93 

200.15 

434.79 

639.59 

596.25 

13076.59 

10725.41 

446.91 

13.60 

1158.63 

1395.05 

3423.59 

1328.19 

2385.33 

378.49 

418.17 
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252. Sh. Dalpat Singh 

253. Sh. Beda Brata Barua 

254. Sh. A.C. George 

255. Sb. M.P. Sinha 

256. Sh. D. N. Dwivedi 

257. Sh. V. Kisbore Chandra Deo 

2.58. Sh. Kusuma Krishna Murthy 

259. Sh. N. Kudanthai Ramalingam 

260. (Sh) Dr. M.M. Mehta 

261. Sh. Surya Narain Singh 

262. Sh. Uttam Bhai H. Patel 

2 3. Sh. Mani Lal 

264. Sh. T. Damodar Reddy 

265. Sh. 0. Pattuswamy 

266. Sh. T. Nagaratnam 

267. Sh. Raj Nath Sonkar Shastri 

268. Sh K.S. Narayan 

269. Sh. Vidya Chenupati 

270. Sh. K.C. Sharma 

271. Sh. Suraj Bhan 

272. Sh. D. Kamakshaiah 

273. Sh. A. Ncela Lohithadasan Nadar 

274. Sh. Chhottey Singh Yadav 

275. Sh. C. Chinna Swami 

276. Sh. Balsam Dass 

277. Sh. B.K. Nair 

278. Sb. N. Sa1varaju 

279. Sh. Ram Nath Dubey 

3 

S/Qr. N 21 North Ave. 

7-Tyag Raja Mars 

34, Prithvi Raj Road 

IO.Akbar Road 

18-Meena Bagh 

19-Mcena Bagh 

S/Qr. 11 North Ave. 

S/Qr. 14 -do-

-do- 23 -do-

·do- 22 -do-

·do- 3 -do. 

-do- 115 -do-

.do- 13 -do-

-do- 119 -do-

·do- 106 -do-

-do- 158 -do· 

-do- 147 -do. 

-do- 67 -do-

-do- 17 -do-

·do- 117 -do-

-do- 8 -do-

-do- 107 -do-

-do- 43 -do-

-do- 25 -do-

-do- 62 -do-

·do- 126 -do-

·do- 14 -do-

~do· 29 -do-

4 

159.47 

.540.45 

1326.51 

1788.12 

374.03 

403.35 

13.38 

50.12 

70.10 

31.25 

352.60 

18.38 

116.32 

70.00 

151.37 

429.06 

459.29 

61.84 

269.56 

13.98 

115.35 

184.04 

158.45 

115.35 

74.30 

)6.29 

232.Sl 

387.33 
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280. Sh. M. Muzaft'ar Hussain -do- 104 -do-

281. Sh. Lal Sawia -do- 114 -do-

282. Sh. Vijender Pal Singh -do- 136 -do-

283. Sh. M, Kandaswami 144 S/Qr. North Ave. 

284. Sh. Doonger Singh 149 -do-

285. Sh. Citturi Subbarao Chowdary 159 -~-
286. Sb. K. Arjunan 162 -do-

287. Sh. Robin Kakoti 49 -do-

288. Sh. P. Anhalagon 134 -do-

289. Sh. S.L. Dhurva 49-S/Qr North Avenu 

290. Sh. Raja Shekhar Kolur 53 -do-

291. Sh. Jamna Lal Barwa 27 -do-

292. Sh. R.K. Khrima 129 -do-

293. Sh. Raguvinder Singh Choudary 136 -do-

294. Sh. Har Govind Verma 12 -do-

295. Sb. Krishan Veeriah 29 -do-

, 296. Sh. Mukand Mandal 40 -do-

297. Smt. Ganga Devi 48 -do-

298· Sh. Bhanwar B. 56 -do-

299. Sh. Nana Sahib Bonde 67 -do-• 
300. Sb. R.L. Kureel 68 -do· 

301. Sh. S.S. Lal 113 -do-

302. Sh. S. B. Patel 43 -do-

303. Sh. Rabinder Pratap Singh 115 -do-

304. Sh. D. Ahat 118 -do-

305, Sh. s. Rama Swamy 119 -do-

306. Sh. S.S. Kakadc 120 -do-

~07. Sh, Sukhandra Singh 123 ·do~ 

4 

600.16 

123.96 

99.96 

436.65 

102.64 

333.60 

241.55 

24.11 

64.08 

56.80 

146.25 

261.92 

176.51 

60.40 

55.SO 

~.24 

66.05 

62.18 

98.80 

105.70 

83.70 

52.81 

87.13 

19.15 

49.SO 

56,(,() 

213,2-0 
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308. Sh. Parmai Lal 

309. Sh. Hari Ram Godra 

310. Sh. T. Lakshamikantama 

311. Sh. B.B. Tiwari 

312. Sh. B.C. Kamble 

313. Sh. B.D. Rathore 

314. Sh. R.N. Kushwaha 

315. Sh. G.R. Reddy 

316. Sh. G.R. Miri 

317. Sh. Mohinder Narain Sardar 

318. Sh. R.R. Patel 

319. Sh. Ram Prakash Tripathi 

320. Sh. Raj Nath Sonkar Shastri 

321. Sh. Vidhya Dhar Vajpayee 

322. Sh. S.D. Prasad 

323. Sh. K. N. Dhulap 

324. Sh. Bhagwan Din 

325. Sh. Ram Kripal Sinha 

326. Sh. Shyam Lal Dhurva 

327. Sh. Jamna Lal Barva 

328. Sh. S.K. Ghoshal 

329. Sh. Ram Sagar 

330. Smt. T. Lakshmikanthamma 

331. Sh. Hari Singh 

332. Sh. Raj Dea Singh 

333. Sb. Venkata Rao 

Sh, l(. V.R.S, B~la Suba Rao • 

--·-----------------
3 

142 -do-

143 -do· 

152 -do-

162 -do-

166 -do-

167 -do-

S/Qr. 59-South Ave. 

-do- 132 -do-

-do- 135 -do-

-do- 138 -do-

-do- 133 -do-

-do- 18 -do-

39 North Avenue 

1 -do-

4 Akbar Road 

117-Norlh Ave. 

33 -do· 
11 Canning Lane 

10-Dr. Rajinder Prasad Road 

149-Norlh Avenue 

34 -do-

85 -do-

188 -do-

82 -do-

S/Qr. 108 -do-

124-126 -do-

4. Taltc;at()ra Rgaq 

4 

95.81 

206.60 

289.42 

301.75 

188.52 

165.92 

65.10 

87.20 

213.11 

88.73 

194.00 

38.60 

6610.96 

1843.77 

1151.85 

145.06 

4040.37 

1215.78 

1457.71 

884.74 

526.86 

30.68 

76.19 

46.46 

84.86 

8037,56 
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334. Sb. V.B. Singh 224-North Avenue 154.49 

335. Sh. N.R. Chaudhary 223. ·do- 65.87 

336. Sh. Cbiranjib Jha 199 -do· 159.84 

337. Sb. Ramji· Ram 24-26 -do· 394,84 

338. Sh. K.K .. Sundaram 112 -do- 235,45 

339. Sh. B.C. Kamble Ul3 -do· 159.88 

340. Sh. G. Lakshmanan 173 -do· 1437.97 

34-1. Sh. Sarnbu Nath 143 North Avenue 90.80 

342. Sh. Kaiho 166 -do- 123.24 

343. Sh. V.S. Elanchezhian 46 -do- 823.47 

344. Sh. Nageshwar Dewedi 72 ·do· 99.48 

345'. La.te Sh. C.M.L. Chaoudhary 75 -do- & S/Qr. 8 -do- 4058,59 

346. Sh. Dhandayuthapani V 40-North Avenue 883.23 

347. Sh. Brahm Deo Ram Shastri 222 .do- 234.30 

348. Late Sh. Har Govind Verma 31-North Avenue 138.74 

349, Sh. H.L. Doda 52-54 -do- 498.44 

350. Sh. Misayar Khan 31 -do- 1935.95 

351. Sh. Nathu Singh 198 -do- 126.21 . 

352. Sh. M.B. Dev 207 -do· 123.05 

353. Sh. B.D. Rathore 150-North Ave. 717.86 

354. Sh. P.V. Periaswamy 80-82 -do· 2388.79 

355. Sh. Ravinder Pratap Singh 116 -do- 548.50 

356. Sh. Brij Bhusan Tiwari 96 -do- 313.38 

357. Sh. S.B. Patel 84 ·do· 434.55 

3S8. Sh. P.S. Rarnalingam 102 ~ -do- 111.52 

359. Sh. N.P. Chowdhary 136·38 -do- 607.10 

360. Smt. Sahodrabai Rai 123-25 -do· 1436.78 
3 

36). Sb, Khyomo Lotha 133 ·do· 646.lS 
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362. Sh. D. Amat 208 ·do· 247.06 

363. Sh. A.S. Thakur 49 .. do- 89.26 

364. Sh. Ram Charan 221 ·do· 100.00 

365. Sb. Y.V. Swaminathan 212 ·do- 381.61 

366. Sh. Kishan Lal 216 ·do- 1542.3S 

367. Sh. M.M. Kashim S, Qr N-20 ·do· 377.61 

368, Sh. N.P. Sahi 211-North Avenue 126.03 

369. Sh. Hari Ram Makkasar Godra 213 ·do- 88.28 

370. Sh. Nathi Singh 228 & Sr. Qr. N-2-North Ave. 534.76 

371. Sh. Natwar Lal B. Parmar 174 North Ave. 385.01 

372. Sh. D. N. Singh 12-Dr. Rajinder Prasad Road 549.60 

373. Sh. Ram Awadesh Singh JS -do- 831.36 

374. Sh. T. Bala Krishnaiah 11-North Avenue 156.64 

375. Sh. B. Bhanwar 214 -do- 951.86 

376. Sh. K.C. Pandey 7-9 -do· 943,65 

377. Sh. J.M. Gowder 119 -do- 771.81 

378. Sh. S.M. Banerjee 133 -do- 127.70 

379. Sh. Ram Lal Kureel 54 -do· 989.48 

380. Sh. Bal Ram Dass 120 -do- 210.00 

381. Sh. Dalpat Singh .Parasate 218 -do- 253.12 

382. Parmai Lal 139 -do- 2410.16 

383. Sh. S. Jaganathan 67 -do· 2135.06 

384. Sh. A. Murgesan 72 -do· 368.57 

385. Sh. S. Ramaswamy 6.5 -do- 4.54 

386. Sh. Era Anbarasu 13 -do- 171.28 

387. Sh. Abdul Rahman Sheikh 14A·B-Pandara Road 6494.83 

388. Sh. Era Mohan 116 North Ave. 50.55 

389. Sh. Alluri Subbash Chander Bose 119 .. do• 624.Sl 
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390. Smt. Chenupati Vidya 72 -do- 236.39" 

391. Sh. Jaipal Singh Kashyap 199 -do- 6720.80 · 

392. Sh. Ramaina Rai 7-Pt. Pant Marg 15179.61 

393. Sh. K. Maya Thever 26 Gurdwara Road 393.92 

394. Late Sh. Mohd. Yusuf 14-Talkatora Road 12244.77 

395. Sh. Chand Ram 12 Talkatora Road 212.20 

396. Sh. D. Pulliah 28-Gurdwara Road 7306.68 

397. Sh. K umba Ram Arya l lA-Pt. Pant Marg 366.15 

398. Sh. P. Parthasarthy J-Jantar Maniar Road 774.90 

399. Sh. Jambuwant Dhote 4 ·do- 8724.30 

400. Prof. Satya Deo Sinha 7-Raisina Road 1217.62 

401. Sh. Lakkappa K. 1-Dr. Bishamher Dass Marg 7394.08 

402. Sh. C. T. Dhandapani 12 -do- 1542.56 

403. Sh. Kamal Nath Jha 22-Gurdwara Road 2801.97 

404. Sh. Bheekha Bhai 9-br. B.D. Marg 9098.55 

405. Sh. Mani Lal 111-North Avenue 4868.50 

406. Sh. Chakra Dhari Singh 139 -do- 5923.36 

407. Sh. K. Arjunan 140 -do- 946.66 

408. Sh. K.S. Narayana 148 -do- 741.96 

409. Sh. Maulana Sayeed 

Muzzaffar Hussain 155-157 -do- 6917.10 

410. Sh. T. Nagarathnam 160 -do- 1520.25 

411. Sh. Chhotey Lal Vike 161 -do- 4546.52 

412. Sh. V.N. Swaminathan 183 -do- 4459.65 

413. Sh. Chhotey Singh Yadav 204 -do- 3430.87 

414. Sh. Lal Sawia 217 -do- 2287.92 

415. Sh. N.K. Ramalingam 225 -do- 1262.61 

416. Sb. Doonger Singh 227 ·do- l lOS.51 
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417. Sh. D.N. BaS'U 
Sh. Bijender Pal Singh . 7-9 ·do- J J6S6.90 

418. Sh. T. Damodar Reddy 21 -do· 963.50 

419. Sh. P.N. Reddy 
P. Raj Gopal Naidu 35-37 -do- 1389.40 

420. Sh. N. Se]varaju 44 -do- 1265.45 

421. Sh. Rajesh Kumar Singh 46 -do- 2i52.31 

422. Sh. Jagpal Singh 56-58 -do- 9017,81 

423. Sh. C. Palaniappan 67 -do- 6620.48 

424. Sh. Vidya Chenupati 72 North Avenue 761.39 

425. Sh. S.N. Prasana Kumar 86 ·do· 8603.70 

426. Sh. Shaminuddin 88 -do· 139'1,68 

427. Sh. Sajjan Kumar 48-B Havelok Square 56.19 

428. Sh. G.M. Sheikh ~3-North Avenue 610.72 

429. Sh G.M. Khan 177 -do- 468.92 

430. Smt. B. Radha Bai Ananda Rai 80-82 -do- 1067.18 

431. Sh. A. Warjri 

432. Sh. A .K. Kotrashetti 

433. Sh. Man Mohan Tudu 
D.M.C. 

434. Sh. Bhiku Ram Jain 

191 -do-

179 ·do· 

14-Mahadeva Road 

49 Rajpur Road 

Statement-II 

1160.88 

4794.48 

9027.80 

2671.90 

Statement showing amount of arrears of house rent aaafnst each of the ex-M. Pt. 
(Poslllon as on 26.2.86) 

S/No Name 

l 2 

1.. Sh. N. K. Sbejwalkar 

2. Sh. M. Anki Needu 

3, Sb, A.K~A. Abdul Samad 

Residence 

3 

6, Ferozeshab Road 

1. Ferozeshah Road 

51, Fcrozesbah ,Road 

Due on account 
of House R.ent (Rs.) 

4 

263.3.60 

98l9.40 

3003,0,· 
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4. Sh. K.B.S. Mani 

S. Sh· S.P.A.S. Appala Naidu 

6, Sb. M.S.K. Sathiayendram 

7. Sh. C.B.M. Tewari 

8. Sh. Gulsher Ahmed 

9. Sh. P. Venkata Reddy 

10. Sh. R.H. Moshin 

11.' Sh. Ghyoor Ali Khan 

12. Sh. Chander Pal Singh 

13. Sh. ChanderJit Yadav 

14. Sh. Gulam Rasool Kochak 

15 .• Sh. Farooq Abdulla 

16. Sh. B. Rajgopala Rao 

17. Sh. Ravinder Verma 

18. Sh. Subramanian Swamy 

19. Sh. P. Parthasarathy 

20. Sh. K.A. Rajan 

21. Sh. Trilok Chand 

22. Sh. Ram Jethmalani 

23. Sh. Rajda Ratan Singh 

24. Sh. Balkrishna wasnik 

25. Sh. Ram Vilas Paswan 

26. Sh. Bijoy Modak 

27. Sb. Chander Pal Shailani 

28. Sh. Basant Narain Singh 

29. Sh. N. Gouzagin 

30. Sh. V. K. Pandit 

31. Sb. Ram Oopal Tewari 

32. Sh. Malk M.M.A. Khan 

lf'ritt,n An,wr, Oi 

3 

12-A, Ferozeshah Road· 

13-E, Ferozeshah Road 

14-B, Ferozeshah Road 

14-D, Ferozesbab Road 

7, Lodi Estate 

12-A, Lodi Garden 

13, Ashoka Road 

34, Ashoka Road 

9, Electric Lane 

CJ/21, Humayan Road 

CJ /51, Shahjahan Road 

90, Shahjahan Road 

CJ/19, Pandara Park 

A 8-3, Purana Quila Road 

AB-5, Purana Quila Road 

1-Jantar Mantar Road 

4. Windsor Place 

17, Windsor Place 

7-B, Janpath 

10, Janpath 

22, Janpath 

12, Dr. R.P. Road 

20, Dr. R.P. Road 

22, Dr. R.P. Road 

3, Canning Lane 

7, Canning Lane 

17, Canning Lane 

29, Canning.Lane 

31, Canning Lane 

4 

3908.80 

277.80 

1025.70 

7054.50 

5862.90 

3861.40 

1395.10 

5599.75 

4518.35 

5181.65 

851.90 

65514.25 

5838.30 

5976. CO 

11142.25 

3862.35 

2975.69 

991.15 

8255.00 

1045,55 

68.57.50 

6553.15 

871,15 

1934.45 

2298.35 

2993.15 

6)67.60 

5938.90 

4688,90 
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33. Sh. Tayyab Hussain 

34. Sh. R.R. Bhole 

3,. Sh, D.S.A. Siva Prakasam 

36. Sh. Ashfaq Hussain 

37. Sh. P.V.G. Raju 

38, Sh. Karnaludddin Ahmed 

39. Sh. Harikesh Bahadur 

40. Sh. S. T. Quadri 

41. Sh. R.P. Ahirwar 

42. Sh. N. E. Horo 

43, Sh. T.M. Karunanidhi 

44. Sh. R. Rothuarna 

4S. Sh. Man Mohan Tudu 

46. Sh. Jai Ram Verma 

47. Sh. Dharambir Sinha 

48. Sh. George Fernandes 

49. Late Shri Y.B. Chavan 

50. Smt. Shalini V. Patil 

51. Sn. Bhogendra Jha 

52. Sh. K. Lakkappa 

53. Sh. Bheekha Bbai 

54. Sh. C.T. Dhandapani 

55. Sh. Digamber Singh Chaudhary 

56. Sh. K. Mayathevar 

S7 •. Sh, D. Pullaiah 

58, Sh. Ramayan Rai 

S9, Sh. Kumbha Ram Arya 

3 

1, Balwant Rai Mehta Lane 

17, Janpath 

1, Meena Bagh 

9, Meena Bagh 

3, Tughlak Road 

19, Meena Bagh 

23, Meena Bagh 

24, Meena Bagh 

38, Meeoa Bagh 

2, Mahadev Road 

DJ/35, Rabindera Nagar 

11, Maha.dev Road 

14, Mahadev Road 

18, Mahadev Road 

12. Teen Murti Lane 

26, Tughlak Crescent 

l, Race Course Road 

34, Willingdon Crescent 
J 72, South A venue 

4 

17750,30 

448.10 

560.70 

~.00 

8,2.10 

1196,0S 

53871.05 

5493.10 

393.35 

2500,35 

2316.35 

650.00 

6587.40 

2718.40 

3337. 75 

11142.20 

5398.60 

12867.55 

34, Gurdwara Rakab Ganj Road 19891.75 

10, Dr. B. D. Marg 13296.70 

9, Dr. B.D. Marg 2528.00 

12, Dr. B. Marg 2988.05 

2, Gurdwhra Rakab Ganj Road 1567.17 

26, Guidwara Rakab Ganj Road 

524, Vithalbhai Patel House 3729.40 

28, Gurdwara Rakab Ganj Road 4509.05 

7, Pt. Pant Marg 4073.65 

11-A, Pt. Pant Marg 721.65 
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60. Sh. T.S Ne&i 8, Talkatora Road 6097.40 

61. Sh. Bhiku Ram Jain 9, Talkatora Road 5598.40 

62, Sh. Mohd. Yusful 14, Talkatora Road 30444.20 

63. Sh. M. Satyanarayana Rao 2, South Avenue· 4023.20 

64 •. Sb. Mani Ram Bagti 6, Teen Murti Lane )30.50.90 

65. Smt. Gayatri Devi 1-3, South Avenue 1898.3.5 

66. Smt. Indra Kumari 6, South A venue 3380.00 

67. Sh. Ska:fah Thomas 10, South Avenue 3823.75 

68. Sh. Mauohar Singh Rhthor 13, South A venue )235.35 

69. Sh. Nihal Singh 22, South Avenue 991.8.5 

70. Sb. H.K. Ganagwar 36, South A venue 62.05 

71. Sh. K. Malannr. 43-45, South A venue 4526.10 

72. Sh. Ram Lal Rabi 47-49, South Avenue 4486.50 

73. Sh. Phoolchand Verma 48-50, South A venue 4426.95 

74. Sb .. Amrit Patel 64, South A venue 1625.15 

75. Sh. R.P. Sarangi 65, South Avenue 1517.00 

76. Sh. Swami Indervash 69, South Avenue 2449.45 

77. Sh. K.N. Sonkar 76, South Avenue 2017.60 

78. Sh. S. B. Patel 77, South Avenue 2729.80 

79. Sb. Narayan Sahu 80, South Avenue 3318.05 

80. Sh. M.R. Premi 86, South A venue 3516.00 

81. Sh. G.P. Anuragi 92, South Avenue 3528.55 

82. Sh. Amarender Singh 96, South A venue 8909.80 

83. Sh. Ram Awadh 105, South Avenue 4002.75 

84. Sh. Pratap Wagh 108, South Avenue 3125.75 

BS. Sh. Sobeng Tayeng 109, South Avenue 2771.60 

86. Sh. B. R. Kharlukhi 114, South A venue 4562.35 

87. Sh. S.N. Jatiya 115-117, South A \'enue 2713.40 

~8. Sb. Ohufra~ Azam ll~ll8, SOijtb AnngQ 7"70,9, 
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89. Sh. V.N. Sharma 

90. Sh. A. K. Mehta 

91. Sh. Shibu Soren 

92. Sh. Changur Ram 

93. Sh. Pitamber Singh 

94. Sh. K.A. Swamy 

95~ Sb. Ranjit Singh 

96. Sh. Choudbri Multan Singh 

97. Sb. R.L.P. Verma 

98. Sh. K. Brahamananda Reddy 

99. Sh. K.B. Choudhari . 

JOO. Sh. R.S. Shakya 

101. Sb. R.N. Tripathi 

102. Sh. Manohar Lat 

103. Sh. A.U. Azmi 

104. Sh. V .R. Phulwariya 

105. Sh. Girdhari Lal 

106. Sh. Anwar Ahmed 

107. Sh. R.B. Mawani 

108. Sh. A.M. Velu 

)09. Sh. K. Obul Reddy 

110. Sh. J.C. Barve 

111. Sb. Karan Singh 

112. Sb. B.P. Singh 
! 

11:3. Late Sh. Jamilur Rohman 

114. Sb. Jharkhandc Rai 

11S. Sh. T.M. Swant 

116. Sh. K.M. Madhukar 

117 •. Sh. KaJi Charan Shal1113 

3 

122, South Avenue 

124, South Avenue 

127-129, South Avenue 

133, South Avenue 

136, South Avenue 

137, South Avenue 

143-145, South Avenue 

147-149, South Avenue 

148-150, South Avenue 

S/Qr. No. 47, VithaJbhai 
Patel House 

158, South Avenue 

160, -do-

161, -do-

163, -do-

167, -do-

170. -do-

171, -do-

178, -do· 

185, -do-

187, -do· 

189, -do·. 

157, -do-

345, North Avenue 

7-9 -do .. 

3-S -do-

8-10, -do-

.11, -do-

16, -do-

_io .. •dO• 

4 

4790.SS 

303$,00 

1826.40 

2616.20 

873.2' 

24-'l,OO 

6779 ... 0 

5329 . .5.S 

48'°.30 

379.SS 

8210.75 

3201.40 

1316.10 

25,\0.80 
1687.45 

2845.70 

400~60 

3795.35 

161.95 

2723.70 

2065.75 

S-46.25 

808.3.S 

6667.30 

5376~15 

4368,95 

1'°5.00 

3~f4.20 
}101,tS 
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lf 8; Sh. T .D. Reddy 

119. Sh. R.P. Yadav 

120. Sh. P. Rajaopal Naidu 

121. Sh. Rajnatb Sonkar Shastry 

122. Sb. N. Sclvaraju 

123. Sb. R.K. Sinah 

JU. Sh. A.N. Na'14r 

125. Sh. M.M. ~· 

126. Sh. Jagpal Singh 

127. Sh. Bishnu Prasad 

128. Sb. Chaturbhuj 

129. Sb. C. Palaniappan 

130 • . Sh. M. Naaesbwar Rao 

131, .Smt. Ch. Vidya 

J32, Sh. C. China Swamy 

133; Sh. Tarun Go1oi 

134. Sb. S.N. Prasanna Kumar 

135. Sh. Saminuddina 

136., Sh. Nandi Yelliah 

137. Sh. A.K. Balan 

138. Sh. G.Y. Krishnan 

Uti .Sb. Mani Lal 

UQ.; Sh. Hakam Sinah 

141·~ ,Sh. Cbakr•dhJfij ~i~'1 

14tt- ·Sb. C?aina Bas1.4 

14~. Sb, ~. ArjUQIA 

21, N ortlt A venue 

~26, .. do .. 

3,-37, -do .. 

39, ~o,. 

44, -do-

46, -do-

so, -do-. 

32, Western Court Hc;aatel · 

51-53, Nort•~~ 

56-.SI, -do-

61, .do-

M, -do. 

67, .do. 

69, -do-

72. -do .. 

13, -do-

76, -do-

16, -do-

81. -do-

94, -do· 

107-109, -do· 

108-110, -do-

111, -do· 

us. -do .. 

139, ·do-

128, ·do· 

J.W. ·d~~ 

315.IO 

3.5 I .9' 

3177.60 

3186.9.5 

1691 • .SS 

1188.55 

12a9Bc-W 

3863 ... ~ 

6942.40 

1613.45 

2394.30 

4246.lS 

1395,0S 

313.S~6S 

3IJJ.50 

39i,.30 

4SV'5,,t0 

3481:90 

2160.00 

4495.35 

3937.25 · 

23~2.25 

4034,78 

517.70 

,J6Z7,40 

. iJ4~I10 
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1~ "Sh;·1t.s. Narayana 

14!: Sb:•a.s. Verma 

146. Sb. M.M. Humfn 

147. Sb. T. Napratbanam 
141~ 8111.tC.L. Vite 

149. Sh. Fateb Bhanu Sinab 

150, Sh. P. Bayappa Roddy 

151. Sh. V. Kulandaivelu 

152. Sh. G.M. Khan 

153. Sh. Suraj Bhan 

154. Sh. V.N. Swamioathao 

155. ·Sh. R.N. Rakesh 

156. Sh. Jaipal Sinah Kashyap 

157. Sh. C.S. Yadav 

158. Sb. O.N. Reddy 

1.59. Sb. ·S.S. Verma 

160: Sh.'K.B. Murthy 

161. Sh. N.K. RamaJinaam 

162. Sh. Doonaer Sinah 

163. Shiv Kumar Sinih 

164. Sh. Babu Lal So!anld 

165. Sb.·D. Kamaksbaiah 

166, Sh. Nurul Islam 

16-7. -Sb. ·S.D. Sinah 

161, 'Sh, S,P, Sinah 

l 69l ·Ith~ R. Y. Ghorpadi · 

. 

3 

~1'2~154. -do· 

· ld4'·157, ·do· 

160, ·doa 
'161, North A YIDUI 

164, 

172, •do· 

177, ·do· 

118. ·do. 

183, -do-

197, -do· 

199, -do, 

204, ·do-

207, -do-

!91, -do-

210, -do-

225, -do-

227, ·do· 

215, ·do· 

2t8. -do· 

S/Qr. 8 & Oaraae 23, N. Ave. 

i40. North Avenue 

'7, tJlaisina Road 

®~ Akbar Road 

6, A1hoka Road 

4 

··2~!1.• 

. '1976.SS 

'8'64.95 

4120,18 

1f/'15,6S 

"""" 

430!,SO 

'148!,20 

28'9.90 . 

7949.20 

1111.9-' 

394.50 

12024.SS 

96 . .SO 

2389.20 

18257.65 

5696.20 

568.fS 

1772.50 

'18;a6,45 
' 

~.93 

21255.30 
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171. Sh. Samar Mukherjee 

172. Sh. Ram Kinker 

173. Sh. M. Ram Gopal Reddy 

174. Sb. Magan Bhai Baro, 

175. Sp. K.C. Pandey 

176. Sh. A.R. Mallu 

177. Sb. K.P. Tiwari 

i 78. Sh. Rasheed Masood 

179. Sh. Charanjit Singh 

180. Sb. D.D. Shastry 

111. Sh. J.B. Dhote 

182. Late Sh. B.R. Nahata 

18:3. Sh. (Late) C.M. Stephen 

184. Sh. H .. Khan 

185. Sh. V. Swaminathan 

186. Sh. Sajan Kumar 

187. Sh. Saradish Roy 

188. Sb. V.C. Mahajan 

189. Sis. Nirmal Sinha 

190. Slut. Pramila Dandvate 

191. Prof. R.up Chand Paul 

192• Sh, S. M. Nayak 

3 

4, Ashoka Road 

10, Krishna Menon Marg 

17, Gurdwara Rakab Gaoj 
Road 

9, Thyagaraja Marg 

1, Electric Lane 
E-810, C.R. Hostel 

24, Dr. R.P. Road 

4, Telegraph Lane 

5, Dr. B.D. Mari 

l/2 of 18, Ashoka Road 

J/2 of 18, Ashoka Road & 
54, W.C. Hostel 

4, Jantar Mantar Road & 
Ser./Quarter 

CI/14, Lodi Garden 
1/2, 12 Willingdon Crescent 

9, Krishna Menon Marg 

20, Windsor Place 

14, Akbar Road 
54-55, W.C. Hostel 

16. Janpath 

4, Ashoka Road 13 & 
422, Vithalbhai Patel 
House 

Suite No. 10517 
Vithalbhai Patel House 

220, SIO V.P. House 

323, V.P. House 

405 & 407 V.P. Houso 
i 

403, 516, 303, & 5~ V.P. House 

4 

10385.IS 

4288.60 

2157.90 

14498.10 

14869.49 

5611.30 

4908.40 

30653.75 

15590.95 

17863.10 

25205.85 

94179.07 

10166.60 

16992.]0 

11653.-43 

1521.60 

1016.80 

5043.0S 

2547.60 

551.80 

400.75 

9194.0S 
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193. Sh. A.K. Roy 

194. Sh. Daya Ram Shakya 

195. Sh. P.K. Kodiyan 

196. Sh. Cristopher Ekka 

197. Sh. Davinder Singh Garcha 

198. Smt. Gurbinder Kaur Brar 

199. Sh. Gurcharan Singh Nihalwala 

200. Sh. L.S. Tur 

201. Sh. R. Muthu Kumaran 

202. Sh. D.K. Barooah 

203. Sh. Khwaja Mubarak Shah 

204. Sh. D.N. Basu 

20S. Sh. Sharad Yadav 

206. Sh. C. N. Viswanathan 

207, Sh. Hargovind Verma 

208. Sh. Nanaji Deshmukh 

209. Sh. K.H. Jain 

210. Sh. V .S. Elenchezbian 

211. Sh. R.L. Kurcel 

212. Sh. N.M. Hashim 

213. Sh. S. Jaganathan 

214. Late Sh. Chander Mani Lal 
Cbaoudhary 

215. Sh. A. Muruaesan 

216. Sh. Dr. P.V. Periaswamy 

217. Sh. S.B. Paw 

2111. Sh. S.K. Ghoshal 

219; S. Brij Bbusan Tiwad 

·-··---·---------·-. 
3 4 

· 512, V.P. House 393.90 

Garage No. 20, V.P. House 254.55 

312, 313, V.P. House 4391.05 

416, 417, 1659.70 

15, Ferozeshah Road 8380.40 

64, Lodi Estate 4109.15 

7, Electric Lane 7110.65 

13, Windsor Place 7329.05 

5,6,19, W.C. Hostel 2772.40 

23, Tughlak Road 20636.35 

CJ/7, Humayun Road 7880.46 

7B-9A, North Avenue 2752.57 

28C, 1620.36· 

29-A, " 4945.70 

31-A, Nor. Av. & 504 V.P. House 2279.40 

43, North Avenue 329.7-4 

45, .. 3072.8-4 

46, ,, 886.40 

52-A, 54-C, North Avenue 8615.80 

73, " 2393.14 

67, " 1238.46 

15, .. 3972.80 

72, .. 2819.61 

80-82, .. 3805.15 

84, ,, 695.60 

~5. " 1247.07 

96, Nor. Ave & S04 V.P. House 5420.25 



2 

220.· Sh. P.S. Ramalinaam 

221. Sh. Ravindra Pratap Sinah 

222. Sb. Shak.ti Kumar Sarkar 

223. Sb. Sbyam Lal Dhurve 

224. Sh. Bhaawan Dass R.atbor 

215. Sh. C.R. Anaal 

226. Sb. P. Thiaarajan 

227. Sh. B.C. Kamblc 

228. Sh. Ram Sa1ar 

229. Sh. Bhagirath Bhanwar 

230. Sh. D.S. Paraste 

231. Sh. Ramacharan 

232. Sh. Chander Shekhar Sinah 

233. Sh. Shiv Narain Sarsonia 

234. Sb. R.P. Deshmukh 

235. Sh. Late M. V. Krishnappa 

236. Sb. Onkar Sin1h 

237. Sh. Lalu Prasad 

238. Sb. Siban Lal Saxena 

239. Sb. Hukam Chand Kachwai 

240. Sb. D.P. Manda) 

241. Sh. Ram Dev Singh 

242. ,Sb. Sbrikrishan_ Sinah 

243. Sh, Sbyam Sunder Gupta 

244. Sb. D.N. Sinab 

245. Sb. Prabhu Sinah 

246, Sh. Ram Awadesb Sinab 

~7. Sh, Ram Dhari Shastri 

3 

102, North Avenue 

116, " 
123-125 ., 

149, " 
1.SO, " 
161, ,, 

180.182, u 

113, .. 
188. •• 

214, .. 
218, " 
221, ., 

226, .. 
18, Fcrozcshah Road 

25, .. 
15, Windsor P1aee 

14-B, Ferozeshah Road 

14-D, ., 

14·E, " 
19, Windsor Place 

21, Janpath 

30-A, Atul Grove Road 

ll, Cannina Lane & 517 V.P. 
House 

33, Canniq. Lane 

12, Dr. R.l', R.oad 

13C, Fcrozeshah R.oad 

'18, Dr. R,P, koad 

9., 2lectric Lane 

JB>.93 

2829.SS 

160.eo 

1411.0S 

567.45 

1692.98 

5165.89 

1066.27 

2256.73 

324S.19 

2Sl.4S 

1862.55 

1497.53 

260.00 

369.$7 

4084.41 

3549.26 

2684.66 

3323.77 

7067.61 

2284.94 

6428.26 

7318 • .s, 
2734.26 

33.S,6.S 

11350.27 
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248;- "Sir. -shyam Sunder·L'at IS; ·B-;tt~ Mehta ··bane 5368-;89 

24t: -Sh. Late Thakur OtN: Sinah 6, Dr. B.D. Mal'I ~ 

l!O·; Sb. Bairaai Jeena 1, Meena Bagb ~o 
251. Late Sh. Misaryarkban 31, North Annue 5-476,,91 

25!., Smt. Parvati Devi 27, Mcena Baab 1°"6..S7 

·2!3.' Sh. M.A. Hanaan Albaj 25, ,, 25f~ 

254J Sh. P.N. Sinha 33, ,, 49*,20 

2S.S~ Late Sh. Shari.qulla Ansari 8, DIZ Arca 3.Z~~-52 

2'6,- Sb. G.N. Pradhan, 7, South Avenue ~ 

2S7: Sh. L.K. Doley 1, 11s. v •. P-. a~ 6~4,.9.S 

2.58. Sb. S.L. S«-J 506, 508, " 846l,.63 

259. Sh. G.P. Yadav 201, 302, 402, V.P. Ho.use 6191.96 

260. Sb. R.K. Dawn 315, 322 V.P. House 552~-.42 

261. Sh. Bateshwar Hembram 407, V.P. House 571'2-:-21 

262 .. Sh. Amrit Kasar 519, 520 ., 1886."6 

2 3. Sh. C. Venk~t. l(:ap 4, Talkatora Road 1884.69 

264: Sh. S.S. Somani 201, 208 V.P. House 5977.lCS 

265. Sh. Nathu Sinah 198, North Avenue. ~36 

266. Sh. Lalji Qui, 28-30, South Avenue, 849..74 

267. Sh. Surendra J. Suman 31, .. 332.13 

268. Sh. P.K. Bal 38, .. 3371.28 

269. Sb. J.P. Kureel 40, ,, 622..65 

270. Sh. L.R. Mankar 42, " 365.15 

271. Sh. s. Diaal 67, .. 2548;(>1 

272. Sh. C. B. Cbcttri 83, •• &72.24 

273. Sb. N.P. Rai 85, .. 2116.-63 

274. Sh. Bawai Daulat Gunaji 86, ,, ,4,l(U9 

21,. Sb. Mabadoopak Sioah 160, .. lt&t.87 

216. Sh, S,C. A~W@ 1~. ., 1112.,,, 
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277. Sb. R.S. Hazari 

· 278. Sb. N.P. Kesharwani 

279. Sh. Mahandra Naryan Sarkar 

280. Sh. L. Oraon 

281. Sh. Manohar Lal 

282. Sh. C.B. Shukla 

283 .. Sh. Kaina 

284. Srnt. Rano Shaiza 

285. Sh. Thakur Ramapati Singh 

286, Sh. Ramanand Tewari 

287. Sh. Devi Lal 

288. Sh. D.P. Shah 

289. Sh. A.P. Jaiswal 

290. Sb. Mahi Lal 

2<>1. Smt. Chandrawati 

292. Sh. Namunj Ram 

293. Sb. K.B. Deo Burman 

294. Sh. Raj Narain 

295. Sh. Shiv Sampati Ram 

296. Smt. Renuka Devi Barkataki 

297. Sh. B.P. :Qarua 

298. Sh. R.L. 8\lman 
' ·, 
·' 299. Sh. B.S. Cijauhan 

~00. Sb. B.K. bass Cbaudhary 
I 
,{ 

3 

169, South Avenue 

171, " 
178, " 
184, " 
185, .. 
162, North Avenue 

166, ,, 
2, Teen Murti Lane 

14, Windsor Place 

24, Gurdwara Rakab Gani 
Road 

11, Teen Murti Lane 

~8, Janpath 

2, Ourdwara Rakab Ganj 
Road 

16, Gurdwara Rakab Ganj 
Road 

1 l·A, Pt. Pant Marg 

22, Gurdwara Rakab Ganj 
Road 

12, Teen Murti Lane 

195, South Avenue 
8, Race Course Road 

10, Pt. Pant Marg 

AB-19, Mathura Road 

AB-18, Mathura Road 

139, South Avenue 

30, Janpath 

46, South Avenue 

4 

1843.02 

1447.10 

1601.01 

732.81 

665.23 

674.13 

961.51 

4530.67 

1526.35 

5294.51 

7272.38 

4172.78 

2919.8,4. 

146.&6 

892.25 

4251.39 

14582.83 

13052.57 

5298.25 

805.25 

8320.SS 

3'37.36 

2970.47 

1790.20 
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301. Sb. T.H. Gavit 33, South A venue 1224.37 

302. Sh. Sbambbu Nath 143, North Avenue 1887.42 

303. Sb. S.K. Rai 7, Meena Bagh 1112.42 

304. Late Sh. Aii:i Imam 20 Windsor Place 4172.17 

305. Sh. S.C. Besra 6, Dr. B.D. Marg 2600.00 

306. Sb. Rajdeo Singh 124, 126, North Avenue 2485.91 

307. Sh. Swaran Sinah Sokhi 6, Meena Bagh 4000.00 

308. Sh. Arvind Kumar Mohan Lal 188. South Avenue 249.77 
Patel 

309. Sh. Ram Hadaeo 204, North Avenue 530.37 

310. ,, N.R. Ahirwar 192, " 2121.59 

311. Sh. V.D. Vajpayee l, .. 800.00 

312. Late Sh. Shivaji Rao 152-154, " 2064.68 
S. Deshmukh 

313. Late Sh. Chiti Babu 28, North Avenue 274.65 

314. Mrs. M. Godfrey 60-61, Western Court .5956.00 
Hostel 

315. Sh. N.P. Yadav 6, Windsor Place '4570,63 

316. Sh. G.S. Badal 24, Meena Baab 2227.9, 

317. Sh. R. Balakrishnan Pillai 95, Shahjahan Road lli4.7S 

318. Sh. Mani Ram Godra 12-D, Ferozeshah Road 2771.47 

319. Sh. T.A. Patil 128, South Avenue 2515.42 

320. Sh. T.S. Lakshmanan 49, No.rth Avenue 3111.30 

321. Sh. Abdul Shafee 107, South Avenue 11.57.33 

322. Sh. R.S. Pandey 14, Talkatora Road '492.59 

323. Sb. Rasik Lal Parikh 3, Ferozeshah Road 3833.11 

324. Sh. P.M. Joshi 26, South Avenue 577.17 

325. Sh. Ulang~mbi 85, North Avenue 1,473.14 

326. Sh. Bhola Manjhi 43, " 951.84 

327. Sh. B. V. Naik 42, Western Court 1158.40 

328. Sh. S. Radhak.rishnan 93, North Avenue 716.48 

3~. Sb. Babu Nath Sinsb 23-25 H 2282,ll 
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330, Sh. Lambodur Baliyar 

331. Late Sh. Mohd. Khuda Bakash 

332. Sb. G. Vishwanathan 

333, Sh. Tulmohan Ram 

3)4. Sh. Raghuvir Singh Mac.cband 

335. Sb. P.A. Swaminathan 

336. Sh. M,A. Rahman 

337. Sh. Maj. Ranjit Singh 

338. Sh. K. Jaggaih 

339. Sh. Ram Sewak Yadav 

340. Sh. Rajender Singh 

341. Smt. Girija Kumari 

342. Sh. N. Anbuchezien 

343. Sh. Late U.M. Thever 

344. Sh. Nardeo Sahatak 

345. Sh. O.L. Uohra 

346. Sh. R.C. Veerappa 

347. Sh. G. Kuchelar 

348. Sh. Bahadm Singh 

349. Sh. Shashi Ranjan 

350. Sh. Abdul Ghani Dar 

351. Sh. J.M. Imam 

~52. Sh. S.K. Samabandhan 

3.53.' Sh. Late Mali Mariayappa 

354. Sh. Syed Nazir Hussain 

355. Sh. A,C. Joshi 

356. Sh. Sankar Deo 

357. Sh. Dr. Satya Narain Sinha 

358, Sb, J.H. Patil 

3 

111, South Avenue 

25, Meena Baab 

9, Allenby Road 

34, Gurdwara Ral41\k. Ouu 
Road 

332, V.P •. House 

44, North A v .. ~YQ 

136, South A:vQnuc 

160, " 
38, ,, 
179, ,, 

94, .. 
16-18, " 

.91. North Avenue 

45, " 
157, " 
156, " 
172, " 
27, " 
84, " 
13, Ferozeshah Road 

12-D, ,, 

l 1, Windsor Place 

14-E, Ferozeshah Road 

2, " 
. 9, Talkatora Road 

16, Windsor Place 

13, ,, 

2. Canning Lane • 

CI/35, Pandara J\oa4. 

4 

917.71 

6970.01 

26.57.JS 

9'2t~ 

28Qi..92 

1225.62 

1047.34 

1357.20 

4295.21 

~399.28 

566.72 

1602.34 

1357.16 

415.69 

509,52 

637.91 

364.57 

4061.71 

30Cl.OO 

405.67 

569.94 

446.68 

854.32 

459.55 

2300.00 

71~,61 

241f,74. 
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H9. ~t. Nirlep Kaur 

•· 9h. Suresh Chandra 
361. Sh. A, P. Cbakravarfy 

362. Sh. Late Lalit Maken 

363. Sh. Bindeshwari Dube 

364. Sb. Rattan Lal Jain 

365. Late Sh. A.M. Tariq 

366. Sh. V. V. Sarvatt 

367. Sh. G.N. Reddy 

368. Sh. Prithvi Nath 

369. Sh. (Late) S.K.D. Paliwat 

370. Sh. Anand Chand 

371. Sh. NP. Chaudhary 

372. Sh. J.L. Berwa 
373, Sh. A.K. Pafayee 

374. Sh. M. Anandam 

315. Sh. Kasim Ali Abid 

i76. Sh. Himmat Singh 

377. S'h. V. Satyanarayanna 

378. Sh. B.R. Shastri 

· 379. Sh. Shiv Nandan Singh 

380. Sb. (Late) Bbagwati Charan 
Verma 

381. Sh. D.N. Dwiwodi 

382. Sb. R.L.P. Gupta 
383. Sh. P. Raj Shekharan 

38'4. Smt. Hamida Habibullab 

315. Sh. Bha,wan Din 

-386. Sh. Rafiq Zakaria 

3 

9, Teen Murti Marg 

1 ·1, Windsor Place 

216, North Avenue and 

45, Western Court Hostel 

AB-15, Tilak Marg 

16, Gurdwara Rakab Ganj 
Road 

186, North Avenue 

19, Gurdwara Rakab Ganj 
Road & 5, Lodhi Estate . 

22, Dr. R.P. Road 

13. Canning Lane 

16-B, Ferozcshah RoaJ 

8, Windsor Place 

1, Pt. Pant Marg 

122. North Avenue 
136, 138, ,, 

34, " 
4, Western Court Hostel 

23, Ca 11ning Lane 

14-C, Ferozeshah Road 

102, South A venue 

37, Mcena Bagh 

222, North Avenue 

140, South Avenue 
22, V.P. House 

29, Ferozeshah Road 

13, Canning Lane 

J3, Meena Bagh 

142, South Avenue 

79-81, North Avenue 

11, Canning Lane 

12, Dr. B.O. Mars 

4 

1'653.43 

268.79 

688,15 

398.SS 

5389.31) 

922.26 

18105.73 

818.13 

6049.19 

3095.68 

530.11 

24542.45 

5265.23 

5811.03 
3592.35 

3747.87 

12201.65 

2057.40 

987.42 

5912.98 

4373.62 

6669 35 

5826.46 

178.55 

711.90 

13715.48 

17361.10 

3518.10 
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387. Sh. U.R. Krishnan 

388. Sh. Pa1tpaban Pradhan 

389. Sh. R.M. Desai 

390. Sh. Surendra Mohanti 

391. Sh. Sbivlal Balmiki 

392. Sh. P. Ramamurthi 

393. Sh. Ratan Lama 

394. Sh. Chandan K. Bagchi 

395. Sh. Satchida Nanda 

396. Sh. Bairam Dass 

397. Sh. Sujan Singh 

398. Sh. P. Jadav 

399. Sh. V. Vanka 

400. Sh. G.M. Sheikh 

401. Sh. Syed Abdul Malik 

402. Lakshman Mahapatrao 

403. Sh. P. Anbalagan 

404. Sh. Gurudcv Gupta 

405. Sh. K.V.R.S. 13alasubba Rao 

406. Sh. (Late} K. Raja Mallu 

407. Sh. C. Master 

408. Sh.· Maqsood Ali khan 

.oc), Sh. Manubhai Patel 

410. Sh. G.C. Bhattacharya 

411. Sh. Abdul Rahman Sheikh 

412. Sh. Mohinder Kaur 

,C.J3. Sh. Piare Lal Kurcel 

11~, Sh. B. C. Pattanayak 

74, South A venue 

21, Meena Bagh 

192, South Avenue 

13-B, Frozeshah Road 

58, South A venue 

15, Talkatora Road 

135, South Avenue 

168, 

190, ,, 

S/Qr. No. 62, and Garage 
No. 2, North Avenue 

12, Talkatora Road 

204, V.P. House 

187. North Avenue 

63, " 
183, ,, 

9, South A venue 

14), North Avenue 

15, Janpath 

4, Talkat ora Road 

8, G urdwara Rakab 
Ganj Road 

12-B, Ferozeshah Road 

S/Qr. attached to 

16-E, Ferozeshah Road 

S/Qr No. 57/35 
Fcrozeshah Road and 
Garage No. 2, Telegraph lane 

92, Shahjahan Road 

AB·14, Pandara Road 

AB-11, Tilak Mara 

18, Windsor Ptac~ 

l, Cannioa Lant 

4 

8401. tS 

9149.05 

401.SO · 

1462.03 

1425.00 

369.20 

390.85 

2012.li 

883.90 

811.40 

928.30 

126.70 

1269.83 

2400.15 

4179.80 

438.54 

785.68 

1838,80 

2510.95 

4847.80 

967.20 

1485.15 

3662.1.S 

3S301.85 

34545.85 

16718.26 

M47.60 

U0.70 



CHAiTRA 3, 1908 (S.4K'4) 

1 2 3· 4 
--·--·-·- ··---

415. Sh. Dr. Mahabir Prasad . 40, Meena Bagh 1115.85 

416. Sh. M.M.S. Siddu 7, Talkatora Road 2563.95 

417. Sh. Rameshwar Sin&h 19, G.R.G. Road 33590.90 

411. Sh. Chand Ra·m 12, Talkatora Road 12747.65 

419. Sh. Mama Baleshwar Dayal 3, Dr. B. D. Marg 11973.00 

420. Sb. Bhai Mahabir 12, Pt. Pant Marg 5641.10 

421. Smt. Fatima Ismail 35, South Avenue 2518.60 

422. Sb. Ajit Kumar Sharma 53, South A venue 11727.70 

423. Sh. Ladli Mohan Nigam 7, Western Court Hostel 477.00 

42,4. ~h. K. C. Sabastian 62, South A venue 732.65 

425, Sh. Kalyan Roy 63, South Avenue 973.60 

426. Sh. Sharief-ud-din Shariq 81, South Avenue 1880.00 

· 427. Sh. Syed Sibte Razi 110, South A venue 4618.50 

428. Sh. Shiv Chandra Jha 134, South A venue 20067.45 

429 Sh. H.S.B. Mahida 138, South Avenue 3125.15 

430. Sh. Narendra Singh 141, South Avenue 
12, Safdarjang Road 12361. 70 

431. Sb. Lal Swaia 217, North Avenue ·29672.70 

-432. Sh N.G. Compak Sinah 181, South Avenue 1210.25 

433. Sh. Raghvendra Rao 97, South Avenue 378.90 

434. Sh. A. Rathi 199, South Avenue 484.85 

435. Sh. S. Tambi 19, South Avenue 809.39 

'436. Sh. Dbaram Parka sh 114,. South Avenue 850.00 . 
437·. Sh. (Late) Suraj Mal Shah 121, South Avenue 461.7~ 

438, Smt. Jahnara Jaipal Sinah 6, Asboka Road 44394.90 

439. Sh. S.S. Bhandan 11, Asboka Road 31016.29 . 
-440. Sh. Mohd. Yunus Salim 7. Tughlak Lane 15988.30 

«t. Sh. V P. D1.1tt 2 Servant Quarter 
attached to 17, Curzon Jload 2P3.$0 
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""'2. Sii. Surendra Mohan 

44'3. Sh. J.A.P.N. Singh 

444. Sb. N.P.C. Naidu 

44S. Sh. (Late) B.D. Khobraaadc 

446. Sh. H.K. Mallie 

447. Sh. D.N. Sahay 

448. Sh. B.A. Maurya 

449. Sh. Om Mehta 

UO. Sii. M.R. Krishna 

451. Sh. K.J. Asthan·a 

452. Sh. Kancshwar Singh 

453. Sh. M. Srinivas Reddy 

3 

15, Teen Murti Lane 

S, Safdarjan& Lane 

1, Teen Murti Lane 

59, Lodhi Estate 

25, Ashoka Road 

3, Kusbak Road 

5, Dupleix Road 

30, Prithiviraj Road 

4. Kushak Road 

7, Teen Murti Mars 

12. Talkatora Road 

141, North Avenue 

... ~.--·--1, .. -, .... 

1098.99 

357S9~SO 

80.lS 

4792.98 

26421.00 

20807.55 

65488.SO 

1 , •. ,9. 10 

2000.00 

2773.63 

... ~80,89 

42.72 
-----~---·-·-·---·--·· --·--·------··---------·---·-----

Statement 

Statement 1bowin1 tbe amourit of arrears of house rent, water and electricity 
claaraea outstanding againlt each of tbe ex.Union Ministers. (Position a1 on 21.2.86) 

S. No. Name 

l 2 

1. Sh. Baleshwar Ram 

2. Sh. Jagannath Pahadia 

3. Late Sh. Kedar Pandey 

4. Sh. R. Mallikarjun 

s. Sb. P. Venkatasubbiah 

15. Late Sh. KartJk Oraon . ,. Prof. Sher Sinah 

•• Miss Kurmwlbtn J•t 

Residence 

3 

9, Ashoka Road 

9, Krishna Menon 
Mara 

5, Safdarjung Road 

3, Cireular Road 

12, Safdarjung Road 

S, Tua'lak Road 

3, Krishna Menon 
Mara 

9, Toon Murti Lane 

Dues on 
House Rent 

Account of 
Electricity & 
Water Char-

Rs. ges 

4 s 

28431,67 6231.48 

56483.27 2732.01 

7534.1.S 

5822.60 

4080.00 

1~2,.ge 

3600.00 

830.70 



1 2 

9. Sb. Brahm Prakash 

JO. Sh. Janesbwar Misra 

11. Sh. K.N. Sioah 

l2. Sb. A.A. Rahim 

13. Late Sh. Dharam Vir 

14. Sh. S.S.P.P. Ram .Rao 

15. Sh. S.M. Krishna 

16. Sh. S.S. Sisodia 

17. Sh. R.C. Rath 

3 

8, Tu~Jak l:.ane 

223, VHalbhai Patel 
House 

16, AMolwl &oad 

7, Tuglak Lane 

5, Balwant Ra1 Mehta 

Lane 

95, Sahajahan. Road 

11, Talkatora Road 

4 

2459.35 

7470.68 

11593.26 

11635.00 

5580.67 

1047.55 

5049.85 

8637.30 

8, Te.en. Murti Marg and 32393.75 
54, Western Court Hostel 

s 

491.55 

1789.60 

18. Sh. Bhishma 'Narain Singh F-412 and F-115, 
Ci:urzon Read Hostel 11078.50 

19. Sh. Mohanty F-416 Curzon Road 

Hostel 9549.50 

20. Sh. V. Bhadra Singh F-411 Curzon Road 

Hostel 7003.50 

[English] 

Fishing harbour, in the country 

3898. SHRI MOHANBHAI PATEL: 
Will the Minister of AG RI CULTURE be 
pleased to state : 

(a) the number of fishing harbours in 
the country and their location; 

(b) whether there is auy proposal to 
develop more tishin1 harbours in the 
couotry; and 

(c) if so, the names of the suitable sites 
for locating fishing harbours in the country 
particularly on Gujarat Coast? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE. 
AND: COOPERATION, (SHfll.. YJOOEN-
DRA.MAKWANA) : (a) 36 fishin1 har-
bours have been sanctioned by the Govern-
ment of India of which, sOl'lle areieompleted 
and the rest arc in. di&roat. gqes of 
construction. Their locations statcwis~ 
arc as follows ; 
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Gujarat 1. Porbandor 

2. Man1rol 
3. Vera val 
4. Jaffrabad 

Maharashtra s. Sassoon Dock 
6. Mirkarwada 

JCarnataka 7. Karwar 
8. Tadri 
9. Honnavar 

10. Malpe 

11. Mangalore 

Kerala 12. Baliapatnam 

13. Canannore 

14. Bey pore 

15. Ponnani 

16. Cochin 

17. Neendak.ara 

18. Vizhinjam 

Tamil Nadu 19. Chinnamuttom 

20. Tuticorin 

21. Valinokkam 

22. Palk Bay (Mandapa•) 

23. Nagapatnam 

24. Pazhayar 

25. Cuddatore 

26. Madras 

Andbra Pradesh 27. Nizampatnam 

28. Kakinada 

29. Visakhapatnam 

30. Bhavanapadu 

Orissa 31. Astrarana 

32. Dhamra 

West Bcn1al 33. Dig ha 

34. Roychowk 
Union Territories 35. Pondicherry 
of Pondicberry 

Andaman and 36. . Phoenix Bay 
Nieobar ltlands 
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·fll} :Vos Sir. but this is subjeot to'availability of fund. 

(c) Suitahilfty or otherwise of sites for locatina fithill8' harbours in the eouatry 
,4-ellda .on ~arious factors such as (i) Fishery l'OSource potonthit, (ii) ,Propamme .'Of 
"iat.ioducioa mechanised fishing boats (iii) Techno-economic survey of sites, (iv) Avail-
Ability Gf funds .both at the c:ontre and State Governments. 

Ftah·teed farm, in the country 

3899. SHRI . CHI"NT AMANI JENA : 
SHRI AMARSINH RA· 
THAWA: 

Will the Minister of AG RI CULTURE 
be pleased to state : 

(a) the number of fish-seed farms in the 
country and their number, State-wise; 

(b) whether any foreign aid has been 
provided to establish these fish-seed farms, 
if so, the details thereof; 

(c) the quantum of fish-seed produ-
ced in these farms annually; and 

(d) whether there is any proposal to 
establish more such fishseed farms in the 
country to develop fisheries, and if so, the 
number of fish-seed farms likely to be esta-
blished during the Seventh Five Year 
PJan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA): (a) Forty-two 
number of commercial fish-seed farms/ 
hatcheries are planned in the country under 
the National programme for Fish Seed 
Development and under the Inland Fis-
heries Project with World Bank assis-
taace. 

The State-wise number of commercial 
fish-seed farms/hatcheries are : Andhra 
Pradesh 2, Assam 3, Bihar .3·, Gujarat 2. 
Haryana 2, Hirnachal Pradesh 1, Jammu 
& K.alihmir 1, Karnataka 1, Kerala 3, 
Madby._ Pradesh 2, Maharashtra 2, Orissa 
-4 •. Pu.ojab 2, R.ajasthan 2, Tamil Nadu 2, 
T.rip.ura 2, Uttar Pradesh S and West 
Benpl 3. 

(b), Under the Inland Fisheries Pro-
'.iect. World Bank assistance is being avai-
led so far for the constructi9n of fQ\U'teeQ 

number of commercial fish seed farm1111 hatcheries. 

The State-wise details of these com-
mercial fish-seed farms/hatcheries are : 
Bihar 2, Madhya Pradesh 2, Orissa 4, 
Uttar Pradesh 3 and West Bengal 3. 

(c) During 1985-86 partiaJly opera-
tional seven commercial fish-seed farms 
produced 89.41 million fi~h seed. 

(d) The programme to establish mote 
such fish-seed farms in the country during 
the Seventh Five Year Plan period is under 
consideration. 

Upgr,adation of TV Centre, Ni~amab9d 

3900. SHRI T. BALA GOUD : wm 
the Minister of INFORMATION AND 
BROADCASTING be p)eased to state: 

(a) whether the T. V. Transmission 
centre set up at Nizamabad is covering 
only an area of about 15 kilometers; 

(b) whether there is any proposal 
under consideration f.or expansiou of this 
centre; and 

(c) if so, the time by which the ex-
pansion programme will be completed? 

THE MINISTER OF STATE OF TH£ 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. G_ADGIL) 
(a) Low power (100 W) TV transmitters, 
including that at Nizamabad, have a: ser-
vice range of about 25 Kms. The sisnal 
strength towards the outer boundary of tbc 
coverage area, is however, expected to 'tie 
comparatively weaker. 

(b) No, Sir. 
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Ofer 1pencllng by NSC 

3901. SYED SHAHABUDDIN : Will 
the Minister of AGRICULTURE be plea-
sed to state : 

(a) whether Government are aware 
of the over-spending by National Seeds 
Corporation on the shipment of paddy 
seeds to Kampuchia in 1981; 

(b) · whether Government have enqui-
red into the matter; and 

{c) whether responsibility for the 
financial losses has been fixed and conse-
quential action taken '? 

THE MINISTER OF STATE JN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) (a) to (c) : Govern-
ment ;;ire aware of certain allegation made 
against the National Seeds Corporation 
regarding overspending on the shipment 
of paddy seeds to Kampuchia in 1981. 
The N.S.C. intends to enquire into the 
matter as soon as the relevant records are 
available to it, which are now with the 
Government auditors who are looking 
into the same, at pre~ent. The que~tion 
of any enquiry into this matter by the 
Government at this stage does not arise. 

National Horlkulture Board 

3902. SHRI ANADI CHARAN 
DAS : Will the Minister of AGRICUL-
TURE be· pleased to state : 

(a) the number of agencies and gro-
wers' societies set u1> so far by the Natio-
nal Horticulture Board, State-wise and 
financial allocatiom made so far; 

(b) whether marketing of vegetables; 
with an assur..:d price to farmers would 
also form the objective of National 
Horticulture Board for proper growth of 
horticulture industry; and 

(c) whether the Board proposes to 
undertake cultivation of vegetables for 
optimum growth and environn'lent pro-
tection in re:;pect of Orissa ? 

THE MlNISTER OF STATE IN THE 

DEPARTMENT OF AGRICUI.,TUR.E 
AND COOPERATION (SHRI YOOEN-
DRA MAKWANA) : (a) The National 
Horticulture Board is to provide assis-
tance for the establishment and maint.en-
ance of growers' societies and· similar 
organisations. On the basis or the 
decision ta ken by the Board, the State 
Governments have been reguest~d to set 
up Primary Level Horticultural Coopera-
tive Societies. 

(b) The National Horticulture Board 
is to take all appropriate measures for 
assisting farmers and growers to get re-
munerative prices. 

(c) There is no proposal to take up 
culti\ation of vegetables by the Board 
itself. However, the Board has sanctio-
ned a Pilot Project for Intensification of 
Vegetable Cultivation through distribution 
of Minikits in different States and Union 
Territories. For Orissa an amount of 
Rs. 3.05 lalh has hc-en released in 1985-86 
under the Pilot Project. 

[T,ans/01ion] 

Basic amenities i11 unauthorised colonies 

3903. SHRI MOHD. MAHFOOZ 
ALI KHAN : Will the Minister oi' 
URBAN DEVELOPMEN r he plea:;ed to 
state : 

(a) the numher and names of the 
unauthorised colonies constructed in DeU~i 
and New Delhi after 30 June, 1977; 

(b) whether it is a fact that the 
Delhi De, ~·i,)1'mrn A ,i1hority h..is turned 
down the repeated demands of the inha: 
bitents oft hese colonies for regularising 
them and for providing public amenities 
like electricity, water, drainage, roads etc. 
as per policy of Government; 

(c) if so, whether Government pro-
po!.e to revis.e !heir policy and take con-
crete steps to improve the livlns standard 
of the citizens residing in these unaLlthori-
sed colonies; 

(d) if not, the reasons therefor; 
and 

{~) whether 1dl the 11foreaaid colonies 
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will be demolished and if so. by what 
time? 

. TliE MINiSTER OF STATE IN THE 
MJNISTERY OF URBAN DEVELOP-
MENT (SHR! DALBIR SINGH): (a) and 
(b) In accordance with the policy of 
the Government, unau1horised colonies 
in Delhi covering residential and commer-
cial strictures constructed therein -upto 
30.6. 7 7 and 16.2. 77 respectiveiy arc to be 
regularised. ·1 he ODA and MCD had 
carried out . surveys during 1977-78 in re-
pect of unauthorised colonies which had 
come up by these cut off dates prescribed 
by the Government. No surveys have 
been carried out in r:!spect of unauthori-
cd colonies that may have come up after 

Sbese cut off dates. These colonies also 
tdo not qualify for regularisation. 

(c) and (d) There is no proposal 
to revise the policy for regularisation of 
unauthorised colonies and to extend the 
cut off dates for regularisat ;on already 
prescribed by the Government primarily 
because auy suL·h extension would cnc0tlf· 
age unauthorised constructioos. 

(e) The unauthorisrd constructions 
which do not qualify for regularisation in 
accordance with the policy of the Govern-
ment are liable to action, including de-
molition action. in accordance with the 
provisions of law in due course. 

[English] 

Cooperathc sugar mill at Badamba, Orissa 

3904. SHRIMATI JAYANTI PAT-
NAIK : Will the Minis1er of AGRICUL-
TURE be pleased to state : 

(a) whether Government have a pro-
posal to set up a co-operative sugar mill 
at Badamba in Orissa; 

(b) if so, the amount sanctioned there-
for by Centre to set up sugar mill at the 
ai,ove mentioned place; and 

(c) the steps taken to exl'edite the 
implcmcn.tation of the proposal ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA): (a) Yes, Sir . 

(b) and (c) Under a Centrally spons• 
ored scheme, the National Cooperative 
Development Corporation has already re-
leased a loan assistance of Rs. 69. 07 Jakhs 
to the Government of Orisi;a for participa .. 
tion in the share capital of the cooperativ.: 
sugar factory at Badamba. The coopera .. 
tive has to collect requisite share capital 
from the members before the Industrial 
Finance Corporation of India which is to 
provide long term loans, could appraise th• 
project for sanction of the term Joan. 

Crop Insurance Scheme Cur Tobacco 

3905. SHRI C. SAMBU : WlJJ the 
Minister of AGRICUL Tl/RE be pleased 
to state whether there is any proposal to 
bring tobacco under ~·mp insurance 
scheme'? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATJON (SHRI YOGEN• 
DRA MAKWANA) : At present there is 
no proposal to ia·clude tobacco under the 
Comprehensive Crop Insurance Scheme, 

i Trans fat ion} 

Long term pri ,~c pol icy for crops 

3906 .. SHRf YlRDHI CHANDER 
JAIN : Will the Minister of AGRICUL· 
TU RE be pleased to state : 

(a) whether Government propose to 
formulate a long-term price policy in re~ 
gard to important e1ops in consultation 
with agricultural e.xp~rts an J scientists· 

' 
(b) if so, the progress made in this 

regard so far; and 

(c) the time by which the said, long. 
term price policy is likely to be placed 
before the House '! 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
ANO COOPERATION (SHRI YOOEN-
DRA MAKWANA): (a) Y·J, Sir, 
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.(.b) & (c) The long.term aaricultural 
price policy is under preparation. 

{&1ll1h}r 
Development of ESI Hospitals in Andlara 

Pradesh 
3907. SHRI S. PALAKONDRAYUDU: 

Will the Mintster of LABOUR be pleased 
to state : 

(a) whether Government have under 
censideratlon any .proposal for the deve-
lopment of ESI hospitals in Andhra 
Pradesh; 

(b) if so, the details thereof; and 

(c) the time by which decision tn this 
rcaard is likely to be taken ? 

THE MINISTER OF STATE OF THE 
MIINISTRY OF LABOUR (SHRI P.A. 
SANOMA) : (a) Yes. Sir. 

(b) and (c) Two hospitals ( one at 
Rajabmundry wif h 50 beds and the other 
at Pattencheru with 68 beds) are already 
under construction. The ESI Corporation 
has also decided to construct one more 
ES! Hospital with 200 beds at Hyderabad. 
Tho Sta.to Oovernment has approacheu for 
acquisition of land for construction of this 
hospital. 

Vacation of Government Accommod11tion 
after superannuation 

3908. D'.R. G. S. RAJHANS : WiU the 
Minister of URBAN DEVELOPMENT 
be pleased to state : 

(a) whether a large number of Central 
Government employees do not vacate the 
Central Government accommodation for 
years together after superannuation by 
providing either medical certificates or stay 
order from the court; 

(b) if so, whether Government prc-
l'()Se t-0 formulate any new policy to get 
the Government accommodation vacated 
within six months after superannuation; . 
and . 

(c) if so. details thereof and other 
steps contemplated by Government in this 
reJard ? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF UR-BAN PSVELOP-
MBNT (Si~I .DALBIR SINGH) : (a) 
aad (b) No, Sir. 

(c) Does not arise. 
Import of bJII and foreign exchaaae .compo-

nent of fertiliser 
3909. SHRI P. R. KUMAR.AMAN• 

GALAM : Will the Minister of AORI· 
CULTU_RE be pleased to state : 

(a) whether import bill and foreiaa 
exchange component of fertilizers bas been 
on the increase; and 

(b) if so, whether Govcrn~ent are· 
considering any indigenous alternative sucb 
as organic manures which offer many 
advantages over chemical fertilisers ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS· 
(SHRI K. NATWAR SINGH) : (a) Yest 
Sir. Both the quantum as well as value 
of the imports in terms of foreign e:xcbana• 
has been going up. 

(b) In order to reduce dcpendcna.· on 
imports, a number of new fertiliser plants 
aro be;ng set up in the country; uso of 
organic measures and bio-fortilisers is also 
being encouraged. Import of chemical 
fertilisers, however, will still be ncceuary. 
( Tra11slat ;on) 
Finance assistance by HUDCO to Groop 

Housing Societies 
3910. SHRI JAG DISH A WASTHI : 

Wilt the Minister of URBAN DEVELOP-
MENT be pleased to state:-

(a) whether HUDCO has made ana-
ngements for providing financial assistuoe, 
to Group Housing Societies in Delhi and 
other metropolitan cities; 

(b) if so, the conditions on which 
this financial assistance is given; 

(c) whether HUDCO has prepal'Od 
outline of any scheme under which it will 
itself undertake the con1ti:iuelion 
work of its houses yet to bt started and 
complete the construction of houses already 
started by Group Housing Societies and 
allot these houses among the members of th• 
society, if any society desires such assista-
nce; and 

(d) if so, the likeJy outcome thereof'! 
THE MINISTER OF STAiTE IN 

THE MINISTRY OF URBAN DEVELOP· 
MENT (SH;RI DALBIR SINGH): Yes, 
Sir. . 

(b) The details. Qf the prcseiit fin11QC-
ing pattern of HUDCO are aiven in the 
statemtnt. 

(c) No, Sir. 
(d) Question does not ariM. 
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Unauthorised construction in Mandavli 
Fazalpur and Vinod Nagar Colonies 

391 l. SHRI RAJ KUMAR RAI : Wil l 
the Minister of URBAN D EVELOPMENT 
be pleased to state : -

(a) the names of these Trans-Yamuna 
colonies which have n ot yet been regula r i-
sed by the Admin istration ; 

(b) whether Vino d Nagar and 
Mand avali Fazalpur where new houses are 
coming up every day have been approved 
by Governmen t; 

(c) if so, when these co lonies were 
approved ; 

(d) if not, the names of th ose bloc~s 
'Wh ich have n ot been regular ised by Delhi 
Development Auth l>rity but wh ere houses 
are being buil t every day without being 
noticed by D elhi D evelopment Authority 
officers; and 

(e) wheth er Delhi D evelopment 
Authority officia ls do not check such con-
structions bdore hand but harass the 
iohabitants a fterwards when the ho uses are 
already bu ilt ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF . URBAN D E VELOP-
MENT (SHRI D ALBI R SINGH) : (a) 
The follo wing unauth orised colonies in 
Trans-Yamuna Area in D elh i have not 
been regularised from out of the lists of 
unau thorised colonies compiled by ODA 
and MCD : 

(a) Under the jurisdiction of DDA 

(i) C hajj upur Sakdarpur 

(ii) K abir N aga r 

(ii i) Shakarpur Vir Savarker 
B lock and 

(iv) Arya Nagar. 
I 

(b) Under the jurisdiction o f MCD 

(i) Chand Bagh 
(i:) K arawal Nagar 

(iii) G ok ulpur and 
(iv) Tukhrnir Pur Extensi()n. 

(b) to (d) Mandavli Fazalpur Exten-
sion and Vinod Nagar (Kumaon Square), 
which had come up before June, 1977, have 
been approved by the D DA vide Resolu-
tion No. 125 dated 30.7.83 a nd Resolution 

o. 195 dated 29.10.84 respectively. 

(e) The DDA has reported that notices 
under the D elhi D evelo pment Act, 1957 
have already been issued to the builders 
owners in respect of una uthorised con-
structions which have been ra ised recently 
in Vinod Nagar and Mandavali F azalpor 
a nd after providing due opportunity, 
demolition orders were also passed and 
served on the per ·ons concerned. Io some 
cases prosecutions have also been 
launched. The DOA a lso undertook 
demolition operations agai nst unauthorised 
constructi ons in these colonies between 
1981 and 1984 as follows : 

Y ear Unauthorised constructions 
demolished. 

1. 198] 8 3 rooms and 36 boundary 
wa lls. 

2. ]982 30 rooms, one kitchen and 
15 boundary walls. 

3. 1983 131 rooms 

4 . . 1984 130 rooms. 

[English] 

Implt:mentation of minimum wages in 
agriculture in Bihar 

3912. SHRI SATYENDRA N ARA-
y A SI ' HA : Will the M inister of 
LABOUR be pleased to state : 

(a) whether he has rece(v~d any report 
a bout implementation of mm1mvr- wage~ 
in agriculture in Bihar; 

"(b) if so, what are their findings; 

(c) if not, whether he is aware th~t 
minimum wages are not impl~mented ID 
many areas of the state; 

(d) whether he has also '.ound out 
reasons for nou-implementat1on ; 

(e) whether jnc()me from fa rms 

the 



;•ufttclent 'to pay decerif 'Waaes to the farm 
workers; and ' 

, ·,U),if ·•~ the rusoos, why;muiimum 
iw,s4?' ~ not i~pleJnonted .. 2:: . , , . 

' "j." ' I • ' 

. ';·:;THB'MINtSTEl. ·oF .. STATE OF 
TRE MINISTRY OP 'LABOUR (SHRI 
P.A .. SA.NG MA): (ci) to (Q The Labour 
Bureau, Simfa had coriductei;l'a survey on 

., th~ implementation of minimum wages in 
·agncu1ture sector· in the 'state of Bihar. 
. According fo the' 'survey the prevalent 
·· walJeS were generally arciu'~d .the statutory 
minimum wages of ~s. 4/-to Rs. '5/· fixed 
in 1975 and' were as such much below the 
i;ninimum wages of Rs. 8,50 per day fixed 
ii:1 1982. The e~rnings of the labourers 
were considerably · higher · during the 
harvesting operations. As per the Mini· 
mum Wages Act, 1948, the respective State 
Governments are the {'Ppropriate Govern-
ments for fixatioQ/revi_sion and implement-
ation of Minimum Wages in agriculture 
except. in the· case of. central farms/ 
military farms for . which the Central 
Government is the appropriate govern-
ment. The . rise of minimum wages from 
Rs. 4 to S per day in 1975 to 8.50 per day 
in, 19~t~ fix~tion .. of ,uoi.·orm ~inimum 
wages aU over the St.ate irrespective of the 

~ . ' ' .· . ' . ' ' 

level of development of agriculture in 
different regions .9f the State, over all 
shortage of enforcement staff,.. lack of 
transport facilities and · security of the 
enforcement staff in the rural areas were 
some of the reasons reported for a:,.pp-
implementation of the minimum wages in 
. the State. 

Use of pesd cides 

3913 .. DR. G .. VIJAY A RAMA. RAO : 

SHRl KAMLA •.Jll\ASAD ,· I ! . 
SINGH:. 

Will. th~ Minister of AGRI.CULTOjE 
.bo,pleascd to. state : 

; ,.(a), whct}ler Gpvernn;ient are 8\V~fe 
t.ba.t improper and uncontroJled' . use . of 
pesticides, incl~cli,ns, SP.UriQ~S,: ~';lCS I f~d 
those used for grain storage have caus~d 
(\e~ths. pf far~er.s .in .the cou.ntr)'. apd if so, 

~ r ; ,. • • , , , •. , , ·. . • • ,. ', t • 

how many such deaths took place· durina 
the1 last'tbree years, ylar-wia~; ' ..... 

(b) whether it is·· ~· fac;i th.at· aboqJ 

'10~000 >persons die''due 'tb pestic:ide poison· 
in, :~very· yt,ati ,,ftt ·.-' t1'e~1~r4 ·~rJc1-• it 
so, what is the position of India in tbis 
.·,i$t;·aad ' '':.". "' 

. ~ 

·' (i) the ·stops . taken·. ,to,, iprevcnt the 
duger, 8"ectfaUy by· way 1of training of 

-~~!~s · ~~~ La~ratory .to 4,n,d,,fDd 
· · or~ transfer of technology: :retention aod 
National . 'Farm . .' ».~rrionst·ma,io~,~-.ire: 
grammes?· · 

. '"'THE MINISTER OF STATE IN THE 

DEP~~TM.E~T ., pF, AG.aICV,LTllJU~ 
. AND .COOPERATION,. .. (SHR.I 
YOGENDRA MAKWANA) : (a) The 
Ge~~rn~~nt is no, 'tY'are .9f any deat,bs of 
farmers in the country during . the last 
? . year~ due to improper use· o'i the 
i\esticides.;,1:1,owpver, dtlfill,8 198~·83, ,therc 
, wero 35 deaJbs,d.~e. to. s~ickt~l poisqµ~ 
b,Y ~lumini»m P~osphid~,.}l pesticid.e ~s.~4 
fpr 1rai,H

1
~~Qrpge in an.d , around U~aipµr 

o.f Raj~sthan... , .. 
• • •. j \ .. 

(b) Government is not aware of any 
sucll fack . ,., , . , 

~· 
(c) In India, only those pesticides are 

alJowed .t.o b~,~mported/wa.JJuf.,ctui:-e~. a~4 
used which are registered by, t~e Rejistrt.-
tion , Committee, constituted under the 
ID~oe,tici~ , ;..~t. J~6~, . 'lft.~r ,s~tisfying 
itself rega.r.ding ,t~e et;Jjcac;y of the pe~ticid~ 
an.~ it~ .. safety ~o hu~an bcin,as. &ij~ 
apimal~ , . , . . . , ; 

The foJlowing precautionary and 
· edocatiortal steps have bee~ .ta'ken by tbe. 
Government to prevent danger : . . ., •. 

(i) Under the provisions of Insecti-
cid!=S ~ules,. 1,971,. it is manda-
'tor; on the part 'of. ~anufactu-
. rers of . pesticides '. tQ 'provide 

· _la~J~,,~,nd ~f~et!r£Oilt,ining the 
ptescnbed safety .precautions, 
symptoms 'e>'f poisbrling. instruc-
tio~s for .fi:r~~ ,ai4 a.,\)d ff}ersency 
treatment etc;. Thhe i:rc printed 
, . in_· ,HJ~d,i •. j .;E,~gli.~_tr,:p~ .· al$q in 
· one·ot the't~g~qriat tansuages to 
· 1{e1f·'tht rarmeti'"H, toJJow the 
; fos~ruc'tJQn~'. ., tlie'" feafle.t.., ~on-
. .. 'i•lh thif co~ 'lfeci 49fes and 
.... P1i~o4s ~t.\pp1~!tt.{9n t~ avoid 
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any possible health hazard due 
l .' t.<> . wron1 .1'•~1~ · o'f pesticl~~s~ 

(ii) Jt , is alsp . provi.ded µoder: ~he 
said Rules that the . por~o.ns 
handlina pesticides durina their 
manufacture, formulation, trans-
port, distribution or application 
sha,Jt' be 'adeq~atofy proie~iod . - . - . ' ~ .. ~ 

_ with appropriate protective 
clothina with.respiratory devices, 
e~c. 

(iii) Apart from ~he ab,oye, f);1~ labels 
.alap display a prominent code 
trianalc in different colours viz., 
reel, . yellqw, bJu~ .a~~ . creen 
indicatina the dearee of toiticity. 
It helps even the uneducate~ 
farmers unders,an~ 'the poten\ial 
hazards. of a .par.ti~ular p~sti¢ide 
and 1he safety rc;quiremcqts · to 
be fo11owed by him., .. ,, 

(iv) The Central hant P~~tecti~n 
Training Institute at Hyderabad 
is . imparting, tr~i,nip_g . to the 
functionaries from St~.tf.,S/Union 
Territories in rhe field of plant 
protection. ·. These trainees in 

:turn, dis~eminate "the informa-
tion to the farmers. Training 
courses lay adequate emphasis 

. on safe use of pesticides;· , · , 

:(v) Special training programmes are 
also organised for the,.ag~ic.ul-
tural aviation pilots to educate 
them in th~. safe handling of 

: 'pesticides, their hazards to the 
human beings, cattle and 
environment etc. 

(vi) The Cefrtraf --Directorate of 
Extension, through its various 
programmes, educates the far· 
mers · about · -'the safe handlina 
'1f pesticides. 

, . ' 

trainina proarammes for · the 
farmers. 

(viii) For popularising the. .concept of 
, , . , . 1 . : lµtogr~~F~ Pe,s:t MILOagcm~nt, th• 

CeDitntl . S~rye,t~ance ~ta.tt~p,, gf 
the Directorate of 'Ptarif 'Pro-
tection. Quarantine and Storaa• 
have adopted a , number of 
villaaes in various parts of tb• 
country. Under this programme, 
tho farmers are specifically 
.apprised about the safe 1a.ad 
effective use of pesticides. 

(ix) Morec:>ver, other !nstitution~ like 
the National Institute of Occ1,1pa· 
tional Health etc. arc also 
imparting training on saf<; u~e of 
pesticides to the farmers as. well 
as to the manufacturers. 

Stoppage of 1upplies of tin coll• 

3914. SHRI B. V. DESAI : Will the 
Minister of STEEL AND MINES b1 
pleased to state : , I" . 

(a) whether about 3,000 small scale 
and 150 medium and Ja11ge . scale: ()letal 
container manufacturing units were facing 
grim prospect of closure following th, 
virtual stoppage of supplies of tin coils by 
the country's three producing units; 

l 

(b) if so, the main reasons therefor; 
arid 

(c) whether any help and a~sistance is 
being considered by Government to these 
small scale units ? 

THE MINISTER OF STEEL AND 
MINES' (SHRI K.C. PANT): (a) to (c) 
Indigenous production of tin plate is 
laraely dependent on duty-exempted, 
imported tin-mill·black-plates. There was 

(vilj T·he ., State · · Departments of 

: ,a , disrup~ion in production due to some 
delay in extension of du]y exemption. 
However. presently an the three producers 
are having sizeable stocks and can meet 
the· requirement of the customers. Aadculture oraanise •Krishi-

' M:elas' and .;ghivi\'s' before each 
principal cropping soason. The 
safe use of "esticides forms an 
essent'ial feature. Besides, some 
States also· ··'oraanise reaular 

· · ' '· Propot•I• for change. in Factories Act 
391S'. SH~I AKHTAR HASAN 

Will thlMinist'er of LAB.OUR be pleased 
~o ,t~t~ ; 



'. "'r,, A , _._ 11> 

}51 Written Answen- MARCH 24, 198& Written Answers 1st 

(a) whether there a£e r,roposals to 
bring about changes in the Factories Act 
etc., in order to protect the poor worKers 
from health hazards and the population 
living in the dark, small and ill ventilated 
sheds/factories, from pollution; and 

(b) if so, the nature of the amend- . 
ments sought to be made to the laws and 
when? 

THE.MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRl P .A. 
SANGMA) : (a) and (b) The proposed 
amendments to the Factories Act, 1948 
would cover, inter alia, aspects of safety 
and health of workers as well as protec-
tion of working and general environments. 
These proposals are yet to be fin·alised. 

Lab to land programme for 
dry land farming 

3916. SHRI BALASAHEB VJKHE 
PATIL : Will the Minister of AGRICUL-
TURE be pleased to state : · 

(a) whether Government are running 
laboratory to land scheme for increasing 
the productivity of land and to \nject the 
new technology in the farming; 

(b) to what extent this scheme is 
successful in dry land farming; 

(c) the total expendifure incurred on 
tbe scheme; and 

(d) the new technologies transferred 
from research labs to land ? 

THE MINISTER OF STATE IN THE 
D EPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. The Laboratory to land scheme is 
being implemented for increasing the pro-
duc tivity of land and to inject the new 
technology on the holdings of small and 
marginal farmers particularly_ belonging to 
Scheduled Castes, Scheduled Tribes and 
other backward classes. 

(b) The scheme bas successfully· 
demonstra ted the production potentials of 
improved dryland farming technology. 

(c) The to.tal expenditure of Rs. 13,80, 
93,852 (Rupees thirteen crores eighty lakbs 
ninety-three thousand eight hundred fifty 
two only) bas been incurred. 

(d) The new technologies incl ude 
appropriate cropping systems, plantation 
and horticultural crops, animal l:Jusb'andry, 
poultry fishery, sheep, goat and rabbit 
rearing, bee-keeping, sericulture etc. 

FJoo<l damages in Orissa 

3917. SHRI BRAJAMOHAK 
MOHANTY : Will the Minister of 
AGRICULTURE be pleased to state: 

(a) the damages in Orissa on account 
of devastating floods in Mahanadi, 
Brahmani and Baitarani during the yea rs 
1982, 1983, 1984 and 1985; 

(b) the amount of funds provided by 
Central Government to the State Govern-
ment on account of relief operations durin2 
these years; 

(c) whether the expenditure incurred 
by the State Government out of the funds 
provided by Government o! India, has 
been checked up; and 

(d) whether any irregularities were 
brought to the notic'.! of Government and 
if so, the details thereof? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL· 
TURE AND COOPERATION (SHR! 
YOGENDRA MAKWANA) : (a) The 
extent of damages on account of floods/ 
cyclone in Orissa during the year 1982 to 
1985 are given in Statement-I, below. 
River wise damages in this regard are not 
available. 

(b) and (c) The details of ceilings of 
Central assistance sanctioned and released 
to Government of Orissa during the years 
1982-83 to 1985-86 for cyclone/floods relief 
are given in Statement-II 'below. 

(d) The Government of Orissa . have 
intimated that parts of funds sanctioned 
as Central assistance towards subsidy on 
transportation of liming material ior soil 
affected by cyclone in the year 1982.83 has 
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been misappropriated . The matter is under can be known after the ·investigation is 
investigation by State Vigilance Organisa- complete. 
tion and the exact amount misappropriated 

ITEM 

l. 

2. 

3. 

4. 

5. 

6. 

7. 

Statement-I 

The extent of damage caused due to floods/cyclone in Orissa during the 
years 1982 to 1985. 

1982 1983 1984 

Area 115.00 2.20 6.95 
affected 
(lakh ha.) 

Population 127.18 10.85 39.12 
affected 
(in lakhs) 

Damage to 12.84 0.88 4.19 
crops 
(Area in 
lakh ha.) 

Damage to 1619000 5581 23499 
houses 

Cattle 51160 438 465 
Jost 
(nos.) • 
Human 376 16 - 28 
Lives 
Jost 
(nos.) 

Damage 40049.60 798.00 12883.00 

Public 
Utilities 
in Rs. lakh . . 

Total 40049.60 1147.00 16159.24 

Demage to 
crops, 
houses & 
Public 
utilities 
Rs. in lakh. 

1985 

10.47 

114.77 

i.43 

122834 

635,4 

69 

14976.27 

·14984.70 



Statement•II 

Celllaas of Central Assistan:ce,eaaettoaed aad•fta-ftdw'Ortssa for fteodt/01cJ01e · 
reUef daring the year 1982-83 to 1985-86. 

,• I ",•, 

.(~~: :j~)!Q~9f t 
'. ·. '•', .... ,, .. , 

Year Central assistance 
sanctioned . · 

'' ,· Central 'a'5i,.~'ri¢e '' 
· ieloase~ .·· : . . · · ::\ 

,,. l' 

~9'2-83' 
'./• . 

1984-85 
.' ~ 

l'85·S6 

• Spi11over for 1983-84. 

2' 

]70.52 

ll.98 • 

• 
23.43 

32.62 

Loans to small cultivators 

.. ~918. SHRI R.l\(. BHO)'E : Wi It 
tbl MiQister of AGRICULTURE .be plea. 
sod. to state ; 

\ •'' . 

. (a) .whether Government of Maha-
i-afjU,a ha:ve approa<;hed Unioo Gover~-
meni to make available short-term, medi-
um-term and long-term loans to small 
clllti\'a.tors at the reduced r~tes .of interest; 
and 

. (b) if so, the toaction of Union 
Governmonl in this regard?. 

.,.THE MINISTER OF STATE . lN 
THB DEPARTMENT OF .AGRICUJ,... 
T~lhJAND coo,.eRATION (&HRL 
YOGENDRA MAK.WAN.A) : (a) Yes .. 
Sir. In January, 1985 the State G~vern~ 
ment of Maharashtra bad approached the 
Oovernrnent of India with a proposal to 
int,W~AA~~. a scheme in that .State for sub-
aidisibj :the rate or interest to tbe'mall 
cultivators· in 'the State upto · 6 per cent\; · 

• 
1 

• (b) The intero~f rms · structure: is 
finalised by the I.Reserve Bank of India ht 
cemultatiotr with the· Govetntnenf after 
t•Woa tftto ~lderation · all: •important' 
ant ~t.Yant· factors.· Under· 'ftrious dew~,; 
lo~ent r,,t&gra'n'Jmes t1fO-oveditnet1t, Alb.; 
1tdy :cCMlit,mrent · ,ts· ptOYltted ·ror 'strum· 11n<1 

I ' ' ·r~ ' : ,, , 

r • '.' ',1f• 

i' : 

· 129.20 

14.85 

11.11 

13.12 

marginal farmers. · In the interest rates 
structure also, comparatively lower rates 
ofinterest have atr~ady' ·been 1~d do~n 
for small and marginal farmers. Moreover, 
any revision of ·interest rate structur~·was 
to be considered on an aJl .. India basis with 
due regard to al.l the factors iovo,lve.d .an4 
it was not considered d.~sirable to make 
any dev(ation in .. the .interest rate strU<;· 
turc in respect of the State of Maharash· 
tra alone. AJsot the int!l'rest rates stri.te" 
ture applicable is common to Co,nmercial 
Banks, . Regional. Rural aan-ks- ·4nd· ithe 
Cooperative Ba.n,ks. in .order to .~nsure. lUli· 
formity of treatm nt. Taking all these in-
to consideration, the proposal of the 
State Government wa.s not · tbnsidered 
favourably by the .Reserve Bank of India! 
Government of India. ' · · 

Seminar cm multlplicftr of' .autbo ritle1 .. • 
. ,, lo Delbt 

)919. SHlt 'YASftW~Nfi*O (l;(~. 
DAKH 'PA tit : . wn(" ttie' 'Min1stei::; or 
URB;\J'l DEVpl.,0:PM~NT be plea$C4 to 
state :'.:.. · · · · · . 
'i·, I• . 

; caf. ·whether ·.a seminar' on· ,,'.M~.t1t?ph;r'. 
city of Au,t~ori,ties ir.t Dell?,i .. an,d ,'!tf Jpl~

1
9t; 

:: •. c!~;::r~,~~r~~~~ta~~~~.~~rr~s:w::~: tra(ioil; ' ' ' ' ' ' ·' ' . ' 
'::·,', l ,', . 

00··::#··rtoi.,:t'-tmM•" ~•••~i._t · 
r~ai~n4tloas Uioreof; . and :. . . . · 



I ' ) ,i 

CHAITRA J. 1,oi (S.AK.AJ IPrltt,n An,w,,, 

·cc)" the action taken or propoied· to and should be the kina-pin for the district 
be taken thereon ? administration. 

THE MINISTER OF STATE IN THE (4) The district· should be further 
MINISTRY OF URBAN DEVELOP- sub-divided at zonal level under the charac 
MENT (SHiU · I'.>ALBIR SINGH) : (a) · ,.of.~n ~-P,¥: who shoul? similary ~ct a~ a 
Yes, Sir. A seminar on "Mu1tiplicity of ~o~~>rdmat.0 ~ ~mong yarious funct1onar1es 
Autborhies in Delhi and its impact on citi- m 8 sub-d1v1s1on. 
zens life and planned development" was 
organised by the Delhi Administration on 
17th and 18th February, 1986. 

(b) A list of main points made durins 
the seminar, as conveyed by the Delhi 
Admn.. is given in the statement below. 

(c) The Delhi Administration have 
not yet taken any decision on the recom-
mendations. 

Statement 

List of main recommendations made in 
the "Seminar on mul1iplicity of autho ritlts 
in Delhi-its Impact on citizens life and 
p]anned development,,, organhed by Delhi 
Admo., on 17th-18th l<'eb., 1986. 

(I) There ·are bound to be multipli-
city of agencies in Delhi . There is need 
of restructurin~ the administrative set-up 
so as to define within the clearly demarca-
ted lines· the functions of the varjous agen-
cies and to avoid , verlaps. All the agen-
cies like DOA, OTC, OMS, Super Bazar 
etc. providing necessary services to the 
citizens bf' Delhi should be under one 
authority that is, Delhi Administration. 

(2) . Ceritral Government should dele-
aate more financial and administrative 
powers to Delhi Administration so that 
it may act as a unified authority effectively. 
The Central Ministries which have control 
over various agencies should leave to 
DcJhi Administration all functions which 
arc performed by State Government. . . .. ' ,, 

(3) At operational level, there i~ 
need for re-organisation of Delhi into 
more dis.fricts. The Union territory of 
Delhi shoufd be '"(i vided into five districts 
Each ·disfr'icf' having a separate Deputy 
Commissidher. The other Departments/ 
Organisations should make their divisions 
co-terminus with these five districts. The 
Doputy CoMmia'$1obbt · shoukf t,e· the main 
co-ordinator l'tnons various functionaries 

(.5) The function of the Municipal 
Corporation of Delhi should be decen· 
tralised by creating a large number of lo-
cal bodies caterins to their respective 
areas. At this level there should be full 
local representation. 

(6) A Metropolitan Transport Autho-
rity under Delhi administration should be 
set up which should have representatives 
of ODA, OTC, Railways, MCD and oth~r 
concl;!rned agencies. This Aurhority should 
devise a workabJe transport planning which 
should b~ Jinked with NCR Transport 
System. 

(7) There is need· of providing uniform 
health care. in Delhi. A uniform DcJbi 
Hospital Authority should be set up under 
the Lt. Governor. The system of resion-
alisation of health care with proper refer-
ral system of hospitals should be d&vi-
sed. 

(8) Director, Industries should act as 
a nodal authority for allotment of land 
for indusl rial use. The process of issuine 
licences in the Industries Department 
should be simplified by locating · in one 
building or place all functional authorities 
whose permission are needed before an in-
dustrial licence is issued. There should be 

. a separate departmCllt for trade Md com-
merce to cater to the .commercial estat>lish-
ments in Delhi. 

(9) Due to the . present industrial 
policy, we arc encouraging low tcchoolol}' 

' i~dustries as a'; result of which ; f>elhi' i ~ 
attracting un-skilled labour from outside 
and high technology industries arc beina 
shifted ·10 places like NOIDA. The indus-
trial po!;cy should be re-framed so as to 
make i~ attuned to a modern city 110 
that · employment opportunities for 
Delhi is educated and skilled unemployed 
are eenerated. Delhi should have a Cor-

. poiation ror fbe'Dovcloi,mencorhiah·rec;"! 
nolo,y industry. 
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(10) There is nerd to set up a unified 
afforestation agency which should take up 
the tree plantation work which at present is 
being undertaken by various agencies like 
DDA, PWD and Development Depart-
ment. 

(11) a "single window system" should 
be devised in public dealing offices so that 
people have not to run from one depart-
ment to ano•her. In order to facilitate 
payment of taxes by the people, nation-
alised banks or branches of one bank or 
the Post Office may be allowed to accept 
payment of various taxes. 

(12) De-congestion of Delhi is neces-
sary for reducing pressure of population 
on the city. This could be possible by 
shifting public sector organisations from 
Delhi development of ring towns. 

(13) ·DDA was set up under the Delhi 
Development Act to prepa(e a Master Plan 

. for Delhi to act as a model agency to 
over see the implementat ion of plan deve-
lopment by other agencies. Over the 
years DDA has take·n upon itself a number 
of functions for which it is ill-equipped . 
The construction of houses should be taken 
away .from DOA and entrusted to a sepa-
rate agency like Housing Board for Delhi. 
DDA should act as a apex body and a 
iand development agency only. 

(14) At present there is confusion 
with regard to jurisdiction over, say, roads 
between various agencies, namely DDA, 
say, roads between various agencies, 
namely, DDA, PWD, MCD. These organ-
isations should be. decided among them-
selves as to what is to be shed by one and 
taken over by the other so that confusion 
on account of overlapping jurisdictions is 
removed. 

(IS) Some of the speakers stressed 
the need for one authority 
in Delhi which should be responsive 
.to the needs and demands of people 
and which should be representative of the 
people. In that context an assembly for 
Delhi was recommended. A high powered 
board under the· Lt. Governor or the 
Chief Executive Councillor for coordina-
ted planning and over-seeing the imple-
mel'.)tation of plari under the Lt. Governor 

or the Chief Executive Councillor was aho 
recommended. 

(16) The need for reducing contlllt 
points for people requiring a licence 
sanction of building plans etc. was s1 
sed. In that context many speaka 
advocatec;I the concept of "one window 
service". 

Allocation of amount under 
Madhya Pradesh 

3920. 
Will the Minister of 
pleased to state_ ; 

(a) the amount 
RLEGP in 1986-87; 

(b) the amount proposed to be allo, 
rated to Madhya Pradesh to implemeiit 
the above programme in the year 1986-17; 
and 

(c) the details thereof? 

THE MINISTER OF AGRICUJ,, 
TURE (S. BUTA SINGH): la) to (C 
The provision under Rural Landless Em 
loyment Guarantee Programme (RLEGP~ 
as indicated in the budget document, 
during_ 1986-87 is Rs . 633.65 crores. The 
allocation of funds t0 the Sta_tes duri 
1986-87 will be on the basis of 50% weip, 
tage given to. the n.umber of agricult 
labourers, marginal workers and marai 
farmers in the States/UTs and 50% weia 
age · to the incidence of rural poverty ii 
each State/UT. The allocations to t 
States are being finalised. The share 
Madhya Pradesh in the 
is expected to be 8.33%, 

[Trans lat ion] 

D ema nd by All India Foodgrain Dealen 
Associa tion to raise support price of 

gram 
3921. SHRI VISHNU MODI : 

the Minister of AG RI CULTURE be pl 
sed to state ; 

(a) whether All India Foodar · 
D ealers Association had made any 
quest to Government to raise the su 
price of gram from Rs. 260 per quintal 
announced by the Government of F 
aury l 8, 1986; 



(b) if so, whether Government pro-
pose to fix the support price of gram at 
Rs. 330 per quintal at least in order to 
boost up the production of gram; and 

(c) if so, the details thereof and if 
not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT ,OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKW ANA) : {a) The Presi-
dent of Federation of All India Foodp-ains 
Dealers' Association sent a letter to the 
Minister of Agriculture on 22.2.1986 urging 
the Government to revise the support · 
price of gram from Rs. 260 to Rs. 330 per 
quintal for 1986-87 marketinJ season. 

(b) and (c) The Government have 
fixed the minimum support price of gram 
at Rs. 260 per qulntal after taking into 
consideration the recommendations of the 
Commission for Agricultural Costs and 
Prices and the views of the State Govern-
ments and the concerned Central Minis. 
tries. The Government- do not envisage 
any revision in the support price already 
announced, The farmers arc free to sell 
their produce at open market prices which 
are ruling much above the minimum sup. 
port price fixed for the 1986-87 marketing 
season. 

{English] 

Contracts for houses by DOA 

3922. SHRI H.N. NANJE GOWDA: 
SHRI G.S. BASAVARAJ: 

Will the Minister of URBAN DEVE .. 
LOPMENT be pleased to state : 

(a) whether a large number of con-
tracts for construction of houses have 

17cen allotted by Delhi Development Autho• 
rity during the year J985 without call of 
tenders; 

(b) if so, the number and total value 
of such contracts; 

(c) whether almost all these contracts 
have been awarded at rates higher than 
the justified rates; and 

(d) if so, the total amount of the 
rates in excess over the justified rates for 
such contracts and action Government 
propose to take in the !llatter ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR :s1NGH) : (a) & 
(b) : . Details of (only five) works award-
ed without call of tenders during the 
financial year 1985-86 are Jiven in the 
statement below. These works were award-
ed at the predetermined rates approhd 
by the Works Advisory ; Board within 1he 
permissible limit of 5% laid down ... by 
CPWD manual. 

(c) No, Sir. 

(d) The Question does not'&rise. 
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Pvcha11 or ll•lna tr•wlert by Laksha· 
dweep. 

3923. SHR.I P.M. SAYEED: ·wm 
the Minister of AGRICULTURE be plea· 
sed to state : 

(a) whether Fisheries Department of 
Union Torritory of Laksbadwecp propose 
to purchase fishina trawlers; 

(b) . if 10, .the approximate cost of a 
trawler and the number of trawlers to be 
purchased; 

(c) the time b) which th• purchase 
and the operation of the trawlers will be 
mado cft'cctive; and 

(d) whether any other scheme is be· 
· ina considered by Government to improve 
efficiency and auament the existina fishe· 
rics in Laksbadweep 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YO-
OENDRA MAKWANA) : (a) to (c) : 
Under the Scheme 'introduction of 
Mother Fishing Vessel Operation' durina 
the Seventh Plan period the Lakshadweep 
Administration has proposed to procure 
one Mother Fishing Vessel. The approxi· 
mate cost and date of purchase of the 
vessel could be known only after the pro-
posal of the Laksbadweep Administration 
is approved by the Government. 

(d) ln addition to a aood number oi 
fisheries development schemes such as 
supply of mechanised boats on subsidy & 
inboard engmes on hire purchase. provi-
sion of workshop facilities for ves$el 
maintenance etc. at a total cost of Rs. 
520 lakhs during the Seventh Plan beins 
implemented by the Lak.shadweep Admi-
nistration. the Central Government are im. 
plementing the following schemes in the 
Union Territory of Lakshadwocp : 

1. 

2. 

Group Accident Insurance for 
active fishermen; 

National Welfare Fund for Fisher· 
men Society; and 

w,11,,,, A.n,w-,, 

3. Landing and berthing facilities for 
fishing craf't at Minicoy ud 
A1atti. 

Report of CHtral Standing CommlttN 
oa uaorgani1ed laboar 

3924. SHRI BADUDEB ACHARIA : 
Will the Minister of LABOUR be pleued 
to stato : 

(a) whether the Central Standina 
Committee on urbaniicd labour prepared 
a draft BiJl on aaricultural workers and. 
submitted it to the Union Gov•rnm•ot; 
and 

(b) if a.o, the action taken th•reon 7 

THE MINISTER Of STATE Of' 
THE MINISTRY OF LABOUR (SHRf 
P.A. SANGMA) : (a) and (b) Th• 
Central Standing Committee on Rural 
Unorsanised Labour at its meeting held 
in January. 1979, recommended a.ettina up 
of three Sub.Committees, one of which 
was for drafting a legislation for Agricul. 
tural Workers. The Sub.Committee sub. 
mittcd a tentative draft of a Jegis1ation for 
agricultural workers on the lines of Kerala 
Agricultural Workers• Act, 1974. The ten-
tative draft was circulated to States/Union 
Territories. The matter was, thereafter, 
discussed at the Labour Ministers' Con-
ference held in August, 1981. but no con-
clusions could be reached on account of 
various difficulties expressed in the im· 
plementation of a uniform legislation 
owing to diversity of conditions obtainin1 

from State to State aod c\en within a State. 
·The conference recommended appointment 
of a Working Group for indepth study of 
the proposal~ The Working Group com. 
prising of State Labour/ Agriculture Secre. 
taries could not reach any consensus on 
the need for a Central Legislation for 
Aaricultural Workers, as it was felt that in 
view of diversity of conditions, a Central 
Leaislation even if enacted cannot be ado. 
ptod uniformly by States. far less beina 
implemented. 

ID· view of this. States were advised to 
enact suitable legislation for agricultural 
workers. keepin, in view the tentative 
draft Bill prepared by the Sub.Com. 
mitt ... 



SarMJ of Olfemlu•, :detflitt dn 
Karaa•k• 

3925. SHRI V.S. KRISHNA IYER : 
WiH,th11, Mmistel' of STEEL ·AND MlNES. 
be pleased to,state : 

(a} wh~her . any. survey. has been 
made about the rich availability of chro. 
mium deposits in Karaataka; 

(b) whethe.r entire quantity or the 
mmed ore is exported since there are no 
chromium based industrial units irt Karna .. 
taka; and 

(c} if so, whether Government propose 
to set up chromium based industrial units 
in.l(arnataka ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM. DVLARI SINHA): (a) Yes, Sir. 
Geological Survey of India and other 
ag~ncies have done survey for the assess-
me.nt of Chromite deposits in Karnataka. 
As a result of these surveys, the total re-
serve of 2.897 million tonnes of Chromite 
inctudinB 0.982 million tonnes of mostly 
refractory grade has been estimated from 
Hassan and Mysore districts of Karna-
taka. 

(b) and (c) : Information is · being 
collected and will be laid on the Table of 
the House. 

Non-implementation of SupremeCouft 
decision regarding bonded and migrant 

labour at Fal'idabad stone quarries. 

39215. ~ROF. MAOHU DAN-
DA VTE : WHJ the Minister of LA90UR 
be pleased to state : 

(a).. whether the Supreme Court 
judgoment regarding . the bonded and mi-
gr~nt labour. in· the stone quarries of 
Faridabad has still remained un-impternen-
te.d .due to serious lapses on the part of 
the State Government of Haryana; and 

(b) if so,. what steps are being taken 
tQ ~mute .the implcm~ntation of Supreme 
Cpurt's conc~i;nc.d jud&JJ)on.i.? 

THB MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 

SANOMA) : ·(a) · ~'1 i (b)i COIJlPlk'1Re 
reports regarding il\lPl~entation of the 
Supreme Court's directives contained in its 
judgment under reference.· have been 
filedin lhe Court by the Central Govcm-
rnent and the Goverment of Haryana. 
The progress of implementation of these 
directive., is being mo1;1itorcd and .reviewed 
from time to .time · by convening .tr:partitc , 
meetings involving the Central Govern-
ment, Government of Haryana and rcpre-
seotatives of , employers and workers. and 
the concerned authorities are instructed to 
rectify the shortcomings, if any. The 
Government of Haryana has also been 
advised to set up a co-ordinati"'n Com-
mittee at the district JeveJ consisting of the. 
concerned officers of the State Gover()· 
ment, Central Government, representatives 
of the employers and workers to monitor 
the compliance v.ith the directives. 

Earning througb adnrti@tem.at s by. 
Doordarshatn 

3927. SHRI K.S. RAO : Will the 
Minister of INFORMATION AND 
BROADCASTING be ;:-leased to s~ate : 

(a) the total annual advertising rew-
nue earned by Doordarshan during the 
last three years; 

(b) who are ten biggest customers of 
advertising time on Doordarshan and t~e 
amount spent by each of them during 
1983-84 and 1984-85; 

(c) whether some adver.tisers of deter-
gent soaps and fabrics have monopolized 
most of the prime tim, .available for adver-
tising .on Doordarsban; and 

(d) the total advertising.time in,tcrms1 

of number of hours during J984;8S. a.W 
names- of five top ageacies buyJng .thk, 
time including. main produ;ts advern-ise4 
by them 1 

THE MINISTER OF ST A TE OF THE 
MINISTRY.OF INFORMATION AND 
BROADCASTING. (S~l V . .N. GA-
DGIL) : (a) The total gross revenue 
eJUned by, DQOZ:da~l!Q · commetcial aerv.ic:e 
during the Jast three fioancitl. years is as 
under:-



198,2..:83 
1983-84 

J9U.8S . 

- lb. 15~88,74;060/· · 
- R-a., J 9;10~99,238/· 
- RB. 31A3,45,326/· 

Name•,of the Cu11:0mers 

1. Hindustan Lever Ltd. 

2. C°'Pte· 

3. Rich(udson 

4. Hindustan Cocoa (P) Ltd. 

5. Nirma. 

6. Johnson.and Johnson (P) Ltd. 

7. Glaxo 

8. S. Kumar 

9. Vicco 

10. Parle 

Name of the. Customers 

1. Hindustan Lever Ltd. 

2. Colgate 

3. Hindustan Cocoa (P) Ltd. 

4. Hindustan Machine Tools 

s. Nirma 

6. Pu~e Di-inks 

1: Johnson & . .Johnson 
8. S. Kumar 

9.: Food. Specialities Ltd. 

10. Olaxo. 

~ritt,•··,AlflWl1dN I do .. 

(b) Ten blgest-customen"'Ot··advertfs· 
ing time on Doordarsban and the' amount 
spent by each of them d urina J 983.:.84 , and 

· 1984-85 is as under-:-

1983-84 

198~8=-

Figures in,Rs. (lakhs} 

169.4 

87.2 

41.S · 

45.2 

35.0 

31.1 

28,3 

25.4 .: 

25.3 

20.4 

Figures in Rs. (lakhs) 

133.3 

90.7 

63.3 

54.8 

53.7 

51.2 

47.1 · 

42.9 

42.7 

42.1 

(c) No, Sir. The advertisers of detergent soap and fabrics had booked only 1/5 
of tho advertisement time available on Doordarshan. 

(d) The totaf· a<Jvertiling. time in .terms of hours during J 984 and 1985 booked 
on··tbe-Networt ··and names of five top qencies buying this time together with tli•ir 
mm·J)rochlctt··is 111t under-·:-

Tot.al ~ Tirne.,Booket..in 1984 ...... 15 Hrs. 
·Tot»J Col'IIIIMrdaL Tim• .Booked .. in l 98S ...... S4 Hrs. 
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A1ency Main Products 

H.T.A. Boost, Horlicks, 
FSL Products, 

Bombay Oyein1, 

LINT AS Hindustan Lever 
Products, Johnson 
& Johnson Products. 

OBM Cadbury Products, 
Johnson & Johnson 
Products 

CLARION RHL Products, 
Geoffery Manners 
Products, Tata Oil 
Products, Glaxo 
Products. 

CHAlTRA Pure Drinks, Godre.i 
Products 

Space technology for agriculture 

3928, SHRI K. V. SHANKARA 
GOWDA: Will the Minister of AGRl-
CULTURE be pleased to state: 

(a) whether experts have expressed 
the view that because of the space techno-
losy having been developed, India has 
been able to survey the entire area identi-
fyina the problems relating to agriculture 
and take remedial steps; 

(b) to what extent the survey of the 
space technology has identified the prob-
lem, the details of the problem and what 
remedial steps have been put into practice; 

(c) whether the space programme has 
helped in the farm growth; and 

(d) if so, to what extent? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN· 
J)J.A MAKWANA) : (a) and (b) Remote 

198S (January-December) 
Agency Main Products 

OBM Cadbury Products, 
Johnson &. Johnson 
Products. 

HTA Boost, Horlicks, 
FSL Products. 

LINT AS Hindustan Lever 
Products, Johnson 
& Johnson Products. 

CLARION R HL Products, 
Geoffery Manners 
Products, Tata Oil 

Products, Gla:ico 
Products. 

REDIFFUSION Colgate, BSA Cycle, 
Gardan Silk. 

sensing is one of the important obligations 
of space technology·which can address· all 
problems re!ating to the agricultural sy~~ 
terns including land use, land cover maps, 
maps delinaiting saline and alkaline soils, 
ravine classes, etc. Similarly maps on land 
irrigatability, water logges areas can also 
be generated and surveys on crop identifi-
cation and acreage estimation can be 
organise•. Many of these applications 
would lead to important information which 
help in identifying the problems aod takina 
remedial steps in agricultural planning. 
However, satellite based remote sensina 
techniques are yet to be made fully opera. 
tional and experimental and research 
studies are being strengthened for cstablisb-
ina 1he methodologies. 

(c) and (d) Farm growth is not directly 
helped by space technology. However, a 
speedy timely and reliable infcrli\ation 
from satelite based remote sensing tecbno• 
logy is expected to accelerate the proceas-
ina of solvins various problems pertainin1 
to asricultural plannin1 and farm srowu,, 
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Supply of bllltf1 to re·rolli111 mills 
In Punjab 1nd Haryaaa 

3929. SHRI CHIRANJI · LAL 
SHARMA : Will the Minister of STEEL 
AND MINES be pleased to state : 

(a) whether .the re .. rolling mills in 
Punjab and Haryana are facing serious 
problems in getting their full requirement 
or billets from SAIL and IISCO; and 

(b) if so, the steps proposed to be 
taken to meet their demand? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) and (b) 
Only a portion of the requirement of re-
rollables or rerollers is met from SAIL and 
IISCO. This year, production of billets 
by SAIL and IISCO has been lower than 
last year because of a large production of 
bars and rods. This, together with the 
conversion scheme of main producers, has 
reduced availability of billets to re-rollers 
in seneral including Punjab and Haryana. 
Re·rollers can however, procure billets 
from mini steel plants and other re-rollable 
material from ship. breakers and re.rollable 
scrap arisings. 

Charges paid by 1ponsor1 to 
Doordarsheo 

3930. SHRI SHA NT ARAM NAIK : 
WiIJ the Minister of INFORMATION 
AND BROA ... CASTING be pleased to 
state the Doordarshan's total commercial 
revenue from various classes of sponsored 
programmes since the year 1'981-82 uptil 
now? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GAD-
GIL) : Doordarshan's . total commercial 
revenue from various classes of sponsored 
Programmes from 1981-82 to 1985.86 (upto 
28.2.1986) is as under : 

Year 

1911.82 
1982.13 

Amount 

(In Rupees) 

8,40,000.00 
2,16.000.00 

1983·84 
1984-85 
1985.86 
(Upto 
28.2.86) 

15,0S,000.00 
70,33,000.00 

15,08.lS,000.00 

ReeommeodatloDR re: producer• 
price of milk 

3931. SHRI K. RAMAMURTHY 
Will the Minister of AG RI CULTURE be 
pleased to state : 

(a) whether the Commissioo for Agri. 
cultural Costs and Prices has made 
recommendations regarding the producers 
price of milk and if so, the details thereof; 

(b) whether it has not been possible to 
implement major changes under Operation 
Flood II aimed at increasing milk 
production; and 

(c) If so, the reasons thereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : (a) The Commission 
for Agricultu1al Costs and Prices has been 
requested to ·examine and suggest the {U'de-
lioes for the determination o!' milk prices. 
The matter is presently under their 
consideration. 

(b) and (c) The Operation Flood JI 
which is an integrated dairy development 
project, provides for technical inputs aimed 
at increasing milk production in the milk 
shed areas of the project. With the 
implementation of several schemes includ· 
ing Operation Flood II. milk production 
in the country has increased. 

Ttlents for parti cipatioo in T. V. 
programmes at Doordarahan 

Kendra. Srinagar 

3932. PROF. SAIFUDDIN SOZ : 
Will the Minister of INFORMATION 
AND BROADCASTING he pleased to 
state: 

(a) whether talent for participatioa in 
T, V. programmes at Doordarsha~ Kondr,., 
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Srinap.r, ·Kashmir, is drawn from all 
~.otsociety; 

AND • UCMDCASTINO f tsillll V .N. 
GADGIL) : 1 (a) ,~ea.tSit. 1The require-
ments for a particular pro1ramme are, 

... (b) Whether the Kendra also~ possesses 
a comprehensive list of prom.inent , .people 
hav.iqa ..rnade .. contributions in various fields 
of creative activity; and 

, oowever ,· taken ·into coDlidention. 

(b) 'No, Sir., Howner,,.a, laat ofttq»erts 
on various subjects who have contributed 
in· vuious , 'fields of ,,reative : i&C:tislty for 
poNible me on Dooldanhan nmddium is 
mai11tmned. 

(c), ifieo,\ the pereoas-,w.bo .. ,participated 
in various P1911ammos tat the Kendra 
during the four months period concluding 
ons.JaDuary 31. 1986 ? (c) The information is given in the 

statement, ·1iven below. 
THE MINISTER . OF STATE OF 

THE MINISTRY OF INFORMATION 

Statement 
The Names of pcnons who. participated in various· programmes of Doordar1than 

Kc;ndrJ, Srinagar w.c.f. 1.10.1985 to 31.1.1986. 

~POETS 

PLAY.WRIGHTS 

MUSIC 

'PAINTBRS 

·LITMARY 

PERSONALITIES 

2 

I. Shri Mirza Ghulam· Hassan Beg, Arif 

2. Shri lftikhar Imiim Siddiq 

3. Shri Alqama Sheble 

4. ,Smt. Sultana Akhtar 

5. Shri Balraj Komal 

, 6. Smt. Shakeela Tanha 

I. Shri H.K. Bharti 

2·. Shri H.K. Koul 
3. Shri Mohd. Subhan Bhagat 
4. Shri Gyan Dev Agnihotri 

1. Shri Kalish Mehra 

2. Shri Ghulam Mohammed Qalimbait 

1. Sb.ri, Bansi Parimoo 

1. Shri M.Y. Teng 

2. Prof. Rehman Rehl 

3. Shri Mohd. Zaman Zurda 
4. Shri AJi Mohd. Lone 

S. Dr. Ayub Premi 

6. Shri Mir 0.hu.lam R.asool Nazki 
7. · Prof. Ali Ahmed Sacoer 

8. Dr. Hamidi ~i 

9, Dr, Mar,oob:'1Butih1Ji 
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10. Dr. Kashi Nath Pandit 

11. Sbri Quaisar Qalandar 

12. Dr. R. Arjuman Durrani 

13. Dr. Asa Ashraf Ali 

U. Sh. Reyaz Punjabi 

15. Sb. Lateef Ahmed Qureshi 

16. Shri Obulam Nabi Kha! 

17. Shri Badruddin Tayyabji 
-------- ___ .,__ ----··· 

Subsidy for fertilizer ,upply In 
Kerala 

3933. SHRI VAKK.OM PURUSHO-
THAMAN : Will the Minister of AGRT-
CULTURE be pleased to state the subsidy 
1iven for the fertiBzer supply in Kerala 
durina the year 1985-86 ? 

THE MINISTER OP STATE IN THE 
DEPARTMENT OF FERTILIZERS 
(SHR.l K. NATWAR SINGH): Subsidy is 
provided to fertilizer manufacturers, based 
on their production and despatches, and 
not allocated State-wise. FACT, the only 
ferti1izer rroducing unit located in Kerala, 
received about Rs. 121.7 crorcs as subsidy 
durinc the period lst April, 1985 to 28th 
February, 1986. 

· Time afven for educational programmes 
on Doordarshan 

3934. SHRf R.P. DAS : Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) in view of the fact that TV is an 
important instrument in a class room, 
whether Government have used it to the 
extent practicable m the present scheme 
of things; and 

(b) if so. the actual time devoted to 
the educational pr_oarammes oo Door-
darshan in a week for the last one year ? 

TH£ MINISTER OP ST ATE OF 
THti MINfSTRY ·op INFORMATION. 
AND frR.OADCASTJNG (SHRI V.N, 
GAt)()~) : (a) Yos, Sir. 

(b) Educational TV (ETV) pro· 
grammes in regional languages for 
primary school children are telecast via 
INSA T for 45 minutes per day for 6 dayti 
in a week, by all transmitters in the 
6 INSA T States Andhra Pradesh, Od na, 
Maharashtra, Gujarat, Bibar and Uttar 
Pradesh. ETV programmes in Hindi are 
also relayed, via INSAT, by the trans· 
mitters in the States of Madhya Pradesh, 
Rajasthan, Haryana & Himachal Pradesh. 
Programmes on higher education currently 
being prepared by Jamia Mil1ia University 
under the aeJis of the University Grants 
Commission are also telecast oo all 
college working days between 12.45 PM to 
1.45 PM and repeated again from 4 PM to 
5 PM. In addition, curriculum-based 
school TV programmes produced by 
Doordarshan are also telecast from Delhi, 
Bombay, Madras and Srinagar on school 
working days for a total weekly duration 
of 13 hours and 20 minutes. 

[Translation] 

Coveraae of population by Doorduehan 
in Utlar Pradesh 

3935. SHRI HARISH RAWAT: WiJJ 
the Minister of INFORMATION AND 
BRODCASTING be pleased to state : 

(a) the percentage of population in 
different districts of Uttar Prades.b likely 
to be covered by Doordarsban roiay 
'service by the end of the curr,e.at pJan 
period; and 

(b) the steps proposrd to be tak~n by 
the Ministry to cover the remainfns 
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population in the districts having lesser 

coverage at present '? 

THE MINISTER OF ST ATE OF 

THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
GADGIL) : (a) With the implementation 
of VII Plan schemes for expansion of TV 
service in Uttar Pradesh, all the 56 
districts in the State are expected to be 
covered by TV service either wholly or 
partially. While IV service is then 
expected to be available to about 92% of 
the total population of the State, it is not 
poss;bie at this stage to indicate the exact 
percentage of the population likely to be 

covered in each district of the State. 

(b) Establishment of one high power 
(10 KW) TV transmitter, 8 low power 

(lOOW) TV tran<smitters and 7 very low 
power (2 x 10 W) TV transmitters at 

various places in Uttar Prade~h is, included 
in the VII Plan of Doordarshan. These 
transmitters are expected to provide 
increased TV service to those district~ 
where the coverage is less at present. 
Further expan'lion of TV service can be 
car1icd out only in phases, depcndina on 
the' availability of resources. 

[English 1 

Recognised union in Salem Steel Plant 

~ ~ SHRI PURNA CHANDRA 
MALIK : Will Hthe Minister of STEEL 
AND MINES be pleased to state : 

(a) whether there is any recognised 
union in the Salem Steel Plant; 

(9) if so, whether the recognition of 

the union has been c'1allenged; and 

(c) the steps tahn by Gov rnment to 
assess the strength of the Union to 
determine its representative character ? 

THE ~JNISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : Yes, Sir. 
The Salem Steel National Employees• 
Un.ion (INTTJC) is the recognised Union in 

the Salem Steel Plant. 

(b) The Steel Plant Employees' Union 
(ClTU} has claimec1 majority membersbip 

among the workmen of Salem St"l Plant 
and has demanded rccoaoition from the·, 
management. 

(c) The criteria for 11vm1 recognition 
to trade unions is laid down in the Code 
of Discipline in Industry framed by the 
Indian Labour Conference in its 16th 
session held in May 1958. The recognition 
of any trade union is done through veri· 
ficatio~ of membership by the Labour 
Department of the appropriate Govern· 
ment. In the case of Salem Steel Plant the 
appropriate Government is the Govern· 
ment of Tamil Nadu. · 

[Translation) 

Programmes telecast rrom De Jhi 
Doordarshan 

3°37. SHRI NARESH CHANDRA 
CHATURVEDI : Will the Minister of 
INFORMATION AND BROADCAST-
ING be pleased to state : 

(a) the average time 1iven to telecast 
of English language programmes and pro-
arammes tekcast in Hindi and other 
Indian languages; and 

(b) if the time for telecasting pro· 

gramme in English is more than the time 
given for Hindi and other Indian langu-
ages, the reasons therefor ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI . V.N. 
GADGIL) : (a) The average time of 
telecast of English language programmes 
and programmes telecast in Hindi and 
other Indian laneuages is aiven as 
under:-

January-December, 1985 

Language Percentage 

---- ----
English 34 

Hindi 51 

U~u 2 

Other Indian languages 3 

Dance & Instrumental Music 6 

Miscellaneous 4 

Tptal 100 
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(b) Does not arise. 

[En1ll1h) 

Steel Consumer Coandl 

3931. SHRI V. TULSIRAM : 
SHRIMATI JAYANTI 
PATNAJK: 

Will tbe Min.ister of STEEL AND 
Ml NES be pleased to state : 

(a) whether there is a proposal undc.r 
consideration of Government to constitute 
a steel consumers council in the country; 

(b) if so, the proposed functions of 
the council together with the rcprescnta· 
tion thereon; 

(c) the extent lo which this council 
will hue a control over the rising prices 
of steel and its proper distribution; 11nd 

(d) whether some office:; of this 
council will be located in Andhra Pradesh, 
if so, the details thereof and if not, the 
·reasons therefor ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) and 
(b) A Steel Consume~s Council has been 
constituted under the Chairmanship of the 
Minister of Steel and Mines and consisting 
of representatives of the Government, 
producers and consumers of iron and 
steel, and related industries. The Council 
is to assist and advise the Central 
Government on matters relating to supply, 
availability, quality and the market trends 
of iron and steel. 

(c) It isv not its function to exercise 
any control over prices or distribution of 
1teel. 

(d) No, Sir. No offices of the Steel 
Consumers Council are proposed to be 
sot up anywhere. 

Esport and consumption of fl1he1 

3939. PROF. K.V. THOMAS: Will 
the Minister of AGRICULTURE be 
:r,teise~ to state : 
,, ' 

(a) the quantity of fish caught in· our 
country every year; 

(b) the quantum of fish and other sea 
foods exported from India; 

(c) the internal consumption of fish 
and other sea foods; 

(d) the steps taken or conte'inplated 
for promotion of fish cultiv1tion; and 

(e) what arc the modern methods 
adopted for .fis,hing in the outer sea ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AORJCULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and 
(b) The total Fish Production in the 
country and export of marine products 
from India during the last five years 
are :--

Year Fish Production Export of 
Manne Producu 

1980 

19~1 

1982 

1983 

1984 

(In lakh (In tonnes) 
tonnes) 

------~--··----·----- ----
24.42 74542 

24.44 75375 
23.67 75136 

25.0(, 81'd(i9 

28.59 I 89912 
(Provisional) 

(c) The remaining fish and sea food 
produce are mainfy utilised for human 
consumption. A marginal quantity is 
converted into fish meal. 

(d) Some of the major steps being 
taken for promotion of tish cultivation 
arc:-

(i) Prawn fan~1i11g in coastal ":'aters. 

(ii) Deve]opmcrit of brackish water 
fish farms and hatcheries for fish 

· and prawn culture. 

(Hi) Introduction of Scientific · fish 
culture in tanks, ponds etc. by 



arranaina fish seed, furtilisers and 
technical help through . Fish 
Farmers Development Agencies. 

(iv) Setting up ;rbr Commercial fish 
seed hatcheries for production 
and distribution of quality fish 
seed. 

(v} Research support for develop-
ment of new technologies in fresh 
water aquaculture and maricul-
turc. 

(e) The most important among the 
modern methods of fishing in the off-shore 
and oceanic areas are : Bottom and mid-
water trawling, purse-semmg, squid 
jigina, Iona lining and pole and line 
tisbins. 

Air pollutioa caused by Thal 
Fertilizer Project 

3940. SHRI D.B. PATIL: Will the 
Minister of AGRICULTURE be pleased 
to atate : 

I" (a) whether ONGC has stopped 
supply of gas as fuel to Thal Fertilizer 
Project of Rashtriya Chemical and 
Ferttlizer Ltd. in Raigad District; 

(b) whether coal is being used as fuel 
at Thal since the stoppage of supply of 
gas; 

(c) if so, wh\ther at the time of 
unloading coal a:i well at the time of 
burning it as fuel, very · small invisible 
particles of coal are discharged in the air, 
thereby causing air pollution; 

(d) whether thtre is no independent 
agency to detect and examine the hazard-
ous effect of such discharge on human 
beinas living in the vicinity of the factory 
as well at AUbag, and also on trees, crops 
and vegetables arown in the roundabout 
area; and· 

(e) if so, the steps Government 
propose to take in this matter ? 

THE MINt,STE~ OF STATE IN THE 
DEPARTMENT OP FERTILIZERS 
{HIP.I .K. NATWAR SJNGH) : (a) No, 
Sh, 

ltrttt,11 """" 
(b) Coal is aJ-,o bein1 used dep~din1 

upon availability. 

(c) Adequate precautions are taken by 
plant authorit~s while unloe.diag coal to 
minimise pollution in the coal handling 
area. Further, the boilers are equipped 
with electrostatic prccipilJltors to arrest 
particulate matter going in the air and 
keeping it within the permissible limits. 

(d) Maharashtra Pollutiori Control 
Board is the concerned agency. RCF has 
a monitoring station located in Thal 
factory area which regularly monitors the 
concentration of particulate matter io the 
air on round-the-clock basis. 

(e) Do~ not arise. 

Finance for construction of FlshJn1 
harbour in Andhra Pradeah 

394l, SHRI H.A. DORA: Will the 
Minister of AGRICULTURE be pleased 
to state : 

{a) the amount earmarked for the 
construction of fishing harbour at 
Bhavanapadu in Andhra Pradesh; 

(b) the revised estimate for the 
project; 

(c) whether it will be completed in 
time: and 

(d) the reuons for delay in cornpfetin1 
the project; if any ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGR.JCULTlJIRE 
AND COOPERATION (SHIU 
YOGENDRA MAKWANA) : (a) The 
Fishin1 Harbour at Bbavanapadu in 
Andhra Pradesh was sam:tiooed by lllae 
Government of India for Rs. 131.84 .Je.khs 
on 17. 10.1978. The Government of India's 
share on this project is 50% of tha above 
amount. 

(b) No revised estimate for the project 
has been received. 

(c) No~ Sit. 

(d) The reasons for delay in comp1Jt· 
ins the project are (i) State Oovel"UleQt 
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itlluled · their sanction after a Japse of 
nearly two years from the date of Issue of 
sanction by the Government ol India in 
Oc;tober 1978 (ii) lime taken by. tho St•te 
Go'llernment to finalise the alignment and 
deli1n of Trai.ning walls in consultation 
with the Central Water and Power 
Research Station. Pune (iii) Delay in 
dredging of channel. 

Coa,eulon of LPTs into HPTs 

3942. SHRI V.S. VIJAY ARAGHAVAN: 
Will the Minister oflINFORMATION 
AND BR.ODCASTING be pleased to 
state: 

(a) how many low power TV trans-
mitters will be converted into high power 
traasmitters in 19S6; 

(b) whether there is any proposal to 
convert the low power transmitter at 
PaJshat into a high power one during this 
year; and 

(c) if so, the details thereof'? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRT V.N. 
GADGIL) : (a) The existing low power 
(100 W) TV transmitters at Agartala, 
Visakhapatnam, Dibrugarh, Kohima and 
Imphal are expected to be replaced by 
high power (10 KW) transmitters d·uring 
1986-87. 

(b) No, Sir. 

(c) Does nct arise. 

Shortfall In production of 
fertilizers 

3943. PROF. P.J. KURTEN : Will 
the fMinister of AGRTCULTURE be 
pleased to state : 

,a) the shortfall in production of ferti· 
lizers during the Sixth Five Year Pian; 

(b) lM>w much amou11t. was spent on 
imports durina tho Plan period; 

(e) tho shortap anticipated dt:lriq tM 
S.Vontl Pive Year Pl•; and 

(d) the steps taken or proposecl to be 
taken to become self-reliant in fertilizers 
during the Seventh Five Year Plan'? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NATWAR SINGH): (a) TiN 
Sixth Five Year Plan had envisaged a 
production level of 42 lakh tonnes of 
Nitrogen and 14 lakh tonnes of P20 5 by 
the end of the Plan i c. 1984-SS. The 
actual production of fertilizers during the 
year 1984-85 was 39.17 Jakh tonnes of 
Nitrogen and 12.64 lakh tonnes of P 20 5• 

(b) The total c & f value of fertilizers 
imported durio, the Six.th Five Year Plan 
period ( 1980-8 l to 1984-85) is a pprox.ima-
tely Rs 3780/- crores. 

(c) The indigenous production of 
fertilizers is expected to fall short of the 
demand during the Seventh Plan· period. 
Jt is, however, difficult to quantiry the 
exact gap between demand and productioa 
of fertilizers by the end of the Seventh 
Plan. 

(d) A major programme has been 
undertaken to focrcase the production of 
fertilizl'rs in the country during the Soventb 
Plan period. As a part of this programme, 
eleven new major fertilizer plants have 
been taken on hand. to add substantiaUy 
to the fertilizer capacity already under 
operation. These measures would help 
augment the indigenous prodJction of 
fertilizers considerably. Ho"' ever, the 
Plan recognises that there would still be a 
gap between demand and production of 
fertilizers which would have to be met 
through imports, as in the past. 

Government Manpower Corporation 

3944. SHRIMATI USHA CHOUD· 
HARi: Will the Minister of LABOUR be 
pleased to state : 

(a) whether Government propos~ to 
constitute a federation of Manpower Cor• 
porations set up by the State Government! 
and 

(b) if so, the details thereof? 
THE MINTSTE'R. OF ST A TE OP THB 

MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) No, Sir. 
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(b) Does not arise. 

Amount spent by Karnataka for 
Rural Denlopment Programmes 

3945. SHRI SRIKANT A DATTA 
NARASIMHARAJA WADIY AR : Will 
the Minister of AGRICULTURE be 
pleased to state : 

(a) the amouot spent by Karnataka 
State Governme'nt for Rural Development 
Proaramme put of allocation made by the 
Centre during the year 1985-86; 

(b) the number of poor families in 
Karnataka brought under the IRDP du:rina 
the above year; and · 

(c) the details thereof ? 

THE MINISTER OF AGRICUL-
TURE (S. BUTA SINGH) : (a) to (c) 
Under the IRDP the Central allocation for 
Karnataka in 1985-86 is Rs. 863.274 lakhs. 
The total expenditure reported so far is 
Rs. 1440.281 lakhs including State share. 
The number of families assisted so far 
under the programme in 1985-86 is 103063. 
Ot: these, 24495 families belong to Schedu-
led Castes and Scheduled Tribes. 

[Tran1lation] 

Grants to weaker section for 
construction of houses 

3946. SHRIMA TI VIDY AV A TI 
CHATURVEDI : Will the Minister of 
URBAN DEVELOPMENT be pleased to 
tsate : 

(a) whether the cost 01 the houses built 
for persons belonging to weaker sections 
exceeds the cost fixed by Union Govern. 
ment; 

(b) if so, whether Government propose 
to formulate any scheme to give arants to 
~be persons belonging to the ·weaker 
sections for construction of houses; and 

(c) if so. the time by which a policy 
decilion is likely to be taken ia this 
teprd ? 

,!,; I . "'''""' .,.,.,..,,.., 
THE MINISTER OF ST A TE IN THE 

MINISTRY OF URBAN DEVELOP· 
MENT (SHRI DALBIR SINGH) : · (a)·to 
(c) Housing is a State subject and the 
Social Housing Schemes arc implemented 
by State Govts./U.T. Admns. as per their 
requirements and plan priorifes. Accordioa 
to the auideHnes issued by the Unioil 
Govt. 

(i) Sites and Services are provided to 
families belonging to Economically 
Weaker Sections of Society (EWS) 
in urban areas at cost price alon1 
with a Joan of Rs. 5000 at con-
cessional rate of interest for raisin1 
structure; and· 

(ii) Under Rural Housesites-cum-
construction Assistance Scheme 
for Landless Workers the house-
sites are allotted free of cost and 
an amount of Rs. 2000 uiven per 
family towards construction 
assistance. 

The element of subsidy is, therefore, 
inherent in both the schemes. 

[En11Jsh] 

Conttrudion of hostels for officers 
In -Delhi 

3947. SHRI C.K. KUPPUSWAMY: 
Will the Minister of URBAN DEVELOP· 
MENT be plrased to state : 

(a) whether Government are aware. of 
the problems faced by Government servants 
in Delhi. regarding accommodation, parti. 
cularly of those who have come from far .. 
away States; 

(b) whether Government propose to 
construct hostels for all permanent 
Oo\'ernment officers in various grades. who 
neither have their own accommodation nor 
Government accommodation in Delhi on 
the basis of •Officers Hostel' already 
i,rovided to officers belonging to All India 
Services; and 

(c) if not, the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP .. 
MENT (SHRI DALBIR SINGH) : .. <a) 
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There is .acute shortage of 'aencral pool' 
accommodation for allotment to Govern· 
ment employees in Delhi. 

(b) and (c) There arc proposals for 
construction of hostels in Delhi. One 
transit hostel in Pusbp Vihar is under 
construction. Two more hostels have been 
sanctioned for construction at Pataudi 
House and R.K. Puram, New Delhi. 
However no hostel has been specially 
earmarked or constructed for allotment to 
officers of All India Services but only 
reservation has been made according to the 
allotment rules. There is a tenure pool 
for allotment of accommodation to officers 
belonaina to All India Services. 

Pepper cultivation in Kerala 

3948. SHRI P.A. ANTONY : Will 
the Minhter of AGRICULTURE be 
pleased to state : 

(a) whether there is any proposal to 
start pepper cultivation in the adivasi areas 
of Kcra'a under the Agro.Forestry Scheme; 
and 

(b) if so, the details thereof ? 

THE MINlSTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN. 
DRA MAKW ANA) : (a) and (b) An area 
of about 400 hectares under pepper has 
already been established under the Agro-
Forestry Programme in Kera!a. This area 
is being maintained in the Seventh Plan. 

Con!ilruction of office buildln1111 
In Trans-Yamuoa area 

3949. SH1U PRAKASH V. PATJL: 
SHRl SOMNATH RATH: 

Wiii the Minister of URBAN DEVE-
LOPMENT be pleased to state : 

(a) whether the Urban Arts Commis-
sion has sunested that no more office 
buildings sho11ld be constructed in South 
Delhi and instead attention should be 
better paid to trans-yamuna areas for this 
purpoH; 

(b) if 10. whether Government have 
accepted the recommendation; and 

(c) whether any areas in Trans-Yamuna 
area have been earmarked for this 
purpose ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP· 
MENT (SHRI DALBIR SINGH) : (a) 
No, Sir. 

(b) Docs not arise. 

(c) Does not arise 

ICAR'1 worl on marine eco-system 

3950. SHRI D.N. REDDY : WiJJ the 
Minister .of AGRICULTURE be pleased 
to state: 

(a) whether Tndian Council of Acri. 
cultural Research's various laboratories in 
the country have been working on various 
aspects of marine eco-systems; 

(b) whether the Achievement Audit 
Committee's Five Yearly Report of Indian 
Council of Agricultural Research have 
highlighted th4 inadequacy of knowlcd,e 
and informa1ion on mar:ne eco-systems; 
and 

(c) the steps Government propose to 
take in the light of recommendations ma.de 
in the report ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
ANO COOPERATION (SHRI YOGEN. 
DRA MAKWANA): (a) Yes, Sir. The 
Central Marine Fisheries Research [nsti. 
tute is working on various aspects of 
marine eco-.~ystems. 

(b) The Achievement Audit Committee 
of the Central Marine Fisheries Research 
Institute had indicated that samplinii 
coverage to obtain more accurate estimates 
tor stock assessment of the various 
resource~ comprising the multispecies 
fishery should be increased. 

(c) I.C.A.R. is strengthening the marine 
eco.systems research throuah inter-oraani. 
sational pro,ramtnes iQvolving the facilitf~s 



of :the Department of Aariculture aud the 
Department of Ocean Development which 
have aea going facilities for research/fishing 
vnsel!!J and strenstheoing its own resource 
o'f remrcb vessels. 

Remote sensing as a tool in fishery 
.and ooe11J01rai,h1e studies are al90 being 
urilited · tor resource monitoring. 

Horticulture schemes for tribal 
areas of OrlHa 

3951. SHRI K. PRADHAN! : Will 
the Minister of AGRICULTURE be 
plea1cd to state : 

{a) whether Government are aware 
that a large percentage of tribal population 
subsists on shifting cultivation in the State 
of Orissa; 

(b) if so, whether Government propose 
to step up the provis1on .under Centra1Jy 
sponsored schemes add Central sector 
plan schemes under •Horticulture' which 
has immense potential in the tribal sub-
.plan area of the State; and 

{c) if to, the nature or Centrally-
-,on8')fod schemes under Horticulture. 
which will be financed during 1986-87 in 
Orissa for the benefit of the tribal 
population ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DR.A MAKWANA) : (a) As per the 
report of Task Force on Shifting Cultiva-
tion in India, about 1.41 lakh famiHes, 
mostly tribals, are practising shifting 
cultivation in an area of 5.3 lak h hectares 
in Orissa. 

(b) and (c) Under Centrally Sponsored/ 
Central Sector Schemes on Horticulture, 
there is no separate prQgramme for horti-
culture development in the areas of shifting 
cultivation. 

Import policy for steel strlp1 

3952. SHRI SARFARAZ AHMAD : 
Will the Minister of STEEL ANO~JNES 
bi' pleased to stare : 

(a) tht r,resent import policy for actual 

Wr/ttu .ltllWl'I 

Ulel'I fot' import Of bol rolled bi&b ear-.a 
s&eol strips, cold rolled high catboe atael 
strips, and hardened toml)erOd hfah earboa 
steel strips; and 

(b) the total number of manufacturer, 
in the country, separately, for each <>f tbt 
above products ? 

THE MINISTER OF STEEL A'ND 
MINES (SHR1 K.C. PANT): (a) Acta8' 
users Import Policy for 1985-88, as is Oft 
in force, provides for import of high ~arboa 
(carbon above 0.6%) steel striJ,s tbrou1h 
the Canalising Agency, MMTC, with 
e:itclusions as below : 

(i) Cold rolled high carbon steel 
strips unhardened and untempered 
is in the l:st of limited permissible 
items and can be imported after 
obtaining specific import licence 
under the Supplementary Licen1in1 
procedure. 

(ii) High carbon hardened and/or 
tempered steel strips for saw 
blade~/cutting. tools is also in the 
list of limited permissible items 
importable against supplementary 
licence. For other end users it 
is importable under Open Ge,a:-
ral Vcence by the actual users 
(industrial) only subject to actual-
uscr conditions. 

(b) Under the general. diversification 
scheme units holcling industrial licence fGr 
manufacture of Hot Rolled steel .strips and 
cold ro11ed steel strips are free to diversify 
their production to any grade of steel 
incJ~ding high carbon steel. It is therefore 
not po~sible to give the break up product-
wise of the number of manufacturers in the 
country. 

Dnelopment of hlland 811Nrlea In 
brackifh watt'r bl Kerala 

.3953. SRRl MULLAPPALLY RAMA· 
CHANDRAN : Will the Mmister .of 
AGRICULTURE be plcuod to state : 

(a) tbc State which prodwces the lart1st 
quantity of fish from inllrnd tlsberf.i 
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(b) whether brackish water areas exist 
in the State of Kerala; 

(c) whether any body has been consti-
tuted to aid the development of inland 
fisheries in brackish water and if so, the 
details thereof; 

(d) the number or units of such body/ 
agencies functioning in Kera1a; and 

(e) whether Government proposo to 
increase the number of such units/aaencies 
in K.etala in view of its vast/high potential 
in inland fisheries ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : (a) West Bengal. 

(b) Yes, Sir. 

(c) No, Sir. 

(d) and (e) Does not arise. 

De,clopmeil t of fisheries 

3954. SHRI CHINTAMAN[ JENA : 
SHRI AMARSINH RATHAWA: 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) the details of the programme of 
Government to develop fisheries in the 
country; 

(b) the numbi:r of fisheries training 
centres iu,!lctioning in tbe country and 
their location; and 

. (c) whc!her there is any proposal to 
establish a full-fledged Central Univtrsity 
of fisheries in the country and if so, the 
details thereof'? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHRI 
YOOENDRA MAKWANA) (a) 
Tbe Central Government arc 
implementing a number of schemes in the 
inland and marine· fisheries sectors to 
dev,Jop fbheries io the country. In inland 

sector the important schemes include 
intensive fish farming in villaae tankl and 
ponds through Fish Farmers Develop-
ment Agencies, construction oi fish 
,eed hatcheries, development of reservoir 
fisheries, brackish water fish farming etc. 
In the marine sector the important 
scheme'! are provision of Jaodfog and 
berthing facilities for fishing boats by 
constructing fishing harbours, and laodin1 
centres, motarisation of traditional fishina 
craft, introduction of mechanised boats 
including Beach Landing Craft and deep 
sea fishing vessels, fishermen welfare 
schemes such as Group Accident Insurance 
Scheme and National Welfare Fund for 
Fishermen Society, research and develop-
ment on various aspects of fisheries 
through fisheries institutes under ICAR, 
and under the D.:partment of Agriculture 
and Cooperation. 

(b) and (c) Information is being 
collected and will be placed on the Table 
of the House. 

Laud acquired for Salem Steel PlHt 

3955. SHRl C. JANGA REDDY 
Will the Minisler of STEEL AND MINES 
be pleased to state : 

(a) whether huge tracts of land were 
acquired for Salem Steel Plant out · of 
which the present plant occupiH a small 
area; 

(b) whether unused cultivable land is 
neither being given to farmers lo grow 
crops thereon nor being used by the plant 
authorities; 

(c) whether there is any proposal to 
expand the present plant by putting one 
more Sendzimir rolling mill or intesrated 
steel plant in the Seventh Five Year 
Plan; and 

(d) if so, the details thereof and if not 
the reasons for not expanding the plant or 
making proper use of the good cultivable 
land ? 

THE MINISTER OF STEEL AND 
MIN-E.S (SHRI K.C. PANT): (a) No, 
Sir, The Salem Steel Plant acquired 
1603,68 hectare! of private and government 
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. jb) Jt is not in~.nded. to rele•sc for 
cw.~ivation . any of the land acquir~d for 
the ~roj~t. 

(c) ~mi (9) Ttie Pro.iect envisaaos 
installat~o~ o,f a. sec.ond Scndzirnir Mill 
and associated f~cilitie.s at a cp$t of 
Rs. ~6.cro~e~ in order to increase produc-
tion of cold rolled stainless steel coi.ls and 
sheets froPl 32.~ to 6S,OOO tonnes per 
y~ar and to process 5,000 to.nnes of Hot 
Rolled anneal~d and pickled fini.shed 
stainless steel from purchased l:iot Rolled 
Coils. However,. ~n view of the tight 
rc~ources position and inler .ae priorities 
within the plan allocation, no provision 
h~s so far been made for setting up the 
second Sendzimir Mill in the Seventh 
Plan. 

There is no proposal urider Govern· 
ment's consideration for setting up an 
integrated stee.1 plant at Salem. 

In view of the above, the land 
acquired ,fe>r tb..: SSP Project has not been 
utilised fu,lly at present. 

Introduction of regular pay-scales of 
,Stalf14rtlsts of &Lr a.ad Doocdars-a11 

3956. SHRI ANAND SINGH : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether it is a fact that while 
Government have already . introdu~d 
regular pay-sea es and elaborate conditions 
of ,service for staff-arusts of All India 
Radio and Doordarshan, including 
pensionary and other retirement benefits. 
those staff artists who retired earlier than 
a specified date are still devoid of 
pensionar.y and other retirement benefits; 

(b) if so, wh.ich category of artists arc 
still deprived of u .. ch benefits, and .the 
reasons therefor; and 

(c) whether Government propose to 
gt&nt sucla benefits to 1tbese staff artists 
also especiafl.y those "'1ho retire after 
puttina in mQl'e than 20 yeus ¢ $fl'Vic~i if 
not, the rqsoas ~~eref9r ? 

··IJ!~~' 1" 
''.I'!Jf. ,MI,N,\SJ,"E;R OF .~T,~'.I',E ,OF 

THE ~INISTRY OF ]~OllN,~TI,ON 
AND BROADCASTING (SHRI V.N. 
GAD,GIL) : (a) to (c) Staff ~l'.t,~t,s of All 
India .. R.21~io a.i;w I)oo,d!lr.&haa aJ:_e cop,· 
tr.41ct ~wploy~es. Such ~ployee, a.qt,QQt 
entitled to pension. However,. as per. the 
terms of their contract, they are also on a 
fee ,scale with iocr~~cntal . benJ@ttra.Dd 
grades and "re enti*d to r.eti1'.,ep;i,eot .beu,~ 
fits like Contritu101y Provident Fund, 
Grat \Ut,Y .~c. 

2. ~n 1982, Governm.ent de~•d,:d .tl\llt 
all those Staff Artists wh.o have .Qot 
attained the age of superannuation i.e., 
58 · y~ars 011 2~.2.l 982 ID!l)' be gr~ted 
pension on tbe. basis of their option. and 
screening. The,:eforc, the schome of 
pension is not applicable .to those S)aff 
Artists who have retired prior to 28.2.1982. 
They have, however, been granted 
retirement benefits like Contributory 
Provident Fund and Gratuity, etc. 

Sharing of .experti&e in czornmJ11U.catJ.-, 
and media 

3957. SHRI SOMNATH RATH: Will 
the Minister of INFORMATION AND 
&ROADCASTJNG be pleased to stale : 

(a) whether there is aoy pr0iposal 
under consideration of Govcnuncnt to 
share expertise in the field of communica-
tion and media with other countri~!; 

(b} if so, the details thereof; and 

(c) the progress 
direction ? 

made in this 

THE MiNlST.l::R OF STATE OF 
THE MINISTRY OF lNFORMATl9N 
AND BROADCASTING (Sl:IRl V.N,; 
GADGAq : (a) The Ministry of ~l)forw,a7 
tion and Broadcasting share ~~rti$~ ill 
the field of communication and median 
witb other countries, parti~ulacly the 
Developing Countries tbrQugb thA ID£U13 
Institute of Mass Communica~ion, P.cess, 
Information Bureau. All India ~{ldio aQd 
Doordarshan. 

(b) and (c) The deyi.ils . are cont~~ 
in the S,~t~ent. AµV~- l,e,lpw. 



' .• , 
Stateliatnt 

(a) ladiaa Jnatitute of mH1 com· 
munlettlon 

(i) The Institute conducts the 
following two diploma 
courses for foreign journa-
lists sponsored under vari· 
ous scholarship schemes 
like Indian Technical and 
Economic Cooperation Pro-
gramme (TEC), Colombo 
Plan,· Special Common· 
wealth African Assistance 
Plan (SCAA P) etc. 

(a) Post-gratluate Diploma 
Couuc in Journalism for 
Dnveloping Countries; 

The nine months course in 
J oumalism was started 
during 1969-70. It begins in 
Sep-temher and ends in 
April. The seventeenth 
course is now in progress. 
So far, 198 foreign journa-
lists froll"I 36 countries have 
been trained or are under 
training in this programme. 

(b} Diploma Course in Ncwa 
Ai,tency Jouroalism for Non-
aligned Countries. 

News Agency Journalism 
Course was started in 1978-
79 as India's commitment 
to Non-Aligned Movement. 
The Institute (India) was 
the fir.st of tbc· five non· 
aligned centres to 'Start such 
a cour.se in 1978. It lasts 
eight months from September 
to April each year. So far, 
139 foreign news agency 
journalists from 44 cc,>untrjes 
and 21 Indian News Agency 
Journalists have been trained 
in this cour.se. 

(ii)' Tlie ·institute also conducted 
lasr ye'it a ' six-week ' cotitse 
in 'Neft'f Ag~ncy JO'urnilitih 
fer no~ asenoy journalists 

from developing countries. 
The course was conducted 
at the request of Interna. 
tional Programme for 
Development of Communica-
tion, UNESCO. 14 partici· 
pants including one from 
India undertook the course. 
The second such course for 
six·weeks will be held in 
July-August 1986. 

(iii) A three-week sub-Regional 
Workshop on News and 
Current Affairs (Radio) was 
hetd at the Institute from 
16.11.85 to 6.12.85. It was a 
col!aboratiw effort between 
All India Radio, IlMC and 
Asia Pacific lni;titute for 
Broadcasting Development 
(Al BD). Malaysia. The: 
workshop had 14 partici-
pants. This .included 3 from 
Vietnam, 2 from Bangladesh, 
2 from Pakistan, one each 
from Nepal and Sri Lanka 
and 5 from 1 ndia. 

(a) Press information bureau 

The P.I. B. is responsible for . 
exchange of delegations of 
journalist's with other coun-
tries under Cultural Ex-
change Programmes and 
Protocols. Such exchange:; 
enable journalists 111 one 
country to learn abo11t 
developments in the other 
country and share their 
expertises Provisions for 
exchange of delega1ions of 
journaiists exist al present in 
the Cultural Exchange 
Programmes and Protocols 
with' 29 countries. 

(b} Ali ladia Radio 
Hardware 

0) Information 
Syttebl' 

Referral 

F~r Tecbnical Cooperatioa 
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among Developing Coun-
tries (TCDC), United 
Nations has evolved on 
global level Information 
Referral System (INRES) 
for sharing on exchange of 
technical resources, skills 
and capabilities between 
two or more developing 
countries for their in-
dividual or mutual deve-
ment. All India Radio 
has offered its expertise in 
the following fields : 

Education and Train-
ing Programme 

- Research and Deve-
lopment 

Consullancy and Ex-
pert Services 

(ii) Sharing of expertise 
through ABU 

Asia Pacific Brodcasting 
Union (ABU) has entrus-
ted the responsibilities to 
AIR · to initiate field 
strength measurements in 
tropical countries for mor 
accurate F.S. prediction 
curves in VHF /UHF 
range. These curves would 
subsequently be used for 
VHF/UHF planning pur· 
po·:es. A1R had sent its 
expert to Malaysia and 
Indonesia ir1 1984 for 
these measurements. AlR 
would. also be providing 
similar expertise to Saudi 
Arbia in 1986 All India 
Radio had also offered to 
A.B.U. to provide its 
expertise to Papua New 
Guinea in the field of 
planning of High Fr'e-
q uency (HF) and Medium 
Frequency (MF) trans-
mitting !'ltations. 

Software 

Programme Eschan&e 

AU India Radio has 
Proarammes Exchange 

with 44 c.ountri~s. Dcle1a· 
tions and personnel are 
exchanged under these 
programmes with a view 
to exchange the expertise 
·gained and to keep ab1ea1Jt 
with the developments 
taking place in the field 
of broadcasting medium. 
Any request received from 
these countries for train-
ing in the Staff Trainin1 
Institute (Programme) 
and the Staff Trainin1 
Institute {Technical) arc 
accommodated generally. 

(d) noordanhan 

Engineers and programme 
officers belonging to Door-
da rshan have been sent on 
foreign assignment to vari-
ous developing and develop-
ed countries from time to 
time. India is a Member of 
A.B.U. and there is a 
sharing of expertise under 
the auspices of ABU/AJBD. 
From time to time, sharina 
of expertise is done under 
cultural exchange agreements 
with various countries to the 
benefit of both. 

Opening of Gene Sanctuaries 

3958. SHRI D.N. REDDY : Will the 
Minister of AGRICULTURE be pleased 
to state : 

(a) whether former Director General. 
Indian Council of Agricultural Research 
had suggested opening of Gene Sane-

. tuaries and if so, the details thereof; 

(b) whether proposal for Gene 
Sanctuaries has been under examination 
of Indian Council of Agricultural Research 
for long; 

(c) if so, the reasons for delay; 

(d) whether any cases of leakases of 
information regarding research work done 
have come to notice of Government; and 

(e) if so, the facts thereof and tho 
action taken in th, matter ? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENORA MAKWANA) : (a) to (c) 
The Governing Body of the Indian 
Council of Agricultural Research in its 
meeting held on 23rd Oct. 1978 at Shillona 
considered the , establishment of a Citrus 
Gene Sanctuary in Meahalaya to be 
organised and managed by the Meghalaya 
Govt., with technical and financial 
support from the Indian Council or 
Agricultural Research. A Task force 
under the Chairmanship of the Chief 
Secretary, Govt. of Meghalaya, Shillong, 
was constituted in May, 1980 to work out 
the details of the proposal. The Task 
Force has not yet submitted its tinal 
report as the Meghalaya Govt., probably 
has not been able to earmark the area for 
this purpose due to some administrative 
difficulties as the land is under private 
ownership and under the manaaement of 
the Distt. Council. 

(d) No, Sir. 

(eJ Does not arise. 

Schtme, under integrated watenhed 
managfment in catchment areas in OrissH 

3959. SHRI K. PRADHAN! : Will 
the Minister of AGRICULTURE be 
pleased to state : 

(a) whether Orissa Government have 
submitted to Central Government the 
inclusion of rivers Kolab, Indravati and 
Subarnarekha and catchments of 
Brahmani, Upper Kolab and Indravati 
under . the flood prorie scheme and 
intesrated watershed management in the 
catchment of flood prone river Sublirna· 
rekha under centrally sponsored schemes 
titled "Soil conservation in the catchments 
of Rl\er Valley Projects" and "Integrated 
Waters sheds Management in the 
catchments of Flood Prone rivers of 
Ganaetic Basin", respectively;_ 

(b) whether these schemes have since 
been cleared and If so, Central assistance 
allotted to each one of them; and 

(e) jf not, the stage at which the 
~attor stand at present ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) Yes, 
Sir. 

(b) and (c) Expandine the coveraae 
under the two Centrally sponsored 
schemes of •Soil Conservation in the 
catchments of River Valley Projects' and 
•Jntearated Watershed Management in the 
catchments of Flood Prone Rivers of 
Gangetic Basin' by adding new catchments 
proposed by the State Government of 
Orissa was examined in consultation with 
th~ Planning Commission However, the 
question of addition of new catchments as 
proposed by the State Government can be 
considered when the resource position 
improves. Government of Orissa have 
been intimated accordingly. 

Manufacturing facilities or saleable 
producti 

3960. SHRI C. JANGA REDDY : 
Will the Minister of STEEL AND MINES 
be pleased to state : 

(a) whether there is any proposal to 
add the manufai;turing facilities of easily 
saleable products like tubes, pipes, Ameri-
can Petroleum Industry (API) sheets etc. 
in public sector steel plants of Bhilai, 
Rourkela, Bokaro and Durgapur as are 
there with TISCO; and 

(b) if so, the details thereof and if not 
the reasons therefor'! 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) and {b) 
The Public Sector Steel Plants already 
have manufacturing facilities for these 
products viz pipes includi,ng API pipes at 
Rourkela and API Sheets at Rourkela and 
Bokaro. The plate Mill set up at Bbilai 
Steel Plant under the 4.0 MT Expansion 
Scheme will also produce API quality 
plates. 

Delhi Lands (Restrictions on Transfer) 
Act 1972 

3961. SHR.I CHINTAMANI PANI· 
GRAHi: 
SHR.I R.AMASRARA Y l'JtA· 
SAD SINGH; 



Wiill the Mfoister! of URBAN DEVE-
LOPMENT be pleased to state : 

(a) whether there is much lacunae in 
the Delhi Lands (Restrictions on Transfer) 
Act, 1972 resulting a huge loss of revenue 
on1saamp duty in regard to the sale and 
transf« of proptrty in Delhi; and 

(b) if so, the measures Government 
propose: to take, or have already taken in 
this connection? 

THB MINISTER or ST ATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SRRr OALBlR SINGH): (a) 
and (b) No Sir. It has hewevcr been 
brought to the notice of the Govt. that 
some•unscru pulous persons adopt a novel 
method of circumventing the provisions of 
Delhi Lands (Restrictions on Transfer) 
Act, 1972 by executing General Power of 
Attorney authorising the attorney to 
mortgage, look aft-er and sell the land 
belongin~ to the principal. In order to 
rc,ga·la:te such transactions of the land 
acquired or in respect of which acquisition 
proceedings have been initiated, the Delhi 
Lands (Restrictions on Transfer) Act, 1972 
will be suitably amended to pro\'ide for 
registration of such powers of attorney and 
permission in writing of the competent 
authority before execution. 

Im,ro•ement In the conditions or 
rarmers during Seventh Plan 

3962. SliRI SOMNATH RATH 
Will the Minister of AGRICULTURE be 
pleased to stale : 

(a) the steps Government have taken 
to improve the conditions of small and · 
marginal farmers in the country; and 

(b) the <letails in this regard and target 
fixed for· the Seventh Plan period ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
OA~~ MAIOWI\.NA) : (a) in order to 
improve the economic condition of small 
and maiiginat farmeu the :followinJ special 
schemes were launch4d. 

(r) C.CntraUy . Sponaor«i Scheme of 
Assistanac,to Small and Marginal 
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Farmer'6 for lacrea,ing AgricuJ. 
tural Prod.uction. 

(ii) Integrated Rura1 Development 
Programme. 

(iii) Centrally Sponsored Scheme for 
encouraging the use of sprinklers/ 
drip sy'stem, solar pumos, wind 
mills, hydrams, water turbines, 
man and animal operated· pumps 
for irrigation purpose. 

(iv) Centrally Sponsored Scheine on 
establishment of Farmers Agro-
Service Centres for cust~m hirmg 
and popularisation of improved 
agricultural implements and hand 
tools. 

(v) Lab-to-Land Programme. 

Besides, incentives are also being pro· 
vided to the iarmers including small and 
marginal farmers through various Central 
Sector and Centrally Sponsored Schemes. 

(b) The details of the above schemes 
and target fixed for the 7th Plan Period is 
indicated in the Statement given below. 

Statement 

(i) Centrally Sponsored Scheme of 
Assistance to Small and · Marginal 
Farmers for Increasing Agricultural 
Production: 

Tnis scheme was launched for imple-
mentation in all the blocks of the country 
in 1983-84. The scheme is being continued 
during tbe 7th Five Year Plan with an 
outlay of Rs. 500 crore as Central Share. 
The matching contribution is to be 
provided by the State Governments. fo 
case of Union Territories the central assis-
tance is 100%. An annual outlay of Rs. 
5.00 lakh per block .is fixed of which Rs. 
3.50 lakh is for minor irrigation, Rs. 0.50 
lakh for distribution of seed minikits of 
oilseeds, pulses and coarse-grains and Rs. 
LOO lakb for land development including 
cost of staff. Under this scbetne the 
subsidy is admi&Sible on IRD pattern. 
During the 7tp Plan Period it is proposed 
to, atist 10 million small and marsinal 
farmers. 
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Th~ prosrJmme of Inte,rated Rural 
Dei,:efopment w~ .Ja1.U1ched in 1978-79 an.d 
is :~~Wl8 continu~d duri~ the 7th Plan 
P~.riod. Und.er this prQ31;aaune assistance 
is .pro.vided to all families below poverty 
line including small farmers, .margioal 
farmers, agricultural labourers and rural 
attisans to acguirc capital ass~s to itnprove 
their economic status. The rate of subsidy 
is 25% to smalJ ·farmcr.s, 33 l /3% to .margi-
nal farmers, a,gricultural labourers and 
rur•l artisans ~nd 50% to tribal bcnefici-
ai:ies. The ceiling of subsidy is Rs. 3_.000 
in n9rmal areas, Rs. 4,000 in Drought 
Pf.one Areas Programme {DPAP)/Desert 
Development Programme (DDP) areas and 
Rs. 5,000 for tribal beneficiaries. There is 
no subsidy ceiling on minor irrigation 
projecls. During the 7th Plan it is proposed 
10· assist 20 million families. 

(iii) Centrally Sponsor~d Scheme for 
encouraging the use or sprinklen/ 
drip system, solar pumps. wied, mills, 
hydrams, wa~er turbines, man aod 
animal operated pumps t:or ir.rigation 
purpose: 

The scheme was initiated in 1982-83 in 
the State of Andhra Pradesh, Bihar, Ouia-
rat, Karnataka, Kerala, Madhya Pradesh, 
Orissa, Rajasthan, Uttar Pradesh and 
Lakshadweep by the Ministry of Water 
Resources. The subsidy is to be provided 
to the small and marginal farmers on IRD 
pattern during the 7th Plan Period. For 
dther farmers the subsidy rate is 20%.,. 
Cooperative Community Schemes of small 
and marginal farmers are eligible for sub-
sidy at the rate of 50% of the cost of 
devices. The amount of subsidy is to be 
sh~red between the Central and State 
Govornmerus on 50:50 basis. An outlay 
of Rs. 10 crore as Central Shure has been 
envisaged for the scheme during the 7th 
PJan Period. 

(iv) Centrally Spoo.sored Scheme on 
establishment of Farmer's Aaro-
S~dce Centres for custom hiring 
and.a~lar~tio11 of UJlpr">Vtd a.ari· 
c:ukMral llll!Plemeculi ~ ltaad t.eol1 

This s~hemc was launched in Dec~mber, 

1983. :foe .the .beoeit ,of small and , maqainal 
farmers paraicularly for dry land .areas i1.1 
nine S:tates namely Andhra Pl'Mleab, 
Assam, Bihar, Madhya Pradesh, Maba,, 
rashtra, Kar.nataka, Orissa, Tamil, ~u 
and Uttar Pradesh (Eastern Districts only).. 
The scheme is bciug continued durina the 
7th Five Year Plan with an outlay of'Rs. 
10.94 crore to be equally shared by the 
Central and State Governments on SO ; .50 
basis. Two more states namely Rajasthan 
and West Bengal have also been in.eluded· 
under the scheme during the 7th Five Year 
Plan. The physical targets to be achieved 
under the scheme during the 7th Five Year 
Plan Period (1986-87 to 1989-90} are as 
under:-

(i) Strengthening of e,ds-
ting Farmer's Agro. 
Service Centres 1.200 

(ii) Establishment of new 
Centres 1,000 

(iii) Number of demonst-
rations to be organised 48,000 

(iv) Distribution of imple-. 
ments, hand tools 3,85,000 

(v) L'lb·lo-Land Programme 

This programme was started by the 
Indian Council of Agricultural Research 
(ICAR) in the year 1979 to improve the 
socio-economic condirion of the small and 
marginal farmers and tandl-ess agricultut'al 
labourers through the adoption of impro-
ved low cost agricultural technologies. 
Under this programme a subsidy of Rs. 
500 per family per year in the form •f 
critical inputs is allowed. The programme 
is being· continued during the current y:ear. 

Measures to cut steel production 
cost 

3963. SHIU P.R. KUMARMANG-
LAM : Will the Minister of STEEL A.ND 
MINES be pleased to state whether a 
mul(i-pronged strategy has been worked 
out to cut steel production costs by the 
public sector on the lines of similar sniap 
by TISCO 1 

THE MINISTER OF STEEL ANO 
MINES (SHRI J(.C. PANT): yes, Sir, 
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Cost of production is expe~ed to be 
red11ced throuah higher production and 
productivity, better utilisation of capacities 
better technological norms, savin1 in 
oner1y utilisation and containment of labour 
costs, 

The following measures, some of which 
are of a continuing nature, have been 
taken by SAIL to control the costs of 
production : 

(i) There is regular monitoring of 
cost of production both at the 
corporate and plant level. 
Variances are brousht to the 
r1otice of management and discus· 
sed for corrective action. 

(ii) The Corporate Management has 
laid greater emphasis 011 the need 
to reduce cost of production by 
stressing the necessity for optimal 
utilisation of Available resources 
within the organisation. 

(iii) Costs like overtime, dcmurragc 
are being controlled through 
strict monetary limits. 

(iv) SA[L has drawn up programmes 
of energy co servation. These 
have been discussed at the Board 
level for implementation. 

These efforts are aimed at creating all 
round cost consciousness among officers 
11nd workers at all levels. 

[Tr,mslation] 

Fertilizer plants function in public 
sector with foreign aid 

3964. SHRI BANWARI LAL 
BAIRWA: Will the Minister of AGRI-
CULTURAL be pleased to state : 

(a) the number of fertiliser plants 
functioning in the country in the public 
sector with foreign_ aid and names of gltses 
btting used therein; 

(b) whether adequate safety arrange· 
ments have been made in these plants; and 

(c) if so, the arranaemcnt made: 10 
cbeck such safety meuures ? 

Written Auw,, 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS · 
(SHRI K. NATW AR SINGH) : (a) There 
are 16 fertilizer plants io operation in tbc 
public sector which have received financial 
assistance from foreign countries financial 
institutions. Of these, four plants i.e. one 
in Assam and three in Maharashtra we 
na1 ura I gas as feed stock. 

(b) and (c) Each plant has a safety 
department manned by qualified personnel 
and possesses adequate safety equipment 
to ensure the safety of the plant, personnel 
and the population in the immediate 
vicinity. The safety personnel regularly 
check the efficacy of the existing arrange. 
m~nt and examine possibilities for improve-
ment where ever necessary to prevent 
accident<,; etc. 

Connrsion or Rajalthan desert 
into greenery 

3965. SHRI BANWARI LAL 
BA1RWA : Will the Minister of AGR.1-
CULTURE be pleased to state : 

(a) whether efforts have been made by 
Union Government to convert the deserts 
of Rajasthan into greenery through the 
Five Year Plans. if so, the plan-wise 
details thereof; 

(b) the amount spent on the schemes 
for converting desert into greenery and the 
area converted into greenery; and 

(c) the desert area proposed to be 
converted into areenery during the Seventh 
Five Year Plan ·r 

THE MINISTER OF AGRlCUL· 
TURE (S. BUTA SINGH) : (a) to (c) 
In order to restore the ecological balance 
and develop the )and water and livestock 
resources in an integrated manner in the 
drought prone areas the Drought Prone 

· Areas Programme (OPAP) was started in 
1973. It became a Centrally sponsored 
scheme from 1974-75 and 1his was opera-
rative in 9 desert districts of Rajastban 
also till 1981-82. On the recommendation 
of the National Commission on AaricuJ-
ture, in order to aive special emphasis . 011 
tho development of desert areas, tho Desort 
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Development Programme (DDP) was 
started in 1977-78 as a Central Sector 
Scheme and continued as a CentraUy 
Sponsored Scheme from 1979-80. It is 
operative in 11 desert districts of Rajasthan 
and the overlapping OPAP was withdrawn 
from 1982-83. In order to give a greater 
thrust to the Desert Development Pro-
aramme, this wiJI be funded 100% by the 
Centre during the Seventh PJan. 

Soil and moisture conservation, min'or 
irriaation, ground water exploitation, 
afforestation, pasture and fodder develop-
ment and dryland farming besides measures 
of arresting desertification such as sand 
dune stabilisation and shelter beJt pJanta-
tions are the essential· elements of the 
programme and these are intended to 
improve the greenery in the deserts and 
1ive a vegetal cover. The plan-wise 
expenditure and physical achievements in 
the desert areas of Rajasthan under major 
sectors are given the statement given below. 
The same measures will be continued in 
the Seventh Plan also in 11 desert districts 
of Rajasthan with significantly higher out-
lays. 

Another major scheme started in the 
Thar desert is the Indira Gandhi Nahar 
Pariyojna. The integrated command area 

development of this project was started in 
1974 and work of Stage-I covering an area 
of 2.44 Iakh hectares in Phase-I was 
completed in June, 1983, at estimated cost 
of Rs. 139 crores. The on.going command 
area development of· stage-I, Phase-II 
com:n~'.1ced from 1980 to cover an area of 
2.46 lakh hectares at estimated cost of Rs. 
93 crores. So far 5. 77 lakh hectares of 
irrigation potential has been created · of 
which utilisation is 4.15 Jakb hectares, 
7000 RKM of canal and roadside pJanta· 
tions, about 60000 hectares of pastures and 
over 3000 hectares of f uelwood plantations 
have been raised. 908 kms. of canal Jinin& 
and water courses lining over 2.9 Jakh 
hectares have been done. 324 kms. of 
major district-roads and 431 kms. of village 
roads have been constructed. 

According to the information received 
from the Govt. of Rajasthan, 644 ha have 
been covered under irrigated plantation 
and 1950 ha under pasture development 
upto March, 1985 on the left bank area of 
the main· Indira Gandhi canaJ and it is 
proposed to develop about 50,000 ha of 
silvi-pa'storal plantation of which about 
J 5000 ha would be irrigated afforestation 
and 35000 ha as dry pasture with perennial 
srasscs. 

Statement 

Plan-wise expenditure and Physical achievements in 11 desert districts of Raja-
stban under the Drought Prone Areas Programme (OPAP) and Desert Development 
Proll'amme (DDP) 

(Rs. in lakhs) 

Section Vth ~Ian Vlth Plan l OPAP VIIth Plan Total 
1974-75 to 1980-81 J itoP 1985-86 (Provisional) 
1979-80 1981-82 DDP 
DPAP X 1982-83 ] Feb., 1986 
DDP to 1984-85 DDP (Provisional) 

1 2 3 4 5 

Expenditure (Rs. in lakhs) 

1. A,riculture 411.95 602.21 75.79 1089.95 

2, Irrigation 875.78 1220.86 164.63 2261.27 

). Forestry & 
Pastures (>79,84 2205.92 534.38 34ZO. J4. 
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4. Animal 
Husbandry 1357.38 1161.43 

,. Project Admn. 187.78 lS8.2~ 

6. Others 1946.06 ]583.03 

Total ,4,8.79 7131,69 

Pbysical Achievements 

l. Area treated 
under soil 
conservation 
(ha) 31,808 28,920 

2. 'Irrigation 
potential 
created (ha) 19,769 13,003 

3. Forestry 
pl~ntations 
and pastures 
(ha) 17,722 32,491 

4. Sand dune 
sta biJisa tion 
(ha) 6,961 

s. Shelter belt 
Plantation 
(Kins> 1,000 

RerJamatlon of deserts In Rajaslhan 
3966. SHRI BANWARI LAL BAI· 

RWA: Will the Minister of AGRICUL· 
TURE be pleased to state : 

6,516 

9,239 

(a) the suggestions made so far by 
the United Nations Committee on Environ-
ment Programme relating to deserts to 
reclaim desen in Rajasthan; and 

(b) the action taken for implement-
ing these suggestions ? 

THE MINISTER OF AGRICUL-
TURE (S. BUTA SINGR) : (a) .The vari-
ous suggu~tions made by the United Na· 
tfon Environment Programme to combat 
dsertification arc in general terms applica· 
Ne to all desert areas including Rajasthan. 
Some of the jmportant suggestions made 
are: 

(i) Government should formulate 
and endors~ patiopfll polici,s for 

2f1.0S · 2715,tlt 

~.'81 636,83 

27.10 35'6';19 , ,,.',. 
1149:79 13740,27 

Dec. tft5 
(Provisional) 

1,124 61,852 

870 33,M2 

16,444 66,657 

N.A. 13,477 

N.A. 10,239 

desertification control in which 
(I) priority is accorded to sustain-
ing the productivity of dry lands 
and to the well-being of the hu-
man populations in theieeareas 
and their life support · systems; 
(ll) full public participation and 
support is ensured. Priority 
should be assigned to the establi-
shment of programmes to coun-
ter the increasing marainalisation 
of tutal populations and liveli· 
hood systems in the dry lands 
and to measures for establishing 
sustainable and productive land 
use systems in the areas affected. 

(ii) Governments should -consid~r 
favourably giving priority to the 
cst'abU~bmcnt of nidon~I pro-
grammes to focus resources to 
combat 'desertificatfon, ·atso' consi-
der establishing appropri~tc nati-
pn"l P,P~biOff)' for cpo°r<.finJtina 



(iii) 

Govor~,ni i~p~t$ fqr tpJt P.~r-
P~~' · ~nd) ~ v• p,rtf cular CJ;qpb,,s-
is to de'Signing s~cb proara~µ,~s 
in harmony with existing ·social, 
cultural and ecolo9i<;:al sysil=m of 
the . p~opics involved. Gov~rn· 
ment sh~uJd ensJJre th~t ~J:'Olf~· 
mes of action to combat desertdi-
cation arc integral components 
of their nation.al plan~ of ~ono· 
mic and social develol?ment. 

Government sppuld ~,µ1Jne their 
on-going and · planned d.c,vclqp-
ment projects to ensure maximum 
eff~ctivene,ss in con;ib,ting des-
ert~cation, complete tbe nati~! 
assessment of deserti,ficali(?D .al,]d 
estab.lish mechanism to moo~tor 
th'e status and trends. Govero· 
ment should .review ancj revise 
accordiogly policie.s a,nd p.-acti~s 
which serve as .iQlpeQimc"ts or 
di;incentives to s~ccess~ul deserti· 
fication control measures. 

(b) htcreasing emphasis and priority 
is ·beiQg acc<>rded to dry land agriculture 
farming. Different agencies are monitoring 
desertification, undertaking studies and 
,\a~Jn.a action for comba,tina desertification. 
A National programme called Desert Deve-
lopment Proararnme was start~d in 1977~78 
w.ith tbe objective of controlhng desertafi· 
~•lion and r~storA.tio.n of ecological balance 
in the desert areas covered under the pro-
.a,amine and creation of conditioi.s for 
raising the production, income and cm· 
ployment of the people of these areas. In 
order to give a greater thrust to this, the 
Desert Development Programme h~s been 
made a 100% Centrally funded scheme in 
the Seventh Five Year Plan with a provi-
,si~n "r ;~s. 235 cr~res. Tb~ action pJ~s 
under this pn;>.gra~1,11e.~re prepared by the 
Distric't Rural Development Agencies 
which include people's representatives. 
-Physical achievements under thi's program-
me are regularly monitored for removins 
. an:r ~iffi~ulti~s in imple~ent.~tion. 

A~lsta.nce to SC1 : under NR~P ~nd J~DJ' 

.(,). Ute nqmber of S~pe§lu1¢4 ~ate. 
fa,nilios ai~eQ f]nan~ial and other assistauc• 
Qurina th~ y~r 1.985 f~r c1airy and pouJtry 
f•rmina ,94 f<?r sheep and 11oat rearing 
11., Naf~on~J Rur~I Employment :Pro· 
ar.,.,.-i~e an4 Intc;grated Rural Develop-
ment Programme; and 

(b) whether Government propose to 
take expeditious steps to bring about im.;. 
provcment in the livina standard of th• 
poor peopJe by aivina a boost to these 
programmes and if so, the salient features 
thereof? 

THE MINISTER OF AORICUv 
TURE (S. BUTA SINGH) : (a)· Under 
Integrated Rural Development Programme, 
during 1985~86, upto the end of February, 
1986, 6.6 ]a.kb Scheduled Caste families 
(provisional) have beeo assisted. The 
number assisted with dairy, poultry, sheep 
and goat units is not available. 

The basic objcetivcs of the National 
Rural Employment Programme are to gene-
rate additional employment opportunities, 
create durable community assets and im· 
prove the overalJ quality of life in rural 
areas. 

(b) Under National Rural Employ. 
n:ient Programme 10% of the funds ar• 
earmarked for works exclusively benefiting 
SC/STs. Schemes like construction 'of 
houses, development of land, mir,or irti· 
gation wor.ks, drinking water wells, cons-
truction of link roads, construction of 
Harijan Chaupals, sanitation and social 
for.estry works arc permitted to be taken 
up. During the Sixth Plan an amount of 
Rs. JSS.78 crores was earmarked and ag-
ainst this Rs. 231.23 crore is reported to 
.ba~c been utilised. For the Vllth · Plan 
period an outlay of Rs. 2487.47 crores 
(Rs. 1250.81 crores as Cen~ral outlay and 
Rs. 1236.66 crores as States share) has been 
envisaged. Out of this Rs. 248. 15 crores 
will be available for works directly benefi-
tinr; SCs/STs . 

As far as IRDP is concerned, the tar. 
4et ln t~e ~venth Plan is to •ssist 20 
.Q.\Ultqn :-fl:'ajli~ iucludiqs those families 
. ~ ~ ~ Ml . the Sµth P~ ·but who cou~ 
·~ot· crQd the po\'erty Hne for no tauJt of 

~cii 9.WA; · t1w;tcr ;IR.DP .Jukt~lhics, 1t 
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the marco level, at least 30% of families 
assisted should belong to SCJST and 30% 
of the investment- in terms of subsidy and 
credit should also go to the SC/ST. The 
outlay in the Seventh Plan for IRDP in-
cluding Central and State share is Rs. 
2,358.81 crores. 

[&tlish] 

Loss and spoiiage of fish due to lack of 
1torage and traosporation f 1:icU itles 

3968. SHR( P. R. KUMARMAN· 
GALAM : Will the Minister of AGRTCU. 
LTURE be pleased to state : 

(a) whether lack of proper and ade-
quate storage and transportation facilities 
has resulted in losses and spoilage of fish 
in Tamil Nadu and Kerala, thus leading 
to escalation of price, loss of nutrition and 
poor returns to fishermen & if so, correc-
tive steps taken/proposed; and 

(b) whether Government propose to 
promote fisheries through supply of finger-
lings and other inputs to farmers and 
cooperatii1es in order to improve returns 
to farmers tried as out in Punjab & Aruna-
chal Pradesh ? 

THE MINISTER OF STATE IN 
THE DEP.ARTMENT OF AGRICUL· 
TURE AND COOPERATION (SHRI 
YOGENDRA MAK WANA) : (a) Infor-
mation is being collected and. will be plac-
ed on the Table of the Sabha. 

(b) Yes Sir. Eleven and three Fish 
Farmers Development Agencies have been 
set up in Tamil Nadu and Kerala respec-
tively to supply fingerlings, other inputs 
and lo give technical ·support to improve 
per hectare production of fish. 

Assistance to Orissa government for flood 
and cydone relief work 

questing for the grant of Rs. 191 crores a5 
assis'tance to· meet the extensive dama1c 
caused thereby; 

(b) whether a central team visited the 
affected areas in the State in Novem-
ber, 1985; and if so, the findings thereof; 
and 

(c) the action Government propose 
to take for early release of the assistance 
so as to enable State Government to un-
dertake the various relief and restoration· 
works urgently ? 

THE MINISTER OF ST A TE IN THE 
DFPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA): (a) and (b) A memo-
randum on cyclone/floods seeking Cen· 
tral assistance amounting to Rs. 105.19 
crores was received on 25th October, 1985 
from the Government of Orissa. However, 
the State Government gave a suppleme•· 
tary memorandum seeking enhanced Ccn-
lral assistance amounting 10 Rs. 191.00 
crores to the Members of the Central 
Team which visited the State from 2nd to 
5th November, 1985. 

On the basis of the report of the Cen-
tral Team and recommendations of the 
High Level Committee on Relief thereon 
a Central ceiling of Rs. 3262.40 Jakhs has 
been sanctioned to the Government of 
Orissa for meeting the expenditure on 
cyclone/flood relief to the Government 
of Orissa. 

(c) Rel~ases are made to the State 
Governments on the basis of the expendi-
ture figures supplied by the State Govern-
ments. 

Proposal of Orfssa to place a Land Re form 
Ad in ninth 1ched11le 

3970. SHRI K. PARDHANI : Will 
the Minister of AGRICULTURE be pleas-

3969. SHRI K. PRADHAN! : Will ed to state : 
the Mini!ter of AGRICULTURE be pleas-
ed to state : 

(a) whether State O~vernment of 
Orissa which had been tbat target of suc-
eessivc ftoods and cyclonic storms during 
Aaaust-October, 198~ had submitted to 
CtntraJ Government a memorandum re-

(a) whether Government of Orissa 
submitted a proposal for placins Reaula· 
tion 2 of 1956 in the Ninth Schedule of the 
Constitution of India with a view to 
checking and reaulating illegal alienation 
of lands of persons belon1in1 to Sched-
\lled Tribes ; and 
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(b) if so, the staae 1t which the 
matter stands at presen_t '! 

THE. MINISTER OF AGRICUL-
TURE (S. BUTA SINGH) (a) Yes, 
Sir. 

(b) Proposa] received from Orissa 
Government is under scrutiny. 

Return of Indlan1 from SaudJ Arabia 

3971. SHRI SUBHASH Y ADA V : 
Will the Minister of LABOUR be pleased 
to state : 

(a) whether Government's altcn-
tion has been drawn to the news item 
published in the "Punjab Kesri" (Hindi) 
dated January 11, 1986 wherein it has been 
stated that l ,S0,0000 Indian_s working in 
Saudi Arabia will have to return to 
Jodia on completion of their current 
service contract ; 

(b) the reaction of Government of 
India thereto ; and 

(c) whether Government have appro-
ached the Government of Saudi Arabia ,n 
this regard and if so, the outcome 
there. 

THE MINISTER OF ST ATE OF 
THE MINISTRY OF LABOUR (SHRI 
P.A. SANGMA) (a} to (c): Yes, Sir. 
Precise figure of number of persons who 
would return on completion of their 
contracts is not available. The Saudi 
Government have recently announced a 
ban on the transfer of sponsorship for 
all cate1ories of expatriate workers 
with the exception 9f professional like, 
Doctors, En1ineers, Pharmacists etc. 
They would have to leave Saudi Arabia 
on termination of their empJoyment con-
tract. This applies to all expatriate 
workers and therefore, it has not been 
considered necessary to take up the matter 
with the Saudi Government. 

Rapid transport system for Delhi 

3972. SHIU SATYBNDRA NAil· 
A YAN SINHA : Will tbe Minister of 
UllBAN DEVELOPMENT. be pleased 
to 1tate .: 

(a) whether a rapid transport sys-
tem for Dc·lhi has been designed ; 

(b) if so, the details thereof ; and 

(c) if not, the other alternative 
transportation planned for the National 
Capital Region ? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) .: (a} 
No, Sir. 

(b) Does not arise in view of (a) 
above. 

( c} The transportation system for 
the National Capital Region will not be 
an alternative to a rapid transport system 
or any other transport system for DeJbi, 
The transport system for National Cap-· 
ital Region will form part of regional 
plan to be prepared by the National 
Capital Region Planning Board. 

Moderolsatlon old Nanaal Unit of Nati-
onal Fertilizers Limited 

. 3973. SHRJ MANIKRAO HODLYA 
GAVIT : Will the Minister or' AGRI-
CULTURE be pleased to state : 

(a) Whether there is any proposal 
under consideration o" Government, to 
modernise the 25 year old Nangal Unit of 
National Fertilizers Limited and so if, the 
details th creof ; 

(b) the extent to which it will in-
crease the production and the finan-
cial impJic11tion thereof ? 

THE MINISTER OF ST ATE IN 
THEDEPARTMENT OF FERTILZERS 
(SHRI K. NATWAR SINGH) : (a) and 
(b) Government have approved Nanpl 
Modernisation Scheme (Replacement of 
existing electrolysis plant with napntha 
based reformation plant) at a capital 
cost of Rs.28.6S crores. The Scheme 
is scheduled to be completed within 30 
months and wo~ld sustain the 'present 
level of production, with consider1bly 
redi:aced consumption of power. 

Green belts In urball areas 
3974. (SHRI HUSSAIN DALWAI: 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state ; 



(tt.) . whiAh t\lthority monit~s the 
presc.fV.ation of 4r~n b.elts in. Jbe U r!>an 
areas ; 

{b) whether Government have any 
.Phm tQ JI)akc it ogU,atory QD aU city 
e~"utioJM to m~inCJiP •~~n ~cits in-
tact ; and 

('-) UJe f)JCasuros Govornm~t pro-
PAI• tp Q)ailll4in ocolo,i~al bl\]aa~ of 
cro.wck, cit~s ? 

THE MINISTER OF STATE IN THE 

MI).lJSTJY Of uaB~N DBVEJ.,OP-
MENT (SHRI DALBIR SINGH) : (•) 
The monitoring and preservation of green 
· ~Its in wbaq ,r~$ is t\lc r.espops~bility 
fl( t.\Jie ~er:ned States Hd Union Tord-
·tOl'..i~. 

(b) A model ·Reaional and Town 
Plaoaun1 and Development law has been 
1¥0Pll'.ed by ,the Town &. Country P.lann· 
in1 Organ.iMhon aad circulated to ail the 
Stp.t~ll Md U.pion T.erritories for ,.auidlU;)Ce. 
(c) Governm.ont is ~a.kips .f.tl steps to 

ensure balanced development or cities em-
phllfflins maintenance of ecological 
balance. 

[TranJlation] 

Ptlblioatlons on topies of national 
fmportae ce 

3975. SHRI MOOL CHA,NJ;> DAQA : 
Will the Minister of INFO!{M~TION 
ANJ;) BROADCASTING be pleased to 
state : 

1. Cost of Pr~uction 

2. Sale Prooeeds 

(f.) Whether pµbJj~tiqr,, s4l~ and 

distribution of 1?PPU.l1tr f?arµplJJ,)s, l;,~~s 
and magazines on topics of national impor-
f4D.C~ ,.re uq~rta~~n by bis M,~sify for 
puJ.:,Jicjty within t~ coQntry and abrP4d; 

(b) if so, the year-wise expenditure 
inc11rred ou i~esc iterps ~urJpg t~.c last 
three years, the· ye,r-wise ~etails of tJ;te 
proceeds from the sale thereof during the 
~-pedod aq4 tbe v!ll~ of rest ofthe 
pamphlets, books and maaazines which 
were oot used at all; and 

(c) the details of the . books, ~~
nes and pamphlets published durina 198S· 
86 and tbe e~penditure incurred on  each 
of them aloPSWith the Janguasc in which 

they \\'Cre published 1 

THE MINISTER OF ST A TE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
GADGIL) : (a) The Publication Divi-
sion of Ministry of the l&B brings out 
masazines as well as books on the topics 
of national importance for sale. The Direc· 
torate of Advertising and Visual Publicity 
of I&B Ministry brings out popular pam· 
phlets for free distribution within the 
country. 

(b} (i) The total expenditure •nd 

19.82-83 

198.15 

226 . .SI 

proceeds from sales of 

· books, .ma,gazioes iucluding 
Employ~ent News published 
~od sold by the Pq.blica~o,s;is 
Division durin.a t~e y~r 
1982-83, 1983-84 ~"d 1984-8.S 
is as follows : 

2.38.07 

259.03 

(Rs. in la~hs) 

1984-8.S 

231..45 

264.00 

(ii) .Dur~ the ~•t . ~~ J'.,.ts, the total year-wise expenditure incurred by 
.. :QA.VP pri~-~ty'.~~i4al is as Mll4er : 

. l~ij~~3 : 

J2&3 .. 84 : 

!99.4·&5 : 

R.s. 102.35 lalih1 

Rs. . StP3 l•hs 

~s. ;~3.JS lakbs 
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(c) (i) the total expenditure involved in brinaina out books and ma1azinee by the 
Publications Division durina the current financiat yoar is approximateJy 
R1. 297.00 lakhs Det-eils in this rogard aro tiYOD in the statement befew, 

(ii) The total expenditure incurred by the Directorate of Advertising and 
Visual Publicity in brinaing out 126 pamphkta d1rial the period froe 
1.4.8.S to 28.2.86 is lh. 28.81 Jakhs. Out of these 126 pamphlets were io 
E111lisb and Hindi and 20 pampbJets were in rteiO•I •n,uqcs, 

Statement 

CA) Book, 

tdu11 'Etpenlh8't' 

1 2 

1. FoHc Tales of Rajasthan 36538.00 

2. India-A Reference Annual-1984 303l20.00 

3. Chalfenge of the Cities 543J,.OO ·, . ,~ ' ' 

4. N.S. Hardiker 27Ut00·. 
' 

5. Mass Media in India-1984 21679.'00 , 

6. Forts of India 51000.00 

7. One Upon a Time-Folk Talcs of Punjab 23805.00 

8. India Since Independence 2507'4.00 

9. Our Forests 32973.00 

10. Communication Media-Yesterday, Today & Tomorrow. 22088.00 

11. Vijaya Nagara Paintings 201226.00 

12. Indian Space Flights 51403.00 

13. Selected Speeches & Writings of Smt. Indira Gandhi Vol. IV 152209,00 

14. Folk Tales of Tamil Nadu 2J75S.OO 

15. Environment.Nursery of Li,e 33914.00 

16. Story of INA 45038.00 

17. Indian Cuisine (Revised) 10106.00 

18. public Sector Banking in India 17960.00 

19. Rafi Ahmad Kidwai (BMI) 34846.00 

20, ,\-n1tt1,1 Jeport <>f Ministry of I&B-1984-SS 32889.0Q 
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21. Performance Budget of M/0 l&B 1915-86 14.512.00 

22. C.W.M.G. Vol. III (Rep.) 45189.00 

23. C.W.M.G. VoJ. X (Rep.) 47232.00 

24. C.W.M.G. Vol. I (Rep,) 35452.00 

HIDtlJ 

2S~ ,._, Visvesweriya-BMI lOS00.00 

26. An Indian Personality for Television Vol. I s,314.00 

27. An Indian Personality for Television Vol. II 

28. Raslcela 29078.00 

29; Bharat-1984 89528.00 

30.°''·Sampurna Gandhi Vangmaya.vot. V (Rep.) 24697.00 

··,•r,. 
~l. Bll Mahabharat-Lakshagrah 2Cl048.00 

32. Adhunik Punjabi Kahanian 16267.00 

33. Bharat Chore Andolan 28073 00 

34. Upanishad Prachin Kathain (Rep.) 39240.00 

35. Vigyan Main Mahanta Ki Ore (Rep.) .56880.00 

36. Gandhi Story (Rep.) 275310.00 

37. Ganesh Shankar Vidyarthi (Rep.) 194370.00 

38. Amar Muskan (t.ep.) 63360.00 

39. Aat Pat Nagar Ki Kahanian 23970.00 

-40. Bharat Ki Veeranganian 16054.00 

41. Sadbbavna-Kavita Sangrah Pt. I 19161.00 

42. Kaun Jeeta Kaun Hara (Rep.) 148770.00 

43. Bharat Ke Gaurav Pt. I (Rep.) 82950.00 

44. Bharat Kc Gaurav Pt. II (Rep.) 100170.00 

45. Bharat Ke Gaurh· Pt. VTI (Rep.) 103110.00 

46. Bharat Ke Gaurav Pt. IX (Rep.) 1 .. 1960.00 

~ ~ AnJaDC)' Main Hue Avishhr (Rep.) 30720,0Q 
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1 2, 

,41. Ann.ual Jlc,port M/0 IAB 1984-8' 109.54.00 . 

4'9. Performance Budaet S-'·16 M/0 IAB 9700.00 

50. C.W.M.G. Vol. IV (Rep.) 3,000.00 

51. Yeb Gatba Veer Jawabar Ki (Rep,) 190380.00 

S2. Bharat Ke Gaurav Pt. VI (R.op.) 130620.00 

S3. Bharat Ke Gaurav Pt. V (Rep.) 12JO(j(),Q() 

54. Naye Dasbak Ki Mahilaon Ka Stban 3981.00 

SS. Adarsh Vidyarthi Bapu· (Rep.) 54150.00 

s,. Bharat Ke Gaurav Pt. IV (l.ep.) 1264136.00 

51. Bharat JC.e Gaurav Pt . VIII (ltor,.) 99150.00 

58. JC.he) ICbilari (llep.) 38-400.00 

59. ;Ram Ganaa Ka Sher (Rep.) 30240.00 

60. Namak Andolan (Rep.) 102030.00 

61. Bihar Ke Lok Katbain (Jtep.) 134.520.00 

62. :Bharat Ke Gaurav Pt. Ill (Rep.) 91980.00 

63. Hamara Rashtra Chinh (R.ep.) 34209.00 

64. Acbarya Hazari Prashad Dwivedi 7343.90 

65. Pauraoik Bal Kathain (Rep.) 148200.00 

66. Acbarya Ramcbander Sbukat 13008.00 

67. Gramin Jeevan Mein Vi9yan (Rep.) 51720.00 

61. Desh Bbakti Ki Kavitain 20579.00 

"· Jawabarlal Nehru Sachitra Jeevni 30278.00 

10. Bhartiya Bhashian 76'5.00 

71. )lashtriya Ekta Aur Dhram 600.00 

72. Sacbchi Jasoosi Kahanian Pt. 111 23869.00 

73. Soor Cbitravali 53102.00 

, •. Sbri Aurobindo-BMI 
36070.00 

1,. Bal Mahabbarat Pt. IV -Mabaratbi X.&l'Jl 11361,00 
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1 

.. 
76. ·Kranti Jyoti Savitri Bai Pule 

77. Kasturi llan1a Iyenaar-BMI 

78. T,eJ Babadur SJpru-BMI 

79. . ~8:,lf~pik Bal Katbaln-Asaameae 

ao. . Cb,tadren·s Mababharat-Ben1ali 
' ,., 

81. .R,'°'m_ain Rolland & Gandhi Correspoodeoce-:-B~M•.l.i. 

82. T~i ·1'.anya-G~arati 

83. P.-aw•nik Kathain-Kannada 

84. . Lo Gubbare-Malayalam 
i I ,. 

8S. ~J,Kalam Aiad-BMI-Malaya,am 

8'. JaUianwala Bash-Malayalam 

87. G. S\lbramaniam Bharati-Malayalam 

88. Bikhrc M oti 

19. Dr. B.R. Ambcdkar-~Ml-Mara1hi 

90. Vishwa  Ki Sbrcstha Lok Kathain-Punjabi 

91. Karnataka Ke Mahan Sant Kanakdas-Kannada 

92. Pauranik Bal Kathain -do-

93. Jatak Kathain-Pt. I-Punjabi 

94. Sarisarip Ki Kahani-Punjabi 

,s. Sadbbavana-Punjabi 

96. Fairs & Festivals of Punjab -Punjabi 

97. Life & Works of Prem Chand-Tamil 

91.. ~~~~ Kathain-Tamil 

99.. R.N. Ta1ore·BMI-Telu1u 

JOO. Yi~~~a Ki Sbresht" Lok ga1h1in-T•J•~ 

2418.5.00 

20864.00 

.571.0.09 

1~u.oo 

34~3,4.00 

i-,ono OI- . ..._,..,,.. ' 

2p4,.00, 

6111,00, 

1~.00 

3187.00 

·8'99.00 

10967.00 

19409.00 

18454.00 

12498.00 

13742.00 

3~302.00 

10912.00 

8750.00 

19726.00 

471.53.00 

290t].OO 

~as.oo 
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1()1. 'Ga11ahi j(ory ...... tJrd,u 

M. 11.>BlatM n.Ji-.UM · 

Ora•t 1'-otal 

(i) ~-, .... 

J<*Jl,;OO 

ll164.QO 

------
IJiat,·otjoW1Dal1.alllfJt ou& &,y the Public:ation Diwaioa durioa·tho y•r 1'915-86 

i,e. l..4.!9115 tD J4,.J.*'• 

1. AJkal-Hiridi 

2. Ajkal-Urd1:1 

3. B.al Bharti-Hindi 

,4, I&FR·Eaalish 

.S. Xurukshetra·Hindi 

6. •• 
7. Y ojana-BaaHsh 

lL 

9. 

11. 

11. 

12. 

13. 

u. 
IS. 

16. 

17. 

18. 

,, 

" 
" 
,. 

" 
,, 

" 

,, 
,, 

.. 

Hindi 

Assamese 

Beaaali 

Gujrati 

Marathi 

Malyalam 

Tamil . 

· Urdu 

JtunJabi 

Kannada 

19·21. Bmptoyment f-{ew1 
Eqlllr; .-1ndi Ir. Urdu 

Periodkity 

.. 
•• 

Portniahtly 

Monthly 

• • 
·Portoiahtly 

.. 
" .. 

" 
" 
,, 

,, 

" 
Monthly 

.. 
Weekly 

---~--·····----
A11r,roximate 

Expenditure 85-86 
(Fasure in lakhs) 

Rs . .3.60 

Rs. 4.lS 

Rs. 14,30 

:Rs. 36.00 

Rs. 3.00 

Rs. 4.70· 

Rs. 9.00 

Rs. 8.50 

Rs. 0.72 

Rs. 1.00 

Rs. 1.00 

R,, J.lO 

Rs. 0.80 

Rs. 3,00 

Jli. 0.90 

Rs. 0.90 

Rs. 0.48 

Rs. 0.65 

Rs. tS9;1~ ----
-----·-



U11 or ,·e,t1Uur1 

3976. SHRI . LAKSHMAN MAL· 
LICK : Wi11 tho Minister or AGR.ICUL· 
TURE be pleased to state : 

(a) ·. whether some States have sbowa_ 
unhappiness over the imbaJ1oce Jn the uN 
·of fortiliaers amon11t States inter se; 

(b) if so the quantity of fertiliser used 
per hectare in oach State; a.nd 

(c) the reasons for vast difference in 
Ute use of f ertiliacra ? 

WHrtnA•, · ···td 

THE MINISTER OF STATE IN THB 
DBPAllTMBNT OF AOR.ICULTUllB 
AND COOPERATION (SHR.I YOOEN• 
DRA MAKWANA) : (a) and (b) No 
State has shown unhappiness over the Im· 
balance in tho use or fcrtiliacrs amooast 
States. There is, however, disparity in 
tho use of fertlJisors from State to State. 
The quantity of fertiliser used per hectare 
in each State is 1iven in lhe statement 
below. 

· (c) The reasons for inter-State diffe-
rences in r,rtiliser use are variadons in 
the soil types, extent of irripted area, 
coverqe under Hiah Yieldina Varieties 
Proaramme, quantum/pattern of rainfall 
and different croppina patterns. 

&lafemeat 

Namo of State Consumption of nutrients (N+P20 1+K20) 
in ks/ha (1984-85) 

1 2 
---~--------- --~-- ··-·-- -·--' . ~ 

1. Andhra Pradesh 75.U 

2. JCerala 43.94 

3. Karnataka $2.61 

4. Tamilnadu 99.94 

5. Gujarat 46.28 

6. Madhya Pradesh 17.13 

7. Mabaraahtra . 28,51 

8. Rajasthan 11.11 

9. Haryana 57.78 

to. Punjab 1Sl.1' 

11. Uttar Prades~ 65.11 

12. Himachal Pradesh 22.92 

13. Jilk. 29.72 

14. Anam 4.01 

15. Billar 35.-90 

16. W11t B,oaat 54.81 

17. Manipur t5.6'. · 

11 .. Meabalaya_ 14.30 
l9. Naplaad t..?f 
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26. Tripura 

21. OrisH 

22,. Sikkim 

All India Averaae 

St••, aroap oa Tribal Lead SylteRI 
for OWDtr&hlp 

3977. SHRI MANIKRAO HODLYA 
GAVIT : Wi11 the Minister of AGRICUL· 
TURE be pleased to state : 

(a) · whether the study aroup on Tri· 
bal Land Sy1tem for ownership in the 
country bas since submitted its recommen-
dations to Government; 

(b) if so, the broad outlines thereof; 

(c) whether Government have since 
considered the same; and 

(d) if so, the decision taken there-
on 1 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH): (a) Ministry of 
Atriculture have not constituted any study 
aroup on Tribal Land System for owner-
ship in the country. However the Plan-
nlq Commi11ion bas constituted a Study 
Group on Land Holdi111 Systems in Tribal 
are.a in November, 1985. This Study 
Group has not submitted its report so 
far. 

(b) to (d) Do not arise. 

Settta1 •P of HPT la Gaaatok 

3971. SHR.IMATI D.K. BHANDARI 
Will tbe Minister of INFORMATION 
AND BROADCASTING ht pJeased t() 

atatt : 

(a) wbetber there ls any proposal be-
fore Government to set up a powerful 
ttlevlaloa relay centre In Oanatok; 

(b) tla, l)rt&ftlt covtr... of the tcle-

2 

8.15 

13.04 

13.00 

4,.3a 

vision relay centre in Ganatok and whe-
ther it covers the whole of Sikkim and the 
surroundina areas; 

(c) whether Government propose to 
set up a television production centre in 
Sikkim durina the Seventh PJan; and 

(d) if not, the reasons thereof 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING(SHRI V.N. OADOIL): 
(a) Yes, Sir. It is cm,isascd to replace 
the existing low power (JOO W) TV trans-
mitter at Gangtok by a biah power (lKW) 
transmitter during the Vil plan period, 
Besides, establishment of very low power 
2x 10 W) TV transmitters at three other 
places in Sikkim has also been included in 
lhe VII Plan of Doordarshan. 

(b) The cxistin1 TV transmitter at 
Ganatok provides TV coveraae to the 
town of Gangtok and some adjoinin1 are-
as. 

(c) Yes, Sir. Provision of limited 
prolf'amme production facilities at 
Gangtok has been included in the VII 
Plan of Doordarshan. 

{d) Does not arise. 

Scbe•• for clnelop•ent of ll1belies 11 
Lak1badWNP lslaa• 

3979. SHR.I P.M. SAYEED: Will 
the Minister of AGRICULTURE be plea· 
aed to state : 

(a) whether Central Government bav• 
any acbome uader COJ1sideration to im-> 
prove fisheries ;o Laksbadweep Islands as 
thl• Js one of the maid occupation or tbt 
inhabitants of the Island; 



(b) ir so, the details of the scheme; 

(<.) whether there is also a proposal 
to set up a corporation in the Island with 
view to bringinl improvement in fisheries; 
and 

(d) if not, the reasons therefor '! 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (iM&l YOGEN. 
D'RA MAKWANA): (a) and (b) The 
Oe•tral Government have ta.Icon up the 
following schemes in the Unioo Territory 
ef La shadweep :-

J. Sur,vey of Fishery Resources around 
the Jstamts. 

2. GrOIIP Accident Insurance for active 
fishermen. 

3. National Welfare Fund for Fisher· 
men. 

4. Lattliling and berthin1 facilities for 
frshi:ng craft at Minicoy and 
Aaatti. 

h\ addition the La-ks.hadweep Adminis-
trliioa is implcmcntin1 a number of sche-
mes with a tota~ outlay of Rs. 520.0 lakhs 
during the Seventh Plan for the develop-
ment or fisheries. 

(c) and (d) The proposal of the 
Lakshadweep Administration for setting .up 
of a Fisheries Development Corporation 
ia the I•Land was sbelvod in v~w of the 
propoal to establish a Rashtriya Matsya 
Nfla111, 

[Tran,tatlo n] 

Introduction or Ttlt'text •erflce 

!M: P~OP. NAlM~LA KUM:AflI 
SHAKTAWAT: Wnt tltt Minister of 
INFORMATION AND BROADCASTING 
be·pteited to state : 

(a) whether teletext service· 1whith 'bt'S 
been iatroduced in Delhi is also proposed 
t6· 1,e inttt5d~d iti other pat'ts . of the 
'itkllft'ty. · if eo, th& "e'XJ)tmditure· ilffltrtcd. ffll 
ffttft98d*t•ttt1'·servtee:·in D~kl aintl · tt\e •,-ditUtt tikety .~ 'tie ifleu!'lld ott'·int~ 

ducina this service 'in ofher t,affs ·orllfe 
country; 

(b) whether T.V. sets a8'1 d~oders 
used for this purpose are iadiacoous or 
imported oHs; and 

(c) whether this teletext Nrvice will 
be available 24 hours or it will be a...aila-
ble only durin& · the T. V. trrmmissioa 
time? 

THE MINISTER OF Si ATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING(SHRI V.N. GAi>GIL): 
ta) There ,is no approved scbeme at· i)l'I· 
sent to introduce teletext service at ny 
centre other than Delhi. The estimated 
co~t of introduc•na teletext service at 
Delhi is Rs. 1.60 lakhs. 

(b) Teletext service can be received 
on TV sets available indigenously, The 
d-ccoders avatlable at present were impor-
ted to start the service. The industry has 
taken steps for indigenous manufacture of 
decoders. 

(:) Teletext ~-ervice is available in 
Delhi from 9.00 AM to 2.45 PM and 
again from 4.00 PM to 11.00 PM. There is 
no proposal at r,resent to increase the 
duration of the scrvi.ce. 

Letl1latlGA to panlsb maa1e111eah fer 
delay In 1ettlln1 workers dues 

.3981. SHiU BANWART LAL PU'RO-
HIT : Will the Minister of LAB'OUR tie 
pleased to state : · 

(a) whether there is any proposal 
under consideration of Governrmnt ·to 
bring forward a suitable legislation to 
punish rttanlptt\ertts who 11"8· bot prompt 
in settling workers' dues etc., 

(b) If so, the detai1s In this rt1ard; 
and 

(c) when such a legislation will be 
brolJvht forwal'd and; imJ11e1Mated ? 

THe MINISTER 61: StA TE OP 
TH! MINtStR Y OP LAB'6til csiJkI 
P.A. SANOMA): (&) to (c) Then art 



._1JM4y,.sl.Y,tra~1Jilrpt,(jsions iD · tl\o: ~plo· 
)'Ml~' Jlr•d4'1~~ 8-4J: · aQd ~ ~ 
Prp,vitk>PJ- ~~ •. l ~2, 8A4 ,~e P-.,y.~cnt of 
Gratuity Act, 1972 for PUJ'iahiAg tht QmP~ 
lJ?J(~~·s. wqp. d~faµJt ip_ PJY.m nt of wqrkcrs 
dues relatiA,1 to qrovi~e~t ful)d./watuitY, 
The Government is, however, considering 
certain proposals for further tislJiteoin& 
tite exittin.1 · penal provisioes un4or tt.. 
EPF· Act, as aiao to provide for oompul-
soey insurance of employers' lialtility/-so.t. 
tina up of a Tru>t Fund under ·the Payment 
of Gratuity Act, 1972. to onsur~ prompt 
payment of the workers' dues. 

s,tttna Up of tt:PT at NMWtr 

3982. SHRI BANWARI LAL PURO· 
HIT : WiJJ the Minister of JNFORMA· 
TION AND BROADCASTING be plea· 

sed to sta tc : 

(a) whether there is a proposal under 
consideration of Government to set up a 
high power T. V. transmitter at Nagpur in 
Maharashtra; 

(b) if !iO, the details thereof; and 

(c) the time by which the said high 
power T. V. transmitler is likely to be set 
up? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI Y.N. GADGIL) 
(a) to (c) The high power (10 KW) TV 
transmitter at Nagpur was commissioned 
on reduced power of l KW in Auaust, 
1982, pending construction of the I JO metre 
RCC tower. The power output of the 
transmitter was augmented to JO KW in 
October, 1985 on completion of the 
tower. 

INDO·USSR Protocol en Dairy Coope-
ration 

3983. SHRI K.Y. 
GOWDA; 

SHANKARA 

SHRT N. DENNIS : 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether India and USSR have 
earmarked co-production in dairy in their 
economic and technical collaboration plans 
for tb, comin1 yeilr$; 

(b) w_betber a high level doleaation 
from Moscow-visited l'Ddia in this rcprd; 

(c) if so, whether any acrcements 
were reaohea; and 

(d) 01e. dctwls Qf the s~e ? 

THE MlNISTEll OF ST~l]Ji IN 
TlT!B .Qf:.flAI\JTt,ttit,IT OF ~IGYi"-
TURE AND COOPERATION (Sij.~J 
YOGENDRA MAKWANA) : (a) to (d) 
There, ia, no ayatem of '~rmarktd CQ,pro-
duction in (\airy. in tho -e¢onomic. alil·i~ 
nica.l coopQJatioo plans of lnd;a and t" 
USSR. 

However, in November, 1979 a team 
of Indian Cooperators engaged in dairy 
industry and research visited the USSR in 
response to the invitation 01 the USSR 
Government. A Soviet delegation Jed by 
the Soviet Minister for Meat and Dairy 
Industry visited India at the invitation of 
the then Minister of Agriculture Rural Re· 
construction. Irrigation and Civil Supplies 
and held discussions in New Delhi on 16th 

May and 21st May, 1981 to identify possi-

ble areas for future cooperation between 

the two countries in the field of meat and 

dairy industry and research. Followina 

these discussions a Protocal for Coopera· 

tion between India and the Soviet Union 

in the field of Meat and Dairy Industry 

and Research was signed in New Delhi on 

the 21st May, 19111. The Protocol envisa-

ged that new items of collaboration m the 

field of research and training would be 

identified and implemented after a detailed 

work plan has been formulated betweed 

the technical experts of the two sides. It 

. was agreed that such cooperation would 

be by means of cxchanees of scientistl'I, 

cxchanae of details about meat and milk 

techno'ogy, cxcbanac of scientific and 

technical literature, import/export of scien-

tific equipment and creation of training 

facilities for scientists. Collaboration in 

these fields has not materialised. 
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Stltatb Pla1 

3984. SHRI VIRDHI CHANDER 
JAIN: 
SHIU MUkLIDHAll MANE : 

Will the Mini,tcr or INFORMATION 
AND JllOADCASTING be pleased to 
utc: 

(a) the na~s of places in the coun-
try where ndio stations are proposod to 
bt Mt up durina the Seventh Five Year 
Plan by the Onion Government; 

,,,.,,,, . ...,,,, 
(b) whetbor Jaiaalmtr, a border dia,, 

trict in tbt country will also be isladecl 
for 1b, purpo10 in the Seventh Five Yar 
Plan as radio pro1rammes are not reoeived 
properly there: and 

(c) if so, t4e time by whic:b a radio 
slaticn is likely to be set up there ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHJU V.N. 
GADOIL) : (a) Details are aivea Ja the 
statement below. 

(b) Yes, Sir. 

(c) The station is e11:pectcd to be '1om-
missioned by tbe end of the 7th Pia.a 
period. 
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(English} 

. Surn1 of undl'rground mineral wealth 
In Mohendergarh Haryana 

3985. SHRI CHIRANJI LAL 
SHARMA : Will the Minister of STEEL 
AND MINES be pleased to state : 

(a) whether survey has been conducted 
to assess the extent of mineral wealth in 
Mohindergarh district of Haryana; and 

Mineral 

Copper ore 

Slate 

Iron ore 

Limestone & Marble 

Minor incidence of asbestos, beryl, 
calcite, felspar, friahle sandstone, garnet. 
kyanite. muscovite, etc. are also reported 
from Mahendergarh district but these are 
of little economic significance. 

Infrastructure facilities lo boost 
agricultural production 

3986. SHRI B. V. DESAI : Will the 
Minister of AGRICULTURE be pleased 
to !ltate : 

(a) whether the States of Bihar, Uttar 
Pradesh, Orissa and West Bengal had 
been asked by the Centre to make the 
best possible use of existing financial 
institutions and to prepare a task force 
immediately for improvement in infrastruc-
ture facilities needed for giving boost to 
aaricultural productivity; 

(b) if so, whether these States have 
prepared the same and forwarded them to 
the Union Government; 

(b) if so, the result thereof 1 · 

THE MINISTER OF ST A TE IN 
THE DEPARTMENT OF MINES 
(SHRIMATI ·RAM DULARI SINHA): 
(a) and (b) Survey of minerals is a 
continuous prcoess and has been carried 
out by Geological Survey of lndia and 
Directorate of Industries, Harysma in 
Mohendergarh district, Haryana also. As 
a result of these surveys, the fo1Jowin& 
minerals have been discovered :-

Quantity in i:nilion tonnes and area 

28 million tonnes of low grade ore at 
khodana, Teejanwali hill, Golwa-Gangurana 
areas. 

8. 78 million tonnes of good g uality slate at 
Kund. 

4 million tonnes of iron ore of 50 to 63% 
Fe content at Dhanota-Dancholi and Antri-
Benaripur areas. 

10.45 million tonnes of limestone and 20.75 
million tonnes of marble at Antri-
Beharipur, around Narnaul, Dochana, 
Musnota. Dhanota, Gangutana, Sada-ki-
dhani, etc. 

(c) if so. details thereof; a11d 

(d) the help Centre will provide to 
these States in this regard ? 

THE MINJSTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SlIRI 
YOGENDRA MAKWANA): (a) In 
order to strengthen the long-term 
cooperative credit structure in the States 
of Bihar, Orissa, West Bengal and Uttar 
J>radesh. the· following suggestio~s have 
been made to the State Governments to 
draw up an action plan :-

(i) Amalgamation or liquidation of 
the primary Jand development 
banks branches which arc not 
considered viable and are not 
likely to attain viability in the 
next five years; 

(ii) Imparfini of necessary trainin& 
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to the bank personnel, for 
formulation of schemes; 

(iii) Drawing up of a programme for 
other units; 

(iv) Streamlining ot the existing 
loading policies and procedures; 

(v} Stren~thening of organisation and 
management of banks; 

(vi) Strengthening of the resources of 
the banks; 

(vii) Provision of adequate financ:ial 
support for the units under 
rehabilitation; 

(viii) Setting up of a Rehabilitation 
Cell at the State Co.operative 
Land Development Bank Levd; 

(ix) Constitution of Rehabilitation 
Review Committee at district 
level for overseeing the imple-
mentation of rehabilitation pro-
gramme periodi1.·ally; and 

(v) Constitution of State Level 
Rehabilitation Review tommittec 
for reviewing the progress of 
rehabilitation pbn of the primary 
land development banks/ 
branches. 

lb) No, Sir. 

(c) Does not arise. 

(d) The National Bank for Ag1iculture 
agd Rural Development (NABARD) has 
offered to consider giving financial 
assistance to meet the cost of certain 
items of rehabilitation plan. 

Export of iron ore concentrate of Japan 
from Kudremukh Jro n Ore Company 

3987. SHRI B. V. DESAI : WilJ the 
Minister of STEEL . AND MINES be 
Pleased to state : 

(a) whether Kudremukh Iron Ore 
Company has bagged an export order 
frorn .Japan for supply of 2.5 million 
tonnel' of iron ore concentrate for 
1986-87; 

( b) whether the Japanese autboruies 
ha,·e also stated that they would be buying 
Kudremukh concentrate on regular 
basis; 

(c) if so, whether this order will help 
the mines to work lo nearly 60 per cent 
of their rated capacity of 7 million tonnes; 
and 

(d) the extent to which Kudremukh 
concentrates will overcome the losses due 
to these orders ? 

THE MiNJSTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) Yes, 
Sir. Kudremukh lron Ore Company 
Limited has obtained an order for ex;:,ort 
of 2.5 million tonnes of iron ore concen-
trate 10 Jaran during 1986-87. 

(b) The Japane~e Steel Mills have 
agreed to consider buying Kudremukh 
concentra.te on a long term basis under 
certain conditions. 

(c) Exports lo Japan of this order are 
likely to improve rh: capacity utilisation of 
the Kudremukh Project rnnsiderably. 

(dJ With this order, the losses of 
Kudremukh iron Ore Company Limited 
during 19,%-87 are expected to come down 
by arouml Rs. 6 crores as compared to 
the losses dunng 1985-86. 

Consolidated lndu·,trial Relations Bill 

3988 SHRI SHANTARAM NAIK : 
Will the Minister of LA BOUR be pleased 
to state : 

{a) whether his Ministry have any plan 
to imroduce a Bill consolidating all the 
vital Central industrial legislations. 

(b) if. so., the details thereof, and 

(c) if not, whether his Ministry would 
consider s,;ch as step ? 

THE MINISTER OF STATE OF THE 
MINISTRY QF LABOUR (SHRI P.A. 
SANGMA): (a) No, Sir. 

(b) Does not arise. 
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(c) The e~isting separate laws cover 
im}16rtant areas of industrial d1sputes, 
trade unions, safety and health, conditions 
of work, wages, social security · and 
welfare, etc. Changes, as may be round 
necessary from time to lime, are considc· 
red· f()t making necessray amendments to 
these· laws, including the Industrial 
Disputes Act and the Trade Unions 
Act. 

R~servation of Industries for 
women labour 

3989. SHRI SHANTARAM NAIK : 
Will the Minister of LA BOUR be pleased 
state : 

(a.) whether there is some proposal 
under. consideration of Government 1or 
reserving certain industries exclu.,ively for 
women labour; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor '! 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR (SHRl 
P.A. SANGMA) : (a) No, Sir. 

(b) Does not ari~e. 

(c) It is not considered necessary to 
reserve certain industries exclusively for 
women labour. 

Detclopment of fisheries 

3990. SHRIMATI JAY ANTI PATNAlK: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the amount allocated to different 
State in 1985-86 for the development of 
fisheries; 

(b) ·the amount earmarked in 1986-87 
for the development of fisheries in the 
country;. 

(c) the amount allocated to Ori ssa 
and other States lor the development or. 
flsb'eries in the year 1986-87; and 

(d) the major steps proposed to be 
taken for the development of fisheries in 
Orissa in 1986-87 7 

THE MINISTER Of STATE IN 
THE DEPARTMENT OF AGRICUL· 
TURE AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) to (c) : 
A statement is given below. 

(d) Major steps proposed to be taken 
for the development of Fisheries in Orissa 
during 1986-87 at'e as follows :-

(}) Infrastructure development viz 

(i) construction 
harbour at 
Gopalpur; 

of fishing 
Astrang and 

(ii) development of traditional 
fisheries at Kasafal; 

(iii) approach road to fishing 
villages; 

(iv) comrlction of approach 
road to fish seed hatcherie.~; 

(v) renovation of seed farm~ 

(vi) development of reservoir 
fisheries; 

(vii) development of inland fishe-
ries through Fish Farmers' 
Development Agencies; and 

(viii) development or Brackish 
water through Brackish 
Water Development Agen-
cies. 

(2) Mechanisation programme and 
welfare programmes. 

(3) 1>roduction and employment 
programmes which include 
assistance under Fish Farmers' 
Development Agencies and 
Brackish Water Development 
Agencies. 

(4) Fishermen Welfare Programmes · 
which inc1ude (i) Insurance 
Coverage of Fishermen (ii) 
drinking water facilities in fisher· 
men · villages (iii) oh\ age 
pension for fishermen, besides 
implementation of Orissa Marine 
Fishing Regulation Act, 1982 to 
protect the interest o( small 
fishermeo. 
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Statement 

Amount allocated in 1985-86 and 1986-87 for the Oev~lo tmeut of Fi11t&ede1 

(Rs. in lakhs) 

------· 
I. States/U.Ts. 1915-86 1986-87 

Outlay Outlay 

1 2 3 

1. Andhra Pradesh 442 651 

2. Assam 217 296 

3. Bihar 185 230 

4. Gujarat 475 500 

5. Haryana 168 168 

6. Himachal Pradesh 59 55 

7. Jammu· & Kashmir 85 100 

8. Karnataka 359 280 

9. Kera la 53-t 600 

JO. Madhya Pradesh 157 184 

11. Maharashtra 300 450 

12. Manipur 77 JOO 

13. Meghalaya 40 41 

14. Nagaland 35 51 

15. Orissa 290 500 

16. Punjab 80 90 

17. Rajas than 31 45 

18. Sikkim 20 20 

19. Tamil Nadu 290 430 

20. Tripura 126 200 

21. Utt.ar Pradesh 185 278 

22. West Benga1 ]000 810 

60 50 
2~. Andamans 
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1 

24. Ar·unachal Pradesh 

25. Chandigharh 

26. Delhi 

27. Goa 

28. Lakshadweep 

29. Mizoram 

30. Pondicherry 

31. Dadra & Nagar Haveli 

TOT AL : (States/U. Ts.) 

II. Central Sector outlay 
including outlay for 
Centrally Sponsort.d Scheme. 

GRANT TOTAL : 

[ Translation J 

Export of betel 

399L. SHRI VJJOY KUMAR 
YADAV : Will the Minister of 
AGRICULTURE b pleased to state : 

(a) whether betel is produced in 
various parts of the country; 

(b) whether export of betel will help in 
improving the condition of betel growers; 

(c) if so, weether Government propose 
to export betel; ftnd 

(d) if so, the details thereof? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF AGRICULTURE 
.AND COOPERATION (SHRl YOGEN-
DRA MAKW ANA) : (a) Both betel 
leaves and betel nuts are produced in 
various parts of the country. 

(b) Yes, Sir. 

(c) and (d) Both betel leaves and betel 
nuts arc being exported in smalJ 
quantities. 

2 3 

39.20 42.75 

4.54 4.94 

18 14.20 

100 100 

110 81.00 

27 29.75 

110 163.00 

0.75 1.25 
----- -----

5534.49 6565.89 
---- ---

3100.00 3100-00 

8634.39 9665.89 

[ Eng/i.,h} 

Films screened on Doordarshan Kendra, 
Srinagar during 1985 

3992. PROF. SAIFUDDIN SOZ : 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) the films that were screened during 
the year 1985 on Doordarshan Kendra, 
Srinagar, Kashmir (National Programme); 

(b) the amount of money paid to the 
respective producers; and 

(c) whether payments made were on 
the higher side or just adequate ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) to (c) The information 
is being collected and will be laid on ·the 
Table of the Sabha. 

Cases Under Urban Land (Ceillna and 
Regulation) Act, 1976 

3993. SHRI BRAJAMOHAN 
M OHANTY.: Will the Ministc;i- of 
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URBAN DEVELOPMENT be plea&cd to 
state : 

(a) how many cases under the Urban 
Land (Ceilling and Regulation) Act, 1976 
are awaiting disposal; 

(b) in how· many urban centres the 
said Act has been brought into opcralion 
and what has been the result; 

(c) whether any study has been made 
about the effect of the said Act to prevent 
the concentration of ownership of urban 
land in few individuals and if so, the 
details thereof; and 

(d) whether any proposal for amend-
ment of the Act to make it more effective 
is under consideration of Government, if 
so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MBNT (SHRI DALBIR SINGH) : (a) 
2,16,725 cases. 

(b) The Act is in operation in 64 Urban 
Agglomerations. So far 7964.20 acres of 
vacant land has come under the possession 
of various State Governments and Union 
territories. Further, as of now, State 
Governments have approved 2028 schemes 
under Section 21 of the Act envisaging 
construction of 2,80,322 dwelling units for 
weaker sections of Society on 1510 acres 
of land. 

(c) No, Sir. 

(d) Certain proposals for amending 
the Act are under consideration to make 
its implementation more purposeful. 
However, it is not in the public interest to 
disclose detail a thereof at this stage. 

'telecast or Oriya 100111 lo Cbltramala 

3994. SHRI BRAJAMOHAN MOHAN-
TY : Will the Minister of INFOilMA· 
TION AND BROADCASTING . be 
pleased to state : 

(a) the Oriya film sonas telecast in 
Chitramala proaramme on Televisioa 
durins the last cne y~r; 

(b) the language.wise list of film 
son, telecast in the above proaramme; 

(c) whether the tilm songs of the 
lanauase not enumerated in the Eighth 
Schedule of the Constitution are also 
being telecast; and 

(d) whether the songs of Manipuri, 
Nei>ali and tribal languages were telecast 
on Television to promote the reaional 
culture? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
GADGIL) : (a) 5 Oriya songs were 
telecast in Chitramala Programme during 
19~5-86 as per the followinK details :-

Name or films Date of telecast 

Kaa 20.S.85 

Nue Bau 18.3.85 

Stree · 11.6.s, 

Ram Rahim 27.1.86 

Ghar Sansar 10.2.86 

(b) Information is furnished in tht 
Statement given below :-

(c) Songs from Bhojpuri (3) and 
Haryanvi (2) the two dialects, have 
appeared during the year. 

(d) Doordarshan does telecast son1s 
in Manipuri language. Only two aon1a 
were telecast during the period February-
1985 to February·1986. No Nepali sooa 
was, however, included in the Chitramala 
Programme. 

Statement 
Detai Is of songs telecast in Chitramal1 

during February.1985 to 
Februray-1986. 

S. No. Language 

1. T&inil 
Z, Telu9Q 

No. of Sones 
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3. ¥a\ayalam 9 

4.' Kannada 10 

5. Marathi 8 

6. Gujarati 10 

7. Manipuri 2 

8. Bengali 14 

9. Assamese 9 

10. Punjabi 7 

11. Bbojpuri tDialect) 3 

12. Hindi 4 

·13, Haryanvi (Dialects) 2 

14. Oriya 5 

Maopoyver export contract between the 
Onr1eas Development and Employment 

Promotion Con~ultants, Keral11 and 
Libya 

3995. SHRI T. BASHEER : Will 
the Minister of LABOUR be pleased to 
state: 

(a) whether it is a fact that the Over-
seas Development and Employment Pro-· 
motion Con-·ultunt, Kerala a public sector 
firm, ha:i signed a contract with Libya to 
send manpower to that country; 

(b) if so, the details thereof; and 

{c) the terms and conditions of the 
a&reement? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) Yes, Sir. 

(b) and (c) Does not arise. 

Fishing harbours in Kernla 

3996. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of 
AGRICULTURE be pleased to state : 

(a) whether any fishing harbours are 
being constructed along K.erala Coa.'>t with 
tbc M$istance of Centrnl Government; 

(b) if so, the details of their location 

and the time by which each of them is ~-
pected to be C'lmplcted; and 

{c) · whether any fresh pr()flosals •for 
setting up further fishing harbouTs arc pen-
ding for clearance/sanction of Central 
Government, and if so, the details there-
of? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : {a) Yes, 
Sir. 

(b) The Fishing Harbours under cons-
truction are at (i) Ncendakara which is 
expected to be completed in 1986 and (ii) 
Vizhinjarn (2nd and 3rd) is expected to be 
ready in 1989. 

(c) The proposals for setting up fur-
ther fishing harbours received for clearance 
arc (i) Munambam estimated to cos• Rs. 
460 lakhs and (li) Puthiappa estimated to 
cost Rs. 507 lakhs. These proposals can-
not be considered favourably because of 
financial constraint. 

[Translation] 

K.V.K. in Pithoragarh and Almora 
(U.P.) 

3997. SHRI HARISH RAWAT : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether Pantnagar Agriculture 
University and Vivekanand Anusandhan-
shala (Research Centre) have · made 
a proposal for the setting up of Agricul-
tural Science Centre (Krishi Vigyn;1 Kcn-
drn) in Pithorasarh and ·Almora districts 
of Uttar Prades.h; 

(h) if so, whether sites have been 
selected for the purpose; and 

(c) if so, the details of the assistance 
bei~1g provided by Indian Council of Agri· 
cultural Research for the purpos~ and the 
time by which these centres are Jik-ely to 
be set up there : 

THE MINISTER OF STATE IN THE 
DEPARTMENT OP AORIClJiL1lQ1R~ 
AND COOPERATION (SHRI Y.(i);(ifiN• 
DllA MAKWANA): (a) Yea. Sir. 



(b) No, Sir. The selectio11 of a site 
will be considered by the Indian Council 
af Agricultural Research on the recoin· 
mendation of a visiting Committee consti-
tuted for the purpose of examining 'the 
KriSb.i Vigyan Kendra proposal. 

(c) The question of assistance doe~ 
not arise at this stage, Any tune limit 
for setting up of the~e centres cannot also 
be &pcci:ficd due to non availability of 
funds for setting up new Kri:;hi Vigyan 
Kendras. 

Funds for R&D Centre on temperate 
fruits . 

3998. SHRT HARISH RAWAT : 
Will the Minister of AGRICULTURl be 
pleased to stale : 

(a) whether necessary funds have 
been provided in 19~(1·()7 for s~Lting up of 
research and development centres for tem-
perate fruit ; 

(b) if so, the amount thereof; 

(c) whether location f1Jr Central ln~Li· 
tute for Temperate Hortil.:ultmc bas been 
selected; and 

(d) if not, whether Guv..:rnmcnt pro· 
pose to set up this institute at Ranikhet 
in Uttar Prauesh and it not, the reasons 
therefor 1 

THE MINJSTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
ANO COOPERATION (SHRI YOGEN-
DRA MAKWANA) : {a) No new re· 
search and development centres for tem-
perate fruits are proposed to be set up 
during 1986*87. However, a Central Insti-
tute for Temperate Horticulture has bei:n 
proposed during the current plan. 

(b) Does not arise. 

(c) No. Sir. 

(d) The selection of site for the Insti. 
tute will be done. on the recommendations 
of the task force to be constituted soon 
for the purpose. 

[English} 

Productlo11 of supr~ane. wheat, mai1~ 
and rice 

3999. SHRl BALASAHEB VLK.HE 
PATIL: Will the Minister of AGRICUL· 
TURE be pleased to state : 

(a) the total production of suaarcane, 
maize, wheal and rice, State·wise during 
the last two years; 

(b) the production per hectare in 
quintals; 

(c) whether some States are laggina 
behinl1 in production per hectare; if so, the 
dct:lils thereof; 

(d) 1 he s1 eps ta ken to cnsL1re the 
maximum uniform rroduction per hectare; 
and 

(t:) which Slal~s arc faiiging behind 
lhc national level '! 

THE MINISTER OF STATE lN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATJON (SHRI YOGEN-
DRA MAKWANA): (a) to (c) A 
Statcmenl giving total· production and 
yield per hectare of sugarcane, maize, 
wheal and rice for principal States durin1 
Jhc agricultural years 1983-84 and I9M4-85 
is given below. It may be observed that 
in case of sugarcane, the yield~ in n:spect 
of major producing States of U.P., Bihar, 
Madhya Pradesh and Haryana are lower 
than the All India average. Similarly the 
productivity per hectare in respect of 
maize is lower in the States of Madhya 
Pradesh, Raja~than, Orissa, Gujarat and 
Bihar. As for wheat, the yield per bee· 
tare is lower in case of Rajasthan, Maha-
rashtra, Madhya Pradesh and Bihar. The 
productivity of tice is generally lower in 
the Stat:s of Madhya Pradesh, U.P. 
Orissa, Assam, Bihar and Maharashtra. 

(d) With natural endowments and 
agro·climatic conditions varyiog widely in 
different parts of the country, it is but na· 
tural to e,cpect some heterogenity in pro· 
ductivity per hectare from State to State. 
Nevertheless, the Government have been 
taking adequate steps to ensure maximisa· 
tion ot productivity in all tbe regions of 
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the coutry. For acbievina this objective, 
th• following strategy has been adopted :-

(i) Maximisation of productivity in 
irriaated areas; 

(ii) Timely, easy and adequate supp)y 
of agricultural ini,uts like techno-
logy, seeds. fertilisers, imple-
ments, plant protection chemicals, 
credit, etc.; 

{iii) Increasin(l the area under High 
Yielding Varieties Programme; 

(iv) Greater attention to dryland far-
ming through watershed manage-
ment, use of seed-cum-fertiliser 
drill, increased use of fertiliser-
drill, increased use of fertiliser 
and seeds of short duration varie-
ties and cultivation of coarse gra-
ins, oilseeds and pulses; 

(v) Production of sufficient seeds of · 
different classes, namely, breeder 
seed, foundation seed and certi-
fied seed, so u to cover tar&etted 

area under Hi1h Yieldina Varie-
ties Proaramme; 

(vi) Adoption of area approach in 
potentiaJ districts for increaain, 
the production of various crops; 

(vii) Adoption of plant protection 
measures; 

(viii) Increasing cropping intensity 
through double, multiple croppin1 
and adoption of inter-croppina; 

(ix) Assuring remunerative prices for 
various crops to the farmers; 
and 

(x) Jntensification of research efforts 
so as to extend the benefits of 
new technology to more farmers, 
cropping systems and reeions. 

( e) This part has already been cover-
ed in (c) above. 
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Creatloa of pool for cooperative 
sector to supply S.M.P. 

'4000. SHRI SUBHASH Y ADA V 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether the Indi~n Dairy. Corpora-
tion bas created a pool for co-operative 
sector to supply skimmed milk powder and 
white butter; and 

(b) if so, whether Government propose 
to open the pool to private sector also 
enable them to participate in the pool ? , 

THE MINISTER OF STATE lN THE 
omPARTMENT OF AGRICULTURE 
AND CO-OPERATION (SHRI YOGEN-
Dlt.A MAKWANA) : (a) The Indian 
Dairy Corporation operates a pool of 
conserved dairy commodities as envisaged 
under the Operation Flood Project. The 
pool consists of commodities received as 
aift under the project and commodities 
manufactured by the Cooperative Dairies 
participating under the Operation Flood 
Project. 

(b) There is no such proposal for the 
private sector at this stage. 

&ettlni up of air station at Kbandwa 
in Madllya Pradesh 

•001. SHRI SUBHASH Y ADAV 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
stale : 

(.a) whether there is any proposal 
under consideration of the Government 
to sot up a radio station at Khandwa in 
the State of Madhya Pradesh; 

(b) the time by which it will start 
functionin1; and 

(c) the funds allocated for the 
purpose ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI Y.N. GAD-
GIL) : (a). to (c) In its 7th Five Year 
Plan (1985-90), AIR has included a scheme 
to set up a radio station at Kbadowa with 
2X3 KW FM transmitter, Multipurpose 
studio, staff quarters etc. at an estimated 
cost of Rs. 175,00 Jakhs. The station is 
expected to be commissioned during tho 
current Five Year Plan period. 

[Trana/at ion] 

Research and denlopmenl oilseeds 
and pialses in U.P. 

4002. SHRI RAJ KUMAR RAI 
wm the Miister of AGRICULTURE be 
pleased to state : 

(a) whether agricultural universities in 
Uttar Pradesh and other parts of the 
country are engaged on development of 
newer varieties of oil seeds and pulses and 
if so. the names of universities where 
research work i1, already bcin1 conducted 
or where it is proposed to be 11tartcd; 
and 

(b) the high yielding varieties of oil-
seeds and pulses released during the last 3 
years by these universities institutes ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN· 
DRA MAKWANA) : (a) Yes, Sir. List 
of the centres and Universities engaged in 
development of new varieties of pulses and 
oil-seeds is given in Statements-I and II 
,iven pelow. 

(b) The list of high yielding varieties 
of pulses and oil seeds released durin& the 
last 3 years is given in Statements-III and 
IV aiven below. 

Statement-I 

List of A1rlr11ltural Uninrslties engaged In .Coordlnahd Pulses Research 

1. Pantnaaar University of Aariculturc and Techriolo;y, 

Pantnapr (U.P.) 

2. Chandra Sekhar Azad Univ¢rstt)' of Agriculture le. Tocb:Qolo,1, 
Kanpur (U.P.). 
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3. Banaras Hindu University, 
Varanasi (U.P.) 

4. Andhra Pradesh Agricultural University, 
Hyderabad (A.P.). 

5. Jawabar Lal Nehru Krishi Vishwa Vidyalaya, 
Jabalpur (M.P.). 

6. Punjabrao Krishi Vidyapeeth, 
Akola (Maharashtra). 

7. Haryana Agricultural University, 
Hissar. 

8. Punjab Agricultural University, 
Ludhiana. 

9. Marathwada Krishi Vishwa Vidyalaya, 

Parbhani (Maharashtra). 

10. University of Agricultural Sciences, 
Bangalore (Karnataka). 

11. Orissa University of Agri1. Sciences. & TecbnoJogy, 

Bhubaneswar ( Orissa). 

12. Rajendra Agricultural University, 
Patna (Bihar). 

13. Himachal Pradesh University, 
Simla (H.P.) 

14. Gujarat Agricultural University, 
Ahmedabad (Gujarat). 

15. Sukhadia University, 
Udaipur (Rajasthan). 

16. Kerala Agricultural University, 
Tirupati lKerala). 

17. Tamil Nadu Agricultural University, 
Coimbatore (Tamil Nadu). 

18. Assam Agricultural University, 
Jorhat (Assam). 

19. Mahatma Phule Krishi Vishwa Vidyalaya, 
Rahuri (Maharashtra). 

20. Sher-E-Kashmir University of Agril. Science A Tc,cbnolo1y, 
Srinagar (Kashmir). 
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21. Directorate of Pulses Research, 
Kanpur (U.P.). 

Statement-JI 

Written A,uwe,, 

List of Oil seeds Research Centres with Locations 

A. Loration of the Project Directorate and Coordinat Ing Units with Address 

1. Directorate of Oilseeds Research, 
Rajendranagar. Hyderabad-500 030 (Andhra Pradesh). 

2. Project Coordinator (Groundnut), 
Punjabrao Krishi Vidyapeeth, 
Akola (Maharashtra). 

3. Project Coordinator (Rapeseed-Mustard), 
Haryana Agricultural University, 
Hissar (Haryana). 

4. Project Coor~inator (Sesamum & Niger), 
Jawaharla Nehru Krishi Vishwa Vidyalaya, 

Jabalpur (Madhya Pradesh), 

S. Project Coordinator (Stmflower), . 
University of Agricullural Sciences, 
Bangalore (Karnataka). 

6. Project Coordinator (Safflower), 
Mahatarna Phule Kfr,hi Vidya Vidyapeeth, 
Solapur (Maharn~h!ra). 

7. Project Coordinator (Linseed), 
Chandera Shekhar Azad University of Agriculture & Technology, 
Kanpur (Uttar Pradesh). 

8. Project Coordinator (Castor), 
Directorate of Oilseeds Research, 
Rajendranagar, Hyderabad (Andhra Pradesh). 

B. Looatlon of the Centres 

I. Groundnut 

J. Kadiri (Andhra Pradesh) 

2. Jagtial (Andhra l1 radesh) 

3. Rajendranagar (Andhra Pradesh) 

4. Ludhiana (Punjab) 

S. Maiopur• (Uttar Prade&h) 

6. K.htirgaon (MCldhya Pradesh) 
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7. Junaaadh (Gujarat) 

8. Jalgaon (Maharashtra) 

,. Latur (Maharashtra) 

10. Chiplima (Orissa) 

11. Dharwad (l<arnalaka) 

12. Raichur (Karnataka) 

13. Chintamani (Kamat aka) 

14. Coimbatore (Tnmil Nadu) 

15. Aliyarnagar (Tamil Nadu) 

1 ll, Vridubachalam ( J'amil Nadu) 

11. Navgaon (Rajasthan) 

)[. Sesamum 

]. Jagtial (Andhra Pradc<;h) 

2. Yelarnanchali (Andina Pradesh) 

3. Mandore (Rajasthan) 

4. Amrcli (Gujarat) 

5. Jalgaon (Maharashtra) 

6. Tikarngarh (Madhya Pradesh) 

7. Bhubaneswar ( Orissa) 

8. Vriddhachalam (Tamil Nadu) 

9. Jhansi (Uttar Pradesh) 

Ill. Rapeseed and Mustard 

1. Sbillongani (Assam) 

2. Pantnagar (Uttar Pradesh) 

3. Dholi (Bihar) 

4. Hissar (Haryana) 

s. Bawa! (Haryana) 

6. Gwalior (Madhya Pradesh) 

7. Faizabad (Uttar Pradesh) · 



I. Palampur (Himachal Pradesh) 

9. Kudwani (Jammu & Kashmir) 

10. Navgaon (Rajasthan) 

11. Kanpur (Uttar Pradesh) 

12. Berhampore (West Bengal) (State Department of Agriculture). 

IV. Sunflower 

1. Akola (Mahashratra) 

2. Bangalore (Karnataka) 

3. Coimbatore (Tamil Nadu) 

Y. Safflower 

1. Rajendranagar (Andhra Pradesh) 

2. Varanasi (Uttar Pradesh) 

3. Ja]gaon (Maharashtra) 

4. Annigiri (Karnataka) 

5. Kovilpatti (Tamil Nadu) 

6. Phaltan (Maharashtra) 

7. Solapur (Maharashtra) 

VI. Nl1er 

1. Ranchi ("Bihar) 

2. Chhindwara (Madhya Pradesh) 

l. Dhule (Maharashtra) 

... Scmiliguda (Orissa) 

s. Raichur (Karnataka) 

VII. Linseed 
]. Kanpur (Uttar Pradesh) 

2. Mauranipur (Uttar Pradesh) 

3. Raipur (Madhya Pradesh) 

4. . Kanko (Bihar) 

s. Faizabad (Uttar Pradesh) 

6. Akola {Maharashtra) 

7. Navgaon (llajasthan) 



VIII. Castor 

1. Palem (Andhra Pradesh) . 

2. Dantiwada (Gujarat) 

3. Raichur (Karnataka) 

4. Kanpur (Uttar Pradesh) 

s. Dholi (Bihar) 

6. Tindivanam (Salem) (Tamil Nadu) 

7. Biological Control of Castor. 
Hyderabad (Andhra Pradesh) 

IX. Minor Oilseed Crops 

J. Jabalpur (Madhya Pradesh) 

z. Bhubaneswar (Orissa) 

X. Other Units 

1. Coimbatore (Tamil Nadu)-Physiology and Virus. 

2. Off-season Nursery, Aliyarnagar (Tamil Nadu) 

3. Off-season Nursery, Spili (Himachal Pradesh) 

XI. Germplasm Units 

l. Solapur (Maharashtra)-Saffiower 

2. Bangalore (Karnataka)-Sunflower 

3. Jabalpur (Madhya Pradesh)-Sesamum & Niger 

4. Kanpur (Uttar Pradesh)--Linseed 

5. Hissar (Hartana)-Rapeseed-Mustard. 

List of Research Centres of other Projects 

I. Centres of Sunflower Research & Seed Produ«ioa Project 

1. Bangalore (Karnataka) 

2. Akola (Maharashtra) 

3. Bhavanisagar (Tamil Nadu) 

4. Rajendranagar (Andhra Pradesh) 

5. Kanpur (Uttar Pradesh) 

It. Centre• or IDRC Assf1ted Oilseeds Project 

1; Hissar (Haryana)-Mustard 
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2. Pant.nagar (Uttar Pradesb)-Rapeseed 

3. Indore (Madhya Pradesfi)-Saffiower 

4. Viridhachalam (Tamil Nadu)-Sesamum 

III, Centres of DST Supported Rapeseed-Mustard Project 

1. Ludhiana (Punjab) 

2. J obner (Rajasthan) 

3. Kanpur (Uttar Pradesh) 

4. Kalyani (West Beng~I) 

5. Shillongani (Assam) 

Re1~arch Centres or ICAR All India Coordinated Research Proj~ct on Soybean 

COORDINATING UNIT: G. B. Pant University of Agriculture and Technology, 
Pan1nagar. 

Re1earch Centres 

1. New Delhi 

2. Parbhani (Maharashtra) 

3. Bangalore (Karnataka) 

4. Panlnagar (Uttar Pradesh) 

5. Jabalpur (Madhya Pradesh) 

6. Balampur (Hima1:hal Pradesh) 

7. Ranchi (Bihar) 

8. Kalyani (West Bengal) 

9. Dharwar (Karnataka) 

10. Koraput (Orissa) 

11. Jorbal (Assam) 

12. Ludhiana (Punjab) 

13. Junagadh (Punjab) 

14. Amravati (Maharashtra) 

15. Poona (Maharashtra) 

16. Majhera (Uttar Pradesh) 

17. Coimbatore (Tamil Nadu) 

18. Srinagar (Jammu & Knshmir) 
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Statement-III 

New ,arieties of Pulses released during the last three years 

GRAM 

AR HAR 

MUNO BEAN 

URD BEAN 

PEA 

LENTIL 

MOTHBEAN 

RAJMASH 

COWPEA 

I. Groundnut 

GG 558, Gaurav, ONG 146, BGM 408, RSG 2, BG 261, ICPL 
32, BG 240, BGM 413, Phule G 5, BG 256, BGM 417, JG 315, 
RSG 44, ICCC 32, 

Manik, Sagar, TT 5, IGPL 151, Pusa 33, ML 131. 

Pusa 105. ML 267, ML 337, Pant Mung 3, Pant Mung 2, PDM 
11. 

UG 218. 

Rachna, DMR 11, RP 3, Pant P S. 

Lens 4076, PL 77-2, K 75, K 65, TT 6, !CPL 87. 

Jawala 

PDR 14, HUR 15. 

RC 19, V 240. 

Statement-IV 

Improved Varieties of Oilseeds Released 

SL No. Name of Variety Region to which recommended 

l. Chitra Uttar Pradesh 

2. U.F. 70-103 Maharashtrn 

3. Kissan 

4. Jawan 
} Oris~a 

5. GG-11 

6. GG-2 
.}Gujarat 

7. Co. 2 Tamil Nadu 

8. BG-3 Bihar 

9. Kaushal All groundnut. growing States 

10. Kadiri-3 Andhra Pradesh, Karnataka, Maharashtra 

11. ICGS-11 Andhra Pradesh, Karnataka, Maharashtra 

12, MA 10 Northern Zone 

13. c. 335 North Pen-insular Zone 

14, RS ll~ "Nprth ;lone 
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JJ. Rapeseed-Mustard 
I. Raya RLM-619 
2. Mustard Vardan (RIC-1467) 
3. . ·Mutitml Vaibbav (RK·1418) 
,4, Toria PT 303 
5. Kranti (Pant Rai 15) 
6, Krishna (Pant Rai 18) 

7. RW 351 
a. RW .. 3e 
9. RH 781 

· 10. RH 78S 
11, RW 85-59 

12. RLM 105 

13. RH 7361 

III. Se11mum 

1. Sona (ACV-1) 
2. Surya (ACV-2) 

3. Col 

JV. Nf1er 

1. GA.I 

2. GA.2 

v. Suoftower 

1. Co I (SUF-2) 

2. Surya (PKVSUF 72-37) 

VI, LJaseed 

1. Himalini 

2. Pusa-2 

3, Pusa-3 

... Jawhar 

5. Garima 

6. Sweta 

7, Subhadra 

VII. Caator 

J. Gujarat Castor Hybrid-2 

2, TMV 5 

l 
,1 For all Zones. 
I 
J 
l 
I 
I Eastern Zone 
I 
j 

Central Zone 

North West Zone 

") Kerala 
J 

I 

Tamil Nadu 

! Orissa 
J 

Tamil Nadu 

Maharashtra 

r For all linsed growini regions. 

Gujarat 

Tamil Nadu 



·289 written""''"" CHAITllA 3~ 190S (SAK.AJ Wrlr11n .4,,,.-,,,, 2~ 

VIII. So7beaa 

I. PK-416 
2. -BS 76.1-37·1 

3. PK-472 

4. KHSb-2 

[En1/11h} 

RecommendatioDI of Indian labour 
cooferenitce aad lmpJementaUoa 

thereof 

4003. SHRI P.R. KUMARAMAN-
GALAM: wm the Minister of LABOUR 
be pleas~d to state : 

(a) whether Government would speedily 
spearhead the follow-up action on con-
clusions and recommendations of the 
tripartite meetings of the Indian Labour 
Conference ([LC) held recently at New 
Delhi and if so, the action plan worked 
out; and 

(b) whether recommendations of Indian 
Labour Conference would be widely circu-
lated and published in order to generate a 
meaningful public discussion, including use 
of AIR/TV ? 

THE MINISTER OF ST ATE OF 
THE MINISTRY OF LABOUR (SHRI 
P.A. SANGMA) : The consensus of the 
Indian Labour Conference has been for· 
warded to the Organisations of workrs and 
employers, State/Union Territory govern-
ments and concerned Ministries/Depart· 
ments of the Central Government. The 
follow up action is taken by the Central/ 
State Governments and the organisations 
of the employers and workers. The 
Standing Labour Committee and the 
Tripartite Groups on mobilisation of 
internal resources from the public sector 
undertakings in the 7th Five Year 
Plan have been constituted and effective 
follow-tip action has been initiated in 
respect of other items of the consensus. 

(b) The Indian Labour Conference was 
opon to macs media and wide publicity has 

North Plain Zone. 

Central Zone. 

Southern Zone. 

been given to the consensus arrived at the 
conference. 

Subsidy on f ertllizers 

4004. SHRI V. TULSIRAM : Will 
the Minister of AGRICULTURE be pleased 
to state : 

(a) whether subsidy on fertilizers 1s 
expected to be to the tune of Rs. 1700 
crores in 1986-87; 

(b) if so, the subsidy propol!c to be 
given State-wise particularly to Andhra 
Pradesh; and 

(c) whether consumption of fertilisers 
will increase during 1985-86 and 1986-87; 
if so, the State-wise breakup thereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NA TWAR SINGH) : (a) Sub-
sidy on indigenous and imported fertilizers 
is expected to be Rs. 1950/· crores during 
1986-87. 

(b) Subsidy is given to fertilizer manu-
facturers and not allocated State-wise. 

(c) During the year 1985-86, the total 
fertilizer consumption is likely to be 9. 1 to 
9.2 miJJion tonnes of nutrients as compared 
to 8.2 million tonnes during 1984-85. The 
State-wise consumption figures for the year 
1985-86 are available only for Kharif 
season. The State-wise figures of consump-
tion of fertilizers for Kbarif 1985 as 
compared to Kharif 1984 are given in the 
statement given below. During the year 
1986-87, the total consumption of fertilizers 
in the country is likely to be around 10 
m:llion tonnes of fertilizer nutrients. Th, 
State-wise a11ocation h~s not yet been 
finJlised, 



2'1 Wrlt1111 A111wu, MAllCH ·24. ttff w,.,,,.,, ""'""' 
Statement 

Statement showing State-wise figures of fertiliser consumption during Kharif 

1984 as compared to Kbarif 1985. 

(Figures in lakh tonnes 

of nutrients) 

S. No. Name of State N+P+K 
(Kbarif, 84) 

N-J-P+K 
tKharif, SS) 
estimated 

1. Andhra Pradesh 5.68 5.11 

2. Kera la 0.74 0.82 

3. Karnataka 3.64 3.51 

4. Tamil Nadu 3.33 2.67 

5, Gujarat 2.49 2.24 

6. Madhya Pradesh l.83 2.21 

7, Maharashtra 3.66 4.72 

8. Rajasthan 0.69 0.71 

9. Haryana 1.19 1.40 

10. Punjab 4.04 4.26 

11. Uttar Pradesh 5.53 7.73 . 
12. Himachal Pradesh 0.10 0.11 

13. - Jammu & Kashmir 0.18 0.20 

14. Assam 0.06 0.11 

15. Bihar 1.53 2.12 

16. Orissa 0.59 0.72 

17. West Bengal 1.52 1.53 

18. Others 1.04 0.60 

Tot:al 37,84 - 40.97 

... 
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Outstanding antount· for projects 
aperrak eo by NBCC In Liby• 

4005. SHRI C. JANGA REDDY 
Will the Minister of URBAN DEVELOP-

. MENT be· pleased to state : 

(a) the cost of projects undertaken by 
the. National Building Construction Cor-
poration Ltd. in Libya and how much 
payment out of that has since been 
receiv.ed by the Corporation and how 
much is still outstanding; and 

(b) whether there was any provision 
in the terms and conditions of the contract 
to ensure timely required payment and if 
so, what are the reasons for the amount 
still remaining outstanding ? 

THE MINISTER OF STATE IN 
THE MlNlSTRY OF URBAN 
DEVELOPMENT (SHRI DALBIR 
SINGH) : (a) The cost of pw_iccts under-
taken by the National Buildings Construc-
tion Corporation Ltd. in Libya amounts lo 
Rs. 418. 96 crores. After recoveries as per 
contract stipulations the clients have 
released Rs. 249.93 crores leaving a 
balance of Rs. 38.48 crores as on 31st 
jan. 1986 against the turnover achieved by 
the Corporation. 

(b) Requisite provision exists but the 
delay in payments is due to financial 
stringencies faced by the clients. 

[English} 

Survey made in Rampur Block of 
H!'machal Pradesh under IRDP 

4006. DR. G. VIJA YA RAMA RAO: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether a survey of Jntegra1..:d 
Rural Development Programme in Rampur 
Block of Himachal Pradesh has ~revealed 
frauds and if so, the·d~tails thereof and 
action taken thereon; 

(b) whether similar surveys made 
elsewhere have· revealed similar frauds; 
and 

~) whether such surff)'s of the 

Wrltte11 A,.,.,,,,, 2~ 

expenditure under IRDP during the laat 
3 years are proposed to be made, includ-
ing the afforestation programmes ? 

THE MINISTER OF AGRICUL-
TURE (S. BUTA SINGH) : (a) to (c) A 
survey of IRDP families has been under-
taken in all blocks of HimachaJ Pradesh 
including Rampur. The results of the 
survey in Rampur Block have revealed. 
that out of 1225 families covered in the 
survey, 318 families were found without 
assets. Of these, 228 families have been 
assisted in the animal husbandry sector 
and assets provided to tr.em have died. 
More than 94% of the animal hiJsbandry 
assets were insured and in most cases the 
insurance claims have been settled or are 
in the process of being settled. Thus, 90 
families o,r 7.35% of the families surveyed 
were not in possession of assets. The State 
Government have issued strict instructions 
to field agencies for ensuring implementa-
tion of the programme in accordance with 
existing guidelines. As part of the Seventh 
Plan strategy, it is proposed to survey all 
families, assisted under IRDP, during the 
Sixth Plan period including those assisted 
in the forestry sector and provide repeat 
assistance to those who have not ,, een 
able to cross the poverty line for no fault 
of theirs. This exercise is expected to be 
completed by the third year of the Seventh 
Plan. 

PublJcation of bOok on cullural 
life of Sikkim 

4007. SHRIMA TI D.K. BHANDARI : 
Will the Minister of INFORMATION 
AND BROADCASTJNG be pleased to 
state : 

(a) wnether the Publications Division 
of Information and Broadcasting Ministry 
has brought out any book on cultural life 
of the people of Sik.kim; and 

(b) if not, whether Government 
propose to publish such a book so as to 
acquaint the people of the country about 
Sikkim? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BRO:.\DCASTING (SH. V.N. GADGIL): 

. (a) and (b) Yes. Sir. The Publications 
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Division bas published one book on 
Sikkim under the series .. Statts of our 
Union''. 

Financial assistance to States for 
drinking water 

4008. SHRI D.B. PATIL : Will the 
Minister of AGRICULTURE be pleased 
to state : 

(a) the number of villages facing 
scarcity of drinking water in each State 
and Union Territory; 

(b) the a,nount by way of assistance 
asked for by each State and Union 
Territory from the Centre to provide 
drinki:t;1g water to such villages in 1985-86; 
and 

(c) the detail.; of assistance given to 
each State and Union Territory till 
January, 1986 ? 

THE MIN1STER OF AGRICUL-
TURE (S. BUTA SINGH) : (a) For the 
country as a whole 2.31 Jakh villages were 
identified as problem villages in the beginn-
ing of the Sixth Plan. Out of these, 1.92 
lakh problem villages were covered during 
the Sixth Plan period and the remaining 
0.39 lakh problem villages spilled over to 
the Seventh Plan. The States are also 
conducting fresh survey for identification 
of problem villages. 

(b) and (c) Provision of drinking 
water is the responsibility of the States. 
The Central Govt. assists the States in 
their effort in providing sare drinking 
water in the rural areas through assistance 
under the Accelerated Rural Water 
Supply Programme (ARP). The details of 
funds released to States/UTs under the 
Acce)arated Rural Water Supply Pro-
gramme upto January, 1986 is indicated in 

statement I given below. 

In addition, Central assistance is 
provided to States affected by drought on 
the basis or requests received from them. 
Rs. 146.S6 crore~ has been sanctioned to 
various States for drinking water pro-
1ramme in the drought affected areas uplo 
January durin& 1985-86 as per details in 
Statement II aiven below. 

Statement-I 

Released under accelerated rural water 
aupply progamme during 198S·86 (Upto 311C 

January, 1986 

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

5. Haryana 

6. HimachaJ Pradesh 

7. Jammu & Kashmir 

8. Karnataka 

9. Kerala 

10. l\iladhya Pradesd 

(Rs. in lakhs) 

765.00 

757.00 

736.00 

540.00 

455.00 

440.00 

900.00 

1079.33 

707.00 

1414.00 

11. Maharashtra 893.00 

12. Manipur 216,00 

13. Meghalaya 

14. Nagaland 422 15 

15. Orissa 630.00 

16. Punjab 333.00 

17. Rajasthan 2732.00 

18. Sikkim 147.00 

19. Tamil Nadu 939.00 

20. Tripura 245.00 

21. Uttar Pradesh 2757.00 

22. West Bengal 461.00 

23. A & N Islands 27.00 

24. Arunachal Pradesh 

2S. Chandigarh 

26. Delhi 

27. Dadra & Nagar Havcli 

28. Goa, Daman & Diu 13.00 

2,. Laksbadweep 
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30. Mizoram 6.00 
31. Pondicherry 9.00 

TOTAL 17628.51 

Statement-II 

Celllna of Central AHlstance Sanctioned 
to ,arJous States for Drinking Water 
p11rpo1e upto January durin1 1985-86. 

States (Rs. in crores) 

]. Andhra Pradesh 18.59 

2. Haryana 2.70 

3. Himacbal Pradesh 2.15 . 

4. Gujarat 17.88 

5. Jammu & Kashmir 2.00 

6. Karnataka 14.96 

7. Maharashtra 27.37 

8. Madhya Pradesh 14.45 

9. Punjab 1.35 

10. Rajas than 36.23 

1 J. lJttar Pradesh 8.88 

TOTAL 146.56 

Leakage of chloride gas from Bombay 
l\f lneral Corporation Plant 

4009. PROF. NIRMALA KUMAR! 
SHAKTAWAT: Will the Minister of 
LABOUR be pleased to state : 

(a) whether it is a fact that chloride 
1as leaked in Bombay Mineral Corpora· 
tion Plant; 

(b) if so, the reasons thereof; and 

(c) the number of persons affected as 
a result thereof ? 

THE MINISTER OF ST ATE OF 
THB MINISTRY OF LABOUR (SHRI 
P.A. SANGMA) : (a) to (c) information 
is bclna collected. 

j 2'~A Wr ll~n An.rwer, •.ns 

Conference on South Asian Urban 
experience 

4010. SHRI SUBHASH YADAV: 
SHRI DHARM PAL SINGH 
MALIK: 

Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether first Regional Symposium 
on South Asian Urban Experience was 
organised in the Capital during the last 
week of February, }986; 

(b) if so, the names of the countries 
which participated; 

(c) the nature of discussions held; and 

(d) the decisions arrived at '? 

THE MINISTER OF ST ATE IN 
THE MINISTRY OF URBAN 
DEVELOPMENT (SHRI DALBIR 
SINGH) : (a) Yes, Sir. The Symposium 
was held in the Capital from 20th to 22nd 
February, 1986. 

(b) The countries which participated 
were Sri Lanka, Pakistan, Nepal, Canada, 
PDR Yamen, Australia and Saudi 
Arabia. 

(c) The discussions related to evolving 
an urban strategy in the face of emergin1 
trends of urbanisatioo, urban infrastruc· 
ture, environment and urban land policy. 

(d) The following 9kisions were 
taken : 

(i) The Coordination Committee on 
South Asian Urbanisation was 
constituted with 2 members from 
the South Asian Association for 
regional cooperation with Pro· 
fessor R.C. Sharma of the JNU 
as its Coordinator to plan future 
studies, meetings and conf crcnces 
pertaining to urbanisation. 

(ii) It was resolved that the next meet· 
ins conference wiJI be at 
Colombo (Sri Lanka) in March 
1987. 



(iU) It was decided to have a national 
symposium in November, 1986 at 
New Delhi on Urban Land 
Policy and finances. 

Steps takeat for quicker exploitatl on 
of small mineral deptsits 

4011. SHRi SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: Will 
the Minister of STEEL AND MiNES be 
pleased to state : 

(a) the steps taken for quicker 
exploitation of small mineral deposits; 

(b) whether some guidelines have been 
sent to the State Governments in this 
direction; and 

(c) the steps taken in this direction in 
Karnataka by the Centre and the State 
Governments '! 

THE MINISTER OF ST ATE 1 N 
THE DPARTMENT OF MINES 
(SHRIMATl RAM DULARI SINHA): 
(a) The Government have constituted a 
Committee to report on the exploitation 
of small mineral deposits. 

(b) and (c) Th: State Governments 
have been requested tu give their views on 
certain issues connected with the exploita· 
tion of small deposits. In this regard, the 
views of the State Govi:.:rnment or 

. Karnataka have yet to be received. 

Modernisation of the Fertilizer & 
Chemicals Travancore LimitNI 

Udyogamandal & Cochin Division 

4012. PROF. K.V. THOMAS. Will 
the Minister of AGRICULTURE be 
pleased to state : 

(a) what are the proposals for the 
modernisation of Fertilizer and Chemicals 
Travancore Ltd., Udyogamadal and 
Cochin Division; 

(b) whether the workers in F.A.C.T. 
Cochin Division will be given incentives on 
the basis of their high pedormance in 
production; and 

(c) the time by which Caprolactam 
Plant in F.A.C.T. wilJ be commissioned? 

THE MINISTER OF ST A TE IN 
. THE DEPARTMENT OF FERTILIZERS 
(SHRI K. NATW AR SINOH) : (a) The 

Fertilizers and Chemicals Travancore Ltd. 
(FACT) propose to undertake the 
modernisation/revamping schemes in their 
Udyogamandal and Cochin Divisions as 
listed in the statement given below. 

(b) Production incentive scheme based 
on performance for employees in the 
Cochin Division of F.A.C.T. is already in 
force from 1-4-83. 

(c) The Ammonium Sulphate· 
Caprolactam project is scheduled for 
commissioning by July, 1988. It is, how-
ever, expected to be completed by April-
May, 1988. 

Statement 

Modernisation Revamping chenies 
Cochin Dlvition 
I. Replacement of Proc.ess Air 

Compressor. 

2. Modernisation of Urea Plant. 

3. Retrofitting Pipe Reactor System 
to the existing complex fertilizer 
plants. 

4. Increasing the capacity or Sulphu-
ric Acid Plant. 

Udyogamand11l Division 

1. Revamping of Tonnox Plant. 

2. Improvements to Water and 
Electrical Systems. 

Implemeatatloa of DWCRA Srheme 

4013. SHRI D.B. PATIL : Will the 
Minister of AGRICULTURE be pleased 
to state : 

(a) whe her any targets were fixed for 
each district under the Development of 
Women and Children in Rural Areas 
Scheme; and 

(b) if so, whether the targets have 
been fulfilled in each district ? 

THE MINISTER OF AGRICUL-
TURE ($. BUT A SINGH) : (a) and (b) 
Yes, Sir. A statement showing the ·number 
of groups targeted to be formed and the 
number actually formed during l-'98,·86 
(district-wise) is aivcn below. 
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Stattmeat 

SJ. Name of the State/ No. of groups No. of 
No. District. targeted to be groups 

formed durina formed 
1985-86. during 

198S-86 

1. 2. 3. 4. 5. 

•• Aa4bra Pradesh 

(i) Adilabad 100 17 upto Dec., 85 

(ii) Srikakulam 125 330 upto Feb., 86 

(iii) Cuddapah 125 69 upto Dec., 85 

2. Assam 

(i). Karbi Anglong 100 42 upto Dec., 85 

(ii) Dhubri 80 25 -do-

3. Bibar 
(i) Hazaribagh 100 87 upto Jan., 86 

(ii) Madhubani 100 91 upto Dec., 85 

(iii) Gapalp.anj 100 117 upto Feb., 86 

(iv) Samasttpur 100 100 upto Jan., 86 

4. Gujarat 

(i) Ahmcdabad 100 25 upto Dec., 85 

(ii) JunagaJh 100 37 -do-

s. J:laryaoa 

(i) Mahindergarh 100 70 upto Feb., 86 

(ii) Sirsa 100 15 upto Dec., 85 

6; Hlma cha I Pradesh 

(i) Kangra 125 173 upto Jan., 86 

7. Jamm & Kashmir 

(i) Doda 75 65 upto Aug., 85 

8. Karoataka 

(i) Bijapur ]25 92 upto Jan., 86 

(ii) ChichmaJalur J2S 72 -do· 
,I 

1'; 
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1 2 3 4 s 
9. Kerala 

(i) Wynad 100 31 upto Jan., 86 

(ii) Palghat 100 30 upto Dec., 1$ 

10. Madhya Pradesh 

(i) Shahdol 100 75 upto Feb., 86 

(ii) Chhindwara 100 79 upto Dec., 8.5 

(iii) Guna JOO 90 upto Feb,, 16 

(iv) Raipur 160 50 upto Nov., 8S 

11. Maharashtra 

(i) Osmanabad 80 60 upto Jan,, 86 

(ii) Bhandara 100 225 upto Feb., 86 

12. Manlpur 

(i) Central District 90 45 unto Dec., 85 

13, Meahalaya 

(i) West Khasi Hills 30 Not reported -do-

(ii) East Garo Hills 30 -do- -do-

14. Naaaland 

(i} Ko him a 60 40 upto Feb, 16 

15, Orissa 

(i) Kalahandi 100 237 upto Dec., 85 

(i) Bolangir 100 11 upto Jan., 86 

(iii) Dhenkanal 100 201 u.,to Dec., SS 
(iv) Sambalpur 100 171 upto Jan., 86 

16, Pun Jab 

(i) Gurdaspur 100 22 upto Nov., 15 

(ii) Bhatinda 100 64 upto Jan., 86 .. 
17. Rajas than 

(i) Banswara 90 l3 upto Jan., 86 

(ii) Paff 100 Not reoportcd -do-

(iii) Bhilwara .100 24 upto Jan., 86 

(iv) Alwar 100 4~ llpto Ptb., 86 
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1 2 

11. Slkldm 
(l). Wt,t Oiw.ict 
~ Ta.U·Nfflt 

(i) Dbaramapuri 

(ii) Pc;riyar 

20. Trlpara 

(i) West District 

21. Uttar Pradesb 

(i) Basti 

(ii) Banda 

(iii) Sultanpur 

(iv) Eta.wah 

(v) Dcoria 

21, West 9.enp.l 

(i) Purutia 

( ii) Bank ura 

3 

70 

100 

100 

100 

120 

120 

120 

12-0 

120 

100 

100 

4 S 

9 

430 

2ZO 

100 

120 

60 

130 

78 

120 

98 

73 

upto Oct., 85 

upto Jan., a, 
upto Feb .•• 8(1. 

. upto Sept,, 86 

upto Feb., 86 

-do-

-d~ 

upto Jan., 86 

upto Feb., 86 

upto FJb., 86 

ui,to Seot .• 85 

NOTE :- The programme was ex:tende.d to one district in each Union Territory 
· in Dec., 1985. No si,ecific tarsets wefe laid down for them. 

Transfer of aeeeral peol a ccoaunodation 
to other pools 

4014. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of UR-
BAN DEVELOPMENT be pleased to 
state : 

(a) whether the General Pool (Residen-
tial) aQCOIIlmodation can be traiisicrred 
to other Pools like Delhi Administration 
Pool, P&T Pool etc. on some special 
grounds; 

(b) if so, the number of quarters 
(Type A to D) that have been transferred 
to Dolhi Admioistration Pool, P&T Pool 
etc. catqo.r.y-wiae ud tho basis on which 
this has been done during the la1t three 
years includina the current year as on 
date; 

~). out of tbMo_ bow many quarters 
(1'Ype A to, D) Mt 4u• qab\st :0e.lbi Ad· 
miailtruen P<,ol, P & T · Pool as oa ht 
Jaa., -., 

(d) the steps taken by Government 
to set back the General Pool ac~oamw· 
dation from Delhi Aqministratipn and P & 
T; and 

(c) if not, the rca$oDs therefor ? 

THB MINISTER OF STATE IN THE 
MINISlRY OF URBAN DBVELQP-
MENT (SHRI DALBIR SINGH) : (a) 
Yes, Sir. 

(b) to (e) The information is beina 
collected a.nd will be laid on the Table of 
Lok Sabha. 

Allotment of land to commually centre h• 
Janakpnrl b1 ODA 

401S. SYED SHAHABUDDIN: Will 
the Minister of URBAN DEVELOPMENT 
be pleased to state : 

(a) whether there is no Commllnity 
(;eQl$t i,i Jankpuri, J',low Dell»» 
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(b) whether a piece of land oriainally 
earmarked for the community centre waa 

coverted into a shopping complex and allot· 
ted on commercial basis; and 

(c) whether there is any alternative 
plan for construction of a community cen-
tre; if so, when the land wm be allotted 
for the purpose by the D.D.A ?. · 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) 
No Sir. There are two Community Centres 
in Janakpuri. New Delhi. 

(b) No Sir. Both the Community 
centres have, however, commercial compo-
nent alongwith other community facilities. 

(c) There is no plan for any other 
Community Centre. 

Newsprint allocation policy 

. 4016. SYED SHARA BUDDIN : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state 

(a) the rise in import of newsprint year 
by year during the last three years; and 

(b) whether the availability of indige-
nous newsprint has shown any rise during 

· the last three years ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 

. BROADCASTING (SHRI V. N. GAD-
GIL) : (a) The import of newsprint for the 
last three years is as under :-

1982-83 

,i: 1983-84 

·lts4.ss 

2.0l lakh MT 

2.04 lakh MT 

2.12 lakh MT (including 
15000 MT) 
for servicing the backlog 
and 12,000 MT of elec-
tion quota). 

(b) Yes, Sir. The production of iodi-
acmous newsprint for the last three years is 
as under :· 

1982-83 
]983.84 
198'4·8$ 

1.02 lakh MT 
1.70 lakh MT 

1.93 11kti MT 

Cluslfkat!oa o f labour ela11 for employ. 
meat 

4017. SHRI ANA DI CHARAN DAS. 
Will the Minister of LABOUR be pleased 
to state : 

(a) whether at present Government 
classify the labour class in the country as 
educated and uneducated for the purpose 
of creating/providing employment oppor· 
tunities; 

(b) if so, the criteria adopted for such 
classification; and 

(c) whether Government have adopt· 
ed or proposed to adopt any new appro-
ach in thii regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI. P. A. 
SANGMA) : (a) and (b) Matriculates 
and abooJe are classified as educated for 
employment and manpower purposes . 

(c) No proposal for a new approach 
is under consideration at. present. 

[Tra11s/a1)dn} 
/ 

/ 
L.A1emand for ban on cow slaughter 

4019. DR. A.K. PATEL : Will the 
Minister or AGRICULTURE be pleased 
to state : 

(a) whether Government p'ropose to 
prohibit slaughter of cows in the country 
which is included as one of the Directive 
Principles of State Policy in the Consti-
tution of Imlin; 

(b) whether representation~ have been 
received by Government for banning cow 
slaughter; and · 

{c) if so, when necessary legislation 
for the purpose would be brouaht before 
Parliament ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHIU YOOEN· 
DR.A MAKWANA) : (a) to (c) A num-
ber of repre&entations have boon received 
fr~. vario\Js orsanisations 1'10tttins for 
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total ban on cow slau1btcr·, However, the 
subject of preservation of cattle is a matter 
on which the State Legislatures have exc1u· 
sive powers to lqislate. Accordingly, vari· 
ous State Governments have suitable laws 
reJatina to prevention of slaughter or cow 
i,.nd its proseny. All States and Union 
Territories excluding Megbalaya, Nasaland 
Tripura, Dadra and Nagar Haveli, Laksha· 
dweep, Arunacbal Pradesh and Mizoram 
have laws relatini to prevention of sJauah· 
ter of cow and its progeny. The Govern· 
ment would prefer stricter enforcement of 
existini State Laws rather than Constitu-
tional amendment, .tS it is a State 
subject. 

{English} 

I ndu~trial TrainJnai Institutes 

4020. SHRI LAKSHMAN MALLICK: 
Will the Minister of LABOUR be pleased 
to state : 

(a) the number of Industrial Training 
Institut·es functioning in the country; 

ltd 

(b) the details thereof State-wise; 
and 

(c) the number of candidates who 
uoderaonc training annually in different 
trades durina the last three years ? 

THE MINlSTER OF ST ATE OF THi 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : There are totally 1_447 Indu-
strial Training Institutes/Centres, affiliated 
to the N.C.V.T., in the country. 

(b) State-wise details are furnished 
in the statement given below. 

(c) During the last three years the 
annual sanctioned seating capacity of the 
Industrial Training Institutes/Centres in 
the country was as under : 

1985 

1984 

1983 

2,64.341 

2, 39,499 

2,26,578 

Statement 

The numbers of ]Tis/Centres (as on ~1.7.85) in various States/UTs 
---· .. . - --------· --------. -- ------------------·----·--·--..... 

S. No. 

----~·~-
I 

1. 

2. 

3. 

4. 

5. 
. 6. 

7. 

8. 

9. 

JO. 

Name of State/ 
UTs 

Andhra Pradesh 

Assam 

Bihar 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Karnataka 

Kera la 

M~dhya Pradesh 

Total number of !Tis/Centres 
permanently /provisionally 
affiliated to N.C.V.T. 

2 

208 

9 

36 

119 

91 · 
33 

19 

71 

24S 

37 
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1 

11. Maharashtra 

12. Manipur 

13. 'Megbalya 

14. Nagaland 

15. Orissa 

Hi. Punjab 

17. Rajasthan 

18. Si.kkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Bengal 

23. Arunachal Pradesh 

24. 

25. 

26. 

27. 

Chandigarh 

Oadra & Nagar Hvaeli 

Delhi 

Goa, Daman & Diu 

28. Mizoram 

29. Pondicherry 

Total 

I oceatins aod facilities under National 
Oils Project. 

4021. SHRI ANADI CHARAN DAS : 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) tb'e details of incentives and faci-
lities provided under National Oilseeds 
Development Project, State-wise; and 

(b) the details of project financed/ 
assisted by National Dairy Development 
Board's oilseeds project in Orissa ? 

THE MINISTER OF STATF IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOOEN. 
DJ.A M.fllCWANA) : (a) The incentives 

,,,,,.,.,,, 'J,.,...,, 
2 

131 

2 

3 

1 

18 

113 

31 

1 

98 

3 

91 

26 

2 

l 

34 

19 

3 

1.447 

jJl 

and facilities provided· under National Oil-
seeds Development Project to State Govern· 
ments including Orissa during 1985;.86 for 
various components are : demonstrations 
of improved technoloay, distribution of 
seed and fertiliser minikits, and subsidy to 
the farmers on seed, fertiliser, rhlzobium 
culture, plant protection, irrigation char-
ses and farm equipments etc. 

(b) orts-sa is one ·of the States where 
National Dairy Development Board Assist· 
ed Project for restructurin1 edible oil and 
oilseeds production ud marketina i, also 
beina implemented. Oilseed arowers, co-
operative federationibaa. ken .oraanise4 at 
State level and oilseed ,rowers, coopera .. 

· tive societltf"ltlVe Htn '·bfllanised at ·villa1• 



level. These societies have been entrust· 
ed with the work of production enhance-
ment and procurement of ·oilseeds. At the 
State ·level, arranaements have been made 

. by the federation for marketing and pro· 
cessiog of oilseeds. 

Dlvenification or NDOB activities 

4022. SHRI ANADI CHARAN DAS 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether National Dairy Develop-
ment Board purchases oil cakes, of ground-
nut/mu1tard from the co-operatives finan-
ced/assisted by it in Orissa; 

(b) whether it is proposed to diver-
sify this arrangrment and allocate more 
funds from the sale of gift oils to co-opera 
ti~;~d . 

(c) the details of the oilseeds bank's 
training centres and testing institutions 
proposed to be opened in the State of 
Orissa ? 

THE MINISTER OF STATE IN THE 
OEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : (a) No~ Sir. 

(b) In the absence of purchase of gro-
undnut/mustard oil cakes by National 
Dairy Development Board (NODD), the 
question of diversifying this arrangement 
does not arise. However, the funds genera-
ted from sale of gift oil are being provided 
to Orissa state cooperative oilseed growers 
federation for the development of oilseeds 
in the project area. 

(c) ,;'he oilseed growers cooperative 
federation was organised in May, 1982 
for implementation of the programme in 
&tis&a State. For the supply of good qua-
lity seed to the grower members, it is envi-
Stlted to establish one area agronomic cen-
tre and one district farm in the project 
area. To train the fieJd staff and oilseed 
arowers in modern production technology, 
o~ training centre would be e.,tablisbed. 
A 30 tonnes per day capacity processing 
pint fa already in operation. A Central 
proeeasin& plant with a crushing capacity 
of '280 tonnes per day, solvent extraction 

Written·~ 

capacity of ISO tonnes per day, and rcfin· 
ina capacity of SO tonnes per .day is under 

· execution. 

Pension to a11rit-ukure workers ltelow 
poffl'ty 'IJ ne 

4023. SHRI MANIK REDDY : Will 
the Minister of AGRICULTURE be pleas-
ed to state : · 

(a) whether Oovernment have made 
any survey on the age groups of agricul-
tural workers a'nd their families with refe-
rence to their earnings; 

(b) if so, the details thereof; 

(c) the number of those below povcrty-
line; 

(d) whether there is any possibility of 
considering a pension scheme for all those 
falling below poverty line; and 

(e) if so, the details thereof? 

THE MINISTER OF AGRICUL-
TURE (S. BUT A SINGH) : (a) and (b) 
In the census of 1981, in the category of 
main workers, the details of age-wise and 
sex.wise break up of agricultural labourers 
was collected and is given in Statcnnein-I 
given below. Statement-JI indicates the 
average daily earnings of agricultural labo-
urers as per available data. 

(c) The persons below poverty line 
are estimated periodically on the basis of 
National Sample Survey. According to the 
latest survey {of 1983-84) the percentage of 
persons below po~erty line (including Agri· 
cultural labourers) has been estimated at 
37.4%. 

(d) and (e) At present there is no 
proposal/scheme in the Centre to provide 
arant-in-aid to State/UTs. The State 
Governments of Attdhra Pradesh & Kerala 
have Agricuhural Workers• Pension Scheme. 
In addition, almost all States/UTs have old 
age pension schemes through which pen-
sion ranging from Rs. 30 to R.s. ,«a ,per 
month is paid to every cliaible person, 
includin1 agricultural workers, 



Statement-I 

Sbowl1g the details of Aae-wise and aex-wise breakup oi aaricliltural labourers. 

Total 
Rural 
Urban 

1 

Total 

l.ural 

Urban 

A,e 
Group 

2 

Total 

15-19 

20,2A 

"-29 
30-34 

lS-39 

40-49 

,0.59 

60+ 

A.N.S. 

Total 

lS-19 

20-24 

25-29 

30.34 

S0-59 

'°+ 
A.N.S. 

Total 

Aarl<:ultural labourers 
Males ____ _ 

3 

34,731,845 

2,783,209 

5,113,017 

4,646,93, 

4,295,604 

3.606,221 

3,326,953 

5,43t,S26 

3,296,372 

2,214.991 

9,009 

32,U4,941 

2,'94,417 

4,1!77,901 

4,392,664 

4,655,241 

3,403,084 

3,128.155 

5,114,602 

3,0l6,817 

2,073,-401 

8,+C3 

1,197,104 

11,7'3 

· Females 

20.767,857 

l ,990,&2l 

2,772,471 

2,667,928 

2,St8,064 

2,292,61J 

2,225,829 

3,476,52<4 

l,S79,393 

938,443 

S,767 

19,878,280 

1,935,215 

2,670,733 

2,563,793 

2,415,361 

.2,189,256 

2.118,873 

3,308,960 

1,784,209 



I. 

II. 

1 2 3 

l.S .. 19 235,116 

20.24 254,272 

25.29 Z..0,358 

30-34 203,137 

35-39 198,797 

40-49 324,923 

50-59 209,545 

60+ 141,597 

A,N.S. 566 

*Does not include the fi1ure for Assam. 

Statement-fl 

Showina Anra1e dally Earnin11 of Aarlcultanl 

Operations Agricultural Labour 
1964-65 

All Agricultural 
Operations : 

(i) Men 

(ii) Women 

(iii) Children 

Non-Agricultural 
Operations : 

(i) Men 

(ii) Women 

(iii) Children. 

1.43 

0.95 

0.72 

1.54 

0.92 

0.74 

Source : Indian Labour Year Book-1983. 

Wrltt,n A.111wr, . iJI 

Labowr 

Rs. 

4 

101,744 

104,13.S 

102,712 

103.354 

106,957 

lCi7,,6S 

9.S,114 

.SJ ,93.S 

396 

Households 
1974-75 

3.34 

2.21 

1.82 

3.27 

2,12 

1.84 

Authorities and Trlbuaal1 for flxfna prices 
of milk 

(a) whether Government have any 
plans to set up Milk Marketin1 and Pricina 
Authorities and Tribunals for ftxin1 prices 
of milk. throuabout the year at reaular in-
tervals for prot~tion of producers a~4. 
,Qnswiors; aud 

4024. SHRI D.N. REDDY : Will 
tho Minister of "OR.ICUl.. TURE be ptea-
1o4 to state ; 
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(b) if so, the details thereof ? 

THE MINISTER OF ST A TE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
BRA MAKWANA) : (a) No, Sir. 

(b) Does not arise. 

Random checks of Relief Plan 

4015. SHRI V. TULSIRAM : Will 
tho Minister of AGRICULTURE be plea-
sed to state : 

(a) whether Government propose to 
conduct random checks of relief plan; 

(b) if so, the names of the blocks 
which have been chosen/proposed to be 
chosen to see that genuine beneficiaries 
get the reliefs from the existing program-
mes; and 

(c} the number of such blocks selec-
ted from Andhra Pradesh, if so, details 
thereof and if not, reasons therefor 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGBN-
DRA MAKWANA) : (a) to (c) A 
Monitoring Cell to monitor the Central 
assistance sanctioned for natural calamities 
has been set uo recently in this Ministry. 
The methodology of monitoring etc. is 
being worked out. 

Settiu~ up of 1epa rate Department of 
Pesticides . 

4026. DR. CHINT A MOHAN : Will 
the Minister of AGRICULTURE be plea-
sed to state : 

(a) · whether Government propose to 
set up a separate .Department of Pestici-
des in view of the pollution Hazards crea-
ted by Pesticides to help monitor and 
make mid. course correction; and 

(b) whether any studies have been 
conducted and are in proaress giviag precise 
infocmation on pesticide levels in milk, 
vegetables, fruits. poultry and animal meat 
etc. and if so, whether these are within in-
ternational permissible limits and if not. 
~orrcctive steps/stratCJY proposed? 

Wrlt1,n Jt111w,, 3~ 

THE MINISTER. OF Sl'ATE IN. THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHIU YOO!N .. 
ORA MAKWANA): (a) There it no 
proposal to set up a separate Department 
of Pesticides. With the judicious use of 
pesticides and at low level, as they are 
used in India, no significant damage to en· 
vironment can take place. Nevertheless, 
the Government is keeping a very close 
watch on the residues of pesticides in the 
environment. 

(b) The studies to find out the extent 
of Pesticides residues in foods in India 
were conducted under a Food and Agri· 
culture Organisation Project. According 
to the results of the studies, the pesticides 
residues detected in the food products 
were found to be well within the limits 
prescribed both under the Prevention or 
Food Adulteration Act and the Internatio-
nal Limits. 

Licence fee of Government 
Accommodation . 

4027. SHRI VIJOY KUMAR YADAV: 
Will the Minister of URBAN DEVELOP· 
MENT be pleased to state : 

·(a) the amount of prescribed Jicence 
fee of Government accommodation (Type-
! to Type IV) charged from an employee 
following two months of bis superannua. 
tion; 

(b) the amount of prescribed licence 
fee chargeable from superannuated emp-
loyee for retaining Government accommo-
dation (Type-I to IV) beyond two months 
upto eight months on permission granted 
by the competent authority; and 

(c) the amount of market rent for 
unauthorised occupation of Government 
quarters (Type-I to IV) beyond eight 
months? 

THE MINISTER .OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) 
Tho same rate of licence fee bcina paid 
before superannuation. 

(b) Twice th.e .standard Lioe~e Fee 
u~der F.P.. 4S-A or twice the pooled a.t,Jl· 
dard li~encc: fee under F.R, 45·A, wbich~ 
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.... tlimore· btlt IIOt ,,xc-dina ,.0% or the 
·emolwments (11 defined under F.R.·4S·C) 
·or twice· the Licence Fee, an officer was 
'8Y'bll, whichever is hiatter; 

(c) Double the Standard Licence Fee 
undtr P.R. 45·B·plus single DepartmentaJ 
Cbllei'in ca'N or Typo I residences. For 
Type II and IV residences, Pooled 
Market Licence Fee as calculated accor· 
.cffi& to the pooled unit rate as fixed by 
Government · from time to time, · or Stan-
4-rd ~icence Fee under F.R. 45~~ with 
l)epartmcntal characs or twice the lic,cnce 
lee; ,and officer was paying, whichever. is 
b'iaher. However, the dama.aes at three· 
times the market rate or licence fee are 
payable atlcr the expiry or 15 days from 
the date or service of Eviction orders issu-
ed under the Public Premises (Eviction of 
Unauthorised Occupant) Act, 19~1. 

Special grants for development of billy 
and loacce11lble areas 

4028. SHRI HUSSAIN DALWAI: 
Will the Minister of URBAN DEVELOP-

. MENT be pleased to state : 

(a) whether special grants are given 
to various States for the development of 
billy and inaccessible areas; 

(b) the quantum of such grants allo-
cated ti) tlie Government of Maharashtra 
durina the last five years; 

(e) whether guidelines for spending 
such grants were given to the States; 

(d) whctbet grants were not spent by 
the State Governme.nt; and 

(e) if so, the action taken by Govern· 
ment? 

THE MtNlSTEll OF STATE IN THE 
MINISTRY o'P URBAN DEVELOP-
MENT .(SHRI DALBIR SINGH) : (a) 
No, Sir. 

(b). to- (e) Do not arise. 

tde~•n of •'Newt Lfae0 programme 

«>J9.t SHRI NARAYAN CH.OUBSY: 
Will tbc Ministor of INFOR.MATION 

· AND ·BROADCASTING be ·pleased to 
state: 

(a) whether "News line" programme 
scheduled to be telecast on 1 January, 

· 1986 was dropped at the eleventh hour; 
and 

(b) if so, the reasons therefor 7 

. THE. MINJSTER OF STATE OF THE 
MINISTRY OF .. INFORMATION AND . 
BROADCASTING (SHRI. ·v.N. GAD-
GIL) : (a) and (b) Telecast of the pro-
gramme "News line" scheduled (or 1st 
January, 1986 was postponed at the request 
of the producer since the programme was 
not ready. It was telecast on 8th January, 
1986. 

Use of media senlcH for Go,ernment 
policies and proarammes 

4030. SHRI MANIK REDDY : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:. 

(a) whether Department ot Ciyil 
Supplies (Consumer Protection Unit) ~~Id 
a seminar in Delhi on 20-21 January, 1986 
in respect of Industrial PoJlution, ban ()n 
harmful druas, hazards of transport and 
adulteration in food standards; 

(b) if so, the suggestions made at the 
seminar; and 

(c) whether Government propose to 
offer its mass media services including TV 
and AIR to make efforts of the sem:nar a 
success in keepfng with Government's 
policies and programmes 7 

THE MINISTER OF STAT.f? OF THE 
MINISTRY OF INFORMA TlqN ,~ND 
BROADCASTlNG (SHRI V.N. GAt>GIL): 
(a) and (b) The Department of Civil Su~ 
plies (Consumer Protection Unjt) hel~ ~an 
All India Seminar on Cons~mer Prot.ec;t1on on 20-21 January, 1986 in New Delhi.: in 
which, the following items were discus-
sed: 

(i). Draft Model Law . o~ Conau~er 
Pfotc<:titln to be · Jdopted by Sta• 
tcs/U. Ts. 
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(il) Amendments to Consumer Prote-
ction Laws, · e.,. Prevention of 
Food Adulteration Act, Standards 
and Weights and Measures Act. 
etc. 

(iij) Giving limited powers to voluntary 
organisations. 

(iv) People's participation on Consu-
mer Protection Movement, parti· 
cularly in rural and semi-urban 
areas. 

(v) Unit Pricing System. 

(vi) Specific administrative, legal, 
scientific & technical arrangements 
for the development and moni· 
toring of consumer movement in 
the country. 

(vii) Setting up of All India Confede-
ration of Voluntary Consumer 
Organisations. 

(c} As a matter of policy, the Govern· 
ment mass media like A.LR. and T.V. 
puts out several programmes on consu-
mers' interests. Specific suggestions re-
ceived from any organisation in this re-
prd would be duly considered. 

Foreign fishing trawlers In our 
Territorial Waters 

4031. SHRI MOHANBHAI PATEL: 
Will the Minister of AGRICULTURE be 
p]eased to state : 

(a) whether foreign chartered fishing 
trawlers are . fishing in our coastal area 
and violating the rules; 

(b) if so, the details of foreign fishing 
trawlers apprehended during 1985; and 

(c) what steps are being taken by 
Coastal Guards to safeguard the intere.st 
of our fishermen and keep the foreign 
fishing trawlers out of territorial waters ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL· 
TURE · AND COOPERATION (SHRI 
YOOENDR.A MAKWANA) : (a) Foro. 
Jp chartered flsl\h:as trawl,rs art permitted 

.to fish beyond 24 nautical miles from tbe 
abore on the Western Coast &fl a pneral 
rule, with some further restrictions and 
12 nautical miJes from the shore of the 
Eastern coast as a general rule, with 
certain further restrictions. Trawlers 
violating terms and conditions of the 
charter are apprehended and penal action 
taken. 

(b} No foreign chartered trawlers were 
apprehended durina the year 198.5. 

(c} Areas of our National Maritime 
Zones known to be rich in fish resources 
are lcept under surveillance by Coast 
Guard Ships, to .auard fagainst unauthori-
sed poaching by foreign fishing vessels. 

Mia.rant Labour from Blbar 

4032. DR. G..S. RAJHANS : Will 
the Minister of LABOUR be pleased to 
state : 

(a) whether a large, number of migrant 
labourers from Bibar are leading a pathetic 
life at the places where they are employed; 

(b) if so, the measures taken for the 
welfare of these workers; 

(c) whether Government have any 
machinery to ascertain the number of 
migrant labourers from each State who 
outside their States for seeking jobs and 
whether this machinery is undertaking any 
welfare programmes for these Migrant 
labourers, if so, the details thereof; 

(d) how many contractors in Biber 
have registered their names as per existing 
laws to send the migrant labour outside 
Bihar with dc1ails; and 

(e) the action contemplated by 
Government against such persons for 
sending labour outside the State of Bihar 
without registerins themselves as required 
under the law ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR (SHRI 
P.A. SANGMA): (a) whenever com· 
plaints are received about exploitation of 
workers, includioa misrant workers, the 
appropriate authorities are ask~ to tab 
$Uitable action. 
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(b) The Inter·State Mi1rant Workmen 
(lloaulatioa of Employment and Condi· 
tioos of Service, Act, 1979 has been 
enacted specifically for the protection of 
Inter-State Migrant Labour. The protec-
tion of a number of other labour laws is 
also available to these workers. 

(c) The Inter-State Misrant Workmen 
(R.eauJation of Bxnptoymcnt and Condi· 
tions or Service) Act, 1979 covers Jabour . 
which is recruited by or through a 
contractor in one State under an aarce· 
ment or ot~cr arrangement for employment 
in an establishment in another State. 
The rules framed under the Act enjoin 
upon the contractors and principal 
employers to send periodical returns which 
contain information, inter alia, about the 
number of migrant workers employed. 

The Inter~State Migrant Workmen 
(Regulation of Employment and Condi-
tions of Service) Act, 1979 prescrlbes some 
welfare facilities for workmen. The Act is 
enforced by the Central and State 
Governments in their respective spheres 
defined in the Act. 

(d) and (c) There is no provision for 
registration of contractors. However, there 
is a provision in the Inter-State Migrant 
Workmen (Regulation of Employment and 
Conditions of Service) Act, 1979 for 
licensing of contractors. Informati-on is 
being collected and will be laid on the 
table of the House. 

Problems and Irregularities Faced by 
the FIJm and Television 

Institute of India 

4033. SHRI R.P. DAS: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) the problems and irregularitiel 
being faced by the Film and Television 
In 1titute of India; 

(b) whether the problems have been 
identified properly; and 

(c) if so, the remedial measures 
taktn 1 

THB MINJSTER OF STATE OP 
THB MCNISTRY OF INFORMATION 
AND BRODCASTING (SHRI . V.N. 
GADGJL) : (a) to (c) The problems beina 
faced by the Film & Television Institute 
of India are mostly the absence or a 
reaular Director. Registrar, Administrative 
Officer and certain other vacancies in tht 
toacbina faculty. Besides, there have beeD 
allegations of financial irregularities, which 
are being enquired into. Efforts are COD• 
tinuing for selectina a suitable candidat, 
for the post of Director. Action to selec~ 
an officer to fill up the vacancy of 
Administrative Officer is being taken. 
Selection of an officer for the post or 
Registrar has already been made and the 
concerned authorities have been requested 
to relieve ttie officer to join the post 
immediately. The Governing Council of 
the Institute is already seized of the 
vacancy position in the teachihg faculty 
and has in its recent m~eting resolved to 
ask the Institute to fill up the vacancies 
on regular and casual basis in accordance 
with the report of the Work Study Unit 
of the Ministry. The Chief Accounts 
Officer is in position and financial 
discipline will now be strictly enforced. 

Funds for Horticulture to Kerala for 
1985-86 

4034. SHRI SURESH KURUP 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the amount allotted to Kerala for 
Horticulture Development Programme in 
the year 1985-86, item-wise; and 

(b) the actual amount spent by the 
State so far ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL· 
TURE AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) As 
intimated by the State Government, durina 
the year 1985-86, an amount of Rs. 379 386 
lakh has been allotted in Kerala for 
Horticulture Development. This includes 
Rs, 375.350 lakh for plantation crops and 
Rs. 4.036 lakb for vegetables. 

(b) An amount of Rs. 255.551 Jakh bas 
so rar been spent by the Stat, 
Government, 



Fiim on Nehru 

4()35. S.Hll}M~Tl J~YA~T.J P~T·. 
· NAil(. : . W.ill the M~nister of INf OR· 

1.U:tl;QN. A.NP .B.ROADCAs;n~Q be 
p~ased to slate : 

(a) wbetb~r there is pr()posal to make 
a feJture filn1 on. N enru; . . ,, . 

· (b) if so, the name of the film: and 
" .' . ' \ 

(c) th~ time by which the film is going 
to be launched ? 

, THE MINISTER OF STATE OF 
TH~ MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
OADGIL) : (a) The National Film 
D~velopmcnt Corporation, a public sector 
ubacri.akin.& under . the Ministry of In· 
fotmati()n and Broadcasting finances 
prod.uction of feature 'films. It has at 
pi'esent DO proposal to finance a feature 
film on NEHRU. ~. . ' 

(b) and (c) Do not arise. 
News Captioned 'FRG firm wants to 

run Vlsvesvaraya Steel Plant' 

4036. SHRI MANIK. REDDY 
Will the Minister of STEEL AND MINES 
be pleased to state whether a West 
Germarl firm is planning to take over the 
m~nage'ment or Visvesvaraya Iron and Steel 
Limited which has turned sick as reported 
in the •Economic Times' dated 7 March, 
1986? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): Govern· 
ment is not aware of any such proposal 
or a West German firm. 

' 
Uparadatlon of AIR Stati'on Caddapab 

4031 . .SHRI S. PALAKONDRAYUDU: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : · 

(a) whether there is any proposal to 
upgr~de the Cuddapah radio station; · 
and. 

(b) if 10. the details thereof ? 

THE MINISTER· OF STA:TS OF 
THB MINISTRY. OP INP01lM.AJflQN 
AND BROADCASTING (SHIU, V,N. . 
GADGIL) : (a) No. 8,ir. Tu Station. 
already 'has a High Power Transmittlr · of, 
100 kw mw which was pressed into service 
in October, 1983. 

(b) Does not arise, 

. Decline In production of Tobacco allfl . 
Swltdl over to Social Forestry 

4038. SHRI AMAR.SINH RATHAW A:. 
DR. T. KALPANA DEVI : 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether it is a fact that the 
production of tobacco has declined; 

(b) if so, the reasons therefor; 

(c) whether there bas been diversion 
from tobacco to social forestry in view of 
slump in exports of tobacco; 

(d) whether tobacco production and 
exports have suffered largely due to failure 
of R&D to keep abreast of the problems 
and needs of the industry and if so, 
corrective steps taken/proposed to b~ 
taken to energise our R&D Units; and 

(e) the steps being taken to incrcue 
the production of . tobaqco to meet the 
indigenous demand and also· to increase 
its export ? 

THE MINiSTER OF ST ATE IN 
THE DEPARTMENT OF AGRICUL-
TURE AND. CORPORATION (SHRI 
YOGENDRA MAKWANA : (a) As 
compared to the annual average produc-:, 
tion of 510,000 tonnes during the last five 
years, the tobacco production in 1983-84 
wu 493,000 tonnes and in 1984-85, it was 
473,ooo· tonnes, wbic h was only 3.3% and.. 
7,2% less respectively than the averaac, 
production. 

(b) The marginal redµctk>ci in. Pr~, 
duction wu mainly due to aliaht 
abrinkap in area. . ' ~ ' . 

{e) No, Sir. 



· (d) No, .Sir. 
' 

(~). For. . increasing productio~ or 
io~~co,, emp~a,is is being laid on ·the 
,a,read ol latest production tetrhnology 
t~~~.Ylh · thp exteµsion aaenci~! and 
distrib.ution of pure.seeds and seedhegs or 
irdp~oved 'varieties. 

Area uader Ca1bew Crop Cultlvatlon 

4031. SHIU N. DENNIS : WiJJ the 
Minister of AORICULTURE be pleased 
to state : 

(a) the names of tbe State, roceiving 
financial srants from the Union Govern-
ment for the production of cashewnuts; 

(b) how much area in each State has 
been utilised under cashew crop cultivatiQn 
during Sixth Five Year Plan period; 

(c) bow much area is likely to be 
brp\W11t UJ\der cashew crop cultivation in 
each State durina the Seventh Plan 
poriod; and 

(d) th~ steps proposed ,to be take~ to 
incrCAJ.IC production of cashew during the 
Sev~nth Plan period ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AORI· 
CULTURE AND COOPERA'.TION 
(SHIU YOGENDRA MAKWANA) : 
(a) Finan~ial · assistance is pr:ov:idod, 
to States of. Kerala, Karnataka, 
Aadbra Pxde$h, Tamil Nadu, Orissa, 
~araslltra. West Benaal .and Tripura 
under. Centrally Sponsored Schemes on 
paokap. pro1rammc. for development of 
cubownut. 

(b) PdaeWJl~t is.not a forecast crap. 
and therefore, State-wise area. under 
ca1hewnut is not available. However, 

~~~ . th~ proa~amme for establisbina 
aubS,dised pl~ntat1on of cashew, on; area 
of 7"2·1 · he,ctar• has been cov.ered 1n. tbci 
Sixth 'Plan period. The State·wiae details. 
~·,~n·betow :-

Name of tho State/UT 
' ' 

I. Andbra Pradesh 

2. Goa 

Area in·h•~ 

'19923, 

60U 

,, . 
illt 

3. Karnitaka 1106S 

4. Kerala 8"729 

,. Orlssa ~. 

6. Tripura 280 

7. West Bangal 279 

( o) State-wise targets of area to be 
brought under cashew cultivation is not 
fixed at the national level. 

(d) Centrally Sponsored Scheme on 
Package Programme for Development of 
Casbewnut is being continued ' durina 
Seventh Plan period. Under tbjs · Scheme, 
subsidy is provided to growers at the rate 
or Rs. 900.00 per hectare and Rs. 500.00 
per hectare to State Corporations for fresh 
planting and maintenance. Subsidy is also 
provided for laying out demonstration in 
ryots' holdings @ Rs. 400.00 per plot of 
0.4 ha. size. An outlay of Rs. S:O crorc 
has been provided for this Scheme, as 
Central' share, for the Seventh Pian. 

Input or Eneray In Production or Steel 

4040. SHRI P.R. KUMARAMA· 
NOALAM : Will the Minister of StEEL 
AND MINES be pleased do state : 

(a) whether input.of en~rgy in production 
of steel in India is one of the highest and, 
if so, details thereof; and 

(b) whether any steps are proposed to 
radically change this situation in order to 
reduce costs and conserve energy.? 

THE MINISTER OF STEEL AND 
MINES (SHRl K.C. PANT) : (Ai) Yes, 
Sir .. Broad! indicative figurea according, i to, 
inf~rmation available for. the Jollowm11 
countries are as follows :-

0 .. Cal/tonne of Crude\Steel 

Fra~ 5.1 

FRO S.2 

Italy 4,0 

Netherlands 4.6 

USA 6.0 

Ia~ 4'.S 

Indla j,6 
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(The basis of calculations for different 

countries are not known and may differ 
from country to country). 

(b) Several modernisation and tcchno· 
lo,lcal up1radatlon steps · are being 
planned, some of which are : 

-..: modernisation of the · existina 
sinter plants and installation of 
new sinter plants; 

- intensification of blast furnaces; 

- r~placement of open hearth 
furnaces by oxy1en steel makin& 
converters; 

- large scale adoption of continuous 
casting; 

- ·modernisation of rollins mills; 

- introduction of computer control 
system in all the shops; 

- introduction of waste energy 
recovery process Jikc coke dry 
quenching, heat recovery systems 
in sinter plant, reheating furnaces, 

power generation usinii blast 
furnaces top aas pressure~ 

- stamp-charging of coal charae; 

- partial briquetting of coal charge. 

Effect of temperature, humidity etc. on 
output of lndn1trlal worker, 

4041. SHlUMATI D.K. BHAN-
DARI : Will the Minister of LABOUR. 
be p1oasod to state : · 

(a) whether any studies havo been 
conducted on the effect or temperature, 
humidity, day and night sbifts-manaae· 
ment-labour rclattons and work-environ· 
meot on the output of industrial workers; 
and 

(b) if so, salient points tbereor ? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OP LABOUR (SHIU P.N. 
IAlilOMA) : {a) and (b) Tbe Central 

Labour Institute at Bombay and the Reaio· 
nal Labour Institutes at Calcutta, Kanpur 
and Madras, as part of thier consultancy 
and re1earch activities, periodically con-
duct studies an temperature, humidity, 
work-environment and shift workioa, in 
individual industrial units. The salient 
points and recommendations thereof .arc 
conveyed to the managements of the units 
studied, for appropriate action; 

Production and esport of rice and 
wheat darlna 198~ , 

4042. SHRI MULLAPPALLY RAMA· 
CHANDRAN : Will the Minister of 
AG.RICULTURE be pleased to state : 

(a) the quantum of rice and wheat 
produced in the country during 1985; 

(b) the names of the first five States 
producing maximum quantity or rice and 
wheat respectively and the respective quan-
tities; and 

(c) the names of the third world coun-
tries to which India has sent rice, wheat 
free of cost durinn 1985; 

THE MINISTER OF STATE lN 
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) to (b): 
Final estimates of production of rice dur· 
ing the crop year 1985-86 (July to June) 
have not yet become available from 
all the States, whereas those for wheat 
have not even fallen due. A Statement 
aiving production of rice and wheat during 
the crop year 1984-85 in the country as 
well as in the five major producin1 States 
is given below. · 

(c) Durina the year 1985, a quantity 
of 1 lakb tonnes of wheat was shipped by 
the Food Corporation of India to the 
drought affected African countries or Su-
dan, Somalia, Ethiopia, Kenya and Tan· 
zanja, A quantity of abo1.1t 7000 tonnes 
of wheat ftour was also shipped to Mauri· 
tlus as 1ift. No rice was shipped 11 aift 
or donation,. 
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Rice 

State Production 

West Bengal 8.1 

U ttar Pradesh 7.2 

Andhra Pradesh 7.0 

Tamil Nadu 5.4 

Bihar S.3 
AH India 58.6 

Mini mum support price for cotton 

4043. SHRI V. SOBHANADREES-
WARA RAO : Will the Minister of 
AGRICULTURE be pleased to state : 

(a) whether Government are aware 
that the present formula of fixing minimum 
support prices for cotton is disadvantage-
ous to the growers because the increase in 
cost of production in the recent years as 
well as risk element bas not been fully 
taken into account; and 

(b) if so, the steps taken to rectify 
this anomaly and fix remunerathre mini· 
mum support prices for cotton ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRI· 
CULTURE AND COOPERATION 

· (SHRI YOGENDRA MAKWANA) : 
(a) and (b) The minimum support prices 
of cotton are .fixed by the Government 
takina in view all relevant factors. Due 
account is taken for the increases in the 
cost of production .and a reasonable mar. 
sin is provided in the minimum support 
price as an incentive for increased farm 
investment. Thus the prices so fixed are 
remunerative. To protect the interests of . 
farmers adequate market support opera,. 
tioas throuah desianated public agency are 
uodertahn to ensure that the fJtrm,n Jct 
dlt miPilnum S\lppoi~ pri,1J. 

(Mil1ion Tonnee) 

Wheat 

State 

U ttar Pradesh 

Punjab 

Haryana 

Madhya Pradesh 

Bi bar 

All Jndja 

[En1/i1h] 

12.00 hrs. 

Production 

16.0 

10.J 

..... 
3.7 

3.1 

44.2 

PROF. MAOHU DANDAVATE (Raja-
pur) : Sir, will the Defence Minister tell 
us about the IAF plane that is missina ? 

MR. SPEAKER : He is not here. 
We can ask him to find out. 

We will ask him to make a statement. 

PROF. MAOHU DANDAVATE: Is 
the Minister making a statement about the 
IAF plane that js missillg ? 

MR. SPEAKER : I will ask him. 

( lnterruplion,) 

. SHRI SURESH KURUP (Kottayam) : 
S(r, the Union Carbide .. , 

SHRI S. JAIPAL REDDY (Mabbub-
nagar) .: Sir, re,arding the settlement with 
the Union Carbide .... 

( lnt•rrupt/ons) 

MR. SPEAKER : Jaipal Ji, you can· 
not contemplate a thing for an adjoorn-
ment•motion. You can give me somethina 
in writina. 

S.HRJ SURESH KURUP : J bav,-
fiv~o a nptk;;. 



SHIU S. JAIP AL REDDY : Sir, ._ 
Qoveramaat of India ,ave an auuranee 
that it will not reach a Htt1emtllt o,ut.liide *'· """'t wnb the Union Carbide .... · 

[TrOMl"tlon] 

Ma. 'SPEAKER : I may teU )'OU, if 
you have aome patience, This is the only 
prbVem with you that you a« excited 
very soon; I am just tcllina you to let me 
find ;out the facts. 

[&tlll1h) 

MR.. SPEAKER : How can I so with· 
out any basis ? Let me Hod out and then 
we will take up with them for discussion 
1110. 

{Tr11n.rlatlo11J 

MR. SPBAKE& : You are also cfohia 
. the same tbina. Let mo . find out 
first. 

( lnt,rr11ptio,u) 

[En1/11h} 

MR.. SPEAKER. : Now I have allo-
wed Mr. Swell. 

(Interruption,) 

[Translallon] 

MR. SPEAK!R You are a,ain 
doina the same. I have already stated that 
let me find out. 
{English} 

We wnt find out. How can I say 
SHR.I INDRAJIT GUPTA (Basirbat): · something out of my head? 

It is a serious matter. Government of 
India has been by-passed. [Tro,ula1fo11) 

PROF. K.K. TEWARY: Sir, .... 

MR.. SPBAKBR : Please wait. I 
will come to you. 

[ Traul at ion] 

I shall not be able to hear you in this 
din. 

(En1lt1h] 

We shall have to find out first and then 
we will see. 

SHRI INDRAJIT GUPTA : The 
point is that the Government of India has 
been left out of the picture. 

MR. SPEAKER : I do not know. 

SHIU INDRAJIT GUPTA: The 
compromise is botwee~ the company and 
the American lawyers; 

MR. SPEAKER : I do not know. 
We have to find out. 

SHlli INDRAJlT GUPTA : It is a 
serious matter. These people insisted on 
1oin1 to the American courts. 

JaJl. S"PlfAlC!R : I win find out. 
( lnt,rruptlo111) 

I can tell you after fibdln1 out, other-
wise how can I know '1 

[English] 

I will have to find out, Mr. Cbowdhary. 
How can I say something out of my head? 
I will find out and then let you know. 

SHRI S. JAIPAL REDDY : It is a 
very disturbing report. 

MR. SPEAKER : Again the same 
thing. 

[Translation] 

I hate repeatedly said that let. me find 
out. · There is no use of . wastin1 
time. 

[Engllih} 

l will fiad out and let you know. 
· No probJ!ffll. 

. We .are saner people. We can just 
take the tbinp as they come. 

( lnt•rrupt lolfl) 

SHIU INDiAJrt oc:tP'tA : The 
M:nitter should mak~ a ,tatement. 

Ml\.· SM'.A.Kt!R' t I ,,m •• te··Minil· 
ter to ,iv, me~tM·••· 

... 



331 CRAITRA 3. 1908 (SAKA) 

SHRI IND.RAJIT GUPTA: People 
have been killed, maimed ..•• 

( Intem,ptlons) 

MR. SPEAKER : I cannot ask for 
anythina. ·I cau 111k for information and 
facts and then I can decide. 

(lntem1ption1) 

(Translation] 
MR. SPEAKER : Aaain the same 

thina 
( In terruption:s) 

[En1li1h} 
MR. SPEAKER : Don't waste time, 

Kurupji, now. 
SHIU G.G. SWELL ; We are wor· 

ried .... 
MR. SPEAKER : I am sorry, Sir, 

you are worried. We will not allow 
that. 

SHRI G.G. SWELL: That is why, 
I brin1 it to your attention and the attcn· 
tion of the House bocause we arc deeply 
worried. 

MR. SPEAKER : What is the pro· 
blem? 

SHRI G.G. SWELL: We would like 
to know what is bappenin& in Nap· 
land. 

MR. SP EAKER : I am ~ndini 

that. Please take your seats; both or yott 
Not allowed. I forbid yoQ to do It. 

(lntmuption.r)• 

MR. SPEAKER : Not allowee. 

PROF. K.K. TEWARY: Mr, Jaipal 
Reddy has indulged in distortion ..•• 

MR. SPEAKER : No. Not allowed. 
You raised it and he raised it. Tlacrt is 
no question of distortion here. 

(ln1,rr11p1ion1) 

MR. SPEAKER : No. Not allowed. 

[TranJlation} 
(Interrupt ion,) 

MR. SP~AKER : Why ar1 yeu dis· 
turbine ? 

PROF. K K. TEWARY : What dis· 
turbaocc are we creatioa ? 

MR. SPEAKER : I have already dis· 
allowed it, then why are you distur• 
bing. 

( l1tterruptio111) 

]En1lish] 

MR. SPEAKER : I have not allowed 
him. You raise certain thinas and I di•· 
allow them. When I do not know tht 
facts, I cannot allow it, 

out. [Transl•tion] 

SHRI G.G. SWELL : It is not a Now you are rakin1 it up. 
State subject. 

MR. SPEAKER : · I will find out later 
on. You can come ·10 me. I cannot tell 
you over here. 

SHRI G.G. SWELL : 
decision .... Kindly soc. 

(Interruptions) 

Let me explain. 

Unilateral 

MR. SPEAKER : No question of CX· 
plaoation. You know perfectly well I 
cannot allow you aa explanation. Not 
allowed. Ovcr·rultd.. No. I am· ffrm oo 

[EnrUsh] 

I do not know why you should de 
it. 

[TrQIISlati~n] 

When I have. already stated that. I 
will find out, then why should you raise 
this issue time and again ? 

( Interruptions) 

[Entlith) 

MR. SPEAKER : I have aot DO faet! 

*Not rteordod, 
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and withqut 'facts I ~nnot do aQythina. 
I do not 'know anythfn1. 

( Inttrru.pt/0111) 

MR. SPE~JC.ER : I will ask for 

facts. 
(l11terrup1lon1} 

section 36 of the .Employees' State Insu-
rance Act, 1984, 

[Placed in Library, Sec No. L.T. 2314/ 
86] 

'Retlew on the .workloa or aod Aaau1l JI•· 
port of Paradeep Pilot phatee Ltd, 'In· 

baae,.., fer 1984-85 
THE MINISTER OF STATE lN .THE 

DEPARTMENT OF FERTILIZERS M&.·SPEAKER-: Why do you repeat 
it .all the time ? What is ·the fun in it ? 

PROF. K.K. TEWARY : I want a 
direction from you. 

(SHRI K. NATWAR SINOH): I beg to lay 
on the Table a copy each of the followiDI 
papers (Hindi and English versions) under 
sub-sectilln (1) of section 619A of ·the 
.Companies Act, 1956 :-

MR. SPEAKER : I cannot direct any-
body. I can get and ask for facts. 

PROF. K.K. TEWARY: You could 
direct only me. 

MR. SPEAKER : I can direct you to 
the point and to the relevant ru·le. That 
is all. No problem at all. 

12.04 hrs. 

PAPERS LAID ON THE TABLE 

]English] 

Detailed Demands for Grants of the 
Ministry of Steel and Mines 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): I beg to lay 
on the Table a copy of the Detailed De-
mands for Grants (Hindi and English 
versions) of the Mini~try of Steel .and 
Mines 1986-87. 

[Placed in Library. Sec No. LT-2313/ 
86) 

Financial Estlm1ttes and Performanee 
Bud.let ol E11tployee1' Slate lnaaNnct 

Corporation for 1986-87 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR· (SHRI P.A. 
SANGMA) : I beg to lay OD the Table a 
copy of the Financial Estimates and Per-
formance Budget (Hindi and En,lbb vcr· 
sions) of the · Employees' State Insurance 
Corporation for the year 1:fl6.;S7 under 

(1) Review by the Government on .. 
the working of the Paradeep phos· 
pates Limited, Bhubaneswar,. for 
the year 1984-85. 

(2) Annual Report o_f the P.aradeep 
Phospates Limited, Bhubanesw.ar, 
for the year 1984-85 alona with . 
Audited Accounts iand the com-
ments of the Comptrc>lltr and 
Auditor General thereon. 

[Placed in Library, See No. L.T.-2315/ 
86) 

SHRI P.K. THUNGON : We want 
to know something .... 

MR. SPEAKER : No. Not allowed. 

( Interruption,J • 

MR. SPEAKER ; You have been a 
Minister. I want you to be more respon· 
sible. 

Notifications under Companies· Act; 1'956 
Monopolie~: :1 id Restrirtive Tr11d:- Prac-
tlcet. Act,. l>u!J ... and :S&at.:ment for lit.Jay lo 
l11Jq tbe AonuaJ R,poJ"tl and Audited 
Accou'nta of National Bicycle Corporation 
of Ind la Ltd., Bombay ror 198144 _. 
I984·8S. 

,THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRJ M. ARUNA-
CHALAM) : I bes to lay on the TabJe -

(I) A copy of Draft Notification No. 
12/8/86.-IOC (ffindi and . Eoslisb 
vcrli~ns) ro1ardin, exeQlP,lioo to 
Government Cumpaniu.ftom.tlte. 

··•Rot ·record~d -
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applicability of sub-section (1) of DEPARTMENT OF AORICULTURE 
· itoetion 108 of the Companies A'ND CO'OPE'.R.ATfON (SHR[ YOOEN· 
Act, 1956, under sub-section (2) D'RA MAKWANA) : I beg to lay on the 
of 'section 620 of the said Act. tht Ta1'Je. 

[Plaetd in Library. See No. LT-
23168/6) · 

(2) A copy of Notification No. 
G.S.R. 344 (E) (Hindi and En. 
&lish v«sions) published in Gazet-
te of lodia dated the 28th Febru-
ary, 19.86 rescindin1 the Monopo-
lies and Restrictive Trade Prac· 
ticos (Classification of Ooo4s) 
Amendment Rules, 1978 published 
in Notification No. S. 0. 450 (E) 
in Gazette of Iodia dated the 15th 
July, 1978, under sub-section (3) 
of section 67 of the Monopolies 
and Restrictive Trade Practices 
Act, 1969. 
[Placed in Library See No. LT-
2317/86) 

(3) A copy of Notificauon No. S.O. 
86 (E) (Hindi and English versi· 
ons) published in Gazette of 
India dated the I Ith March, 1986 
making certain amendment to 
Notification No. S. 0. 764 (E) 
published in Gazette of India 
dated the 25th October, 1982 

. under sub-section (3) of section 22 
A of the · Monopolies and Restric-
tive Trade Practices Act, 1969. 
[Placed in the Library. See No. 
LT -2318/86] 

(4) A statement (Hindi and English 
versions) explllining the reasons 
for not laying the Annual Report~ 
and Audited Accounts of th'c 
National Bicycle Corporation of 
India Limited. Bombay, for 
the years 1983-84 and 
1984-85 within the stipulated pe-
ri~d of nine months after the 
close of the Accounting Year. 
[Placed in Library. See No. LT-
2319/86] 

Notification uude r E11eatlal to.-~odJtf e1 
Act, US!. Re,lew, on the w~J'klhl of 
and A'nnu1l lteport1 ofUfl Palm lntl1 u,,, 
'ltMt.;a11t. for· 1914·15:. ltlrnatab Dlb'7 
DMelopmeat Cctrpor•loa Ltd , BalCllioN 
ror 198J·83 etc:. 

THE MINISTER OF ST ATE IN THB 

(I) A copy of Not:fication No. 
O.S.R. 474 (E) (Hindi and En1lish 
versions) published in Gazette of 
lndia datod tho 3rd March, 1986 
~onseftutioa the Centtal Fertliscr 
Commit~e. und« aub-aci;tion (6) 
of station 3 of th• Essential 
Commoditios Act, 1955. 

[Placed In Library. See No. LT .. 
2320/86] 

(2) A copy each of the followina 
papers (Hindi and English ver· 
aio11s) under &ub-section (J) of 
1ectioa 619A of the Companies 
Act, 1956 ~-

(i) Review by the Government 
on the workfng of the Oil 
Palm India Limited, Kotta· 

. yam, for the year 1984-85. 

(ii) Annual Report of the Oil 
Palm India Limited, Kotta-
yam, for the year 1984-85 
along with Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon. 

(3) A statement (Hindi and English 
versions) showing reasons for 
delay in laying the papers menti· 
oned at (2) ~bove. 

[Placed in Library. See No. LT-
2321{86] 

(4) (i) A copy of the Annual Re-
port (Hindi and English ver-
si&ns) of the National Dairy 
Development Board, Anand, 
for the year 1984-85 along 
with Audited Accounts, 

(ii) A Statement (Hindi and 
English versions) regarding 
Review by the Government 
on the working of the Nati-
onal Dairy Development 
Bbard, Anand, for the y,ar 
1914-85. 
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(S) A alatement (Hindi and English 
versions) sbowina reasons for 
delay in laying the papers menti. 
o~ed at (4) above. 
[Placed in Library. Sec No. LT· 
2322/16] 

(6) A copy each of the foll owing 
papers (Hindi and English versi-
ODi) under section 619A of the 
Campanies Act, 1956 :-

(a) (i) Review by the 
Government on 
the working of 
the Karnataka 
Dairy · Develop-
ment ~orporation 
Limited, Bangalore 
for the year 1982-
83. 

(ii) Annual Report of 
the Karnataka 
Dairy De\"clopmcnt 
Corporation Limit-
ed, Bangalore, for 
the year 1982-83 
along with Audi· 
ted Accounts and 
the comments of 
the Comptroller 
and Auditor Gene· 
ral thereon. 
[Placed in Library 
Sec No .. Lr-
2323/86) 

(b) (i) Review by . the 
Government on the 

. working of the 
Haryana Agro 
Industries Corpo-
ration Limited, 
Chandigarh, for 
the year 1983-84. 

(ii) Annual Report of 
1he Haryana Agro 
Industries Corpora· 
tion Limited, Chan· 
diaarh, for the year 
1983-84 along with 
Audited Accounts 
and the comments 
of tho Comptroller 

and Auditor Gene· 
ral thereon. 
[ Placed in Library. 
See No. LT-
2324/86) 

(c) (i) Review by the 
Government o• 
the workina of the · 
Maharashtra Agro, 

Industries 'Deve• 
lopmen Corpora-
tion Litmited, Bom· 
bay, for the year 
1984-85. 

(ii) Annual Report of 
the Mabarasbtra 
A&ro Industries 
Development Cor-
poration Limited, 
Bombay, for th• 
year 1984-85 alona 
with Audited Acco-
unts and tbc com-
ments of the Com-
ptroller and Audi-
tor GcJ1eral there-
on. 

(7) Three statements (Hindi aad 
English versions} showing reasons 
for delay in laying the papers 
mentioned at (6) above. 
[Placed in Library. See No. LT· 
2325/86] 

12.0S brs. 

COMMITTEE ON PAPARS LAID 
ON THE TABLE 

· Sixth aad Setenth Report 

SHRI M. V. CHADRASHEK.ARA MU· 
RTHY (Kanakapura) : Sir, l be1 to pre· 
sent the Sixth and Seventh Report• (Hindi 
arid English versions) of the Committee 
on Papen Laid ott the Table. 
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CHAITRA J. 1908 (SAKA) i1ectio11 to 
Commit1te1 

made on 19.3.86 
COMMITTEE ON PAPERS LAID 

ON THE TABLE 

Mln11tes 
[En1ll,h] 

SHRI JAGDISH AWASTHI (Bilbaur): 
Sir, I beg to lay on the Table Minutes 
(Hindi and English versions) of the sittings 
of the Committee on Papers Laid on the 
Table rclatina to their Sixth and Seventh 
Reports. 

RAILWAY CONVENTION 
COMMITIEE 

[En1/lsh] · 

Second ac rfon taken report 

SHRI SUBHASH YADA V (Khargone) : 
I beg to present the Second Report (Hindi 
and English versions) of the Rallway Con-
vention Committee on Action Taken by 
Government on the recommendations con- . 
tained in the Eleventh Report of the Rail-
way Convention Committee (1980) on Cost 
of Operation of Railways (Cost of Mate-
rials). 

12.66 hrs. 

STATEMENT RE: CLARIFICATION 
Of' EARLIER STATEMENT ON DROU-
GHT AND NATURAL CALAMITIES 
MADE ON 19th MARCH, 1986. 

[£1111/sl,} 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : I wish to state as 
under : 

I replied on 10.3. 86 to the discussion 
OJ.\ "Situation arising out of the drought 
and natural calamities in various parts of 
the country." During the reply, lot of · 
interruptions took place. I furnished the 
information regarding central assistance to 
Andhra Prad:sb and narrated the incident 
about my tolophonic conversation with PA 
to Chief Minister 'or the State. Unfortuna-
tely, due to slip of tonaue, Tamil Nadu 
was m,ntioned. 

SubsequeotJy, when on 19th March, 
1986, I tried to clarify the r,ositi6n, my 
intention was to impress on the House 
how quickly action is taken at the Centre 
at various levels. As for the Chief Minis-
ter of Aodhra Pradesh, I talked to bis PA 
who could. not put me on to the C.M. It was 
never my intention to malian anybody, 

In the above circumstances, there is no 
question of my knowingly or deliberately 
making any false or misleadine statement 
in the House. However, I rearct aay in-
convenience caused. 

ELECTION TO COMMITTEES 

[E11g/hh) 

(i) Committee on e1timates 

SHRI CHINTAMANI PANIGRAHI 
(Bhubaneswar) : 1 be& to move : 

"That the members of this House do 
proceed to elect in the manner requir1d 
by sub-rule (I) of Rule 311 of the Rules 
of Procedure and Cooduct of Business 
in Lok Sabha, thirty members from 
among thems Ives to serve as members 
of the Committee on Estimate! for the 
term beginning on the ht May, 1986 
and ending on the 30th April, 1987." 
MR. SPEAKER : Thi question is : 

"That the members of this House 
do proceed to elect in the manner 
required by sub-rule (l) of Rule 311 
of the Rules of Procedure and Conduct 
of Business in Lok Sabha, thirty mem-
bers from among themselves to serve a! 
membersof the Committee on Estimate 
for the term beginning on the 1st May, 
1986 and ending on the 30th April, 
1987." 

The morion was adopted. 

(II) Committee on public accounts 
SHRI RAJMANGAL PANDE (Deoria); 

I bea to move". 
"That the members of this House do 4 

proceed to elect in the manner requir-
ed by sub-rule (I) of Rule 309 of the j 
Rules of Procedure and Conduct of 
Business in Lok Sabha, fifteen members 
from amonc themselves to serve as 
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m«11bers of the Committee on Public 
Accounts for the term beainniaa on 
the lst May, .1986 and ending on the 
30th A·pril, 1987_". 

MR. SPEAKER : The question is : 

"That the members of this House do 
proceed to elect in the manner requir-
ed· by sub-rule (1) of Rule 309 of the 
Rulea of Procedure and Conduct of 
Business in Lok Sabha, fifteen members 
from among themselves to serve as 
members of the Comrpittee on Public 
Accounts ror the term beginning on the 
1st May, 1986 and ending on the 30th 
April, 1987." 

The motion was adopted. 

(Hi) Committee on pubHc accoants 

SHIU RAJMANGAL PANDE (Deoria): 
I bca to move : 

"Tflat this Houses do recommend 
te> R.ajya Sabha that Rajya Sabha do 
atree to nominate seven members from 
Raj-ya Sabha to associate with the Com-
mittee on Public Accounts or the House for the term beginning on the 1st May, 
1986 and ending on the 30th April, 
.t987, and do communicate to thi-s Hous: 
the names of the members so nominat-
ed by Rajya Sabha.'' 

Mil. SPEAKER : The question is: 

"That this House do recommend to 
Rajya Sabha that Rajya Sabha do 
llll'OC to nominate seven members from 
R.ajya Sabha to associate . with the 
Committee on Public Accounts of the 
Hone for the term beginning on the 
1st· May, 1986 and ending on the 30th 
April, 1987, and do communicate to 
this .House the names of the members 
so nominated by Rajya Sabha." 

The motion was adopted. 

(Iv) Committee on pubJ le uo4ert•kla,i, 

SHIU'K. R.AMAMURTHY · (Krishna· 
1iri} : l beg to move : 

"That the m&mbers of this House 
do proceed to elect in the manner re· 
.quited by sub-rule (1) of Rule 312'1! of 

C ""'1/ftt.t eu 
the Rule& of Procedure and Conduct 
of Business in Lok Sabha, fifteen mem· 
bers from among themselves to serve 
as members of the· Committee on Pub-
lic Undertakings for the term bqinnint 
on the Jst May, 1986 and endina on 
the 3oth April, 1987." 

. . 
MIR. SPEAKER : The question is : 

"That ihe members of this House do 
proceed to elect in the manner reqwr-
ed by sub-rule (I) of Rule 312B of the 
Rules of Procedure and Conduct of 
Business in lok Sabha, fifteen members 
from among thcmsehos to &ervc as 
members of the Committee on Public 
Under takings for the term beginnina 
on the 1st May, 1986 and endinii on 
the 30th April, 1987." 

The mo/ion was adopted 

(v) Committee on public underbklng1 

SHRI K. RAMAMURTHY (Krishna· 
giri) : I beg to move : 

"That this House do recommend to 
Rajya Sabha that Rajya Sabha do 
agree to nominate seven members frorn 
Rajya Sabha to associate with the 
Committee on Public Undertakings of 
the House for the · term begmnin1 on 
the 1st May, 1986 and ending on the 
30th April, J 987, and do communicate 
to this House the names of the mem-
bers so nominated by Rajya Sabha." 

MR. SPEAKER : The question is : 

"That this House do recommend to 
Rajya Sabha that Rajya Sabha do 
a,ree to nominate Seven members from 
Rajya Sabha to associate with the 
Committee on Public Undertakings of 
the House for the term begionias on 
the 1st May, 1986 and ending on the 
30th April,. 1987, and do communicate 
to tliis House t.he names of the members 
so nominated by kajya Sabha.'' 

Tire motion Wa! ad(}pt~d. 
(vi) Committee on the welfare of 1cbe· 

4aled caltf1 and tthtclm•d tribes 

SHIU K. D. SULTANPURI (Simla) : 
Sir, I bes to move : 
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"That the member of. this Houae do 
proceed to elect in the manner required 
by subruJe (1) of.Rule 331B of the 
Rules of 'Proccdare and Conduct of 
Business..i11 Lok Sabha. twenty mem-
bers from .among themselves to serve 
as members of the Committee on the 
Welfare of Scheduled Castes and Sche-
duled Tribes for t ~e term beginnina 
on the 1st May, 1986, and ending on 
.the 30th April, 1987." 

MR. SPEAKER : The ,question is : 

"That the members of this House 
do proceed to elect in the manner re-
quired by subrule (1) ofRule 331B of 
the Rules of Procedure and Conduct 
of B.us.incss in Lok Sabha. twenty 
members from among themselves to 
serve as members of the Committee on 
the Welfare of Scheduled Castes and 
Scheduled Tribes for the term bcg,i.nn-
ina on the 1st May, 1986 and ending 
on the 30th April. 1987." 

Th~ motion wa, adopl,t.d, 

(vii) Committee on the welfare of 1che-
duled castes and stheclaled tribes. 

SHRI K. D. SULTANPURJ (Simla): 
Sir, 1 beg to move : 

• ·That this House do recommend to 
Rajya Sabha that ·Rajya Sabha do 
agree to nominate ten members from 
Rajya Sabha to associate with the 
Committee on the Welfare of Schedul-
ed Castes and Scheduled Tribes of the 
House for the term beginning on the 
1st May, 1986 a,,pd ending on the 30th 
A.pril, 1987, aod do communicate to 
this House 1he names of the members 
. so nominated by Raj ya Sabha." 

MR. SPEAKER : The question is : 

"That this House do recommend to 
R.ajya Sabha that R.ajy, Sabha do 

. ~1roc to nominate ten members from 
R!ljy.a Sabha to assoc;iate with the 
Committee on the Welfare of Scheduled 

· Caatos,.and Scbodulod Tribes of the 
Hou1e· for·, the term bepaning .on the 

. bt,May, 1986. and .endfo& on the . ~ 
April, l987, and do communicat, 

to this House the oamea of tbie,JIMMtl· 
bers so nominated ,by llajya SabJM/' 

The motion was adopted 

BUSINESS ADVISORY COMMITTEE 

[Engll1h} 

Twenty second Report. 

THE MINISTER OF . STATE IN 
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI GHULAM NABI 
AZAD) : Sir, I beg to move : 

"That this House do agree with the 
Twenty-second Report of the Business 
Advisory Committee presented t-o the 
House on the 21st March, 1986." 

MR. SPEAKER : The question is : 

"That this House do agree with tile 
Twenty-second Report of the Busine$~ 
Advisory Committee presented to the 
House on the 21st March, 1986." 

The motion was adopted. 

12.11. hrs. 

MATTERS UNDER RULE 377 

[Tranalation] 

(I) Need to .direct National Mio,ral 
Denfopmeot Corporation to set up• 
tin factory In Bastar dl1trici of 
Madhya Pradesh. 

SHRI MANKURAM SODI (Bastar} : 
Mr. Speaker, Sir, I want to .aive the 
following information under the Rule 377 . 
There are huge tin d~posits in Baatar 
district of Madhya Pradesh. They ate 
spread o\'er in dense forest with a 1,n1th 
of 35 to 36 miles and a bxcadlb oi' 20 to 25 
miles. Nob®y knew about it· before. But 
today some smu,alers are e,cploiti.na these 
mines with the help of local people for 
their nefatious purposes and thus out of 
their sreed, the Joe.al people .arc ,b•a 
encouraged to steal this nation.al .woaJtb by 
offcrina them better wases. Tbe ~e 
Mineral Corporation is unable to control 
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them ,and the smugglers are still exploitina 
them. The simple life of the Adivasis 
s.hould not be. allowed to be exploited by 
the smugglers in this manner. Therefore, 
a factory should be set up in this area for 
makina · first staae tin ore by melting the 
ore so that it cau be exported and the 
local people prevented from stealing and 
ensured proper wages for their labour. 
Moreover continuous stealing of tin by 
smuaalers bas made the functionina of the 
Forest Department and the Police 
Department suspect in the eyes of the 
people. 

In the circwnstanccs, the Central 
Government is requested to issue instructions 
to Central Mineral Corporation to set up 
a factory there as a joint venture with 
State Mineral Corporation, in order to 
take effective steps to stop the said stealing 
and to implement the policy of establishing 
a factory in the areas where raw material 

· is available. 

[En1/lsh] 

(ii) Allocation of more funds for Tele-
communication Department during 
Senntb Five Year Plan. 

SHRI ANOOP CHAND SHAH 
(Bombay North) : Sir, it seems th~t !he 
allocation of funds for Commun1cat1on 
Ministry in the Seventh Five-Year Plan is 
much less than required by the Depart-
ment .. When we are preparing to enter 
into the Twenty-first Century, how is it 
possible that without ample telephone and 
postal facilities in rural areas we can enter 
into the Twenty-first Century? There is a 
ban on recruitment for the last one year 
and it is likely to continue due to insuffi-
cient allocation of funds. The Telecom-
munication Department is not in a position 
to opeu more Post Offices as per present 
norms and there arc little chances to 
construct more buildings for new Telephone 
Exchanaes and Post Offices. This may 
have adverse effect, specially on rural 
people. I reques't the Ministry of Planning 
to reconsider allocatina more iunds for 
tele-comm.unication facilitio~ in the 
country. 

[Tran,latlon] 

(Hf) Demaad to introduce Air Senic:e to 
Sagar in Madbya Prade1b. 

SHRI DAL CHANDER JAIN 
(Damoh) : Mr. Speaker, Sir, under r~l• 
377, I want to touch some points regardm1 
my constituency. 

Sagar is one of the prominent cities of 
Madhya Prade'sh, where the oldest univer-
sity of the State is situated. There is also 
a big centre of Defence Department. The 
Defence personnel usually ao there by 
helicopters. A police training college is 
also there. Due to the non-availability 
of air-service, the distinguished persons 
whom we invite there are reluctant to vi!lit 
the oldest college of the country. Sa1ar 
is also a big busines! centre. One air-strip 
provided by Madhya Pradesh Government 
is already there. Sagar lies between Bhopal 
and Jabalpur and Indian Airlines has a 
daily service to Bhopal and Jabalpur 
overflying Sagar. . The people who intend 
to travel by air cover a distance of 200 
kms. from Saaar and ao to Bhopal and 
then broad a plane from there, which is 
very inconvenient. 

Therofore, Sagar should be linked with 
air-service at least 3 days a week. 

[English] 

{Iv) Measures needed to denlop Para· 
deep Port by 6nall1lng South Koreaa 
package offer and to complete Jakla-
pura-Banspani Railway line. 

SHRI SRIBALLAV PANIGRAHI 
(Deogarh) : Paradeep port which was 
once the deepest port in the country is in 
a very bad shape today. Deepenins of 
this port and completion of Jakhpura-
Banspani railway line among other 
measures are absolutely necessary in the 
interest of the port in particular and the 
State in general. It is, of course, hearten-
ing to note that M/s. Hyundri Corporation 
of South Korea has made a paekaJe offer 
for devclopin& Paradcep port. to accommo-
date vessels upto 2,000,00 DWT. This 
packaac offer, as I undorstand, havh.11 
been ·cloared by an ~,rpert cc.,mmhttt is 
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pr-..ntly under con&.idcration of the 
04r<er~nt Qf India. ImplcmCJ,1tatioD of 
the prQPosal is very vital for Pl.l"adeep 
pqrf M it will enhance its 1Qa.4ina capacity 
as. well as meet the requirement of inter-
national importers who prefer to import 
iron ore through large carriers to save 
freiaht. Increased iron ore export will 
also boost employment opp()rtunity in 
miaiiw areas mainly inhabited by tribal 
people. 

In this context early finalisation of the 
South Korean package off er and comple-
tion of Jakhpura·Banspani railway line on 
priority within three years time, acquisition 
of a dredger for the port and clearance of 
wrecks of Dredger Konark and Dredger 
No. MOT-III by the Indian Navy are 
considered very essential. 

[Tramlation] 

(,) Need to 1ef up small and. medium 
1cale industries in Kolar district of 
Karnataka. 

*DR: V. VENKATESH (Kolar) : 
Kolar is the most backward district in 
Karnataka State. Except Kolar Gold 
Fields there are no industries in any of 
the Taluks of this district. In spite of this, 
this district has not been declared as a .'no 
industry' district. There is not even a 
single river in this district. Farmers are 
completely depending upon rain for 
agriculture. No efforts have been made 
to increase the agricultural production in 
this area. On account of the unprecedented 
drouaht. the people are in distress. In 
the history of this district the present 
drought is the most severe one. Unemploy-
ment has increased. Therefore, it is very 
essential to establish small and medium 
industries in this district. 

There is a proposal to set up a project 
to manufacture BEML engines. This has 
to be set up only in Kolar district and not 
in any other place. In addition to this, all 
the BEML ancilliaries should be set up 
here. Therefore, I request the CentraJ 
Govere~ont to start small and medium 
scale. iodustries in different parts of this 
district and to save the people frop1 
starvation and death. 

•the speech was originally delivered 
in Kannada. 

(vi} Installation of hi&b power T.V. 
transmitter Jn Cburu Dl1trlct or 
Raja1&baQ. 

SHRI · NA,llENDRA BUJ:)ANIA 
(Churu) : Mr. Speaker, Sir, Cburu is an 
important district of Rajisthan. b4vin1 a 
population of 15 Jakbs, Eighty per cen.t 
of the to.tal population consists of cultiva-
tors, Sc~duled Castes, agricultur4l 
labourers and backward classes. The district 
has no television facility. 

Today, when our country is preparinJ 
to enter 21st Ci!ntury and a rapid develop· 
ment is going on, the people of Cburu 
sho',lld not be deprived of the television 
facilities. Sometimes, when the weather 
is· good, people get the television 
programmes from the near by stations, 
otherwise thousands of television s~ts are 
lyin.g useless. The people of that area 
want the television department to conduct 
a survey of this area urgently. The 
establishment of a 1elevisioo centre at 
Churu is not only necessary according to 
the criteria fixed by the Central Go.vern-
meot for establishing a television centre, 
but also essential for the development, 
entertainment and informal education of 
that area. Therefore, I s.hall invite the 
attention of Information and Broadcastin& 
Minister to take a decision for establishitta 
a high-power transmitter television centre 
at Churu this year, as the smaller places 
have already been provided with this 
facility. 

PROF. K.K. TEWARY (Buxar): Sir, 
I wish to draw the attention of the 
Government to the long standing boundary 
disputes. 

SHRY S. JAIJ>AL REDDY : Sic, for 
a change it is gratifying to note that Prof. 
Tewary has something to say durina the 
non.Zero Hour. 

[Transl at ion] 

MR. SPEAKER Those who act 
alike, understand each other better. 

[Engli$11J 
PROF. K.K. TEWARY : Sir, ~ros 

of the House under11tand · only what is 
spoken in the Zero Hour ! 
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[~nilish} 

(\'II) Need to provide a lastlag 1olution to 
the bOundary dispute between Uttar 
Pradesh and Blhar. 

PROF. K.K. TEWARY (Buxar): Sir, 
I wish to draw the attention of the 
Government to the long standing boundary 
disputes between U.P. and Bibar. The 
concerned districts of the respective States 
involved io the dispµte are Ballia and 
Bhojpur. Following strenuous efforts of 
the local representatives, the Central 
.Government appointed a commission under 
an Act of Parliament and the Commission 
save its award for a detailed demarcation 
of the boundaries and settlement of the 
tenancy due to constant shift in the course 
of the Ganges which forms the natural · 
boundary between the two States. In the 
iuidelines of the Commission adequate 
provisions have been made for adjustment 
of tbc rival claim$ of the farmers affected 
by the shift in the course of the river. 

Unfortunatciy sincere efforts have not 
been made by the State authorities for the 
settlement of the rival tenancy claims 
resulting in interminable private litigations. 
and more often than not use of unres-
trained violence. 

Farmers of BhoJpur in Bihar are the 
worst victims as their tenancy rights arc 
not being recognised whereas their counter-
parts in U.P. have been duly accorded the 
tenancy rights. 

As the harvesting of the Rabi crops is 
approaching, the entire area is tense and 
seething with discontent. 

I once again urge the Central Govern· 
ment to in\ervene in the matter and 
provide a lasting solution to this vexed 
problem. 

(viii) Need to reconsider· the decision to 
import C.A.B. Signal and automatic 
train prl'ltection system and the 
sophisticated Antenna system. 

SHRJ BHATTAM SRIRAMAMURTY 
(Visakhapatnarn) : Sir. in the recent past 
there seems to be a deliberate attempt on 
the part of the Centra I Government to give 
thrust to import thereby enzourasiog 

multi-nationals with vested interests which 
hinder the development of indigenous 
technology and achieving self-reliance. I 
~articularly refer to certain developments 
in the Electronics Corporation of India 
Ltd. 

The CAB signal and Automatic Pro-
.tection System was designed and developed 
exclusively ior the Calcutta Metro Railway 
by ~be ECIL. After successful testing 
Calcutta Metro has suddenly announced 
its desire to import such a system with the 
result there is a greater cost for the 
country and four more years before the 
new system can be effectively put to use. 

ECIL has supplied 30 numbers of Store 
and Forward Telegraph systems of Posts 
and Telegraphs meeting their specifications 
fully. Now a section of P&T is workine 
towar~s importing them. 

ECIL has manufactured and supplied 
sophisticated anten a systems to .various 
users in the country and even e;r;ported 
their systems to Soviet Union yet the 
National Thermal Power Corporation after 
detailed and satisfactory discussions with 
the ECIL for supply of a 11 meter satellite 
~arth station antena, unexpectedly changed 
Its stand and was given clearance by the 
Central Government to float a global 
tender. 

I am given to understand that the tolal 
worth of the above projects by the end of 
the century would mean a production of 
over Rs. 2000 crores. 

Under t!:,.:c circum~tances I urg•.: that 
the Goverr.n,:,.lt may re-examine and re-
consider their stand on the above issues 
and entrust the above works to ECIL 
instead of going in for imported 
technology. 

[Translation) 

(ix) .Need to cooatruct railway bridgu 
at Khushkl Baab rallway crossln1 anti at 
the rat ]way station fa Banmankbl area of 
Pnrnea district of Ribar. 

···sHRIMATI MADHUREE SINGH 
(Purnea) : Mr. Speaker. Sir, l submit to 
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the hon, Railway Minister that two railway 
brid1es arc needed in my constituency. 
Purnoa. ' 

One bridge is required at Khusbki 
Baab railway crossina. It is situated at 
National Highway No. 31, and as such the 
traffic is very .heavy on this crossing due to 
which there is fear of a major accident 
occurring at any time, and in the past also 
some accidents have occurred. The same 
prob !cm is there at the railway station in 
Purnea Banmankhi area, because from 
here the road branches in•o two directions. 
Besides, there is also a jute-mill, and peo· 
pie use bullock-carts, tractors, trolleys to 
reach there and due to this heavy but slow 
traffic, there is always fear or' accident. 
After the construction of the bridge, the 
distance between jute-mill and the other 
side, will reduce by 4 to S k.ms. The far-
mers and other people of this area will be 
benefited by it. 

Therefore, I re4uest the Railway 
Minister to takt immediate acti,)n, so that 
people of this area can be provided with 
the said facility,· and the accid~nts 
avoided. 

12.lS hrs. 

(Mr. Deputy-Spu.kcr In the Clrair] 

DEMANDS FOR GRANTS (GENE-
RAL) 1986-87 MINISTRY OF EXTER-

NAL AFFAIRS-CONTD. 

[ EngllJh} 

SHRI P. KOLANDAIVELU (Gobi-
chettipalayam) : Sir, the External Affairs 
Ministry is doing its best under the leader-
ship of the hon. Prime Minister, Shri 
Rajiv Gandhi. Sir, with regard to the 
friendly relatiQns between the countries. 
to most of the countries, Sbri Rajiv Gandhi 
when he became the Prime Minister of 
India, in January 1985, told that the frien-
dly ties between all the countrie~ are being 
kept well. In fact, actually our Prime 
Mi.nister is following the foot-steps of bis 
1rand·father Pandit Jawaha.rlal Nehru and 
also the foot-steps of his mother, late Shri-
mati In~ira Gandhi. 

Sir, in 1983, the Non·Aliancd Meet or 

the friendly countries was held under the 
leadership of )ate Shrimatl Indira Gandhi, 
in New Delhi and it brought out some pro-
posals. Accordingly three proposals were 
decided to 1;,e put up before the friendly 
countries. One was with regard to th• 
crisis in the world economy. Actually, 
the developing and the developed countries 
are facin1 a very sreat crisis with regard 
to the world economy. With regard te 
the I.D.A. also, they prepared a propoaal 
in 1983 itself. Now, what happcnd to 
those proposals ? 1 do not know whether 
they are being implemented or not. I 
want a categorical answer from the E:\-
ternal Affairs Minister with regard to the 
proposals which have already been men-
tioned in 1983 Convention. Even with 
regard to other countries, we do not know 
whether we are taking firm steps by in1cn • 
sifyins our relationship between the other 
countries. That is lo be reviewed 
again. 

Presently, our Pri111c Minister is- !ht 
Chairman of the NAM and he wants to 
maintain peaceful co-existence and friend· 
ly relations between all tht! countries. But 
other countries like Pakistan are not 
following the principles of our hon. 
Prime Minister, that is, peaceful co-exis-
tence and friendly relations. l want to 
know from the hon. Miniatcr for External 
Affairs whether we are taking concrete 
steps with reaard to Pakistan and what is 
actually Pakistan doina ? A surreptitious 
role is being played by Pakistan now. In 
the case of Sri Lanka, they are playing the 
very same role. In Sn Lanka they are 
spending about Rs. 12 crores a day. For 
military purposes alone, they are spendina 
about ll6 million rupees every day. What 
does it mean 7 One day, Mr. Jayawar· 
dene had come forward and said "I want 
to find a political solution to the ethnic 
problem of Sri Lanka." 

But the other day he said that it would 
not be a political solution, but only a 
military solution. I would like to know 
what concrete and firm steps the Govern-
ment of India are contemplatina to take 
with regard to the Sri Lanka problem. 
The recent intensification in the. melitary 
activities in Sri Lanka clearly indicates that 

the Sri Lankan Government are strenathcnin1 
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themselves with arnts and ammuni-
tion. They are not for a political solu-
tion at all, but a military solution 
to this problem. When such is the 
case, what is the use of sending our .For~ 
cign Secretary, Shri Ramesh Bhandari 
who is going to retire by the end of this 
month, at1d perhaps there is a proposal to 
extend his tenure. I request t~e hon. 
Minister--! requested him the other day 
also during the. Calling Attention-to take 
up this issue at his level and see that this 
problem is solved. By sending a Secretary, 
an official of the Government of India, 
would not serve the purpose. The officer 
would be an officer after all. He cannot 
have a political interest: it is only the 
Minister, who would be having the poli-
tical interest in order to settle this 
issue. 

There was a setback even in Tamil 
Nadu with regard to Panchayat elections. 
The Congress (l) and AIADMK have an 
alliance, but in the Panchayat elections, 
there was a set back for thi<: alliance. 
Why ? lt was because of the ethnic pro· 
blem in Sri Lanka which has been prevai-
ling for such a long time and has not been 
settled so far. Even our late Prime Mi-
ni~tcr, Shrimati Indira Gandhi tried her 
level best to settle the issue, but was not 
able to do it during her life time. Our 
hon. Prime Minister is a young, dynamic 
and energic person and he has got the 
capacity to settle this issue. He has settled 
!lo many issues; he signed the Punjab 
accord, which is a ~agna Carta; he found 
out an accord for Assam problem also. 
Why cann't he do it for Sri Lanka proh-
1em ? After all, it a matter than can be 
settled in twelve hours. We have to take 
:firm and concrete steps to find out a solu-
tion to this problem. 

Recently, Dew Gunasekara, a Polit-
buro Member of the C9mmunist Party of 
'Sri Lanka attended the Congress of the 
Communist Party and he stated to the 
press that the situa:tion in Sri Lanka was 
very serious, and there was every possibi-
lity or a civil. war breaking out in Sri 
Lanka. Even the civil administration, 
',l,'hicb is the:re only in name, is not doing 

, any work at all. When such is the situa-

tion, what are we going to do? Are 
we ioing to leave the matter like that and 
leave the Tamilians there to face the disas-
ter as it comes '! Is it our attitude ? 
During the last one year more than 3000 
people have been murdered ? In fact, our 
Foreign Minister admitted in this alJ8USt 
House that actually a genocide was going 
on in Sri Lanka; When our Foreign 
Minister said that, Jayawardene and Athu-
lathmudali raised their voice and said that 
our Foreign Minister should not have said 
that. While every country and all the 
leaders are stating that genocide is going 
on in Sri Lanka, Jayawardene and Athu-
lathmudali are not at all accepting the si-
tuation, and the ethnic problem · which 
has been prevailing there for 1the last so 
many years. I request the hon. Foreign 
Minister to find a solution to this problem 
as early as possible. 

Suppose you delaying the matters, so 
many Jives will be lost, so many ladies 
will be killed and so many children will 
be maimed. So, that is the problem. 
They are waiting for a word from India. 
It is reported in the 'Hindu' ; •·Delhi 
awaits a word from Colombo'·. But it is 
not the case. If we arc delaying the mat-
ter, we are actually strengthening the ene-
my on the other side. So, I request the 
hon. Minister for External Affairs to take 
concrete steps immediately in order to save 
the lives of the poor Tamils living in Sri 
Lanka. 

PRO!'. K.K. TEWARY (Buxar): Mr. 
Deputy Speaker, Sir, I stand to support 
the Demands of the Ministry of External 
Affairs and I take this opportunity to 
voice my concern about the developing 
situation in and around our region. 

Sir, there is a tendency now to con-
fuse reg·onal problems with global ones. 
Problems which are bauntios us at home 
and in our neiQbbourhood arc basica!Jy 
global in nature, Involvement of super 
powers, specia11y the super power · from 
across the Atlantic, which is basically an 
imperialist force, has created real danacr• 
ous probltms for us. Subversion at ho~e 
and pressure on our borders are,arowins 
apace. We are faced with a very palpable 
and ,real problem of dclhlblization, ,: threat 
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to our security and even a threat to our · 
freed.om and intearity. This, in sum. total, 
is the situation al home and in our rieigl;l-

. bourhood, 

Tbe picture of the world at large is no 
less disquieting. The new doctrine of 
domination, begemonism and intervention 
has become the accepted more of interna-
tional diplomacy. International institu. 
tion are sought to be subverted. The 
concept of weighted voting in the UN 
under the aegis of the United States of 
America is the threat not only to the ins-
titution that has been evolved by' the 
world community r'or safeguarding the 
security of the world, of the jnternalional 
community, but it is also a threat to the 
freedom. sovereignty and independence of 
the nations. Sir, genocidal terror in Sri 
Lanka or South Africa, or the Zionist 
terror in Palestine are growing and they 
arc growing with the support of the imperi-
alist forces. This, in short, is the total, 
scenario of the world today. 

In ~his context and in this perspective, 
we have to look at our foreign policy, as 
to what· e,ttent we have been able to safc-
1uard our own security and con1ribute to 
a stable and durable world order based on 
mutual understanding, peace, disarma. 
ment and development. In this context, 
today we are proud a bout out leadership. 
We had Jost everything after the assassina. 
tioo of Madam Gandhi, when India's forei-
gn policy, and in fact the very existence 
of India, was in doldrums. Out of those 

·harrowing conditions, the people of India 
rose like one man and Prime Minister 

· R'ljiv Gandhi took over the reins of pow.er. 
·And Sir, in pursuit of peace and in pursuit 
of diurmament and development, in con-

. formity with our traditions in foreJgn po-
licy and in conformity with our contribu-

. tlons to a stable world order, Shri Gandhi 
in one year'! time, made perhaps. the Jar· 

·.,est rrumber of visits abroad, that any 
Prime Minister of India had ever made, 
lt wu a p~rsuit for peace and a pursuit 
for harmony. 

Pursuit of harmony. But unfortuna-
tely, the srowing threat to our security-
arowin1 threat to security at large-has 
not boen reduced and. we are faced with a. 
very-very 'difficult situation. We· have 
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therefore to analyse whether our initiatives 
in any way have lessened ititernatio6al 

· ticosion or ,had increased daiwer to our 
~curity. Knowingly or unknowinaly 
some 1aps c«ist in the over all situation., . . 

Mr. Deputy Chairman, Sir, I would 
like to draw the attention of the Forei&n 
Minister even at the risk of .•. 

(Interruption,) 

An hon. Member : Mr. Deputy Spea-
ker, Sir ...... 

( lfllcrruptions) 

PROF. K.K. TEWARY: Mr. 'Deputy 
Speaker's attention, I have already drawn, 
I said. I- will draw the attention of the 
Foreign Minister to the problems, I am 
raising in the House. 

MR. DEPUTY SPEAKER : He is 
tellin& you, ... 

( Interruptions) 

PROF. K.K. TEW ARY : All right, 
I stand corrected, through you. I will 
draw attention of the Foreign Minister to 
the real problems that we are facing and 
even at the cost of being repetitive, I do 
it. Our threat perception must be very 
clear. Let us not be totalo,aical. Let us 
not delude ourselves. Our initiative for 
peace in the neighbourhood. Many spea-
kers have spoken ab ut the situation, I 
am not going to repeat them and there is 
no use repeating them ad 11a1aeam. I 
would make certain relevant references to 
what is happening in the neighbourhood. 

· Our two threat percept.ions are-one from 
Pakistan and the other from Sri Lanka . 
Arc they basically regional ? My conten· 
tion is that thoy have ceased to be regional 
problems. They have been globaJised and 
the global powers-the imperialist powers-

. we must understand the nature of imperi· 
aliffll and the neo-colonialism today. It has 
become a neo-f ascis t force under Reagan 
Administration. · Sttbversion in Nicaragua; 
.subversion in Angola; and support to· 
South-African racist regime is gro.w.ing by 
leaps and bounds I have drawn his atten. 
tion to·the for~es of destabilisation ,W:bich 

1 .are .eei111 e,lpoded from abrA&d, -besides 
other thiHS, i. c •. wa.r machiQcry . ·is beiJJa 



b. G. (Gen.) MARfH 2~. 1~86 

[Pror. K.K. Tcwary] 

supplied to our neighbours. I would like 
to remind him of my reference to Ameri-
can attempt to destabilise and this started 
not only yesterday or not only after Mr. 
Rajiv Gandhi took over, this is an old hat· 
old story. But it brcame very intense when 
India too a very aggressive posture 'and 
in order to maintain peace and interna-
tional sanity, it adopted absolutely aggres-
sive as the Chairman of the NAM. 
Madam Gandhi's· assassination was the 
culmination of these forces ganging toge· 
ther to destabilise this country, to break 
the unity and morale of the Indian people. . . 

I would like lo know from the Forei,m 
Minister Sir, through you, what has ha-p-
pened and what is happening ? 

Federal funds of American Govern· 
ment which are supplying weapons to 
Pakistan; funds which are being supplied 
to Contras in Nicaragua; funds · which are 
being supplied to the subversives in Angola 
the support which is being extended to 
the rascists of South-Africa and the Zioni-
sts of Israel, was not the same fund made 
available for a comprehensive study on 
the likely scenario of India. in case Madam 
Gandhi was assassinated ? It is a very 
pointed question. I would like to know, 
the House and the country wants to know 
why only this option, wby only this alter-
native the American authorities could have 
thought of? 

Another alternative, for example, could 
have been Madam Gandhi and Congress-
! could have been defeated. That was an 
alternative-the political alternative was 
not studied A study was commissioned 
and federal funds were made available and 
Hardgrave made a study at the behest of 
the State Department of America. This 
had never happened in any civilised coun-
try and in civilised international diplomacy, 
where the Head of the Government likely 
assassination study was· commissioned and 
ultimately I would not go into the details of 
the bizarre picture that has been depicted 
by this man Hardgrave. 

In spite of our insistence, that study has 
not been made available to us. I would 
draw .my own conclusions, of course not 

based on wild imagination or wild guesses, 
but on concrete facts. Indira Gandhi was 
a thorn in the flesh of imperialism. Sh• 
was done away with. 

SJr, we arc· not one of those banan11 
republics. We the people of India have 
fouaht for our freedom. We have defeated 
the mightiest imperial Power on · eartll. 
How come, Mr. Foreign Minister, that 
now those same terrorists arc being protec-
ted, being sheltered, being promoted in the 
United States of America, Britain and 
Canada ? Is it not year duty, and of the 
Government of India to let the people of 
India know what is happcnina ? What 
would have happened if the Head of the 
British Government, the Prime Minist~r of 
Br~tain or the President of America would 
have been shot dead, and a previous study 
of this nature had been conducted by 
Government of India. or a'ny other 
Government in the world ? 

Sir, this is not the end of the story. 
This is not the end of the conspiracy. The 
conspiracy is still going on. Every day, 
conspiracies are heing brought to light, 
being diecovercd on British soil, on Ameri-
can soil, that Rajiv Gandhi will be 
assassinated. Who are rhe people b~hinJ 
this conspiracy '? Why is this being 
done? 

( /,rterrnpl Ions) 

I would like to know and understand 
the plea taken by the British Government. 
that the laws of Britain prevent the British 
authorities from taking stringent measures 
aaainst these forces. I would like to know 
from the Foreign Minister what will happen 
if these elements hatched a conspiracy 
against Mrs. Thatcher ? In the past, when 
Mrs. Thatcher became the target of 
terrorist attack, what actions were taken 1 
Did these rules and laws prevent the 
British Government from taking the most 
severe steps against those terrorists ? What 
happens in America when terrorists gang 
up and endanger the life of the Head of 
the State and of an important personality 
there 7 What laws are applied there, I 
would like to know. In spite of this palpable 
evidence, and in spite of undeciared war, I 
would say. against the security. stability 
and unity of our nation, what concreto 
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steps have been taken, what course bas 
been charted QUt by your Government to 
tell them that Indira Gandhi's sacrifice was 
a tremendous sacrifice that the nation·had 
made, to preserve its unity and integrity; 
and that any steps aaain to repeat that 
horrendous crime will be resisted by the 
united might of the people of J ndia? 

I· would e,cpect the Government to 
take more vigorous steps in order to 
expose the trickery, _fraud, dissimulation 
and treachery of these Govcrnµients. I 
would also like to know from the Foreign 
Ministtr: if the British law prevents terro· 
rists from being punished why as a measure 
01 retaliation, you cannot extlf'nd moral 
and material support to the freedom figh· 
ters of IRA ? The Irish Republican Army 
is fighting, fighting for a just cause, fighting 
for their freedom. Why can't Government 
of India, because the British authorities 
have been extending all facilities to tbe 
terrorists, murderers and off enders, why 
can't Government of India do the same 1 
Why can't Government of India demand 
the liberation of Puerto Rico which is a 
colonial territory o: American Government 
even now'? 

The Foreign Minister owes some 
explanation to this House. I now come 
nearer home. · What is happtning in 
Pakistan '! Suddenly this problem has not 
cropped up. All your initiatives were 
admired and appreciated, but with what 
results ? What bas happend ? 

Don't you know that Pakistani atom 
bomb is almost ready? As the American 
authorities con~ive at the manufacture of 
atomic weapons, and stockpiling to arms, 
arowing arsenal of Israeli Zionist govern-
ments, similarly. they arc winking at this, 
and I would like to know why. don't you 
ask the American authorities about this ? 
why the Symington amendment has been 
suspended in the case of Pakistan ? The 
President of America has not aiven a 
certificate, which was required by the 
American Congress because they were 
going to vote much heavier amount in the 
form of aid and military package to · 
Pakistani authorities. AH th~se things 
arc happening. Terrori:~ts are beine trained 
and now yot.ir' report, has reveqlect, and I 

am glad that you have accepted ultimately 
this and I am happy that you have accep-
ted this, and you have brought this matter 
ultimately to the notice of the House, 
because we ha-.·e always said, that there is 
a nexus between them, and this is a 
product of the hegemonic consensus bet-
ween the imperialist powers on the one 
hand, and our neighbours; who are just 

~ trying to find a foothold. Sri Lanka and 
Pakistan-there is a nexus between the 
two new. The visit of Enterpri$e to 
Karachi harbour and then the visit of two 
ships of Pakistani Government to Sri 
Lanka-this should be a strong enouah 
signal to you to open your eyes and to do 
something not only with regard to the 
arowing threat from Pakistan, but, also to 
save the civilians innocent harmless civilians 
from 0 Shri Jayewardene. 

Therefore, Sir, the entire scenario, the 
entire picture ins.ide the country, this is the 
result of an externally inspired subversion; 
we are sought to be encircled by American 
forces and this is dangerous because now 
American hegemony and intervention is 
sought to be imposed on the sub-continenl 
and in and around the sub.continent and 
their professed purpose is. number one, 
lhat they want to continue their strangler-
hold on the economic resources of this 
region; and number two, they want to 
stop what could be the expansionist poli-
cies of the Soviet Union. Therefere, I 
think a more realistic attempt will be made 
to come to grips with the problems that 
we are facing as a country. 

The initiatives taken by the Prime 
Minister have been a<lmired all over world. 
His. visits both to the Moscow and 
Washington and also to a number of other 
countries in Europe and in our neighbour-
hood have had the desirable impact., they 
have created the friendly atmosphere that 
the imperalists would not like all over the 
world. 

I would also like to draw the attention 
of the hon. Minister to certain things 
which arc happening-which have been 
happeniflg 'in the past-and perhaps we 
may lose sight of the perspectives with our 

0 J:xpu11aed as ordered by the Cb.iir, 
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neighbouring countries, when 
starts Qrewing. 

troubte 

In Nepal elections are round the 
conier:. Some forces which are hostile to 
our country. they a..re ta.tin& undue interest 
in what is happeni0& in Nepal an~ some 
people who are more close to the estab ... 
Jisb111en1, or to certain powers in Nepal, 
•nd tbey are indulgjn, in all kinds of anti-
India propaganda aod an atmosphere is 
1aining ground in Nepal against India. 

I think the Government of India 
snould take notice on before it is too late; 
and then a word about our Embassies. We 
have Ambassadors all round the world. 
The most important thing is the service 
conditions of our people working there. 

. But ther.e is someting which I have noticed 
to my utter dismay. It is neither in the 
interests of the country, nor in the interests 
of the people working there. So many 
things are happening I may bring to your 
notice certain things about the persons in 
our embassies abroad, and our embassies 
are in an utterly poor shape There is 
Jacl, of dedication. There is lack of team-
work. In Washington, for example, where 
we were . supposed to work and develop 
friendly relations, with the American 
authorities, I fotind the Embassy to be in 
a very bad shape. A person who was 
holding the rank of Deputy Ambassador~ 
I will aive it in writing, I am not naming 
the persons - he, a person who was posted 
as Deputy Ambassador in Washington, 
now be is in Delhi, he is,•• I was told by 
some of the employees working in the 
Embassy that they w.ork only part time in 
the Embassay and full time for the Ameri-
can agencies, and American companies 
and this is what is happening in Britain 
also. 

These are matters which we can ignore 
only at our peril. Therefore, I demand 
improvement in the service conditions and 
facilities as are justified. But at the s~me 
time, we must keep an eye on the activities 
of people who are indulging in activities 
whic;:h are not very friendly, not very U!ie· 
ful, not very much in our favour . 

.. ~xpunaed as ordercq by the chair. 
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Wi.tb these words, .I a,aio sJ,Jppprt the 
Dem~D.da of tho Min~try and ex})C(jt the 
Forcjp Minister to address himself to 
so.ip~ of ~be q1:1estions I have raised. 

M.R. DEPUTY -SPEAKER : l(l your 
speech when Y0\1 have menti.oned about 
Sri Lanka you have used cc;rtain woiis 
about Shri Jayawardene. That will be 
expunged. 

( Jmerruptions) 

MR. DEPUTY-SP~AKER : Notbin& 
will go on record. Take your scat. 

( lnterruptions) 0 

DR. G.S. DHILLON (Ferozepur) : I 
am supporting this Demand, At the sain. 
time, I am talking about some pointa. In 
old times, I had a lot of experience bere. 
I had seen times when discussion on 
External Affairs was a sort of an exercise 
on the then prevalent subjects like tlw 
panrh. sheet, co-existence, non-interference 
all such sorts of pleasant words. But times 
have changed. They are just pious words. 
We are faced with situations which are 
completely at variance with these hiah 
sounding words. We do not have those 
principles as co-existence or non-inter-' 
ference any more, though we respect them. 
They used to be held as sacred at a time 

. when Panditji was in power. 

At least we can begin with co-existence 
with our neighbours. But I would s.J.Y 
that the trouble we are facing not only 
from the power blocs but from our neigh-
bours also. There is no co-existence in 
the real s;nse. We have problems with 
Pakistan; we have serious problems with 
Sri Lanka. Though we are on the way 
to normalise, we still have problems on 
border issue with China and even somt 
other countries like Bangla Desh. 

l come from Punjab. Recently tllt.re 
have bee.n some negotiations, some mut~I 
vi.sits to each other's· country by our 
Secretaries and other prominent . people. 
We have been hearina that the procoas of 
normalisation is on. There is a domand 
tor restoration of tradu;elations or openlna 
of the bor.ders or resumption of culiutal 
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1>roarammes and all that. We have to 
. see-howsoever these efforts may sound 
wen, bave the old issues, in spite of Simla 
Agreement and so many visits, been 
solved 7 

They do not spare any international 
forum where they do not speak against us. 
So far as we neighbours are concerned, 
most of the misery and trouble that we are 
facing in Punjab today is from our neigh~ 
bours. I can say that I see their hand in 
every day-to-day happening. They have 
training camps pn our borders-some 
training camps are so near and some are 
in the interior. Our boys, our young 
people go there, get their training, come 
and do all sorts of mischiefs they can do. 
The problem is that on the one hand we 
are asking for developing trade; opening 
of border, etc., and on the other hand, we 
see ·them immedi!ltely with their hand in 
our problems. How to deal with it is a 
serious matter and I hope, a person of the 
stature of Mr. Bhagat will apply his mind 
and call some of us, call Mr. Ramoowalia 
and some of his friends for discussion. It 
is not my view, it is not the Congress 
Party's view, it is their point of view also. 
Only recently, Mr. Barnala came out with 
a statement that a part of the trouble may 
be from inside but most of that is from 
that country and we should take up this 
issue rather seriously. 

13.00 hrs. 

[SHRIM A TI BASA V ARAJESW ARI . 
111 the Chair) 

Take the case of Sri Lanka. They too 
are our neighbours. We too have been 
talkiog about peacefull relations. our old 
and historical background with this country 
but the position is going fr.om bad to worse: 
I am happy, Prof. SweJJ raised this issue 
and said some good words about me and 
for my work in the U.N. Commission. 
But may I take the House into confidence 
that in spite of our best efforts, they did 
not move an inch. In a place Hke Geneva, 
President Jayawardene of Sri Lanka ·sent 
his owP, real brother to represent his case. 
What is the problem? After all, it is purely . 
an ethnic problem. Many countries have 
these linauistic or ethnic or some other 
problems, . They take it thitt the u°'tary 

system of government in Sri Lanka is a 
sacred one and they do not recognise tb, 
problem that any other cultural eroup or 
ethnic group has the right to Jive there. 
We raised this question. We said, we have 
1,35,0QO people a~ Sri Lankan refugees in 
India and there are 45,000 people who are 
settled in sotne European countries like 
Switzerland, Germany and few others. I 
should telJ the House as to what stand 
they took about our refueees and the 
refugees in Europe. They said that "Wt 
did not drive them out. The Tamil Nadu 
terrorists forced them to join hands with 
them and then they forced them to India, 

and most of the Tamil Nadu terrorists belooa 
to that sort of thin.king and they are bein1 
trained on out coasts". Worse than that 
is the stan~ that they have.takeo, and I 
must say, we feel ashamed of such neiah· 
hours who can go up to this devilish sort 
of thinking. They said, "No, we have ·not 
driven them out, they have gone for some . 
drug business and they are quite indulgin1 
in narcotic~ business and all of them art 
doing the same thin~ for money making". 
In this way they are doing the double 
mischief about the refugees in India and 
the refugees in Europe, bringing them bad 
name and, at the same time, pushing them· 
out. 

I did not hear what the Doputy 
Speaker said about the word genocide. 
They protested against this word; their 
Ambassador or High Commissioner 
handed over a note to our Minister. Ht 
used the word genocide. I do not know 
how later on he modified; but in my 
opinion there is a pure genocide going on 
in Sri Lanka, undiluted genocide, May be, 
I may be indulging in reference which may 
not be very pleasant to hear. What is 
ienocide ? Killing another group or 
community or ethnic people, whatever 
it might be, indiscriminately. And they 
say, no, this war or fight is against 
militants. Civilians may have died durins 
the cross-fire. What type of cross-fire ? 
Cross-fire and bombins on Jaffna. Are 
there some civilians in between the 
helicopter and the house below ? In discfri-
minately they are killing them and that is 
pure genocide. The matter was reported 
by on of our v.ery eminent reporters, the 
correspondent of the Times of India in 
London. It wa$ reported . that President 
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Jayawardhane has said that he will go ip 
for a military solution. They resented 
thi,,. TQey spoke against that journalist. I 
have. no hesitation in naming him. Kuldip 
Nayar. Then we asked, what did you say 
actually, if he is wrong, what did you say. 
President Jayawardhene said that we will 
dea~ with military matters with military 
and political matters with political part. 
What is the difference ? You use the 
word military with military and political 
with political, Yet he did not rule out 
military solution. It is just a distortion of 
words. So, I would suggest that under 
such . circumstances lot of tim~ hes been 
taken during the negotiations and good· 
will shown. A time has come that we 
should have nothing to do with Sri Lanka 
at the negotiating table unless they come 
out with certain commitments-as I have 
seen today. certain commitments being 
asked l>y 01,1r Prime Minister. Thal is only 
solution, By agreeing to weet them on 
negotiating . table last year by our 
arranging a meeting at Thimpu they gained 
time. They not only gained time for their 
military, for the supply of arms, but 
gained time for many other problems. I am 
sorry, we could not have so much home-
work done as they have done. This is all 
that I wanted to say about Sri Lanka. Our 
stand should be stiff; we should not be 
misled by empty promises. They are upto 
any mischief, Howsoever they say this is 
not genocide, we shol.lld take . it as 
genocide. Thousands of people ha,e been 
killed and finished already. Pakistan 
President has said this, I saw this only 
today, he was addressing the rally of 
army people, saving, ·It is not essential 
for us to talk peace. •Similarly, these 
people have the same way of thinking. lt 
is surprising that at a time when our 
country is facins hardships two goodwill 
ships of Pakistan visited Colombo. What 
typt> C'f goodwill ? Definitely it is not 
based on the principles of peaceful co. 
existence. 

Mr. Foreign Minister, the other day 
you. told us abo.ut your meeting with the 
America:[l Foreign Relations Committee 
that Moinyllan said .that we in Inc.iia have 
not voted for USA on a number of things. 

think that is the risht reply which you 

gavo .that they have not. Noted for au a., , 
number of times. On what should. we VPt"· 
for them·? Should we vote on the que.1tioJ1 
of Palestine ? Should we vote for Israel 1 
Should we vote for apartheid 1· Should we 
. vote for Nicaragua or tbeb- policy ? I CIUl 
say about Phili.ppides. I do not. know 
what they expect form .us. In Pbilippinc=s wo 
are happy that Madam Acquino has come . 
and that tyrant bas gone. I am .all out for 
Madam Acquioo, but something really 
which surprised mo is the new trend of 
American diplomacy. Some, tussle was 
going 001 they held an election and the 
election results were there and the 
American Senate sits, the American 
statesmanship say that all election is 

• wrong, that is rigged, forged and all sort 
of· things. We know that that was wrong, 
that was rigged. We arc with the i,eople 
of Philippines who forced Marcos to run 
away. We are for Madam . Acquino 
because she came and !ed ,the movement 
or the people who forced Marcos to. run 
out of the country, and not because of 
what the Senate sa:d about the elections. 
Tomorrow if some elections come in our 
way, who arc they to give verdict on the 
merits of our elections or any other 
country's election ? That is very wrona. 
Now they sit in the s~nate. over the 
the supply of hundreds and millions to 

· countries. Still it is going on; that has not 
been agreed to as yet. But Reagan is 
doing his best to get it through in the 
American Senate. What for 'l for overt 
and covert aciion against Nicaragua and 
some Central American States. What is 
this •overt' and •covert' action ? Who are 
they to · sit in a regular legislative body, 
pass a reso!tl'.i0n and then tell ihe world 
that 'these .. 1, :be various goverJ,lli,nts WC 
don't like, we are !akipg overt and· covert 
actions'? We should strongJy condemn St.Jch · 
tendencies in their diplomacy. As an 
independent co1,mtry, as leader of the non· 
aligned movement-we . are very proud 
that we are the leader or the non·aligned 
movement-we should strongly come out 
with con<.1emnation of such misuse of their 
resources and. their wealth over all these 
smaller nations. 

There are a number of points which 
arc very difficult t.o be dealt with in a short 
time. One particular matter is abo_ut 
Namibi~. Whefe{ls they are tloutina th, 
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'un re1olutions on South Africa and Namibia 
-tam' talli.ina of the Americans.;__thcy do 
it 'very shame·faced1y. Part of Angola is 
occupied by.South Africans, but recently, 
'the leader of the UNIT AB, Mr. Swambi, 
wa~ invjted, he went'· there, he talked to 

. the top leaders and h'! has promised 
support to fight against tlic government 
ttiorc in. Aneola. The whole world, even 
the American people, have condemned 
this. 

Who arc they to }udae about another 
'country which is free and independent, 
and their merits to r~main in power or 
not to remain in power ? So, the people 
like Swambi must be condemned openly 
,by an of us. 

Since you have given ring twice, I 
·would not say anything further. I thank 
you very much. I would li kc to rise to 
,speak at some other time. 

PROF. P.J. KURIEN (ldukki): 
Madam-Chairman, 1 rise to ~upport the 
bemands for Grants relating to the 
Foreign Affairs Ministry. 

During the last year, we have vigor· 
ously followed our policy of Non-
alignment, peace and friendship with other . 
nations. In fact, our foreign policy· is only 
the projection of our internal policies and 
that its foundation was laid even during 
the time of freedo'm movemerrt. During 
freedom movement, non-violence was the 
corner-stone of our polittcal action. 
Likewise, non~alignment is the corner-
stone of our foreign policy. For the Jast 
38 years of independence, this policy has 
been consistently followed by us and we 
owe very much to Panditji and. lndiraji for 
this. 

. , . 
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among the first to recognise the Acquine 
Government in Philippines. 

Non-alignment also means p~~c• and 
dtsarmamcnt. I do not want . to .. n,rrat, 
tho efforts that we are malwng · in. this 
direction. ·We arc aware :of the ,Delhi 
Declaration made by the Six-Nation 
Summit askina for one year mora;orium 

,of nuclear tests. We, are aware. of the 
fact that the Soviet Union have announced 
a six-month moratorium of all nuclear 
w~poo tests . and they have further 
C?ttended it for threo months. Mr. 
Gorbachev himself bas said that they 
wot1ld not have any . nuclear test until 
U.S. did 4t. Yesterday, we did read in the 
Press that United States has done under· 
:ground n11clear tests thereby breaking 
perhaps the longesl period of abse.nce of 
nuclear tests. U.S. has done thi:; utterly 
ignoring the world opinion. As the 
Chairman of the NAM, it is for us to 
exert maximum pressure on tb! United 
States to keep out of such les.ts and to 
bring super.po'hers again to the negotiating 
table. 

Sir, yet l see a silver lining in the dark 
cloud. I mean, they have expressed their 
willingness to come together We know 
President Reagan and the Soviet ,Leader 
Gorbachev met in Geneva and they agreed 
that a ·nuclea,r war cannot be won and 
should never be fought. I ho~e the spirit 
will continue and as Chairman of Non-
Aligned Movement, we have a lot to do in 
this direction. 

We are happy that our Prime Minister 
is taking the aspirations of the entire 
people of this country and the peace-loving 
-people in the world and we all wish him 
success in his efforts. 

Non-Alignment is not just not siding Sir, if you see last year's performance 
with power-bloc but it is something more of the Ministry I will say that the be~t 
than tbat. It is dynamic and vibrant as it · achievement on our side was with regard 
should be. So, we raise our voice agaiMt to the formation of SAARC. In the field 
-all kinds of optrression and colonial of South·Asian regional coopera&ion. The 
exploitation. We support· the people of SAARC has given the framework for 
South Africa in their fight for freedom better cooperation between our neighbours. 
from the minority White Government. We But I should say that the situation in our 
s'upi,ort the Palcstlnians in their struule neighbourhood is fall of tension, distrust and 

,. for 'hometalid. We support Nicaraaua in violence. In this context cannot but make 
their fight 'qaimt U.S. imperialism •. A, a reference to Sri Lanka. It has been 

1'titi t,oon·said hcte, prooab1y we were also· . dtacuseed many timo• in this House. It ia ., 
,. I' l j ' ' • •" 
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unfortunate that Shri Jayiewarderi• · is 
trying for a military solution to the 
simple ethnic problem. Jn fact, tecbbically, 
you can say it ls their .internal problem. 
But is · it their internal problem ? 6,000 
and more Tamil'll have been· killed, if the 
reports are correct and someboay was 
saying it is 3,000 and there were other 
reports too. But whatever may be, a good 
number of Tamils ha.ve been killed for fhe 
last 15 months and again nearly 1-1/2 
lakbs of refugees are there in the Indian 
aoil. Therefore, this e~hnic problem has 
its direct impact and repercussion on us 
and it is nothing but genocide. Hon. 
Minister himself has said in this House 
this has an element of genocide which has 
caused much reaction in that country. 
The hon. Member Mr. Dhillon was just 
now saying that it is undiluted genocide .. 
This being genocide, we cannot simply . 
i1nore it saying that it is their internal 
problem. But it has another dimension 
also that this ethnic problem in Sri Lanka 
has .assumed a new dimension posing a 
threat to our own security. There were 
reports that Israeli Secret Intelligence · 
Agency MUSA is working in close 
cooperation with Sri Lankan security 
forces. There were again reports that 
Pakistani involvement is there in the Sri 
Lank.an military operation of killing the 
innocent people and Pakistani Assistance 
in arms and ammumuon has been 
extended to Sri Lanka. It was reported that 
the American fleet was in Karachi and 
the Pakistani Naval ships visited 
Colombo. What does all this mean? All 
this means that some kind of conspiracy 
it going on against our country. Pakistan 
offered bases to American imperialism and 
you know that South Africa is also assisting 
Sri Lanka. Then Israel is assisting Sri 
Lanka. All this put together you can see 
a. scenario which is quite di~quieting for our 
country. Actually we are being encircled 
by hostile forces and, therefore, I am sure 
that this has new added a dimension to ·the 
ethnic problem in Sri Lanka. 

I would request the hon. Minister to 
see it in this perspective and act very 
carefully and firmly and to safeguard the 
interests of our country. The Jayewadene 
ii trylna for military sol..1tion is. evident 
efml their own statement. Recently . there 
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was interview by Lankan Nationa1 Security 

·Minister Sbri AtbulatbmudaJI to the BBC · 
in which he has spelt out the· programme 
of military operation. He was saying . that 
first he can finish Eastern parts and then 
move over to other areas of . 
Tamil Majtrity and settle the Sinhalese 
there. Even. Jayewardene him;elf bas said 
that he prefers a. miJitary solution first. 
So it is very clear that they are going for 
a military solution. In this context, what 
should we do ? Dr. Dhillon ~as just 
mentioning that we should step all kinds 
of negotiations with them. Whatever it is I 
want to say one thing. All typej of 
diplomatic pressure should be exerted. 
All other avenues should be explored 
so that this ethnic problem is once and 
for all settled. We should tell Sri Lanka 
plainly that we have no stake in Sri 
Lanka: We, are not intere~ted in 
destabilising that country. We are 
interested in maintaining the integrity of 
that country. But we are equally 
interested that our Tamil brothern should 
live in that country with honour and 
dignity like any other citizen of that 
country. We are equally interested that 
the refugees who have come over to India 
should go back to their country with 
honour and dignity. This we should tell 
them plainly and I would say that we 
should see to that. Still Jayawardene will 
not understand. We should bring borne 
to them the futility of attempting a 
military solution to the ethnic problem. 
We have the example of Pakistan. 
Pakistan tried to solve the internal 

. problem through military -means and it 
ultimately resulted in the division of 
Pakistan. There is saying · in the Bible. It 
says in Malayalam : •'Valeduthavan Valal-
He who takes to sword shall perish by .the 
sword. This. is a saying from the Bible. 
So we should prevail upon President 
Jayawardene to see that it is in th~ir 
interest to settle this ethnic problem 
through a political solution and it is in 
their interest that they do not go for a mili· 
tary solution and it is for us to sec the 
dimension of 'this probJem which, as I sa{d, 
has a security aspect which we should not 
ignore and a)] efforts should be made to 
settle it. The ~ntire.couotry is with our 
Prime Minister,· Mr Rajiv Gandhi in his 
efforts to solve this problem and I hope 
our efforts by all meana will be relentlessly 
continued and the country and all sections 

.. 
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of our people wish you all success in this 
effort. 

While .talking about our neighbours, 
I have to say somethina about Pakistan. 
As has been already said, there is 
Pakistani involvement and assistance in 
tho military operations against the innocent 
Tamils which is soing on inSri Lanka. 
But we arc tryina to improve our 
relations with Pakistan. l agree there is 
much scope for normalisation of relations 
with Pakistan, Our Prime Minister him· 
self took the initiative in this direction. 
Ho had a number of meetings with Gen. 
Zia on various occasions. Last December 
Oon Zia visited Delhi and met our Prime 
Minister. There was an agreement that 
both countri~s will not attack each other's 
nuclear installations. Recently our Prime 
Minister met Mr Junejo,. the Prime 
Minister of Pakistan also. But in spite of 
all this, things arc not not moving as fast 
as we expected and perh!!PS not in the 
proper direction. Mr. Junejo recently 
stated the Kashmir issue be: again referred 
to the United Nations. What does it 
mean? That means that they have gone 
back from the spirit of tbe Simla Agree-
ment. Thty want to revive the old 
problem. ,It means that Zia is really play-
ing a hide and seek game. He really does. 
not want to settle the disputes with India. 
He does not want peace with our country. 
He wants to make it appaer as though he 
wants peace with this country. But he 
really does not want it. Maybe with such 
and impression created, especially in the 
West, he ·can get more assistance from the 
wost. Gen Zia may be using the issue of 
peace merely to bargain with the west. 
I would request the Government to be 
carerul of this trick of Gen. Zia. 

Then, Sir, we should be really 
concerned that Pakistan is going to be a 
nuclear power within a short time. We 
should be concerned with the fact that 
they are ·securing arms and sophisticated 
military equipment which cannot be used 
io the mountainous terrain, as they 
claim against Afghanistan. They can only 
be used against us and most of them are 
doployed on our border, Furthermore, 
how they are tryln& to destabilise our 
touotry bas already b«n said in this 

House by the hon~ Memb1m. A number of 
extremists trained there are comina to our 
country and they are creating serious 
problem in Punjeb, So we should be very 
careful in our dtalings with Patiltan. It is 
true and I read in some presi that Gen 
Zia bas said that they have no hand in 
the military training and that they arc not 
trainina Sikhs. But everybody knows that 
it is not true. Tho fact is othcrwiit. But 
with reaard to the nuclear capability, I 
know that we arc committed to the 
peaceful uses of atomic eneray. I a1ree 
and it should be so but, at the -same tim,. 
I would suggest that we should keep our 
nuclear options open. We should not ltt 
ourselves be taken by surprise by any 
other country. We should continue our 
efforts to improve our relations with 
Pakistan. At the same time, we should 
understand the threat and the inherent 
dangers in the situation as it exi1ts 
today. 

I would like to say one word about 
China also. I welcome the efforts mad, 
by our Prime Minister to improve our 
re1ations with China,. There shou]d be 
continued and relentless efforts in this 
direction and we should see that our 
relation with China is put on an even keel. 
Of couJ.1Se, there is the boundary dispute. 
That is there. We ~hould try to settle that 
boundary dispute. 

Further, I would like to say a few 
words about our Missions abroad. I hav, 
to say that I am getting a lot of complaitlts 
from our people who arc working in th, 
Gulf countries about our Missions there. 
Most of these people of Indian origin, 
workins in Gulf countries, are illiterates 
and skilled workers. They have a number 
of problems. The attitude of our Missions 
is said to be not helpful. They always 
adopt a bureaucratic approach to the 
problems. They do not ;o out and help 
the poor workers who have gone .there 
only · to earn their livelihood. For 
example, I tell you an instance. Three 
weeks ago,· I gave a complaint to the 
Minister of State for External Affiairs that 
one of my constituents' had been arrested 
in one of the Gulf countries and I asked 
him to send a telex to the Embassy there 
to' get a report as to what had happend, 
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just to ftod out what is tht position and 
if there is any way to get him out. I 
undetstaod, the Minister bas sent two or 
throe reminders. Still the Embassy people 
·could not contact in spite of the fact that, 
t'uH address of the person arrested was 
1iven. They could oe>t contact the · person 
and give a. proper reply to this.' If this is the 
way the Embassy people are pursuing the 

. ,matter for which the Minister has given 
directions, then we can imagine the pli&ht 
c,f the poor people, who are Indians, who 
aro approaching them there. Therefore, 
the Embassy should be properly staffed 
with officials of commitment. 

. THE MINlST~R OF EXTERNAL 
, AFFAIRS (SH.RI B.R. BHAGAT): Please 

aive us the details. 

PROF. P.J. KURIEN: I will give. you 
the detail!i. They should ,.;how symphathetic 
attitude to these poor people who are 
working there. 

Finally, I would like to say a few 
words l!bout our people working in 
:Nigeria. Some of these .Indians working 
there have lost their jobs. 

(/ntcrru pt ions) 

But they cannot come back because 
they are not able to repatriate the money 
they have earned there. Our Embassy 
shol.!ld intervene and assist them. Further, 
their children who are educated there, 
especially who have taken medical degree, 
cannot come back because of the fact that 

: we are not accepting th.at medical degree. 
We should look into it and study whether 
that. medical de&ree can be accepted, If 
that is not up to the standard, we ,should 

· organise some refresher co.urse or some-
, thing like that so that those Indians are 
not punished. They are our brethren who 
went there to earn their livelihood; they 

· aave us foreign exchange and I ,. would 
request tile hon. Minister that we should 
take serious note of this aspect and take: 
action. 

Witb these words, l 5!,lPPtrt the· 
demands. 

SHIU BALWANT SINGH RAMOO-
WALIA (Sas;i1rur) : Mr. Chairman, 

. throuah you, I ~rst conar~ttilate the h~n. 
Foreian Minister· for pursuing the ~J)Ohcy 
of non-alignment initiated by great leaders 
like Pandit Jawaharlal Nehru, the Policy 
which has earned a aood name, good 
fame, respect and honour for our country 
throughout the globe. Due to the policy 
of non-alignment, our country 3ot an 
opportunity and privilege to be the 
Chairman or Leader of the non-aJigl'lmcnt 
movement in the world. Thit policy of 
non-alignment has added to the number of 
our friends and has reduced the number of 
people who are inimical or opposed 
to us. During my previous speech on the 
coming of the Sevemh Fleet to lbc 
Pakistan Port, I had expressed my views 
about certain issues, Today I am taking 
ur, only the issues which are confrontina 
the Indians living abroad. 

We daily receive a number of letters 
from the Indians living abroad that they 
are asked to take · a visa before returninc 
to meet their next of kin or to visit their 
home to meet their family members. The 
situation is so painful that before the 
Indian Embassies in Canada, :Sritain and 

. USA long queues of Indians are .waiting 
for the visa. In some cases when there 

. is an emergency, for example, some dearest 
member of the family dies here, either the 
man is not allowed to come to the country 
-0r his visa is delayed. This practi(;e is 
-creating bitterness adding to the dissatisfac· 
tion in the minds of the Indians, especially 
the Punjabs, living in these cquntries, 
namely, Britain, Canada. and USA. 

It is said that in U.K.-the Minister 
will please clear it in his reply-the Indian 
J;,mbassy is coHecting 2,000 pounds daily 
as income for issuing visa because, I think, 
the application fee for the issue of visa is 
15 or 20 pounds. And when the visitors 
-come to the Palam or Bombay Airport, 
they are badly searched, they are insulted. 
All these things are adding to the bitter. 
ness. We as serious and responsible per-
:sons here want to avoid the bitterness, at 
least decrease the bitterness, and add to 
their satisfaction, but everything is going the · 
other 'way. I will urge upon the hon. Mini-
ster to withdraw immediately or scrap the 
order of the prerequisite of takin1 visa in 
respect of those who are comin, to Punjab 
to visit their families. · 
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In many countries, there is the practice 
of dual citizenship ... Pakistatt has given 
this I facility, Bangladesh has given this 
facifay, . Indonesia has aiveri' this facility. 
I urge upon the hon. Minister that our 
Government also should think of 1iving 
dual ~itizensh1p to the Indians livins: 
abroad. 

We Indians are very sweet bY. nature; 
the Indians are patriotic; we love our 
motqerlaod; wherever we may go, we do 
not f~rJet our culture; the Indians Jivint 
in foreign countries have love and affection 
for their culture, for their motherland. 
and . for their families. They should be, 
aiven the right to vote iluring elections in 
India. All. non~resident Indians should be 
aiven the right to vote. I would request 
the ho:n. Minister to think over this also. 

The Indians living abroad are earning 
money in those countries and they are 
sending remittances worth crores of rupees 
every year. I think, Prof. Tewari will 
support me at least in this matter... · 

PROF. K.K .. TEWARY : In maoy 
matters you are changing your views. 

SHRI BALWANT SINGH RAMOO-
WALIA : I am not changin;. It is your 
aoodself who is takings now in a cordial 
manner. 

The remittances are made. 

They are serving and helping 
the country. But here· the plight 
is that they are being raided. en-
quiries are being mad~ as to whercfrom 
they sot this money, what is the number 
of the draft, what is the name of the 
bank where the money is deposited. This 
humiliation should be stopped and 1urther 
facilities should be provided to all the 

· Indians sending remittan·ces back to India. 

At the outset I told the House and 
requested the Government to take care 
that tpe co.untrics who have given the 
opportun!tY of migration to Indians should 
be considered more particularly. For ins~ 
taace, 'I had the opp.6rtunity to meet Mr. 
Joe Clark',· the Foreign Minister of Canada 
at a dinner hosted by the Hon. Foreign 
Mlnistbr:. He ~H very kind to invite me 
ahlo to tbat function, Mr. J(>e q14rk, t~; 

J916-8'J . 31 ! 

F oreiao Minister of Canada painfully told 
us: that his Government is perturbed over 
the news items or publicity being carried 
out in this country that Canada is in 
connivance with certain extremist activities'. 

Madan1, l am sure and I hope this 
House is with me, that the Government 
of Canada is very honest. The approach is 
very sincere. The Government bas never 
·given any impression or there is no 'infor-
mation · with us that the Government ror 
Canada at any time acted to destabilise oat 
country or against the inteBrity or 
sovereignty of OL!r country. 

Spccificalfy the point which I want to 
urge upon the Government and the ' 
Minister is that our Government should 
be more cautious and should take steps to 
develop mutual relations, harmony and· 
better understanding between India and 
Canada and with other countries where· 
Indians are in large number· as migrants. 
I am sure that Canada bas a glorious 
history of high morale and the Muruni 
Government in Canada is observing· the 
same morale, the morale not to disturb 
or destabilise other countries including 
India. I am emphasizing that more cultural, 
trade and other relations, other ties shotdd 
be strengthened. 

The Canadian Ambassador Mr. Warden 
recently visited Pun.iab and met the· 
Minister of the Pt1njab Government, 
officers cerlain leading journalists and edu-
cationists. That visit has a very good im-
pact i.n further strengthening the ties of 
friendship between India and Canada. 

I have also got a letter that in Canada. 
Members of Parliament have form~d an 
Indo-Cnnadian Members of Parliament 
Friendship Organisation. I will also 
1equest my colleagues that we should 
also take a step in thi.s regard. 

Madam, rcaarding Sri Lanka the policy 
of my party is very clear. My patty does 

· believe in t.he principle of co-bxistt~e 
and the democratic system of toleratin1 
the opponents• views also. In Sri Lanka 
our Tamil bftthre1;1 are· heioc subjected to 
1enocide. 
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Tbe Hon. Chair expun1ed the re. 
marks ·made by Mr. Tewary from the 
proceedinas in this reJard. But I take it 
op · the basis of right to live and on the 
basis of humanitarian grounds that Sri 
Lanka is killina and using forces, indis-
criminate forces, to kill the innocent 
people there. 

So I again urge· upon the hon .. 
Minister that a team either from 
IDdia 1hould be sent or our Embassier in 
London, Washington and Ottawa should 
b• asked to aive immediate report about 
the visa system. The Embassies can a !so 
meet the Singh Sabhas, Gurudwara com-
mittees, leaders of the Indian communities 
and leaders of other social organisations 
consisting of Indian people there and this 
visa 1ystem should be immediately scrap-
ped. 

With these few words I thank. the 
Chair very much. 

PROP. K.K. TEWARY .: Check your 
facts about the involvement of the Candian 
1overnment. 

( Interruptions) 

SHRI BALWANT SINGH RAMOO· 
WALIA : I am speaking after checking up. 

SHRI G.M. BANATWALLA (Ponani): 
Sir, I rise on a point of order. To accuse 
a Member of Parliament of having taken a 
brief frQm the embassy is serious. I respect 
Prof. Tewary very much but this is rather 
too much and must not be allowed in this 
House. (Interruptions) How can you 
accuse an hon. Member of taking a brief 
froiµ an Embassy ? What is happening in 
this House? 

MR. CHAIRMAN : I wi II go into the 
record. · 

PROF. K.K. TEWARY : We have 
overwhelming evidence that Canadian 
Government has aivcn millions of doJlars 
to extremist organisations there in the 
name of ethnic welfare. Funds have been 
1iven to extremists. 

( lnt1rruptio11,) 

MJl. CHAJRMAN : 1 will go into the 
rffOrli. 

( Interruptions) 

PROF. K.K. TEWARY: I am aceus· 
ing him because the Member has to apeat 

. about facts. No Member has · the riaht te 
become a spokesman of a foreian power. 

SHRI G.M. BANA1WALLA : What 
is this happening in this House. 

MR. CHAIRMAN : Please resumt 
your seats. I will go into the record. 

PROF. K. K. TEWARY: In this 
House nobody should become a spokes· 
man of any country. 

SHRI G.M. BANATWALLA: Please 
ask him to withdraw his words. 

PROF. K. K. TEWARY : I will not 
withdraw it. Nobody should become a 
foreign country. 

SHRI BALWANT SINGH RAMOO· 
W ALIA : It is irresponsible. 

PROF. K.K. TEWARY : I can prove 
what you are saying is wrong. What you 
are saying is not true. 

MR. CHAIRMAN: I will ao throueh 
the records. 

PROF. N. G. RANGA (Guntur) : 
Madam Chairman, I am glad that my hon. 
friend from Akali. Dal has welcomed the: 
non-alignment policy that has been pursued 
by our Government. One of our friends, 
an eloquent speaker, Shri Shahabuddin 
day before yesterday or on the last occa· 
sion accused the Government of following 
a policy from day to day, from year to 
year and not a consistent well tbouaht out 
and long term policy. I wish to contest 
that statement. · 

This non-alianment policy bas been 
adopted by the Government not in one 
year but over a long period of years as 
long ago as 1952 when this Government 
sent its deleaation to Ottawa on behalf of 
India to the Common wealth Parliamentary 
('onference. On behalf of our Govern-
ment we enunciated our stand of non.invo. 
lvcmcnt in the then risins rivalry bcf1\·eea 
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th, two great post war powers, viz .• USA 
and USSR. Afterwards wo called it non· 
ali.,nment policy. Therefore, over all these 
years wo have been evolving this policy. it 
is in pursuance of this long-standing 
policy... We have been fortunate enough 
in seeing the friendship between the USSR 
and India to grow more from strength 
to strength, with the result that today it js 
vory difficult for anyone to try and create 
a rift between these two great countries. 
But that does not mean that we have be-
come communist. That does not mean 
that we have become satellite of the 
Soviet Russia. Although our friends 
~ommunists, are here, in our own country, 
m charge of one of the States and also in 
the opposition benches here, we have not 
become communists. 

SHRI SAIFUDDIN CHOWDHARY : 
Two States. 

PROF N. G. RANGA : Nevertheless 
we are friends with the communist country, 
the Soviet Russia and we are proud of th• 
fact that we are very good friends of that 
couotry because that country has been 
playing fair with us so far as tbe 1nterna. 
tional policies and programmes are con-
cerned. But, unfortunateiy it has not been 
the case with Amorica. At one time, I 
was a ircat friend of America because I 
thouaht and most of us at that time thou-
ght t~at being herself a democratic country, 
America would welcome the growth of 
friendship between America and ourselves. 
We were suddenly surprised over the dis· 
appointment that had arisen due to Pakis· 
tan. Contrary to the advice given by the 
then Home Minister, Sardar Vallabhai 
P~tel .. Pandit Jawaharlal Nehru, placing 
his faith on the ideals of the United Nati· 
ons and believina that America also would 
be just jealous about those principles of 
Non. alignment. non-interrerenc ·, respect 
for each other's sovereignty and so on, 
even to the United Nations over Kashmir 
issue. How did that Kashmir issue arise ? 
It was because with the backin1 of Pakis-
tan Government, the tribal people invaded 
Kashmir. And what did "'' ask: the united 
Nations to do ? We asked them to hold 
Pakistan responsible for that aggression 
and persuade Pakistan to withdraw from 
the occupied area. And what did tbe 
United Nations do 1 They wanted us to 

heed to the advice and indeed to auecumb 
to the power and influence of the USA 
and the UK and their allies they 1et us 
bogged in their discussions and arc keeping 
that dispute still alive. This was our 
bitter experience with the USA. From 
that time onwards, she seems to have 
taken upon herself the mantle of the Great 
Britain, France and other European empi. 
res. Just as in the middle of last century. 
Lord ,almerston gave an ultimatum to 
China with the result that there wa1 a 
boxer revolution in China and the Chine1t 
were subjected to the Western, and so 011 
like that America today wants to boas 
over the whole of the world. Why ? Sh• 
says. in order to protect democracy. Whos, 
democracy ? Not our democracy but 
their democracy. We have no quarrel with 
the American democracy, · I am all in 
favour of American democracy. 1 am all 
in favour of American ptople and their 
way of democratic life. But that does not 
mean tr at America should now ao a.bout 
all over the world simply ordering things 
about. This is what she is doing. She calls 
Nicaragua a cancer. · But sbe encouraaes 
Sri Lanka. I do not · wish to castigatt 
S~i Lanka for the role she has been playing 
dishonourable role and disgusting ro}e . ' mhuman role vis-a-vis the Indian settlers 
in Sri Lanka and who are the settlers ? 
Not tho!e people who have gone there as 
labour for the last 10 years or 50 years as 
temporary settlers but they are the settlers 
for hundred of years, & centuries ago lakbs 
of our people had gone · over there and 
settled down and if those people cannot 
be treated as honourable citizens of Sri 
Lanka, how would it be possible for tat 
great majority of people in mo!lt of the 
countries to be treated as citizen of th•ir 
respective countries. And yet Sri Lanka 
bas been behaving towards them in an 
dishonoµrable manner, as I told you, in 
an undemocratic manaer and borderin1 on 
bestiality ? 

What is the role that America is play-
in1 1 Has she got any kind of advice to 
be given to Sri Lanka at all 7 What about 
Great Britain and what about Franco er 
any of the so.called democratic countries 
of the West ? Why is it that they do not 
assert thcmse:ves ? On the other band, 
they ecoura,e and connive at Pakistaa 
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t,layin1 her role in Sri Lanka and Israel 
playing its.role in;Sri Lanka. And·wbo is 
Kring as provocators in Sri Lanka and as 
abttton of Sri Lankan Government ? 
These are the Governments, these are the 
pcQplc. How is it possible for us to be 
line that these people are as sincere about 
democracy as we. are. They may be de• 
mocrats in their owo countries, they cer-
tainly have no message at all to be given 
to other democrats in the rest of the 
world, because their fingers are soiled with 
the blood of our own Indians in Sri 
Lanka. 

· My hon. friends irom Tamil Nadu are 
very much upset; we are all upset over the 
whole issue. Our hearts arc bleeding over 
the manner in which Sri Lanka is butchering 
our people there in that country. For too 
long a time we have been patient and we 
wilJ continue to be patient, too, yet, there 
is a limit for anything. That is why I 
welcome the suggestion made by one of 
our hon. friends the other day that we 
1hould send a Parliamentary delegation, a. 
aood delegation of democrats, to go rnund 
the whole of the world and plead with it 
to see that Sri Lanka wounld respect bu. 
man rights, respect the charter of the Unit-
ed Nations and respect the minimum 
rights for citizenship of our people in Sri 
Lanka. 

All of us would like to Bfree with those 
friends who have said that our prestige is 
very high and our position is very big. In· 
deed, the most powerful representative of 
the American External Affairs, the Secre-
tary of State has said that India is now 
emerging as a great power. What sort of 
a power art we ? Are we a great power 
when American Navy could ao to 
the Persian Sea with impunity with 
nuclear arms ? Are we a great power 
when we are incapable of seeing to it that 
the Unit-ed Nations resolution in favour of 
keeping Indian Ocean as a zone of peace 
is respected by America ? We could not 
do anything when Diego Garcia bas come 
to be armed, turned to be a base, Persian 
Gulf is turned into a base. They say that 
they are doing it because Russia has gone 
to Afgbanistanl It is true that it is a sore 
point as far as people like me are concern-
ed. l wish Soviet Russia had not aonc 
thtrt at lll, ~nd wbon she had ,one 

there, what is tM a.land wo have takes:i ?· It 
baa been a pri11dpled stud. We have 
made- it very clear to Soviet Russia as bat 
as we· could, in as friendly a manner a- we 
could, to leave Afahanistan •. ao back a1aio 
to ber own rcahn and Scwiet Russia has 
ofl'ered to go back provided t~re would 
be peace there in that country, provided 
there is some kind of an assurance tbat 
there would not· be trouble from Pakisu 
to start with and from behind Pakistan 
from United States of America. Is that 
aurantee forthcoming 1 It is for America 
to assure the rest of the world tbat she 
would not interfere through Pakistan MIU 
through Afghanistan in Soviet Russia 
Affairs. In what way are we the guardians 
of Soviet Rus'!ia interrity ? We are not. 
We are her friends, who do not want her 
to be invaded, to be troubled and belittled 
and in any other way weakened. One 
friend has got to see to it that the other 
iricnd is not unnecessarily troubled ? Is 
thtre anything wrong in it ? 
t4.00 hrs. 

Aod yet, Americans have not got that 
much of common sense to be able to reco-
gnise this simple axiom of human relation-
ship and friendship between one person 
and another. 

Pakistan is now armed to her teeth, we 
say, not only to protect the Amrican inte-
rest as against Soviet Russia, but also 
(indeed, mainly), in order to attack us, 
and to weaken us. What arc the feelings 
of Pakistanis towards us ? EYcrybody 
knows it and they themselves talk about 
it. Some said that it is because of the 
dictatorship and that very soon the1e is 
going to be democracy there. What sort 
of demoracy do they have in Sri Lanka ? 
The Comm·., 1',t-allied i,.,rty, as w,11 as the 
so called den)l.)cratic party and the conser-
vative party, both are opposed to Indians. 
Similar is the position in Pakistan also. 
Was Bhutto so areat a friend of India ·1 
Are those people so great friends of us ? 
There is no chance or any political party 
in Pakistan trying to become gcniuely 
friendly with India from a political point 
of view. Trade, we would have; travel, 
we would have and cultural contacts we 
would have, but not political friendship 
because Pakistan bas been pursulq a 
policy of vcogenc:e against India. I lay 
that advisedly, not on behalf of the Oover-
menl bqt as Prof. Rana, wllo ll•• Piill 
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special attention to the study of foreian 
affair• ~uria, all these years ~r our ftco-
dqm. Sbo bu been very bitter -towards 
ua. Would tbaf bitterness come down ? 
W• hoped that it would come down when 
wo released 90,000 pdsoners of war after 
h•vin1. 1p~ut croros and crorcs of rupees 
011 their maintenance, after havinJ come 
away from Banaladesh and then after 
bavina signed the Simla Pact. I asked 
lndiraji before she went to Simla and aflor 
&he had como back, ''Are you quite sure 
taat wo would · have some peace now ?" 
She aaid chat it wa& only an experiment, 
it waa only a c:hanco and at best it was 
only a hope. But we should always 30 on 
hopina and she was right also. I ao on 
hopina for friendship with Pakistan. Today, 
she is situated, egged on by America with 
all hr armaments not only with F-J 6s· 
but also with nuclear armaments. And 
with such a capacity which has been built 
up by Amenca that Pakistan is offering to 
supply arms to all those countries in the 
Gulf area and also in Africa. So, she 
becomes an additional supply-base, a 
store house and a manufacturin& annexe 
of the United States of America for the 
most modern arms here ne,ct door to us. 
All this is in order to strengthen America 
on one side and to threaten us on the 
other. 

Under these circumstances, how can I 
say to mysetr that India is a great country? 
We are being threatened from every side. 
And they say that they are going to protect 
us from Soviet Russia. They say that in 
between there is Afghanistan, she has 
swallowed Afgb.anistan and she would 
swallow Pakistan also. Let America come 
over here, take over Pakistan and gobble 
us, just as Great Britain bu gobbled Fa k-
l~nd. They say to us, "We are here, we 
are great democratic neighbours and you 
can trust us. Therefore there would be 
no fear at all. because Pakistan is only a 
colony of us. ••It may suit Pakistani lea. 
ders, some of them but not all, because 
Pakistani citizeDs are just as Patriotic 
about th~ir country as we are about our 
country. Therefore, I am suce, Pakistan 
would not, wbatev.er may be their feeliqs 
towards us, succumb &Ad fall so low as to 
become an open .colony for America. Ne-
vortb,cless, she is almost as bad as that . 
11,&dtr tbo control of AmerJca. U,idor 

these circumstances, bow can I feel 1af1. in . 
my own country. in spite of the oxcelloat 
diplomatic efforts that have bec,n made on · 
our behalf by Indiraji, by our R.ajiy 
Oandbi now and our External Aft'air.s Mini· 
ster and our other oxpert1? A:JJ praise for 
them ! Tboy are doina very good work. 

SHRI H.A. DORA (Srikakulam): You 
suucst a positive solution to it. We a.r. 
not able to 1av. this country in apitc gf 
the beat diplomatic relations that we hav, 
establiabed hitherto. Suuest a 11olutien. 

PROF. N.G. RANGA : Therefore, I 
am not feclina very happy about it. 
Throuah Ceylon at that end, Pakistan at 
this end. And through China, America 
ia now tryind to eniutf us. That is one 
of the reasons why I have been pleading 
for the last several years and that India 
should try to develop friendship with China 
also. China also is a Communist counrty 
so is USSR. China and USSR were at 
one time bosom friends, now they are not 
such good friends. They were enemies 
earlier; now they are trying to become 
friends. Now why should we not try ta 
develop our friendship with China ? Some 
of the unhappy things in the recent history 
had better be forgolten. Will they have 
claims over their territories? . They said 
that we have claims over our territories? 
But they arc taking too long a time. Now, 
Jet us sort them out. It is in their interest 
also to gain , us as a friend. It is in our 
interest also to gain, China as our friend, 
and if we have to gain China's friendship, 
then we need not depend so much on 
Soviet Russia. We need not be afraid of 
America at all. Then, America would not 
be able to ambush us. Through China, 
America is working on the Pakistan's 
claims against us. If we .are able to-
develop some friendship with China-by 

· making some concession on this side in 
return for some other concessions from 
their side, · it would be possible for us to 
see to it that these three grat powcrs-
China, USA and USSR-all of them will 
be loolcm, at each other and we might 
have some peace here in our country for 
development. 

SHRIMATI M£1RA KUMAR (Bjjnor): 
Ma'dam. last Friday and today, some mis-
1ivin15 have bo,n cxpros.sed by some of 
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the hon. Members, ~cgarding the success 
of our foreign policy. I don't think our 

. foreign policy can be judged by immediate 
success on return vis·a·vis every single 
international event or every single country. 
It has to be judged in view of the Ion& 
torm influence it exerts on larger and larger 
number of people and countries And if 
viowod in this context, the basic precepts 
or our foreign policy have stood tho test 
of time. Non-Alignment-the bedrock of 
our foreign policy has grown since 1961 
and has assumed the character of a uni-
versal international movement covering a 
clear majority of the makind and two-
thlrds of the membership of the United 
Nations. Most of these Non-aligned 
countries, which are erstwhile colonial 
countries. militarily weak. economically 
backward. They all have a common stake 
in promoting disarmament, global econo. 
mic development and increasing the area 
of peace. The movement is opposed to 
neo-imperalism, imperialism, rascism, 
exploitation-economic exploitation-of the 
developina countries by developed 
countries and hegemonism or the Big 
Powers. 

As the founder-member and lately as 
Chairman of the non-aligned movement, 
India. has ceaselessly made efforts to create 
world opinion against these practices and 
tendencies. True, we have not reached 
our goal, but what is significant is that we 
hive not given up. We have not wavered. 
We have sone ahead, and we have gone 
ahead together with so many countries of 
the Third World. 

C1Jncernin1 our mission of disarmament, 
we have taken initiative in having a dia-. 
Joaue with the nuclear weapon States, 
wherein five more countries of the five 
contincRta, viz. Mexico, Sweden, Gree.e, 
Araentina and Tanzania have joined us to 
put a stop to arms race. We have conti-
aued to exert pressure through the Delhi 
Declaration and the Geneva Summit. 

For ending racism and colonialism, we 
laav• made effective tJSe of the forum of 
United Nation!!~ NAM and also the 
Commonwealth, to draw attention to the 
1ituation in South Africa and Namibia. 

With regard to our foreign economic 
policy, we have persistently tried, and we 
are trying to iron out the difficulties in the 
North-South dialogue, ~nd we are . for&ina 
ahead with South-South cooperation. 
SAARC has been a noteworthy deve-
lopment, and the role it would play in 
regional cooperation cannot be under-
estimated. 

Of course, the situation in Sri Lanka, 
althoullh it is their internal probem, bas-
been a matter of grave concern to us. We 
are concerned, we are making efforts; but 

· the need of the hour is restraint, which we 
have to exercise; and it should not be 
m'stakcn ior a soft line. Moreover, there 
is no guarantee that a bard line would 
bring about the desired results. All the 
same, the situation in Sri Lanka is fast 
deteriorating, and through you Madam, I 
would urge upon the Foreign Minister to 
take timely action. As Prof. Ranga bas 
earlier suggested we should send our dele· 
gations throughout the world, to create an 
atmosphere which would oppose what is 
happening in Sri Lanka, and which would 
exert pressure on the Sri La nkan Govern-
ment to respect human rights. 

As regards Pakistan. there are some 
longstanding and in-built hurdles in the 
way of our friendship with Pakistan. But 
we are trying to overcome these. We have 
the determination, we have the will, and I 
am sure we will succeed. 

It is this determination and this politi· 
cal will to dedicatedly work for world 
peace and a just economic order in the 
world, while safeguarding the sovereignty 
of the country and our national interests, 
even in the most trying circumstances. it is 
this determination that is the quintessence 
of our foreign policy and so far as this 
determination is concerned, we have not 
failed. 

I would like to say a few words, re,ar-
diog the Ministry of .External Affairs. I 
am speaking from personal experience as I 
have served in this Ministry for twelve ind 
a half years. The Budget for the Ministry 
of External Affairs is Rs. 302 crores, which 
is only 0. 7 per cent of the total budaet of 
the Central Government, I would draw 
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your attention to this. The budget is only 
0.1 per cent of the total budaet of the 
Central Government. The burden on the 
exchequer is so little as to be negligible, 
And with thia minuscule bud11ct a country 
as larae and as important as India projects 
its foreisn policy in the world. With this 
minuscule budget we the founder and lately 
the Chairman of the Non-Alianed Move· 
merit want to create the world opinion 
aaain,st neo.imperialism, racism, econo_mic 
exploitation, hegemonies and all thmgs 
bad; with this minuscule budaet,. we want 
to have highly dynamic a-nd vibrant foreign 
policy and be active all over the world. ls 
it possible? With this budget we arc 
runnioa 135 missions abroad, we are m:dn-
tainina our representational officers, our 
junior staff', we arc sending out and 

· reccivinc delegations. We have represen-
tational officers totalling about 600 and 
odd, which is one-fourth of the strength of 
the British Foreign Service. So, you can 
imagine, the burden that our Foreign 
Offico officers have to carry with such 
little facilities as compared to their 
counterparts of other important countries. 
One might say that I am comparing a 
dcvelopiag country with a develo~d 
country. But we cannot really ovcrldt>k 
the pivotal role that India expected to 
play among the developing countries and 
also on behalf of them and on the world 
staee. Our activities are bound to increase 
manifold in the international arena and we 
have to manage all this with this small 
bud1et and with such a small service. Jt 
is to the cr.:dit of the Ministry of External 
Affairs that we have successfuliy managed 
and projected a foreign policy which has 
established the credibility of our country 
which has earned her respect and which 
even under the most difficult international 
situations, has remained admirably 
positive. 

A alaring example is that of ITEC. It 
is a bilateral assistance scheme which is 
operated by the Ministry . of External 
Affairs. ITEC gets a pittance of Rs. 9 
crores to give assistance to 60 developing 
countries. I think, we should do some-
thin1 about it. 

Of course, we realise that the Ministry 
of External Affairs Budget is a non-plan 
exponditure and docs not · contribute 

directly lo the development activities of 
nation building. Nonetheless, it does 
indirectly contribute to makina: the inter· 
national atmosphere favourable in terms 
of foreien aid, traac, joint ventures, foreign 
collaborations, investment, grants, loans, 
transfer of technology, and so on. There 
are also tangible aains if we have less 
tensions · and more peace. W,; cannot 
exist in isolation, and we cannot let slip 
opportunities to benefit from development 
activities going on in other countries. 

There is an impression that the Foreian 
Service officers live in a;reat luxury aod 
style abroad. That is a myth. 01· tb• 
total Budget of MEA, 65 per cent a;oes in 
the form of grant-in-aid to developin1 
countries like Bhutan aid, Nepal aid. It 
is only 35 per cent which is spent ou. 
establishment costs. The Foreign Service 
officers get their basic pay which is at par 
with what their counterparts get here. The 
Foreign Service allowance component, 
which really gives rise to this mylh, is 
based on the cost of living index of the 
countries in which these officers are posted, 
just as their counterparts in other services 
here get their DA and CCA on the basis 
of the cost of living index of various cities 
in India. Gene.r:ally, due to non-availability 
of correct cost of living index, the forei1n 
allowance paid to thei.e officers is 1S to 20 
per cent Jess than the actual cost of Jivin1. 
With the result, the ability to entertain, 
which is an important part of the represen-
tional duty of these officers, gets limited .. 
And if these handicaps are combined, it 
has a telling effect on the effectiveness and 
sophistication of Indian diplomacy. We 
have to bear all these points in mind. 
I would again request the Forei¥n 
Minister, through you, Madam, to bring 
about increase in the Foreign Allowance 
and the Representational Grants if we 
have to conduct our diplomacy with 
sophistication and finesse, 

The Representational Officers at least 
have some motivation, but the junior staff 
when · posted abroad, do not even have 
that except perhaps a few eJectronic 
gad~ets. They work in very dangerous and 
b~zardous conditions in most of the 
countries abroad. You must have beard 
of the case of security auards beinJ sunned 



~. m K~p,ala. T~~e al'e so many 
otlter,<:ates of·NCUrity risk, of danger to 
them. They have acc~mmodation prob'em. 

Tw pave chil'1~p·s OC,pcation problem. 
'Ptley ••• ·Very poorly paid. There is very 
liitJ• notivation for tbem and, therefore, 
•~kw ~Js to bo done very soon to 
improq tbeir conditions. 

ip,(Jr as tbc.f'()t.elaq.Service officers are 
coacemed, their pr-omotional avenues are 

~19C.\e4, There is an inc;redible bottleneck 
~ :the '.t<UJ, with the result that the youn;, 
intellipnt md cntorprisin1 people arc 
&C1ftiµ1 _ attracted to other services in the 
"iv.a'- sector. There is a supestion that 
posts ,bould be made available in other 
Mini.1tries at the Joint Secretary level. It 
would not only solve the cadre problem 
\tut it would 'f,lso provide an additional 
expertise to the Poreian Service officers in 
tll1t·fiol4 of culture, science and technology, 
co••11:c;e, indu•try and so oe. With the 
i11Creatin1ty complex pattern of foreian 
pqljcy, we would become irrelevant if we 
j"'t eqnfine ourselves, to the political 
weflk.. We will have to branch out and 
a•d,itfonal upertise in various fields would 
-. in die Jona-t•rm.interest of th41 Service. 

W.ith tMse words, I support the 
Demaad for Grant of the Ministry of 
External Affairs and thank you. 

SHRI INDRAJIT GUPTA (Basirbat) : 

Madam, after many Y&ars I am notici,oa-
I do not wish to be misunderstood-that 

io-Jl:µs 1e~'5 ~at,-~ .note of anxiety, of 
miali¥inP I should say, to some extent, 
is bei~f ,xpressed by many Members from 
~ ,Jij." of the Ho~se. And this is not 
-,tbiml surprisin1. While it is tqte, as 
tilt last speaker 1$aid ... aad I congratulate 

her on her speech by the way-that ethe, 
overalJ 'poli~y the country has been follow-
inJ, the overall policy of non-aljpll*lt, 
of staodina for peace aaainsa w~r. for 
disarmament and so 011, remains in tJ.Ct 
and everybody support that, but, after 
all, w. oanuot 10 on simply repeati.aa Crom 
year to year, the broad contours of this 
framework because within that framowork 
tbs Oovernm.ent bas to act on specific 
issues, it has to react to specific situatioos. 
And durina the last year, I tbink, it is 
some feelinas of some inconsistency. I 
shouJd say, some vacillations, some 
illusions, that are creating this under· 
currerJt of anxiety which is being riahtly 
expressed here. I think the basic cause 
of this anxiety is the fact that a year aao 
or so, unreal atmosphere of euphoria was 
souaht to be created about our r~lations 
with our neighbour5. 

,.N . . . 
ow 1t 111 appeanna suddenly as though 

we have suddenly aot a shock and come 
to earth that things are not 1urain1 out the 
way we thought they would. I think 
initiative in foreign policy does not consist 
entieraly as Mr Tcwary sought to make 
out of visit to different countries by our 
Prime Minister. That of course is of it 
no doubt. But to create some kind of 
illusion or euphoria about progress to-
wards a good neighbourly policy in this 
reaard is not correct. Because, we have 
missed out certain realities refused to 
recopise certain realities whiob of course · 
many members are now bere expressing. 
This gQod neiJhbourly poJicy towards our 
neiabbour is very importiot from our .own 
national interQ&t and the point of view of 
our security. U you ao through this book 
wltidt hat been aiva to us and ;it'.you 
read between t-be iines the policy is l)'in, 



in 1bambJes, . and everyone bore bas 
spoken about it. The plain fact of the 
situation is that the two immediate neiih· 
bours with whom we have tried very bard to 
improve matters, tan and Sri Lanka, are be· 
comioa more Pakis and mose adamant in 
tb~r hostilities. They are not elentlo1. They 
are not thawiA& under the charm of our 
Prime Minister or the personal relations 
to.at they may have with him. The reason 
for it.should better be re:ogniscd once for 
alJ. Mr. Tewary hinted, I find myself in 

aareement with him surprisinalY on many 
of these points. The problems presented 
by these two countries have acquired 
1lobal dimension. That is the main point. 
With Pakistan it is so obvious of course 
one does not need to dilate on it. Bue in 
the case of Jayawardhane's Government 
too the fact of the matter is thrit they are 
being supported and encouraged from be-
hind the scenes (Pakistan, not so much 
from behind the scenes either) by those 
very powers, those western powers. 

PROF. N.G. RANGA : Western and 
Eastern also, China. 

SHRI INDRAJIT GUPTA : We.;1, to 
some extent, yes; you arp right, from 
what evidence is there. They are being 
supported. They are not masters of their 
own situation Many facts have been cited 
here by Members about bow these powers 
are operating for their own interest using 
Pakistaa and Sri Lanka for their own pur-
poses. Some small facts I just wish to 
add to the collection that is already there. 
Presi.dent Jayawardbane's son Ravi is. 
currently in Israel now. He is incidentally 
the Security Adviser to the resident of Sri 

Lanka. He peHooaJly led the Security Forces 
in the eastern region against the Tamils. 
These things are on record they may not 
be available in our Press but if you study 
Interaational Press and listen to BBC and 
so on you gel lots of information. He is 
in Israel at the moment but·he is on mis-
sion because he is apparently the main 
ngotiator for arms. purchases from South 
Africa. from Israel, from the UK, from 
Chiu. Reference bas been mad·e to tbe 

, f,aet that when the Seventh Fleet appeared 
off .. !CaTtthl-we were accustomed to it 
.appema, in tht ~~st-b\Jt JJlis ti1pe it 

appeared in the West off . our tborcs. 
It is apparently for the innocent pa1• 
time of a,Howina senral tm,us111d ad 

· odd group to enjoy recreation. nd rest 
racilities ia K:aracbj city. At what priet, to 
the citizens or K:atachi, I do not kaow-
that will M known later on. But at th 
same time Pakistani naval vess•ls nd 
Chinese veuelt were visiting Colombo. It 
is not I, but this book which tatkl about 
"srowing military nexua" between Pakiltian 
and Sri Lanka. _ It is stated explicitly tht 
there is a srowina military nexus. It it a 
very serious thing to say and tbc1tld be 
explained to the Parliament of India in· a 
little derail, on what evidence, on what 
facts the Government of India is maJrin1 
such a serious allegation in cold print, 
there is a growing military nexus-that is 
a very serious matter-between these two 
countries. 

Madam, recently the Chinese President. 
Zao Ziang, visited Colombo, and IM is 
reported to have told President ·Jaye· 
ward'ane that he had come ther• to ex-
press Chinese solidarity with Sri Lauka 
against the designs of a sub-continental 
super power (ln1,rr1,prio11sJ. That means, 
you. Mr. Ransa, I do not whether you 
consider yourself as a super power ... 

PROF. N.G. RA.NGA : Part of it. 

SHRf INDRAJIT GUPTA : ... because 

you are one of the votaries of super power 
theory. which is doing us no good, I tell 
you. 

PROF. MAOHU DANDAVATE: He 
is a •super' power. 

PROF. N.G. RANGA : Super power 
theory bas started from you. 

SHRI INDRAJIT GUPTA : The 
Security Minister of Sri Lanka, Mr. 
Atulitamudall, has told in an intervin to 
tbe British Broadcastina Coi:poratian that 
• wi,taJli ,ix wtek• th, TIUPil probwm i.st tb, 
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eastern region will be solved and after 
that they can deal with Jaffna. You have 

, seen, no doubt, yesterday's report in the 
pross that the Finance Minister Mr. 
Ronnie de Mel has announced the alloca-
tion of an extra 100 million for defence 
spending this year to help combat Tami\ 
militants. So, it is quite obvious that we 
have been-I do not blame the Gorern-
mcnt for trying to bring about some 
Dt&oliatiotis to try to get peaceful settle-
ment and all that, but for Heaven's sake 
do not spread illusions about all this. Sri 
Lanka is a small country compared with 
India. True, but behind it stand big 
powers who are trying to use Sri La11ka 
for their own purpose and the more this 
turmoil aoes on within that unhappy Island 
now, the more killings and this genocide 
1011 on, perhaps it will become easier for 
the external forces to secure a foothold in 
that Island obvious reasons. So, it is not 
only Mr. Jayewardene who may be a pro-
blem for u11, but also other powers may 
become by proxy our neighbours, off our 
shores. It is better we talk out plainly 
about this, we are not doing it adequately, 
in my opinion. Even in the Human Rights 
Commission of tlie United Nations we are 

. not able to get any response. Why is it 
so 7 Why are we isolated on this issue ? 
Nobody speaks for us in the councils of 
the world on this question of the killing 
of Tamils in Sri Lanka. We are very 
proud of this non-aligr,ed fraternity of 
which we have been the leader and all 
that, I think it is a big force in the world 
today, but where is our diplomacy and 
where is our skill which can at least get 
voices to speak on our behalf on this 
issue ? It can only be done if they realise 
what is going on, what is the real game 
behind all this, because certainly the non-
aligned countries of this region are not 
very happy at the fact that this creation of 
a zone of peace in the Indian Ocean is 
beina indefinitely delayed. They want it 
as much as we do. But do they under-
s~and what is happening in Sri Lanka ? 
Thoy understood Diego Garcia well. 
But do they understand what is aoing . on 
in Sri Lanka ? Another Diego Garcia 
may appear tomorrow on the soil of Sri 
Lanka. Do they understand the significance 
ef tbe appearance of the Seventh Fleot in 

Karachi ? So, we have do some more 
active diplomatic campaiaoing-sbalt I say? 
some lobbying, some work, some hard 
work and not the one last year at tbe time 
of Thimpu Conference. There was such 
an atmosphere of euphoria you created, 
as though things were coming and ~oing in 
our way because or your wonderful perao· 
nality and charm and all that. Therefore, 
today many people let down and they 
can't understand, what is happeninll wby 
suddenly we have been reduced to this 
pos1t1on. So, Madam, I would say that 
we are being out-manoeuvred. We art 
being out manoeuvred. This is a serious 
manner. I may support the general policy 
of this Government but l cannot support 
inconsistencies, weaknes~es, vacillation 
and contradictions which are creatina pro· 
blems for our country. 

About Pakistan, I do not want to say 
much because much has been· said about 
this. But in the case of Pakistan even 
about this talk which took place between 
the President Zia and our Prime Minister, 
it was stated that an understandin1 had 
been reached about not attacking each 
other's nuclear 1. installation. What has 
happened to that now ? There is no 
agreement. Nothing is put on paper . 
Nothing is signed because later on 
Pakistan insisted that this understaodin1 
must be made part and parcel of that no-
war pact which they were proposing. So, 
nothing has come out of even that. There 
is not much of worth any-way because 
whose word you would believe. But any-
way, there is nothing. So I should say, 
really if you ask me what is the solution 
I cannot tell you in one word. Obviously, 
we are not going in for military intervention 
in Sri Lanka. I hope we cannot go to war 
with Sri Lanka because it would be the 
most disasterous thing, not for them but 
for us. Therefore, shorter than military 
intervention. we have to take much more 
initiative much more positive ste.i,>s and 
firm steps, in the comity of rations. That 
is all we can do. Give whatever heJp and 
relief we can to these unfortunate Tamil 
people, as Iakh of them ba,e to run away 
from Sri Lanka, and now they have to be 
sheltered in our soil. And it Is creatine so 
many problems. I don't think President 
Jeyawardene understands at all that thert 
is an ethnic problom or ht dNs not want 
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to uodorstaiid. Ethnic problem does not 
exist for him. It is question of terrorists, 
who are disturbing the peace and law and 
ordor in bis country and, therefore, they 
must be put down. through· a military 
sohltion. It is so simple-for that-as far as 
he is concerned. Therefore, in order to do 
that, be must go to the various quarters to 
1et assistance. That is the way he is looking 
at it. But where re our other friends and 
nations throughout the world who will 
understand our point of view and exert 
prossure-moral pressure, political pres-
sure and diplomatic pressure-on the 
Government of Sri Lanka ? The Govern-
ment of Pakistan, I believe, is beyond the 
capacity of being moved by moral pres-
sures. So, we are in great difficulty. I 
think, no doubt, difficulties have increased 
greatly. 

MR. CHAIRMAN : Hon. Member's 
time is over. 

SHRJ INDRAHT GUPTA : Madam, 
what ean I say ? I have so many things 
to say, particularly about the Foreign 
Minister's reported remarks-some of 
them-during his visit to U.S.A. for the 
meeting of l ndo-US Joint EcQooh1ic 
Commission. I would like to ask him for 
clarifications. If they are not correctly 
reported, he should say so categoricalJy. 
For example, in the meeting, Mr. Patric 
Mohniyan a~ked abou1 the India's voting 
record in the 1J nited Nations and alleged 
that we are cootinually voting with the 
Soviet Union. Apart from this being an 
insult, a way of asking explanations from 
us for this kind of thing. Mr. Bhagat is 
reported as h,ving said that he· will look 
into the record. Why should he look into 
the records~ We are not anybody's 
servants. We are free to vote as we Jike. 
It is not the business of Mr. Moynihan 
or anybody else to ask c1tplanations from 
us. As an independent self-respecting 
country, we do not own explanation to 
anybody, even if Mr. Bhagat bad gone 
there to negotiate 500 million dol1ar 
collaboration deal. That does not mean 
that wo have to give exphnations about 
our conduct at the United Nations. 

On Afghanistan, it seems he was 
ask.od in the press about what he ca.nai-
dcrs to be a sc,IQtioq for th~ Af'Jb•n 

problem. Well, we have spelt it out on 
many occasions, the Government I meao, to 

defin<' well the position. Jn the press, it is 
reported, he said ·about Finlandisation 
and the Austrialisation of Afghanistan. I 
do not .know whether the reports ar, 
correct. They have appeared but they 
have not been contradicted. Therefore, I 
am having to raise them. If Finlandill· 
tion and Austrialisation are dirty words, 
we should not use this kind of dirty 
expression. We should spell out our stand 
which is quite clear. 

There is also a report that the 
Americans were charmed by the assurances 
aiven by Mr. Bhagat, of course, not in his 
personal capacity but as representing th, 
Government. With these assurances, did 
the Americans agree to give up their 
earlier objections . and · hesitancy te 
give up their earlier objections ane 
hesitancy to supplying us with certain 
types of equipment and technology which 
they had refused to give and refused to 
give to any developing country ? What 
were those assurances ? I would like to 
know what sort of assurance they were. 
As far as defence equipment is 
concerned. I can understand. They 
may say there are so many spies 
roaming about in India nowadays that any 
country would be a bit concerned as to 
whether Ram Swamps and so and so would 
aet hold of defence secrets. Whenever we 
ask here about the equipment that is to be 
purchased, we are assured it is nothina 
like that. It is for monitoring the weather 
or doing something, rather super-compu-
ters for monitoring the weather. What 
assurances have been given which 
suddenly melted the hearts of Americans ? 
I would like to know. 

There is a report also, by the way, 
that night vision equipment for the armed 
forces. goggles and other equipment which 
are required by our tankmen and our 
infantrymen when they ·move at ni1ht, 
some deal has been struck with the famous 
multinational company the International 
Telephone and Telegraph Company of 
USA, which I think has a rather dubious 
record of what it did along with CIA ia 
Chile a few years ago. in overthrowing the 
elocted Ooverhment cf President AJJendt. 
Jt was ITTC whose sordid rol• ii that 
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·dair came to light. I do not ·lu1ow 
iwbother you are simply purdlasing 
eq\liprnent from them or you wa.nt to 
bring them here to sot up some kind of 
facilities, or what you want to do. But I 
say, be on guard. Be careful with theae 
people. Otherwise, your · forcian ·policy 
itlelf wiU be subverted when there is too 
much ft. rting because with this type or 
multi-na•ie>nal companies, you are opening 
the gates a little too wide now. 

About inconsistencies, I must say one 
thing, We a re always talking, and rightly 
talkin@. about our uncompromising & total 

-opposition to af)artheid in South Africa, 
·and we hive been propagating the n~d 
for a comprehensive and total boycott of all 
,manner of relations with that racist t'egime 
in Pretoria. l think the entire country 
stands behind that policy. Now here I got 
hold of document including the photo-
araphs, published in Business magazine, 
which shows that, you know there is a 
very ftourishing diamond industry in South 
Africa, diamond mini·ng and diamond 
cutting, and Indian Businessmen Delega-
tion, who deal in diamonds, from Bombay, 
two oamcs are mentioned here, Mr. 
Madhukant Bhukanvala and Dr. H.J. 
Modi, the first Indian diamond indu-
strialist to go to South Africa., How they 
have gone. how did they manage to go, so 
many photographs of receptions., given to 

, them, of the meetings held by them with 
their counterparts in South Africa and 
Ministers have met them and so on. This 

· was sent to me by some South African 
sentleman·-1 do not want to name him-
wbo end.s his letter by saying 
•Disgustingly and sadly yours'. 'Disgusgt-
ingly and sadly yours'. Why these secret 
contacts are being allowed to be maintain-
ed ? For economic advan1age or for what 

purpose? You must find out how these things 
are happening some time. A few weeks ago 
or a few mon1hs ago there were reports in· 
our Press of our Arya Samajists' deleaa-
tion being allowed to so to South Africa. 
When we asked about it, we were told 
that that was some sort of a · cultural 
exchange because the Arya Samaj is 
active there also amoog the Indians who 
aro South African Indians. Does it mean 
cntAotal boycot of the •P•rthoiq ff8ilfle 

CMlll4et c\Jlhatal .e1'0haqoa 1 What.. ,dQII 
it ·iaeen 1 I caaaot · ·UBderstaad. If ··iWt 
M!&llt to maintain our ~cdilDility .. in,tile 
eyes of the African peoplo.-not ,QDly in 
South·, Afrioa .but in the whole . of ·tut 
continent, then we must pJug thi1 1"P· 
hole. I do not know who is reapQnait>Je 
for it. Wboe~er ts resPonsiblo abe1uld bt 
taken to task. I . am prepared . to band 
,over these papers to the Minister. Let him 
find out how those people .are . bei.ag 
permitted to go and enable our critics , to 
dub as the, hypocrites in the world I know 
the Government is solidly ,against 
apartheid. They must gee tbat their whole 
official machinery and so is upto the 
mark and does not permit this kind of 
thing to go on because everybody knows 
nowadays that for money anything can be 
done in this country. Corruption is 
running not right in every quarter of our 
national life. 

So, I do not wish to take any more 
time. I only wish to say that on Sri 
Lanka and Pakistan a very, very serious 
situation has arisen and we must think 
afresh how to behave, how to act, and 
how to intervene. If they are going on a 
global scale, we must ao global scale also. 
But at least we should be reaJistic 
and we should not spread illusions and 
we should not spread a euphoria that 
because of Indian diplomacy and skill we 
are winning round these people who are 
actually playing a different game and 
outmanoeuvring us with the help of 
certain powers. 

SHRI MULLAPPALL Y RAMA-
CHANDRAN (Cannanore): I am happy for 
being given this opportunity. I wish to 
mention a f ·w points on external affairs. 
I have ·been u!lring n:embers from both 
sides on the -subject and I have noted· with 

, deep sath,faction that there are l!W .diffe-
rences re1arding· the cardinal ·principles 
underlying the foreign policy of India. 

Even during the time 0f our indepen-
dent strudle the forefathers of our nation 
discussed in.tcrnational · matters- at "tMAt 
length. , But it was Pandit Jawaharlal 
Nehru, the architect of ·our forci&n policy, 
who provided in the later twenties the 
Indian Natieal Coapa1 · · with a, well 
defined ao.d a . olear outlGOk on ftftian 

, •policy. 'f~c foclci1a pctlicy fo1111ul•d~·,1110 
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ad.opt~ by the Indian National Coaaress. 
ba.s .stood tho test of tho iimo. Even th• 
critics of the · Governinc.nt lnilde and 
outside . the Parliament have words of 
appn,ciation for our forei10 polic)I which 
bas been well estabiished for the last 
JI years now. 

Throu1h our ,fiaht against fascism, our 
iiabi.. -aaainsi, impcnaliam & -our fight· agamst 
colonialism as also racial se1reation. we 
could drMw the attention of the world pop· 
ulatlon Our present fig!\~ against nco-imP· 
erialism as well as neo-colonialism also has 
evoked groat response all over the world. 
As Chairman of NAM, our hon. Primo 
Minister is making all-out efforts to defuse . 
the tension in different parts of the world 
and also towards ending cold-war. Our 
policy of non-alignment as well as peaceful 
co-existence always stood us in good 
stead. 

.Speaking about foreign policy, the 
most important factor which comes to my 
mind is our relations with our good 
neighbours. Our relations with Pakistan 
were cordial through many years. But 
unfortunately, the hide and seek game 
adopted oy Gen. Zia's administration has 
made the things difficult. We know that 
U.S. imperialism is dumping sophisticated 
armaments into Pakistan under the pretext 
of transporting these armaments to the 
Muj!'hideens in Afgha111stan. This bas 
created a wry serious situation, Pakistan's· 
interference in our internal affairs also has 
assumed an alarming proportion. It was 
during the time of the confusion and 
turmoil pr.cvailing in Punjab that the 
extremists were trained in Pakistan and 
they have been provided with sophisticated 
arms, supplied by America. 

The subversive as well as secessionist 
activities carried on by tho. extremists in 
Puujab were cleady., supported by Pakistan 
in collusion with Amcrioa. We had bil~·. 
tetal. talks , with P•kimn · on se:verel , 
occasions. But Pakistan did· not , resppnd 
to our request not to give assistance and 
armamenu to the extremists in that· reaton. 
Wt~ovrtbat the armaments· piled up by 
Piklatia" will hafl 'a cl•r beariftl on- <>llr 
ecanomy · because -,that• ma, doftnitelr add· 

to our burden on our defence expenditure. 
We sta-nd-committcd to the letter and spirit 
of the Simla Aareemcnt. But. tho atatemeot• 
made by certain responsible Minister• in 
Oen. Zia's Oovornment as. well as .certaia . 
officials in Pakistan are making the thinaa 
worse. We know that these statements 
relate to tbe State of Jammu and ·Kashmir 
as well as .~he minority community in India. 
These statements arc definitely prompted 
by the desians of the U.S. imperiali11m.. 
This fact is further confirmed by the 
presence of the Seventh Fleet in tbt 
Karachi Sea. This august House had 
accasion to have. an elaborate discussion 
on this crucial subject and our hon. Minis-
ter for External Affairs has come out and 
he has expressed his anxiety and. concern 
in this House in this respect. It is impor· 
tanl that mere lukewarm protest alone will 
not solve the situation. We must come 
out vehemently and register our jtrong 
protest with Pakistan regime. We should 
also make it a point to see that our Indian 
Ocean is made a zone of peace. 

. Coming to the question of Sri Lanka, 
we know that genocide going on inside Sri 
Lanka has very few parallels in recent 
history. We know that more than 1,24,000 
refugees reached India and it has caused 
very dangerous situation in India. It ltas 
created a socio-econom1c problem for tb1 
people of our country. 

According to reports that are available, 
Sri Lanka is getting support· from I sracl a~ 
well as from Britain. So. also, they are 
getting maximum support from the Us.·' 
imperialists. A few minutes ago, , hon. 
Member Shri · Indrajit Gupta has made a 
reference to the visit of M~. Jayawardene's 
son to Israel. 

15.00 hrs. 

His visit is 1101 accidental; bis visit i~, 
in conntetion with a request to Israel for. 
aivina armaments to Sri Lanka. · 

The Indian Ocean has become an arena:; 
for the world powers to test their might. 
The foJ"eisn military presence in the Indian 
Ocoan ·poses a threat not only to India 
but . also to all peace-lovina nations 
throughout the world. The Anglo Ameii· 
can cli~ue is concentrating on DllfO · 
Garcia aad their influence .is apparent. IQ 
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this respect it is my humble submission 
that the Government. of India must come 
into the open and try to convene an 
emcr1ent meeting of the ·littoral nations 
and sec that these littoral nations are not 
ali111cd with the big powers of the world. 

Our relations with Bangladesh have 
been cordial throughout ever since the 
independence of that country. But unfor. 
tunately certain hitches and hindrances 
bave developed on the way. After the 
formation of the SAARC, we hope that we 
can improve our relations with that 
country. I know our relations with Nepal, 
Bhutan and Maldives. the three mernber-
D&tions of SAARC, are cordial and we 
should see that these cordial relations are 
always kept in tact. 

Our border dispute with China appears 
to bavo been forgotten. But looking at 
the international political scenario, one is 
constrained to be reminded ~f the saying, 
"China 1s a sJceping monster". More· 
over, the latest political development, the 
n11u1 between the USA and China, the 
HXUS between China and Pakistan and the· 
nexus between China and Sri Lanka must 
be taken into account seriously. lt is a 
cJear indication of the emerging threat 
from China. 

India stands for political solution so 
r,r a1 Afghan question is concerned. 
Unfortunately, in spite of our ceaseless 
,trorts, we could not find a political solu· 
1100 to the Afghan question. Our relations 
with Afghanistan have always been cordial 
an4 we are trying our utmo.st to improve 
our relations with that country. 

Miltions of blacks are fighting in South 
Africa for getting emancipation from racial 
s'8re1ation. In this respect India, who 
Jaas always stood behind the people of the 
world who arc fighting for human rights, 
abould express its solidarity with the 
ishtln1 people or South Africa. 

15,03 hn. 

(SHRI SHARAD DJGHE In the 
O"air} 

Africa aod Latin America are strivin1 

hard to have a new social and economic 
order. In their fight against neo-colonia· 
!ism_ our country should come forward 
and pledge its support. We must stand 
by those people of Latin America and 
Africa who arc trying to have a new 
economic and social order. 

A very significgnt part can be played 
by India in the complex international 
situation as a champion of the cause of 
the third world countries whose relevance 
is yet to be affirmed. 

Lastly, I appeal that, while holding 
the flag of non·alignrnent as well as peace-
ful co-existence high, we should sec that 
we stand by the socialist countries of the 
world, especially the Soviet Union, who 
have always stood behind us durinJ 
stresses and strains. 

SHRI P. NAMGY AL (Ladakh) : Mr. 
Chairman Sir, While supporting the 
demand fot grant of the Ministry of Exter-
nal Affairs, I would like to join my 
d stinguished coJieagues and friends in 
congratulating the Government and the 
leadership for pursuing the policy of non· 
alignment, the foundation of which was 
first laid by our late Prime Minister Shri 
Jawaharlal Nehru along with iate Martial 
Tito of Yugoslavia and the President of 
Egypt Shri Nasser. Since then our leaders 
headed by late Shri Lal Babadur Shastri 
of course for a short period, and .then by 
our late Prime Minister Smt. Indiraji for a 
Jong· number of years (of 13 to 14 years} 
and now under the young and dynam·c 
leadership of Shri Rajiv Gandhi are 
carrying forward our policy of non-alian-
ment. By the efforts of our leaders, past 
and present, the non-aligned movement 
has grown manifold and presently over 
hundre~ countries are associated wlth it. 
Our efforts should continue to strengthen 
the NAM. But this docs not mean that 
in our efforts of strengthening the NAM 
we should overlook our interests and the 
different political nexus arowing against us 
in our own area. 

Take for instance the Sino-Pak nexus, 
the Pak-Sri Lanka nexus, the Sino-Banata-
Desh nexus and the Sino-Sri Lanka ne1.us. 
all with the intention of puttina our country 
in an cmbarrassina position. Behind all 
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this nexus the hands of some of the western 
imperialist countries arc very much. visible. 

In such a situation our efforts 
should be to solve the problem .of our 
borders. We must see to it that how we 
can improve our relationship with our 
n;igbbours. Our main problems, as I put 
it earlier and what I feel, are that of 
solving the border problem with China 
and the illegal occupation of the so called 
Azad Kashmir area by Pakistan. 

As per Press· reports we have, l think, 
completed some six rounds of discussion 
with China on the border issuse. And as 
per the Press reports, China has proposed 
for a package deal i.e., India would retain 
its bold or Arunachal and China would 
romain in possession of the area in the 
western sector i.e., Aksaichin area of 
Ladakh in J & K. 

As you know Sir, over 37,500 sq. 
kms. of area in the Ladakh sector is 
under the illegal Chinese occupation. 
India has offered to settle the dispute 
in a sector to sector plan. China initially 
rejected that proposal but later on 
accepted this proposal with a stipulation 
that a settlement, if arrived at through 
sector by sector plan should form part of 
a comprehensive solution of the boundary 
dispute. 

My personal feeling is that China can-
not afford to give up Aksaichin because 
Aksaichin is the lifeline for Chinese supply 
to Tibet region which is at the moment 
under their control. So, I do not think 
they will agree to give up Aksaichin. But 
that does not mean that we should give up 
our claim of that area. I's it not possible 
if you initiate discus~ons with China to 
exchange Aksaichin Jrea with some part 
of western Tibet, namely, the area west of 
river Indus which 1s from Kailash-Mansro-
ver to Damchek in Ladakb. That area 
some couple of centuries ago used to be a 
part of Kingdom of Ladakb but in 17th 
century it went to Tibet under certain 
qreemf!nt. Since there is not . much of 
time at my. disposal I do not want to go 
into the details but that area if China 
aarees to exchanae for the area at the 
moment under Chinese illeaal occupation, 

namely, Ak.sRichin then, I think, that will 
be benefkial to both the countries. This 
is just my thinking. That area is ri1ht 
from lndo-Nepa J. Tibet tri-junction to 
Damchek in Ladakh. That area ia about 
the same in size as that of Aksaicbin. I 
think if agreed to it will be very useful for 
both the countries. This is just a suues-
tion. I think Government should explore 
th~sc possibilities with the Chinese when 
they meet next. 

Sir, the root of dispute with P11kistan 
lies in Kashmir. What I feel is that w, 
must resolve that dispute under the spirit 
of Simla agreement bilaterally so that both 
countries could sit together and discuss 
the problems in a way that a solution 
could be found. My personal feelina is 
that India should explore the possibility 
of converting the present · line of actual 
control with minor adjustments here and 
there as a permanent border between India 
and Pakistan. This is again my personal 
opinion. How long could we continue 
to fight with Pakistan, China or Sri 
Lanka All these things, I feel, 
the Government under the leadership 
of Shri Rajiv Gandhi can settle it. 

He has got the mandate of the people 
and he is in a position to settle this issue 
firmly and authoritatively. This is my 
suggestion. The Government should 
explore the possibilities fo1, this. 

Now, coming back to the political 
nexus between China and Pakistan, China 
is giving military hardware to Pakistan, 
nuclear knowhow and training of SSG 
Commando forces to create instability in 
our country. Of cot1rse. both China and 
Pakistan are playing the game together 
and at the moment, we are facing this 
problem both in Punjab and Kashmir. So 
we must also think in terms of similar 
action. That does not mean that we 
should train some guerillas elsewhere. No, 
Is it not possible if we give enou;h 
economic aid to Vietnam and Kampuchea. 
Vietnam is the only country which can 
strike hard in the back of Chinese, which 
they have proved several times in the past. 
Of course, they do not require guns and 
ammunitions. What I feel is that they 
need economic aid, they need help in the 
asrieultural fields, they need help in dairy 
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· d.-elopatent, they·need help in the textile 
fetllloptnent, and ~hey· need help in the 
ratlwa,:. roUins stock. Similarly, our 
cOOIIU)I is · the·· only country which has 
11\'en• ·recognition to Kampuchea. But I 
feet• tblt, we have failed to convince the 
NGMAiligaed countries to aive recognition 
to- , Kampuchea. I think we must make 
cl'eft1 and explain to our friendly count-
ries our position about Kampuchea. 
Kampuchea is the victim of the so-called 
Pol. Pot regime. According to some 
esdmate, over 4.4 lakh people, mostly 
intellectuals and anyone seemed to be 
non .. t,roductive, had been. eliminated 
durins the three years resime of Pol Pot 
between 197 5· 79. 

So, Sir, we must give economic aid to 
rebuild the economy of that country so 
that- they can als.o contribute something 
for the overall. political solution in that 
repon and also to resolve the problem of 
border disputes. . If they are exerting 
pressure, we should also exert pressure 
throuah: some otheF means. 

About Sri Lanka, many distinguished 
hon; Members from both sides of this 
au,ust House, including the hon. Minis· 
ter; Shri K.R. Narayanan, expressed their 
viewt\'' Only political solution will bring 
an end to the hostility in that country and 
India should use its good offices to end 
tM· fa~stility · there and settle the issue. 
The)E must try to bring both the parties 
to- di1cuss the issue across the table and 
not. by·confrontatioo. 

l agree with the hon. Member, Sbri 
Indrajit G1.ipta, as he has rightly pointed 
out!, that Sri .Lanka is also facina .. a terro-
rist· problem what we aie faciog in Punjab 
and elaew.bere. We must use our good 
olices . to settle that issue amicably by 
explainiaa·, our, position as weU as their 
viewp~int.to both the groups and brin& 
them to a round table confer,enee. 

With ,the1e1 wor.ds, I thank ,you, Sir, for 
aiM .. • this opponunity to ipcak and I 
coaclude with a support to the Grants of 
the,Mhmtry of External Affairs. 

M~ •. CHAIR.MAN : The time a~lotted 

fot thil Jtem is practically over. Themrare: 
stitl ten hon. Members wfl.o want to ,peak,, 
and then the Minister bas also to reply. 

· I would request the hon. Members to bt 
brief and conclude within five minllt9S ~ 
only. 

Shri Unnikrishnan. 

SHRI K.P. UNNIK:Rl'5HNAN (Dada· 
gara) : Mt'. Cllairman, Sir. this is th•·.· 
only opportunity that we get in a year to 
speak on this Ministry. It would bo ·~. 
fair to ask anyone to conclude within 
five minutes. 

Sir, this debate on the Demands for 
Gra.nts of the Ministry provide us with an 
opportunity to discuss at length the foreian 
poJicy, its various determinants; processes 
as well as condutt of our diplomacy. Th, 
context of this debate is very crucial and 
interesting this year. It takes place at a 
time when the euphoria over the· biggest 
electoral mandate has worn thin and has 
lost its considerable lustre. and glamour ! 
It is as though the romance and honey-
moon is over and history has begun ! In a 
phase of this kind, you would be judged 
by your specific and concrete achievements 
rather than vague generalities and how yo11 
deal with issues of great conc<:rn, releva-
nce and significance to our nationa I inte · 
rest. 

Our foreign policy remains what it 
was, of non-alignment and peace in its 
essentials and it cannot· be changed by 
anyone whosoever is in power, without 
injuring our national interest. But I would 
be failing in my duty if I do not point 
out that while the foreign policy has not 
changed in its essentials, there are certain 
variables and nuances which seem to 
have changed and attempts at deviations 
made in the hope of doing somethlng spe-
ctacular, to build a new image of the lea-
der. Its most concrete manifestation was 
in dealiag with the crisis in Sri Lahka. 
The people of Tamil oriain in Sri Lanka 
have certain undeniable organic and histo-
rical links with the people of Tamil Nadu 
and even Kerala. One will have to do· 
violence to facts and history to deny these 
org~nic links. Therefore when an attempt 
is made to slaugl)ter and exterminate the 
Tamil population of Sri Lanka, It is more 
than an issue of human riab.ts which Cl1l 
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.aQd QPJht to·be represented in the world 
forums Uko the UN Human' R.igbts Commi-
ssion. The dimensions" or this problem can 
only by overlooked' at our peril. 'That'is not 
to sua1est that it is a problem which I ends 
itself to easy solutions. It is only to under. 

· Hne our own organic links -I · repeat-
with the Tamils of Ceylon who are 
beiaa subjected to ao unprecedented 
threat of annihilation. You cannot 
run away from this reality by· saying 
that it is a domestic matter of a 
small neighbour. At a global level; it is 
also the result of US policies of interven-
tion and support to client regimes to prop 
up their global interests. Therefore, the 
Sri Lanka crisis stared at us u a vital 
issue of our foreign policy which aft'ected 
us in many ways. ·Very deeply and I regret 
to say that it has been dealt with, in a 
most uninspiring, amateurish and imma-
ture and if I may say so, even in a melo-
dramatic manner. We compelled the 
Tamil militant groups to come to Thimpu 
which has only exposed every one conncer-
·ned and resulted in more ferocious attacks 
· on the lives and property of the Tamils 
· 1Jt1d hardened the eictremist groups• attitu-
des. I am very sorry to say that we have 

, not added feathers to our own diplomatic 
sldHs or endeavours, but only burnt our 
own fingers in the process and. landed in 
a situation from "'hich we find it difficult 
to extricate ourselves It has unnecessa-
rily been mixed up with the policy of 
conciliation to our neighbours or a 1ood· 
neighbourhood policy. Good neighbour-
hood? Yes. But how ? I am one of 
those here in this House, who had warned 
about the impli.cations of this poljcy even 

·when ,jt was projected during the Janata 
years. 

Countries ofSouth Asia are bound not 
only by geographical proximity and histo· 
ricat and cultural links, but also by our 
oommon :experience under imperialism and 
in,spitt of many contradictions and factors 
wlaich divide, it is important that we evolve 
a c~mn1on purpose and understanding and 
Pft<Spectiv.es. But at the same time, let 

, lll. not .forget, that India constitutes one-
' aix.th of hwuanity and we have our own 
vital national interests and also I am not 

. ~IQ.Od to .s•)' so-a ,1ob14l role and it ~an 

not adopt a low prot:Ue. 1'bis ts .oo:,,rau• 
ment for a domineerioa role on an HCllM 
to dominate· our·nelgbbours. Tho eomplex 
problems of, South Asian Cooperatioa .. can 
only · be sorted out by patient · · · eforts 
of our · dj.plomaoy, for there are,l11r·too 
many ~mplex fa,tors of national , identity 
and powers at work in this region procld1d 
·by imperialists and nco..coJoniaUsts. :T-here,. 
fore. our relations with our neilflalDours 
whether it be Sri Lanka or· Pakiatan·or 
Banglade,h, have to be understood, ,and 
'doalt with in this ~ontext only. 

Sir, with Pakistan Sbri R.aji\r Gauclhi 
started with sentiments or statements .:J:ikc 
••not a1fowing Delhi to be a Hiroshima" 
and ••the <fan1er of our nciighbour acquir-
ing a nuclear bomb' and so on. Broado 
-does not always pay in diplomacy. ·al)d it 
is a dangerous meth1.1d to conduct our 
complex foreign relations ! In the past, 
India never tried to raise an alarm over 
·Chinese nuclear experiments or ,ca,aeity. 
It only prodded us in our endeavours for 
activating our nuclear programmes for 
pea~eful purposes. Pakista's ncrude attem· 
pt at gaining an entry in to the nuclear 
club ought not result in a response.· of 
alarm and panic, conditioning the minds· 
of our people in a different way from·.wbat 
it has been or used to be for the 1asr 30 
years. Our emphasis ought to have been 
to go to the roots of Pakistan's policy of 
acquiring sophisticated military hardware 
from the United States. In this -co1111ec-
tion, l want to invite the attention of the 
House to the recent publication by the 
Iranian authorities of certain documcnCs 
from ·the archives of the US Embassy in 
Tchcran seized by the franian Revolution-
ary Guards, which has acquired conside-
rable significance, for it reveals Pakistan's . 
attempt at acquiring sophisticated US 
mHitary hardware including aircrafts and 
the US agreement for that, for ,use 

.against India-.-speci6cally mentioned-long 
before the Soviet troops had arri'Yed in 
Kabul. The response of the US Adminis. 
tration has been to make an alibi that it is 
to prevent Pakistan from acquiring•nudear 
weaponry and to stabilize the qimo,tbat 
they · ,arc providing arms to· . Pati1t1n. 
Tb.ercfore, United States wants this 14eotte 

. on nuclear potential ot' •the sue-contaent 
· to .eontjuue &ta bip ,prom.. a.pd &bis point 
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is bei111 missed in the debate in thi, coun-
try, particularly at the government level. 
The ,ccond phase of Rajiv Gandhi's 

. foreign policy's misadvcntu~es bega~ with 
the agreement with President Zia ~n 
December 17 which was almost a dramatic 
development. lt was projected as thou.sh 

· something new has emerged. Was that 
reiteration necessary ? In 1972, the Simla 
Aareement was a high watermark of o~r 
relationship, carefully worked out; but 1t 
is Pakistan who has been moving away 
from the spirit and terms of this Agree· 
ment, whether Kashmir or on Khalistani 
camps. Therefore, it is important for us 
to undsrstand the total involvement of the 
United States, its interests and diplomacy 
in pushing the South Asian States to 
area ter confrontation. 

The plain fact is that it is a military 
industrial complex and oligarchy which 
influence the decision-makers in Washing-
ton. That is the source of inspiration and 
spri~gboard for initiative in action in the 
United States-in the globa,I perspectives-
their strategy in South-Asian or in Latin 
America or in the Indian Ocean 
rcaion. 

Sir, we have also to be clear in our 
minds that the central fact of our existen-
ce i1 that the national interest of India 
and the United States at this phase of 
our history are contradictory. That is a 
long-term conflict within the international 
system, more fundamental than the rivalry 
of two major forces disproportionately 
large percentage of global resources are 
consumed by developed countries is a 
euphemism of western .;ountries and 
Japan. The response to this from the 
developing countries can only be a con-
tinuing struggle against neo-colonialism . 

. If this basic perspective is not woven into 
our own policy of non-alignment. it would 
cease to be non-alignment, for non-align-
ment is not aD act of balancing trick of 
neutrality, but only a non-alignment policy 
which has anti-imperialism and fight 
against neo-coloniali&m in its core or as its 
central thrust would · be relevant and 
meaningful for our interest, In this con-

. text, l want to invite the a1tention of the 
H~us, to .s9mt thin& strange which bas 

happened a little while a10. Senator 
Charles Percy of the United States landed 
here a few months ago. He is reputed to 
be good friend of India and so also it is 
said. I also have met him. He is sup-
posed to have told this Government to 
introduce a new oil seed, for after all don't 
we need an oil seed programme and is not 
there a shortage of oilseeds. He promo-
ted an oilseed called •Hallophyte' or what-
ever name it is. There is money to be 
made also Sir. It is said to be biJlion 
dollar business · It is a new technology of 
genetic engineering and some firms are 
reported to have suggested to the Govern-
ment of India,to the chagrin 'of our scientists 
working in our scientific laboratories the 
year round. That we can start with impo-
rts of this new oi I which can also be a 
new kind of PL-480 programme and later 
on areas in India can be used for develop-
ing this new strain which will produce 
edible oil to meet our own shortages. 

Sir, l want to know what are the facts 
of this Percy mission or a mercy mission 
and it is to be clarified by this Govern-
ment whether in the name of introduction 
of new technology this is going to be per-
mitted. Sir, this is important for us 
to remember. It is the neocolonialism 
which is the driving force. As I said that 
is what, one of the apologists of this policy 
in the United Slates, one of the strategis-
ts Prof. Guy Pauker of Rand Corporation 
said, l quote : 

"Struggle for new international 
economic order is a demand for redis-
tribution of political power that U.S. 
should raise forces dedicated to non-
Soviet threats to U.S. interests from 
developing nations attempting to with-
hold resources from, industrialised 
countries." 

That is also the logic of rapid deployment 
force. Sir, we can not overlook these tacts 
only at our own peril. We can allow any 
body to talk to us with disdain. We can 
not all ow anybody to take us for granted. 
The other day we had the question of two 
Kuwaiti nationals walking into the Country 
who are supposed to be, or alleged to be, 
VIPs., 1 i.e. these Kuwaiti nationals wbo 
were rofuscd Visas, l am told, by our 

7 ' 
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Miasiona in Wat Aaia. We have to make 
it clear tb,it tbia country canr,iot be turned 
h:ito a 10-,lraola of some kind where 
any 1trayln1 cow can walk in and walk 
out and find Sanctuary ! It is a very 
urioue matter. I would like. to know how 
and why these Visas were refused to these 
Kuwaitis, because the adminiltration of 
tbe Indian Passports Act · comes under 
this Ministry. 

I will now conclude by saying that in 
p11r1uin1 a policy of non-alignment and 
peace. Iodia must re-emphasize and re-
activate our own role in disarmament- a 
pioneering role which was initiated by 
Jawaharlal Nehdru and the late Krishna 
Menon. The worl still yearns for peace. 
Recently when the much lamented 
Swedish Prime Minister Olof Palme was 
l!lllSSinated tragicalJy - be had himself 
become a symbol of this yearning. There. 
fore, we have to vigorously pursue these 
1oals and initiatives, viz. disarmement and 
de-nuclearization of Oceans, while 
rema1n1n1 firmly anti-imperialist and 
safesuarding our own vital national and 
security interests. 

PR.OF. NAR.AIN CHAND PARA-
SHAR (Hamirpur) : I rise to support the 
Demands introduced in this House by the 
Minister of External Affairs. 

During the year under reference, India 
has continued to play the r.ole of peace-
m.akerir and as the Chairman ot' the non-
alianed movement, which has been able to 
make 11i1nificant contributions to the cause 
of peace. 

The long-delayed Summit talk between 
Reaaon and Gorbachov came to some sort 
of conclusions, and these eleven words 
quotod in our Report, viz. · 

"A nuclear war cannot be won, and 
must not be fou,ht." 

are a realization of the fact that the 
wettern world Powers' honeymoon with 
nuclear militarism is aoing to be over, if 
not soon then at least at a later staae. 

· Tho Prime Minister's addrou to the 
U.N. O•ncral Aaaembly on tht occaaion 
of the 40th aani .,.,nary ~ltbrations of tht 

U .N. contained. a remarkable adYict te 
the wor1d leaders oa the need to cur, tb1 
world of nuclear militarism, and ror 
Jinkina man'• creative 1eni.u1 for hil 
enricfuncnt, and not for d11tructiea. 
These were the wise words, and. a word gf 
hope for alJ mankind. It was remarkablt 
that the. Prime Minister waa 1ivea the 
honour of addressina the U.S. Coqreu 
in Washington, and the Japanese Diet ia 
Tokyo. It wa11 again a, a high water mark 
of recognition for Indian for1i10 polic:, 
that Madam Indira Gandhi waa awarded 
posthumous1y the highest award, in Cuba 
as well aa in Vietnam for her alorioua 
contribution in the field of world peac., 4 
struggle for freedom for not only India 
during her life time when India wa, al .. 
free, but also for other nations which were 
clamourina for freedom from the coJenial 
yoke. 

Our :ontribution for improvins Ia4•· 
French relations by holding the Festival 
of India in France, i.e. Paris has also bee• 
noticed by one and all. I have been told 
that for hours together i.e. for 6,7 or·t1n 
hours, people in the countryside of Franee 
have been witnessing the staaina of 
Mahahliarata and evincina keen inierest. 

The Festival in USA has also beea a 
success. The plans to bold a Festival ia 
USSR, and later in Japan art also 
important decisions which will bri'Ws us 
closer to the nations of the world. 

The present Foreign Minister, Shri Bali 
Ram Bhagat took over on 25th September, 
along with his Minister of State, and they 
have been taking whatever has been 
possible, to usher in an era of. hope in 
accordance with the lines laid down by 
our Prime Minister. 

· India has to look to the East, as also 
to the West and I am happy that fresh 
around bas been broken in bringing about 
the normalisation of relations with China 
on the one hand and in having a areater 
emphasis on our relations with Japan an4 
K'orea, on the other. 

It is significant that th• PrilH 
Ministers of two countries China and 
India, they met in the month of October 
in New York. durina th• U.N. celebra-
tions. and tbtY t'"1banpd varieut idtas 
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of mutual interest. Not only this. We are 
comtt1ltted to normalisation for the 
solution of the border prob!em, but . this 
'laas also to be a Jona and negotiated 

· process. So far six rounds of talks have 
been held and the next round has been 
plattned for 1986. And with the · present 
Seeretary, Sbri A.P. · Venkateswaran, the 
tecretary who is coming, with bis tons 
experience as the Ambassador to China, 

visit to .India in the . month 0£ Novem'L,er 
and Oecembc:r 1984. And therefore, the 
Japanese taking some interest. in the _ aera 
of cultural relations betwee.u India and 
Japan and tho .Prime Minster's address to 
the Diet, emphasises • this aspect of the 
cooperation between the countries of 
Asia as whole, and India and Japan. in 
particular is ·of great importance. to us. 

it should not be difficult for India to come 

An agreement between India and 
Japan for cooperAtion in the field of 
Science and Technology has already been 
signed, and this is a step in the right 
direction, because in the · march toward!! 
the twentyfirst century India has to 
learn a Jot and absorb the technology and 
science and especially in the field of 
telecommunications. where about 100 
telephone exchanges have been imported 
from Japan so that about two lakh connec-
tions in districts have to be given to all the 
State capitals. also an agreement has been 
signed and we have many other things to 
learn from them. It would be of mutual 
jnterest. to each and our trade and 
commerce will also flourish in these 
linkages between the two countries, and 
we should develop our dipl~matjc links 
with these countries. Our relations with 
our neighbours are cordial and the 
understanding wnh Bangladesh is clear in 
that one single visit our Prime Minitser 
to sympathise with the people of 
Bangladesh , in the hour of catastrophe 
has been welcomed. Our friendsbip is a 
source o~ solace and comfort to those 
people and they welcome it even 
today. They cherish the memory. All 
these gestures, whether in Bhutan where 

to some sort of a normalisation in this 
respect. China, when we talk of China, 
Sir; we think only of that old China of 
Mao-Tse-tung. But that China has 
changed, and a lot or change is taking 
place, · delegations of this country arc 
going there, delegations are coming here, 
but this need not be at the cost of our 
friendship with the Soviet Russi.a and who 
has been our abiding friend, a fr;end who 
has stood with us at time our need, and 
because it is possible and it should be 
possible, and desirable that we extend a 
hand. of friendship not only do 
we think of East or West and in 
that there has been a gesture of 
sending a delegate. high level delegate of 
the Communist Party of China to attend 
the centenary celebrations of the Indian 
National Congress is a welcome step. The 
relations, the promotion of .trade and 
commerce between these two countries 
are also to be welcomed and it is in this 
context that I would urge the continuation 
of the dialogue with China for the solution 
of border problems, as well as for tbe 
promotion of other thing!!. like the 
problem of trade and commerce on a 
speedier note. With Japan we have to be 
more quick becau~e Japan is now coming 
up on the international scene and the 
U.S.A.- has sot a feeling that though they 
had defeated Jaran in 1949, militarily, they 
are being,defeated by Japan economically 
in the yea.rs to come. Therefore, Japan's 
advance in science and technology should 
be of great interest and if some sor_t ·Of · 
cooperation can be established between 
tbe two countries I think that would be a 
1ood reason for hope and in this context 
tke Prime Minister's visit to Japan in the 
moath of No1-1ember and December this 
year, ,it gf great siJQificancc. It was . in 
rttpons• to Prime Minister Yilhlsone's 

. the Prime !\·' inister visited and was given 
traditional \ elcome in the l! ti Jtanese 
Buddhist style or his _sympathy with .the 
people of Bangladesh, are signs. of 
positive achievement and they. are the 
milestone in our close relationship with 
these two countries. 

Since India is in the fas end of the 
leadership of the Nl'>n·Aligned Mmement, 
it would be worthwhile to see wMt bas 
been the positive contribution of ithe 
Non-Aligned Movement and India.n's 
leadershi'P to this Movement ·during thesc 
ye&NJ. 

H was a diffi~ult timt when Primt 
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Miai,ter. · Sbrimati .Jnq.ira ~andhi., took 
ovs the . claairiPetfonsbip oLtbe, Move. 
moat. When. the cwo countries, Irao 
ind. Iraq were tightina and, :the Non· 
AqDC4. . Conference· . could . not be beld 
t~ in Iraq on account of that war, 
India came to . the . rescue . of this 
Mo.v,eroeat. and offered to llold the 
C~~fec.once at a very short notice. The 
world leaders, who !)ad assembled here in 
the month of March, 1983 for this 
Conference, paid their rich tributes to the 
capacity and genius of 'India for organis· 
in& .this Conference and upholding the 
idcali. and sa~ing the. Movement. There· 
fore,. India rose in stature in the eyes of 
the world. So also breaking the deadlock. 
of confrontation between the East and, the 
West, India has been able to refurbish her 
image and brighten the hope for the 
future not only for the West but 
also for the East and also the developing 
nations. The visit of our Vice-President, 
Mr. R. Venkataraman, to East European 
countries like Bulgaria, Yugoslavia, GDR, 
bad ialso its fair share of enhancement of 
Indian image in the East European eyes. 
Such exchanges of VIPS and delegations 
from abroad to this country and from 
this country to abroad, should be 
encouraged. The visit of delegations 
sponsored by the Indian Council for 
Cultural Relations should also be 
encouraged. They will contribute a lot to 
the improvement of relations between 
India and other countries. India will 
gradually emerge as a savior of world 
peace, as a voice for sanity and as a 
nati'On marching for pea~e and prosperity 
for. the whole mankind. 

[T,onslnt ion J . 

SHRI ABDUL RASHID KABULI 
(Srinagar): Mr. Chairman, Sir, our Govern-
ment and our Prime Minister have pla-
yed very constructive rote in connection 
with the Iran~Iraq war. In South Africa. 
our Government pas· played an important 
ro1e for abolishing the policy of socral-
diseriminiation. There· the downtrodden 
.people are strusgling for their honour and 
in'deipendence, our Government's eff'c:;tts to 
e:dtnd tl!etn ·the Support Sh~uld be COD• 
ti.Ou.cl, 'Similarly J support · the 'Govern-: 
mtllt's· str~n,·policy·in·fatour of l>:L.O. in 
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Palestine. 

Our·foreign policy should get unani· 
mous support all over the world. Tiier, 
may be some differences but, by and laqie~ 
it has been unanimously · approved. · Tile 
House fu11y approves the policiei of tbe 
:Prime ·Minister and the Government. · :But 
our greate!t ·. success Jies in the fact that 
the siK countries in South-Asia joind)l for• 
med· an organization and we are continu· 
ing our efforts in the matter of trade and. 
sordng out our problerns by mutual· con• 
sultati ons. 

I take it as a great achievement. Jn 
this connection, the need of the hour i• to 
strengthen Jndo-Pak friendship. I I know 
that the presence of the Seventh Pleet of 
the United States at Karachi and such 
things create differences between India and 
Pakistan. The supply of armaments to 
them by the big powers is also causina 
anxiety in this country. 

Nevertheless, I subscribe to the views 
expressed by the Foreign Minister that 
despite differences with Pakistan, it is in 
our own interest to extend the hand of 
friendship to Pakistan because except 
friendship there is no other way out. In 
this connection, bilater.al talks is the right 
thing. There were four to five wars ,bet· 
ween Pakisra:n and India. One was fought 
in Kashmir in · 1947-48. The second one 
was in 1965, In 1971 we fought over 
Bangladesh. We had to open a front in 
Kutch also. These wars resulted in a great 
loss to both the countries. We wish to 
open new vistas of development for the 
poor and make policies to eradicate pover-
ty 'from thts country.. We do not have 
any other way out except making friend· 
ship with Pakistan. We should also try 
to make Pakistan understand this vital 
point. 

I feel that we cannot develop good 
relations with the military regime there. 
But I am of the firm view that we should 
strengthen tbe relations which we have 
developed with people there. J t is in oilr 
interest and I assure fall cooperadon to 
the ·Government in this regard. We should 
start communication link with thorn and 
the trade should be increased. We bivt 
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aont cultural delegation to Pakiatan and 
we tbould send more of .such delegation, 
tbott. Our relations with them should be 
maintained. I feel that a marked change 
llu come about in Pakistan Government. 
All these things had a very healthy effect 
on the people there. We have to win 
thoir confidence and their hearts. When 
tbo 'people of Pakistan come to know that 
IAdia, even after being a great power, does 
aot have any malafide intention towards 
Pakistan, then I feel that Pakistan will 
become our fast and true friend. 

JC.ashmir problem has become a hur-
dle in the way of good relations between 
India and Pakistan. I want to tell that 
aa far as my National Conference Party is 
concerned, it is very clear to it that the 
relation of Jammu and Kashmir with 
India a.s per Instrument of Accession can-
not be changed, But whenever I hear 
the Hon. Prime Minister or External 
Affairs Minister saying that the Kashmir 
problem will be solved in the light of 
Simla Pact, then it makes me.think about 
it. Pakistan also repeats the same and 
we also tune our voice with her in this 
rqard. Our Hon. Prime Minister and 
eur Government have said the same thing 
a number of times and the Pakistan 
Government also says that the Kashmir 
problem will be solved in the liaht of 
Simla Pact. 

J want to make it cicar that if you 
want to sort out this problem with Pakis-
tan, I don't know much about it, you 
know better, but this much I want to tell 
you that there should be a solu.tion to 
this problem. Because the policies keep 
on changing. Recently a lot of members 
of Congress-I said and my friend Shri 
Nam11al also said that the minor adjust-
ments miaht be made in the ceasefire line 
either to this side. or to that side. 
Let the area on that side, i.e. 
Occupied Kashmir go to Pakis-
tan and Jet the area on this side remain 
with ua. I do not know whether or not . 
these kind of speeches are indicatjvc of 
tile Government policy. But at this 
aomeat I must say, as a representative of 
• r-eapc,mible political party that the 
ftvtn11Rt8t mu11t come forward in this 

matter and inform out Por.ei111 Minister 
about the kind of solution it wants in re· 
gard to the Jammu-Kashmir problem. If 
the Central Government wants to so in 
for a final accord with the Govermnent 
of Pakistan, it should do so only after 
taking the people and the leaders of 
Jammu and Kashmir into confidence. 
Otherwise the accord would not be 
authentic. And we assert this point. 

[English] 

SHRI P. NAMGYAL: Just a clari· 
fication. Whatever I have expreued is 
my own personal opinion and is not 
my party's view. That is what I would 
like to clarify. 

[lnterr(,ptlon1} 

[ Tran,lation] 

SHRI ABDUL RASHID KABULI : 
I would like to submit that Pakistan 
has aJI along been demanding plcbiacite 
and the Muslim League and several otbllr 
political parties there have been followina 
suit. They have said that a solution to 
the Jammu and Kashmir problem that has 
been pending for a long time should be 
found. Mr. Chairman Sir, I want to tell 
the · House that the House that the solu-
tion to the problem of Jammu and Kash-
mir lies within Jammu and Kashmir 
itself. I regret to telly the Foreign 
Minister that the policies followed by 
the Government of Jammu and Kashmir 
after 1953,•have not been proper. Tht 
people of Jammu and Kashmir very ear-
nestly and honestly acceded to the Indian 
Union, but after 1953, when Sheikh Ab-
dullah, who was the Prime Minister of 
Jammu and Kashmir, was arrested, for 
the last 22 years, Governments were tor 
med and dismissed there at the behest of 
the Centre. The people of Jammu and 
Kashmir were not iblt to participate in 
the democratic: process and this was tht 
areatest threat to the country and to the 
State. It is to be understood that the 
people of Jammu and Kashmir must be 
taken into confidence and made to realize 
that they are a part or the Indian Unioa 
and that tboy have an equal share in th• 
democratic institution, of Indi&. Until 
this is realized and tl!lt people 1iven th, 
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power to form 10.d dissolve their Govern· 
ment1, throu,h the exercise of their fran· 
cbiae, I am . afraid, you will be creatina 
difficulties and problems in Kashmir and 
)'OU wil I provide an opportunity to the 
external powers to say that Kashmir is a 
disputed area, a troubled area. I feel, it 
is not right to create doubt about the 
future.of :Kashmir. Through you, Sir, I 
address the Government that it would be 
held responsible for all this. The people 
of ICashmir have sacrificed immensely for 

· the nation, yet in spite of 011r protests, 
you installed the Government led by Mr. · 
G.M. Shah there and that was highly· 
unrepresentative. We had been sayin& 
for two years that by doin1 this you were 
not causin& any benefit either to the 
country or the State. However you 
dissolved it after two years and this was 
a welcome move on your part. Better tate 
then never. What I want to point out 
is that the people demanded the Ieader-
abip of the National Conference two years 
back but out no step was taken in that 
direction. 

PROF. K.K. TBWARY: This matter 
falls under the Home Ministry .. 

SHIU ABDUL RASHID KABULI : 
Jammu and Kashmir is a typical example 
for the Foreign Ministry and, therefore, I 
want to tell the Foreign Minister that it 
is his problem also inasmuch as he has 
to face it whenever he goes abroad. This 
is why I am establishing the connection 
of this problem with it. The stability of 
Jammu and Kashmir lies in its democratic 
func~ionina, and if the political stability 
la restored there, the difficulties of both 
the Prime .Minister and the Foreign Minis-
ter may decrease and, therefore, foreian 
powers may embarrass us much less. 
Therefore, I want to submit that installing 
a defector Go\'ernment by the Centre after 
diamiaaina the popular Government 
tantamounts to breaking the hearts. of the 
people there. By this, the djvisive forces 
ue bein1 encouraged there and in this 
manner, our areat country is bein; 
weakened. That is why I am cautionii'IJ 
you. 

In the end, I would like to request 
th.It it :you want to create a conducive 
taviroamtnt; you should carry the thi.t111 

that have heaun there to their loaiea1 
concluaion and allow the people to form 
their own Government. Let the Governors 
rule be in iOrco for six months under the 
Jammu and Kashmir Constitutions and 
a'ter six months let there be ,eneral 
election. This will be in the intcrett of . 
the Forei1n Minister as well · aa ti•• 
Government. 

16.00 bra. 

Finally, I would like to submit tut 
our efforts to brine about friendly rolatioD· 
ships with Pakistan have been succeuful 
a.od this h11s been published in 'Tho Times 
of India' and other newspapers today. 
General Zia has himself aareed tba& a 
political settlement should be reached wit~ 
Afghanistan and this settlement should IN 
of the type that does not create any 
difficulty for t.hc Soviet Union. He further 
says that he is opposed lo the view of 
granting outside aid to the rebels. Tht 
Soviet Union sincerely wants to withdraw 
its forces from Afghanistan. I would 

· like to read you the extract from tllt 
n~wspaper. 

[En1lish] 

This is from the The times of l11di• of 
today, 24th March 1986 : 

"Washington, March 23 (PTI) : 
The Pakistan President Oen. Zia-
UI-Haq, in an interview to Los 
Anseles Times Syndicate opposed 
the U.S. view that aid to Af1haa 
rebels should be increased. 

The Soviet V nion he said was 
seriously interested in a political 
settlement. •We are in touch 
with them directly and indirectly 
and from all accounts, the sianals 
we are perceiving are that th• 
Soviet Union wishes to with-
draw, he said.' 

[Tra"1/at ion] 

I want to stress the point that it was 
only du, to Afabanistan that the military 
·reaime of Pakistan benefited and received 
foreian aid. Professor R.anaa hu remarked 
that tht Sovitt Union wishes to witltttraw 
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ita voops. To cR&tr a conducive aitua-
tioa.,undor: whi~h political scutomcnt ,. can 
tab1placo is in our country's in~st. We 
hue, to see that Pakistan is not hostile 
1owaru the Soviets and that the external 
J)Ol1Mn,do not create anY. difficulties for 
Ruaaia. There are 3 lakhs of rcf JJ&ees in 
Pakistan. Ways of sendina them back to 
Afahanistan must be found. I Would ask 
the Foreign Ministry to help in achievin!l 
thfi as early as possible. 

. ·With these words I conclude and 
CX&lfflS my, thinks to you for &i vina me an 
oppett\lnity to sp~ak. 

DR. G. S. RAJHANS (Jhanjha-. 
rpuO : Mr. Chairman, Sir. I fully 
support the demands of the Mini-
stry . of External Affairs. I do not 
WJnt to repeat what has already been said 
b~ the earlier speakers. The misfortlloe 
of those who speak at the end is that, what 
they want to speak has already been 
Sl'.!oken by others. I was much pained 
over what Shri Narayanan said about Sri 
Lanka after intervening in the debate on 
Friday. Some refugees have come to 
Delhi. I do not know how many of you 
have met them. But they come over to 
my honse a couple of days back. Their 
tales of woes would move even the most 
hard-hearted men. They cannot help 
we-,pine, after hearing the tortuous methods 
in ,:w,hich tbe inuocent Tamils are being 
kijled. .Wasn't Jaffna bombed to annihi-
laie U>e c.ntire Tamil community residing 
tl\ere? To fire at. the innocent Tamils after 
makina tbem sland in .queue is nothing 
but annihilation of the Tamils. 

1'6.02\hrl, 

!SfllU . SOM NATH RA TH In the 
~lfplr} 

Hundreds of women being raped in 
front of tbeir husbands and children is 
certainly inhuman. We cannot raise our 
voice against this. and go on sayina that 
we are waiting patiently and watching ·the 
c9w1oiof.evcnts. If.we believe that some 
a~i1, .will ~me out, then I ~ould say 
t~,we are in the dark. . I shall also say 
tlJ4t ,I ..w~ \la~lt..PPY , and disappointed to 
re,a4 • tho, report of t~c . Ministry of 

External Affairs. You may agree or dis. 
agree but it i1 t.rue that you are surround-
ed by hostile neighb!)urs. You do not 
want to sec the reality, Today, you ~ 
saying "that there is military nexus between. 
Pakistan and Sri Lanka. If this has 
happened, what were you doing till now ? 
This has not happen~d overnight. What 
was the Intelligence Wins of Ministry of 
E,ttcrnal Affairs doing so far ? ; This is 
not a new thing. This is a very stron1 
nexus and it has got the backing of U.S.A. 
You should try to understand all 1hose 
things. 

Some of my friends have said here 
that we are having friendly relations with 
China and may he China may be our good 
friend, but I would like to say that you 
should go though our history of past 22 or 
24 years. China had attacked our country, 
but since then not even 24 inches of land 
has been regained by us. Secondly, is 
China not helping Pakistan in its nuclear 
programmes ? I am seeing the writing on 
the wall that Pakistan is going to explode 
an atom bomb very shortly and China 
would be with Pakistan and USA would 
also side with Pakistan. You have not 
aiven me an opportunity to speak earlier, 
otherwise I would have explained to you 
as to what is happening in Nepal. Nepal 
is also raising the same points which are 
being raised in Sri Lanka today. People 
of Indian origin are being cur~hed very 
badly today in Nepal. They are not being 
granted the citizenship in Nepal. They 
are being denied the opportunity to recr.uit 
themsehes in the Police and army in 
Nepal. The problem of Sri Lanka is not 
a v~ry re;:ent phenomenon. The people 
who have been studying internal affairs 
might be knowing that this thing bas eeen 
happening in Sri Lanka for tbe last 10 
years, but we have awaken only three 
years back. This matter is so serious that 
sufficient ti.me should be . allotted for a 
discussion on this. We should know it 
very weU that our. country >has- b~ 
s11rrounded by · hostile neighbours from 
all sides. 

Recently, I had gone to USSR. I met 
some people fr.om USA and .had a diseus-
slon wit.h thtm. They were staying i,Ji · the 
same hotel in which.I was stayina. U$SI. 



11&1 ,tarted invitins US t~urists to Tash-
kent. They were very intelligent people. 
Sorfte of them were professors. They said 
that we had not made any attempt even 
to educate them on various issues. They 
do not know as to what is happening in 
Sri Lanka or as to what is happening' in 
Jangladesh, but what is yonr attitude 
towards China. They also said that there 
is a great difference between US Govern-
ment and US· people and that we should 
try to understand that difference. The 
people of USA have sympathy with India. 
I would request our Ministry of E,tternal 
Affairs to educate the people of the world 
on various issues confronting the country 
today. 

[En1/J1Jr) 

SHIU G.M. BANTWALLA (Ponnani): 
Mr; Chairman, Sir, our forefgn policy is 
on sound Jines and it is indeed in the 
right direction. Every credit must be 
gi.v~n to the Government for having 
persi~tently upheld the main features of 
our foreign policy even in the difficult 
world situation. Among the main features, 
one can very ,well think of the strong 
sense or identity with the Non Aligned 
Movement, the opposition to nuclear arms 
race and the move to militarise the outer 
space, the treatment of Indian Ocean as a 
zone of peace; the uncomprom1smg 
support to the struggle of the Palestisians-
perststent demand for the withdrawal·. of 
all forces from Lebanon beginning with 
that ·Of Israel and so on. I must also 
record my appreciation of the efforts to 
make specially the lndo-Algerian relations 
as a model of South .South cooperation. I 
must also record my appreciation of the 
visit of our Prime Minister, specially to 
Oman oi:i· the occasion of :the · accession of 
the throne by Sultan Qaboons-bin-Byed. 
One must also ai,preciate the elose contact 
that we arc havinK with the Gulf countries 
and .:,also India's active role in the pro· 
motion of SAARC. 

In the .limited time ·at my disposal, 
however, it ma)'· not be pQssible for me 
to ta.ko up all these subjects. I will confine 
mysolfrto just a fow areas of our foroign 
polioy:,which need arcater Hfe 11nd viao.ur, 
awhwhich: have oot yet.beou touched by 
lit; otbor ,tpolkW&, 

]986-17 · 4,0 

The conflict in Chad bas 1erioua hlter· 
national dimensions. Of course, tbt 
confttct is a c,urely internal ieonfllot. · But 
Chad beina the 'centre of A'rica, ia tbt 
victim of _involvement of imperialist ,rotas. 
T!) quote the Libyan Leader· Muammar 
Gadaffi USA aims at 

.. the take over of that· ~ouatry 
and the installation of· an ·Ameri-
can base that would allow·tMo 
control tht whole of the African 
continent." 

The United States is making military 
preparations in the Mediterranean on the 
pretext of Libya's involvement in tht 
recent airport attacks. This is despite tbt 
Libyan repeated denial of any complicity 
in the same. 

( I11terr11ptions) 

I am not here to teach you the forcian 
policy. You have to understand. I may 
not be held responsible for this limited 
time. 

MR. CHAIRMAN : Mr. Banatwalla, 
please conti~ue. 

SHRI G.M. BANATWALLA: Despite 
this, the economic and political sanctions 
are imposed against Libya, This •State 
Terrorism' needs to be condemned empha-
ticalJy. I am happy that there was a.aood 
Govemment response in the shape of the 
meeting that came·. about of tho Non-
aligned Bureau. India being the Chair-
man, took the necessary initiative c&nd the 
Bureau reaffirmed its supporl and solida-
rity with Libya in. safeguarding its territo-
rial integrity and independence. 

The United Stat~s military preparations 
in the Mediterranean to attack Libya need 
serious attention. Tho American News 
Week revealed that American pilots on the 
Sixth fleet in the Mediterranean were bejna 
secretly trained on precision attaclcr in 
Israeli's Negy deserts over three ycan. 

This· brings me to the questie11 or 
Israel and it is a matter of.·· sorious 
concern that despite United. Netiiona · 
con'demoetien. Isreel-1'ff5ttts in its "policy 
of terror and open· ·defiance · of 'btter-
nationtl ·teral· ·ftorms.· · Th• polic, 1 ba, ··~ ·· .. ~ 
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railo4 new bciahts with tho most despicable 
~t of air piracy induJacd into by larael. 
Israeli war planes/intercepted a private 
Libyan aircraft which was flying over the 
Mediterranean and forced it to land in the 
occupied Palestine. This aircraft carried 
Syrian political deleaation. King Husshin 
of Jordan and .Kins Fahed of Saudi Arabia 

· and others telephoned President Asad of 
Syria to express their denunciation of this 
act of air piracy. I do not know what 
was tho reaction of the Government of 
Jodia and what Government of India did 
.and whether the Go,·ernment of India 
conveyed any reaction whatsoever in this 
matter. But then we must aH affirm India's 
aupport for Syr.ia in confronting the Israeli 
191re11ion. 

However, I must appreciate India's 
denunciation in the United· Nations of 
Iarael'11 repeated violation of the sanctity 
c,f sacred places in Jerusalem. 

Tbt unnecessary Iran-Iraq war has 
now Ja1ted longer than eycn the Second 
World War and has brought about tremen-
dous de.ath and destruction of both the 
aides. There are' now allegations of even 
use ~f chemical weapons. Iran has accused 
that Iraq has used chemical weapons 
apin1t its troops. Not only that. There 
are complaints of even civilian casualties 
from chemical warfare. There is even a 
report by the United Nations Commission. 
One would like to know the reaction of 
the Government of India. However, this 
fact further reinforces the need to bring 
immediate cessation of hostilities on just 
and fair terms.The Government of India is 
making every effort m this direction and 
we wish it success. 

It is reported in the press that the 
Prime . Minister of Turkey, Mr Turgut 
Ozal is comin1 to India next month for a 
state visit. We all welcome his visit, 
eapecially, since the visit· of Jawaharlal 
Nehru to Turkey in 1960, there bas been 
no •c:hange of visjts at that level. Turkey 
haa lately established close friendly rela-
tiomhip with man)' dcvelopina countries. 
hulia &Dd Turkey have alao a Iona 
llitiory of fritn~ly relations and I am 

1ure the proposed visit will!opcn a atlV 
chapter in the Inda· Turkish relations. I 
suaaest that at the proposed mceti~ 
between the Prime Ministers wbea the 
Turkish Prime Minister visits us, we 
should take up with Turkey the qucstioa 
of Cyprus and support be reiterated to the 
efl'orts of the UN Secretary General in 
findina a just and Jastina solution to this 
problem. It is unfortunate that the 
intransigence of the Greek Cypriots aide 
is a 1reat hindrance. Another problem 
is related to the Turkish Muslim minority 
in Bulgaria. who are subjected to peraecu· 
tion and repression by the Bulaarian. 
Government. 

Before I conclude and as there ·is not 
much of time left, I may simply say a 
word about the India-Pakistan relations. 
The destiny of this sub-continent lies in 
close friendly relations between India, 
Pakistan and Bantzladesh. I would suaeat 
that the Government draw up a Joni 
term policy so to tide over occ:a11ional 

. irritants that come up in our relations ... 
{llll~rrupttons). · 

SHRI K. P. UNNIKRISHNAN: He 
has given an assurance to Gen. Zia last 
year only. 

SHRI G. M. BANATWALLA: I 
have not yielded to anybody. Unless you 
eive me time, I cannot go over all this. 
This hon. Member, Mr Uonikrishnan is 
very much after spoilina the relations of 
India with Kuwait and has raised the 
question of two Kuwait nationals havina 
cntcrcd.;.(lnrerruprtons), In the first 
place those two Kuwaiti nationals 
were not invited .. ( lnt,rruptJon, I I am 
not yieldina to anybody. In the first 
placet those two Kuw,iti nationals were 
not invited by the Indian Union Muslim 
League. They have been invited by some 
orphanage. In the second place how caa 
one know whether a particular national of 
a country is in the prior reference list in 
the secret circular of the Hom, Ministry. 
It is for them to take care of. Sin" 
motives are being imputed, I reject them 
with the contempt that they deserve. Let 
th~ Government take noto of this con· 
spiracy that is 1oin1 on to •poil tbe 
relations of India with tbe 01111 countries 
where a lar1e number of our workers atso 



,... , . ...,.u.,11...-wilt ol,uify 
,.,~,:daat•vt··~ .... _. IO 
~.IMiJl,.lt'Mlt .... \lOiki-1 ,1 • .-.tut 
.,. • lier• ia. th, ,.,..idoo· .-,. · aot 
I~•·-' ,PIOINlfta,,pc,liueell, ·OV.11 at tlle •·d-JIIUODll·: iattlPl· .•• ( lnt•rr11J11 Ion,) 
1·;,. JOOt yie14i11,,tc,: ,~ • .Hei ,llad 
~ ... Jot .. ave~hi .... Comll' wUb the 
~&al.rmotiw,o~r here;· 

( I nt#,.,,,I IOlfrJ 

lt ia. lO NSY for thON · who-·· \baYe auikY 
CONliemw,·-to. M$lllle'. otbots· of boina-aoti· 
........... I would oonclado by ref-etriDI 
to ·OH• tbiag ,aae. that is the need to 
ttroap.Ju11, our foreip. Office. 

( /nterruptti>nsJ · 

Sir•• .tbcro wa1 the Sen Committee, that 
was •w,ointed · to'· review the wormng of 
the Forean Office. The report was 
submitted by ... 

( h11err11 pl/0111} 

I visited blamaba d. I bad · talk with 
President , Gon. Zia, AU tho time I bad 
talk with President Gen. Zia, .our 
ldntwsador was· present tbore. In his 
pNNm:e, the cnlire talk bid· taken place. 
I told you that thtN are certain politically 
frUikated elements ·who ·have been wiped 
out but -.then ono or two, have come.hero •.. 
(la1«n11111'on1J and are- now tryiotr ·to 

oxp1eiit=thls ... 
( lmerr1'ptiOIII) 

Tlw1fOtftieaHy frustrated:' element cannot 
succttd with any motive that they have. 
SI?: I was·submitting ... 

(Jnt1rrup1ion,) 

PROF. K .K. TEWARY: Sir, on a 
point of order. 

MJt .. CHAIR.MAN: Mr,· Tcwary, 
what is your poiat· of .o,der. ·? 

PlliOr/ K~>K. TEW)fdlY (Blixar) : 
TIN 1bt,a, ~ Me~r' was matins a •ve'lf 
1aod ,apMcb:• It fs l'IO!lti' of our 'busftr~~s 
t.,..-,,,11iit patrfottSbt~· .. 

MR. CHAlll'MA'P1f'~· Thft · is not a 
poiat of order. 

. ( Jn11rr11,1Jollf) · 

Ml\. CHAIRMAN : Nofldbit'~U 10 
on rec:ord. 

( lntirnJlfio~r·· 

MR. CHAIRMAN : Mr, TftWJ, 
Poipt or' Order· arises o,ily if lltJ ·Of.lie 
Rules of tbo HOUM ii infriopd. la ·· tllt 
name of Point of Order, no tPtOCb·CllD'be 
made, 

( lnt,rr•i,tlo111, 

Mil. CHAIHMJLlf: Plea~ tdlit.1ul1t 
lt1 will uotrl(f no· r~ord. 

SHRI O.M. BANATW ALLA : l llflii 
to point out to the Report of th• 
S~n Commit tee Tho Sen · CommittH 

was appointed in . ord•t . t~ ~~ 
the workin1' or the Porot,a Oiic,. 
Ttiis Committee· bas· submitted its rep~ I 
beneve, in April 19.84: The report, 
ho\v'tvet, bas not yet been releued-nor 
b&is . it been placed on the Table of. t~ 
House·. At least the nation should be 
taken into confidence; Parllamri:lt •~ulcl 
be .... takeb into confidence with respect to 
the' sune~tions of the Stn Commi1tee for 
~trenathenina and improvement of tM 
worklns of' tho Foreign Office. A arcater 
consullatJon and cooperation is aJao 
netessary between the Foreign q~e au 
the' Def~ce Ministry. The Pitlai 
Committee had said that 'this cooperation is 
far from satisfactory. I hope that the hon. 
Minister win pay·· greater attco'fion to 
bria~ai out' this necessary coordinado1 
between- the Fortian. Office' and the 
Defence Ministry of our Government. 

PROF. MA.DHU DANDAVATE 
(&aJapur) : Sir, one clarfflcatfon·; Ma,' I 
know whether· the whole opposition k 
frustrato4 or onl'y Mr,' Unnikrisbnan·? 

( J11rerrupt/01,s) 

MR. CHAIRMAN :  I have c:aUect the 
hon. Minister. Nothing olse will· ,01 on 
record. 

( /11terruptfo,t1J•* 

TH! MtNlStER ·. OF EXTallN'AL 
APF'A'IltS'(Sff1U B.'R.' BHAGAT):. Mf~ 
ChaiWnan. Sir, on f riday last . and ioclaj, 
tbe;'H6use:ilar dt!&area the Demanb 

I for 
Grants 'in'~~t Of ibis Miriistiy. of ~~ 
terlllt' 1Att'a1rs: I am' happy to s,ay aad io 
n*:'°laMt )bnrfnftbd" 14 .. "Membm:i !'hO 
spei.11 tob1' anti th~·' ei,tif . Members wbe 
,_ ,.t, ................ , • 
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spoke on Friday, that they were followina 
the traditions of this House, showing the 
euatomary consensus, on the foreign policy 
,of the Government. This has been the. 
tradition. The roots of the foreign policy 
of.this country back to even pre-lndepe_n. 
dence days of our national movement. 
Some of the basic ideas that had emerg-
ed th~n had been formulated by our first 
Prime Minister, Pandit Jawabarlal Nehru. 
There is a consensus behind it and I am 
happy to note that. 

Although Mr, Banatwalla was the last 
speaker, I am again happy to note that 
he bad the last world on foreign policy 
when he said-and I am quoting bim-
11The foreign policy of the Government of 
India is not only sound but is on right 
ihles and directions." (ln1erruptions) 
When I say this, I speak of the very high 
levef of participation from all sides and 
also the great support that we sot from 
senior Members, for example, my very 
distinguished predecessor, Shri Dinesh 
Singh, the father of the House and a 
very senior and leading Member, Prof. 
N.G. Ranga and our young members 
and also the leaders of the Opposition. 

The only discordant note, if I may 
say so, was from three very distinguished 
Members and good friends of mine. The 
remarks made by Shri Indrajit Gupta 
surprised me the most because be biu 
.always been down to earih, rational 
and very logical. He has said-and I am 
quoting him- "There is a misgiving in the 
House because there arc illusions and 
euphoria; the Government has tried to 
build illusions and euphoria in good neigh· 
hourly relations" which, according to him 
are lying in a shambles. He is not 1n a 
very happy company when I compare him 
with Mr. Sbahabuddin, the hon. Member 
who spoke on Friday. He also used the 
word •shambles' but that was about eco-
nomic: policy: he said, ••The pursuit of 
international economic rehuions by Go-
vernment of India is in a shambles"; he 
Hid, 0 The foreign policy is a failure ... 
Mr. Unnikrisbnao has said that the policy 
ia •melo-dramatic'. My suspicion is this. 
Por the first time I i&w him reading his 
s~ech. · If he bad spoken extempore, he 

would not have said this. Somebody must 
have written out for him because ht' was 
in a hurry. He is brilliant when he ·1peak1 
extempore. Today he was not the best self. 
But the fact is that I consider all this · & I 
still maintain that there is a consensus be· 
hind the foreign policy pursued and conti· 
nucd by the Government of lnd.ia as per 
the tradition of this House. These criti-
cisms arc only some of the nuances in 
making a speech or style. Wrong direc-
tion is a matter of substance. I can join 
issues with the hon. Member if our foreip 
policy bu gone in the wrong direction in 
any manner even on a small point. I am 
prepared to join the issue. But I maintain 
that whatever the criticisms have been-
whetber of illusion or of melodramatism or 
of being in shambles, I consider them all 
as nuances in making a speech · or 
style. 

. 
Having said this, I would like to begin 

by stating the basic principles of t>ur fore· 
ign policy brieffy, Then, I can go to the 
points raised by the Hon. Members. 

The Hou~e is well aware of our 
country's commitment to non-alignment· 
as a policy and as a movement· to serve 
as a level in international relations and to 
build a safer and more equitable world 
order. The initiatives that the Govern-
ment has taken in the field of disarma-
ment, both within and outside the move-
ment, have I am sure the full support of 
the Members. The renewal of six Nations 
proposal for a verifiable suspension or 
nuclear tests recci\'cd a positive and pro-
mpt response from tile Soviet leadership. 
From President Reagan a reply has also 
been receh'lli. which is heing examined. As 
the.reply is addressed to the leaders or the 
si.x Nations, our reaction would be made 
known only after consultation with the 
other participants in the five continents 
about the Peace Initiatives. 

However, the recent detonation of yet 
anotMr nuclear test by the USA is a 
matter of profound rearet. We urae upon 
the USA administration to heed the inter. 
national public opinion and reconsider their 
policy on this crucial issue. 

As. India's chairmanship of the Non· 
alianed Movemciit is comina to a close, wo. 



An· t>. a. ct,n.> 
are ,oin1 on to the next)ummit. the Biabth 
Summit, io Harare, in September and we 
havo called a Ministerial moetin1 at the 
Foreian Ministers' level of the Coordina-
tiq Buroau of the . non-aliancd countries 
which will be a sort of a preparatory moet· 
int .fot the Harare Summit, There we are 
aoina to discuss and lay down ctoarly the 
"1~ciea, the economic issues and the poli· 
deal issues before tho Bureau. 

· As the House is awaro, in 1983, under 
tb.o Chairpcraonship of Smt. Indira 
Oaadbi, the Delhi declaration. both th• 
political declaration and the economic 
declaration, hishlightcd the basic issues 
that tho mankind faces, which my friend 
Sbri Dinesh ~ingb described as alobal 
iHUH, the rise of 1lobalism after tho II 

, World War and the present possible threat 
to it and even the threat to the United 
N'!!ions systc~. The fact is that India. is 
the one and the only country-I ,think 1~s 
record is second to none-whicll has pur· 
sued relentlessly without any deviation the 
basic foreign policy in matters of globalism. 
The first issue it raised in the 1983 Delhi 
Summit-was disarmament and nuclear 
disarmameni. The second issue was deve-
lopment, equal development and in bet-
ween was the nexus between disarmllment 
and development. All these related issues 
arc the issues underlying the framework of 
the global issues. An hon. member men-
tioned about our commitment to anti· 
Jmperialism and our opposition to neo 
colonialism. Our commitment to this comes 
under this framework. Our record shows 

. that right from the beginning in this very 
difficult world, when mankind faced very 
critical choices, India's foreign policy· was 
conducted with nor only great clarity but 
also pursued on basic principles of peace 
and consistency. We kept the direction. 
We never deviated from the direction. 
We never made any compromises. There-
fore, the charae that we build up friend-
ship with one country and, as such, 
we are making compromises does not .hold 
water. I will come to this specific matter 
a little later. 

The point l am making is that we pur-
sued the basic principles of India •a foreign 
policy-non·alignment, peace and disarma-
ment: Non-aliaoment means independence 
or action. There cannot be any compro-

mise. The basis or non-alisnment is 
independence of action and not commitliq 
oneself to either this or that militarJ blN 
so that one's independence is not compro-
mised. Therefore:, when a country ia wed-
ded to non-ali1nment it cannot surrender 
notionally or even in an illusory mannor 
its right to independent action. Wo judf• 
all issues on the basis of its merits and. 
decide upon it. 

Sir, on the economic front also ngn. 
alianod countries ar• faced with a very 
difficult situation. The selective recovery ia 
some industrialised countries has not led 
to tho much needed re-vitalisation of th• 
alobal trade and development chmat,. 

Now a word about the debt situstiou. 
Shri Oinesh Singh said that debt trap 
might prove to be death trap. Fortuna• 
tely here too 'India followed a basically 
consistent economic policy of self-reliance 
with socialist and progresshe obje~tiv ... 
India is the only country-of course, out-
side the Socialist countries-which is no 
where near the debt trap. That is another 
basic policy· That is one of the funda-
menta I principle that foreign policy wnd 
the domestic economic and social policies 
are interrelated. If you want to have an 
independent foreign policy-non-alignment 
and independence of action--tben in your 
domestic economic policy you must also 
be self-reliant. India has precisely pur1'ued 
that po:icy. Today India is in a position 
not only to build itself on the basis of 
total self-reliance but also we .. have th• 
lowest foreign debt-one of the lowest in 
the world Only 6 per cent of our resour-
ces in the Seventh PJan come from external 
resources. Therefore, we are nowhere 
near the debt tup. That also goes to 
show the riaht direction and the sound 
foreian policy and the domestic economic 
policy which Mr. Banatwalla referred to. 

The long-term developmental impera-
tives in Africa need to be. addressed in an 
or1ailised way. The on-going South·So\lth 
cooperation shou'.d be further strengthened. 
This concept again came from Delbi1 Dec· 
Jaration under the leadership of our la~• 
Prime Minitter, Shrimati Indira Oandhi1 
The economic declaration spoke coJlecuv• 
self·relianQO of the dcvclopiQJ couatq11. 
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· [Sbn B.R. Bhaget]. ·' in.' theie. cou~trieit .ire u~utiJise · · arid tlii'y 
Tl\e' idea !wac; that alt the developing coun- hav.' a high iate'of unemployment mainlY· 
trie( must' buila their· economy on because.- a very larg~ chunk of' tl,e· 
tbc 'bas1s' of sett-reliance and together they resources is divertecf to the' econoniic,l,\ 
musf providea' system or a framework of which' arc totally unproductiv'c:Jik ' 
coliectave I self•reliance. weapons. n'ucJear weapons wbich' ftf(' of ft'o 

lise, excepf· the use of power because tho' 
Pkop'.· M'Aoiiu 

c Jtective self ·re Hance 
forcian countries . .. ? , 

DANDA VA TE : whole theory is . poWt:r and it comes• 
means including from' the nuclear weapons. Therefore; 

SHRf B.R'. BHJ\G-A-P Collective 
sett etiance' meahs the collective self-
refi~liccf of the developiog·countrjcs•. Again 
I am· referring to thfs because it is · not an 
ilhlsaon. Wo know how Imperialism is 
workinr., we·· know in the international 
ar•na how the maior bigger powers are 
working! As·-1 said; the entire ' framework 
or the international econom:c situation, 
economic framework , is' tilted in favour 
of the i~tcrcsts of the majbr industrialised 
pt'fWdrs: We know how the international 
'tradinat system has· coltapstd, the inter· 
national moAetary and ec;,nomic system 
ba"Ve collapsed. We were warned that we 
must follow a quicket progress~ quicker 
to.rd that sonic countries were followi~g. 
You remember that in this House from 
tbcr other benches, the Swatantra Members 
and others were saying that we must 
follow the quicker road of develc>'pment 
wlt.icb some other countries were doing. 
I said this wa's not the road for us. I 
think! in tho long run it will · be quicker 
arict·safet because it was built on our own . 
blsis. But this has led to the basic thing, 
that is; the debt problem and debt trap 
and the, exploitation !)f the economy. We 
also know the Notth·South dialogue for 
which aaain initiative was taken by the 
tb·en· Prime Minister. late Shrimati Indira 

, Gandhi. The meetings at the Cancaon 
arid various other forums in other places 
wei~ h~td. We know. that there· would not 
be ally progress in the North-South 
dialoaue because the economies of the 
industriaiJsed countries were in such a 
bad sJ:iape mainly because of the very 
heavy load of armame.nts. When indu-
strialis~d countries are spending something 
like 800 million dollars a year, the result 
is that they are faced with all kinds of 
economic crisis. In these powerful 
economies, they have a high rate of 
iaftatioa and .have a low rate of growth. 
About -4~(. af the industrialised c-apacity 

lh~y are not in a position to malc'c anf 
concessions to the developing countries 
dcspirc' what has bee n talked' abouh,1 new 
international ecorioniic order or .m etinr 
the demand of tho developing countri~· 
The Delhi Declaration said that tber.. · 
~hould· be an international ' monetary ancf 
financial confer'eh,c.· . That demand wa&J· 
rejected. Any dialongue·reg'udins a • ne"1 ' 
intHnational economic orilet" was rcjectd'cf.· · 
There is, therefore, no progress and'· thafi 
js the reason WC -knew that we have to 
build the policies· on the terra Ji'rma, oar 
the basic solid folindaUon an"d· that · is whY, 
we have said that we· must have collective· . 
self-reliance based on Soutb .. Soutb'-
Coopcration. And during ,this period- w" 
have followed this. The hon. M'cinber.._ba· 
rightly said. that Algeria arid India providod'~ 
a framework of good South-South 'Coopoi«· 
tion. I can atld many other examples-to...;. 
Indon~sia and other countries . We' art · 
trying to build \tp this wherever there~ is a 
possibility. · 

Then, th~fe was the SAA1(€ 
Conference. I am, happy to note that mosr' 
of the Members llltve welcomed it. Ev~n·· 
though sortie might have· said tnat we must·' 
mde quicker1)rogress, but- when ori thi 
inrernati~nal· forum, globalism is, a's 
rightly said, weakening, the regiortaP 
arrangements need to be followed iri tb"i 
'pursuit of equality of aJJ tlie tegi-onif 
members, and mutual interest of meinoers' 
and creation of spirit of coo·peration. Our 
Prime Minister, Shri Rajiv Gandhi, aave 
a call in . Dhaka, Bangladesh. for tlii 
creation of the spirit of SAARC. ' tbi· 
South . Asiari Association of Regional" 
Coopei aiion. AH the seven countiiesf' 
working together can create a climate for 
peace, stability and cooperation. Althouah 
WC have kept the poJiticaJ aiJd COOteritiOUS I 
problems out of the SAARC, the idea is' 
that once this spirit of SAARC and tfft'1 

process of SAARC procteds furtlier, its·' 
roots gets strenethcned, we will be ab1c to 
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deal in a better climate with even the 
bilateral and other pro blcms. Ultimately, 
tbdddea is to find a sol_ution to the global 
problems, to strengthen globalism and in 
the procc:ss, the charter of United Nations, 
to create a better world with peace and 
stability on the basis of cooperation and 
peJlf~UI co~cxistencc. The idea is to make 
us,,. qf. an the avenues. The point that I 
ant making is that India has been pursuing 
thiJ ,activ~ly on aJI fronts, whether it be 
ecpq<>mic fr.Qf!tS, whether it be bilater 
frQnts, regional fronts or in the United 
N14tio_ns. The United Nationc; is facing 
prQbl~rils. On whose sade are we ? In the 
matter of cut of its funds, the withdrawal 
from.-and weakening of the UNESCO and 
other: multilateral agencies, we are always 
on · tile side of the United Nations and 
ar.e .. w.pr~iJ;lg ha.rd. 

Hon. Member, Mrs Meira Kumar was 
rig_ht in saying - she had the experience of 
the. foreign office for twelve and half 
yejlrs, although she is new to Parliament--
that we do not determine the success of 
foreign policy in a day or by one 
incident, but we have to see its direction. 
Even the mightiest. of powers do not 
ac.bievc what they want with all the 
strength that they have. India's power is 
the correctness of its policy, the principles 
behind its policy and the moral strength 
with which she pursues those po'icies · and 
not. make compromises. In order to earn 
quick dividends, India will never make 
compromises. That is the tradition we 
have been following. 

' : .. 
I will giv~ you one instance. India 

cu,t off all its relations with South Africa 
even in 1946. At that time, twenty per 
cent of our trade was with South Africa, 
but we cut that off. Compare it with 
bigger countries, powerful countries, 
be<eause they are continuing to do it; it is 
b~cause they have certain interests; India 
does not have. That is the tradition of 
our policy, whether it is our foreign 
policy or economic policy. Its root lies 
in the high moral values of our national 
movement and the quality of our leader-
ship. Our leaders in this country gave a 
hiah level of moral values to our foreign 
policy. I would again repeat that we 
would never make any compromises. 

With these general remarks, I wiJI now 
come to some of the points made by th~ 
hon. Members. I would like to deal with 
two subjects in detail because th~y have 
been raised by almost every Mernber~ I 
am not able to deal with some of the 
subjects, but that does not mean that I 
did not pay any attention to them; that is 
because of the shortage of time and the. 
length of the speech I may uitimatcly end 
up wilh. 

These two subjects arc Pakistan and 
Sri Lanka. Let me first take up Pakistan. 
Many Members have spoken about our 
rela lions with Pakistan; there have been 
some co.nplimentary as also some critical 
references. I would like to state our poljcy 
with _rf!gard to this important neighbour. 
As Members are aware, our relations with 
Pakistan have been different in character 
and content to our relations with any one 
of the other neighbours. We .have had a 
chequered post. We have fought three wars 

· and an atmosphere of confrontation and 
distrust and sometimes even hostjljty ))ad 
been a constant fact..or. · 

PROF. K.K. T~WARY : We had 
beeo attacked thrice. They attacked us. 

SHRI B. R. BHAG.\T: Yes, I agree. 
But we .did not run way. We fought and 
won. 

A major development in bilateral 
relations was the Simla Agreement · of 
1972. This bas been a watershed in our 
relations with Pakistan. Since then, the 
two nations have been at peace. In 
spite of contradictions in Pakistan's policy, 
as mentioned by some hon. members, we 
have always reiterated our commitment 
to this historic agreement and we stood 
by it in letter and spirit. India desires 
cooperation, harmony and friendship ·with 
all her neighbours. This applies equaJly 
to pakistan. As such, while we know 
as to what we would like our future to 
be, we cannot also set aside the experi· 
ence of the past and we will decide our 
policy on the realities of today, 

On Friday, hon. member Sbri Sharad 
Dighe was mentioning that General Zia 

. was taking us for a ride. I can assurl 
him that we do only what. is in our it1· 
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'trest. No one cau make us do anythina 

to the country. 

Now much bas been said about the 
eupboria or illusion or even melodrama 
of tho visit of President Zia. President 
Zia'1 visit on l7tb December had.· resul-
ted in 1omc understandfoa between the 
two leaders. This was the culmination 
ef diacussions which had taken place till 
tl\ta. Ia the past 16 months, our Prime 
Minister and President Zia had had six 
meotinas. There· was one meeting also 
with Primo Minister Junejo in Stockblom. 
Tbo fact that the leadership at the top 
lonl and at the level of Foreign Ministers_. 
Foroian Secretaries and even Finance 
Ministers have been meeting, talkina and 
diacuasina is, itself a . qualitative change. 
We a1recd on ,cvcral measures and 
these were aimed at normalisation of 
relations and development of greater con-
idence and trust amongst each other. 
The Finance Ministers met and they ope-
•ed discussion about trade. The Defence 
Secretaries met and discussed about the 
Siachin Glacier. The Foreign Secretary 
went to Islamabad and discussed about the 
No War Pact offered by Pakistan and the 
Peace and Friendship Treaty offered by us. 
There has been some proaress in the trad~ 
talks. For the first time . Pakistan agreed 
in principle that private trade would 
lte opened. So far Pakistan has banned 
at1 trade from India. Now they have 
aereed to remove that ban. Details about 
the items and all that are to be discussed. 
It was decided that the Secretaries will meet 
and decide upon the details on that. The 
Defence Secretaries did not agree on any-
thlnJ concrete but they agreed about the 
basic: principle. Even regarding this sensi-
tive matter of the border, wheth the troops 
are facin1 each Clther eyeball to eyeball, it 
was decided that we wiU not resort to force 
in settlin1 the dispute, about the Siachin 
Glacier. This is the first thing. Secon-
tllf, they said that they would meet again 
in Delhi, discuss these things .and then 
settle the matter. This itself is the change 
and this change is worthwhlile. The fact 
of d1• matter is that since then, the 
Y.:oreip Secretaries also disc~ssed it and 
they decid..:d to meet &Jain. 

We did not expect that the peace and 
frin•sbip trtat)' and the inte,ration of the 

two thiop, viz, the non-anrossion pact 
and the pe.ace and fricodsl\ip treaty will be 
settled in one round of talks. Wo need 
more round or talks. Even the discuaion 
oo noo-strikini of each other's nuclear 
facilities has been criticised. 

Why have afl sorts of motives been 
attributed ? We have said it in this House 
that it does not mean any change in · our 
nuclear policy. ·It only mean, that both 
the countries will not strike each other's 
nuclear _facilities. And so far as India is 
concerned, we have certainly no intencion 
of striking. So, if there is an agreement, 
certainly there is no point of striking at 
nuclear facilities. That does not mean 
that there is any change in all sorts of 
things. So things arc being said that there 
is a change, that they have accepted 
Pakistan's nuclear right to make bombs 
and all these things. We have not. Aod 
we have said this, that it is our belief 
and we know that Pakistan's nuclear pro· 
gramme is not at all peaceful. ·we arc 
prepared for it. Once Pakistan acquires 
a nuclear bomb, it changes the eritir• 
security dimension in the country. We 
are prepared for all that. .But this agree-
ment about non·strike of nuclear facilities 
between the two countries is that the 
idea is only to create .a climate of con-
fidence. l was telling of the past con-
flicts, confnntation and even wars. To 
build up on a basis of friendship, you 
must first create confidence. These arc 
all confidence building measures. What 
was agreed to between the two leaders on 
December 17 was a confidence building 
measure, and ultimately leading to two 
Foreign Ministers' meeting and decidin1/ 
about the peace and friendship treaty and 
working out, if there is an agrement on 
it that basic thmg. The Prime Minhter 
on the invitation of President Zia will 
visit Islamabad. There is neither any 
melodrama nor any i.Jlusion in our policies 
about good neighbourly relations. These 
are not all in a shambles. The idea is 

· how differently we proceed on buildina 
relations with Pakistan. What is our 
objective ? I would also like to mention 
to the hon. Members that such develop-
ments have not been uncommon iD our 
relations with Pakistan. There has been 
no cbanac in our policy towards Pakistan 
of any kind. We have to porsev,rc ia 
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our tft'ort1 for a durable peace so that 
our scarce· resources can be utilised for 
th• betterJJtent of the content and quality 
of life of our people and not diverted to 
defence. So what we are trying to build 
up is the durable structure-a framework 
of peace with Pakistan and we will seek 
it. but all the time. don't llay that we 
will be failing in our duty, if we lower 
our 1uards against our defence or security. 
I aaree with the hon. Member when he 
n,ade the point that the real difficulty 
comes from the outside forces operating. 
We have said it in this House times with· 
out num~ers that the difficulties in this 
region, in the Indian Ocean, in South· 
Asia, in the Persian Gulf, all these areas 
comes because of the involvement of the 
outside powers-major outside powers. 
This has affected the Indian Ocean on 
which we have a unanimous declaration 
of the United Nations that it should be 
made as a Zone of Peace. But instead, 
there is a military presence of all kinds 
and this has become not a Zone of Peace 
but a ZOfle of Conflict, This is one thing. 

Then there is outside involvement of 
major powers in this region-whether it 
is Pakistan or Sri Lank~ or the nexus 
between them. The hon. Member said 
about nexus, you wanted an cxpJanation 
it is there in the book itself. It says : 

"1he growing military nexus 
between Pakistan and Sri Lanka 
following Pre'sident Jaywardcne's 
visit to Pakistan in April, 85 
and the visit of President of 
Pakistan to Sri Lanka i11 
December, 85 is being vjewed 
with some concern." 

We have said times without number, 
about involvement of major powers, funds 
coming, and also suppy in some other 
areas of Pakistan. But, I say, if you view 
this in totality, you don't expect 100 per 
cent achievement in a day. 

17.00 hrs. 

No country, no Power-I s'aid, the 
very vory mighty Powers have not achieved 
their foreign policy objectives, or security 
objectives. or others. But the point is 
about the Hoes and the directions wo 
pursu,. lu this re,lon, l cttn . sar that 

our relations with all the countries. 
(lnterruptlotts) I am comiog to Sri Lanka; 
our relations with Sri Lanka, the bilateral 
relations are 1ood, our relation, with 
Bh Uta~, with Banaladesh... (In, err'"' Ion,) 
How do you say that ? What problem 1 
There is no problem. 

SHRI K.P. UNNIKRISHNAN (Bada· 
gara): Wbat do you mean ? What i1 the 
content that you are puttina in this ,taco· 
ment ? Sir, the Minister is ma1.ioa a 
very significant statement, that the bilateral 
relations between India and Sri Lanka are 
very aood. What is the content that be 
is putting in his statement ? It is an 
extraordinary statement from the Minister 
of External Affairs. 

SHRl B.R. BHAGAT: It is not an 
extraodinary statement. It is a statement 
of fact. We have no bilateral problem 
with Sri Lanka. 

SHRI K. P. UNNIKRISHNAN : Be· 
cause we have diplomatic relations 1 

SHRI B.R. BHAGAT: We have no 
bilateral problem with Sri Lanka. 

SHRI K. P. UNNIKRISHNAN: Wha 
is the Minister saying '! 

SHRI B. R. BHAGAT: We have 
always said, and maintained this position. 
On bilateral relations . .it is not a pro-
blem. We have said it in this House. 
(/nterruptfons) Please hear me, and then 
You come to a conclusion. 

PRO~ MAOHU DANDAVATE 
(Rajapur) : I think .the Minister said It 
sarcasticaJJy. (Interruption) 

SHRI P. KOLANDAIVELU (Gobichet-
tipalayam) ! In Sri Lanka, are we maJn-
tairiing friendly relations even after the 
genocide? 

SHRI K.P. UNNIKRISHNAN: Yes; 
that is what he says. He says there is no 
problem. ( /nterruptio11s) 

SHRI B. R. BHAGAT : This is a 
very emotional issue, I know; but ltt 
us build on , certain solid basil or 
facts and foundation. I was sayJq tbat 
our rclations ... (lnterruplio1111 Will · you 
l)e"r me now 7 (lnttrr11.ptlonsJ On Ollf 
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[Shri. B. R. ·Bbaaat] 
relations with all our neighbours, about 

·Pakistan I have dealt with about Shri 
Lanka, 1 said and I maintain that our 
bilateral relations with Sri Lanka are 
not bad. They are good. 

AN HON. MEMBER 
cood? 

Are they 

SHRI B.R. BHAGAT: Yes, they arc 
. aood. (Interruptions) 0 lherwise, i e. if 
the bilateral relations have not been aood, 
on a problem which is, as we have said-

. and. all the sections of the House agree-
an ethnic problem, i.e. the Tamil problem 
in Sr.i Lanka is an internal problem, how 
· wm the Government of Sri Lanka ask 
for our. aood offices to .be used 1 Which 
country will do it, if it does not trust 
you .. • a111uruptio11s) 

SHRI K.P. UNIKRISHNAN : On his 
own, he is not concerned. He is taking . 
a very philosophical attitude. It is not 
only a diplomatic attitude; it is a philoso-
phical attitude. 

PROF. K. K. TEWARY (Buxar): 
Phrase it differently. 

PROF. MADHU DANDAVATE: 
I feel the Minister said it sarcastically, 
when he said that the relations with Sri 
Lanka arc good. 

SHRI B. R. BHAGAT : Sarcasm is 
for some other occasion, not for a serious 
matter like this. I still maintain it. 1 said : 
You take the history of it This problem 
is a very ~motio nal problem. I agree. 
But, you know, ( Interruptions) they asked 
for our ,ood offices, to help them in 
settlin& this issue. What were we doing '! 

· To which country you will go ... 
(Interruptions, 

good; and there is trust at the level ot 
the Prime Minister, and the President 
Jayewardene of Sri Lanka. ( Interruptio.na) 
They have asked us in the last ten months · ... 

MR. CHAIRMAN : Allow the hon. 
Minister to reply. 

SHR[ B.R. BHAGAT: For the last 
ten months, on their request, we were 
using our 1ood offices to help the111 in 
settling the prohlem. (lnturup1ion1) 
This can only happen if the relationship 
is friendly and good.neighbourly. 

(Interruptions) 

AN HON. MEMBER : Then what 
happened '? 

SHRI B. R. BHAGAT : Otherwist, 
this can never happen. You cannot · ask 
anybody ... 

PROF. MAOHU DANDAVATE: At 
least accept Prof. Tewary's formulation : 
Not that it is always good, but this time . 
it is better. 

SHRI B.R. BHAGAT: But all tho 
same, since late 1983 the Government have 
made their good offices available to Sri 
Lanka to work out a political solutioa. 
We believe that this is a problem that Sri 
Lanka is facing, it is a very serious prob-
lem and it has aroused the concern not 
only in one section, but in ah sections of 
the House; it is in the entire country. All 
the Members have spoken. This matter 
has to be settled, but on what basis 1 

f fllterrupt ion) 

SHRI K. P. UNNIKRISHNAN 
Members are concerned, but the Minister 
does not seem to be concerned. 

SHRI B.R. BHAGAT : No, no. I am 
more than concerned; 

SHRI K. P. UNIKRISHNAN : Arc SHRI K. P, UNNIKRISHNAN 
vve seckina the sequence of events'? Every- The Minister does nol seem to bt 
body in this House knows the sequence of con<.:erned. 
events. 

SHRl B.R. ttHAGAT : lf you Jistucb 
me like this, you cannot .. ( ! 11t.:rruptio11s) 
I am going to make my own statement. 
(Jnttrrupiio11,J I maintain the position th~1t 
om bilatcr;ll t elatitlfh with Sri l :1nka ;ire 

( lnte•rupt ion) 

A:,,; HON. MEMBER : It i:-. your 
philosophy. 

MR. Cll.-\IRMA~ Let the rvtiai-.1cr 
r,·plv, n0 intnruption'j pk,isc 
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SHIU B.lt. BHAGAT : Tbe Minister 
i1 more than concerned •but be 1bould not 
Joa, perapoctive and the direction. In fact, 
firstly. what baa been our direction and 
Ptffpective 1 Now the position i1, tbt ftrst 
daina we have been sayin1 riaht from tbe 
bqinain1 it that all killinp of innocent 
civilians must atop. W have been sayina 
tbat. Pirat we t(ied, after tbe Thimpu 
talks to work out a framework or cease-
Ire, and the cease-fire was there, but wben-
tbtr• was any violation, we said that the 
\riolation miut stop. I said it in tlie House 
tllat the responsibility of the Sri Lankan 
Government to stop the violence is there, 
that they must r~strain their security 
forctS. I said it. 

That i• our position, that if you want 
·aay solution. 

( lnterruptio,u) 

[Tra,/11tio11) 

SHIU :RAM NAGINA MISllA (Salem· 
pur) : What is Government of India 
doin1 7 Murders are tak:ine place there 
daily. I would like to know as to what 
steps are being taken to check killin,s 
there? 

SHI.I 13.R. BHAGAT : What is your 
suaaostion ? 

SHRI RAM NAGINA MISHRA : 
What dforts would be made to check the 
killinas ? 

( lnterrupt/0111) 

[En1JlahJ 

SHRI B.R. BHAGAT : This, if I may 
1ay so, is immaturisb or melodramatic, if 
we do something, anytbina like that. 

AN HON. ME'9fBER: Like what? 
( lnttrruplion) 

SH:RI B.R. BHAGAT: You do not 
want to. 

( Interruption) 

MR. CHAIR.MAN : There should not 
be a runnina commentary. tet th~ Minister 
reply. 

SHRI B.R.. IHAOAT : It is a sovc-
relp aov•r~t, it is our nci9bbour, tuy 

have a problom, and it is reeopiltd 1»1 
every body that it i1 an internal probltm 
of Sri Lanka, ft bas been recoani.ed by 
everybody that tbis problem baa to b1 
solved. and it ia a problem or uoitJ and 
intearity of Sri Lanka, then what do cbt 
hon. Members want ? Eno ii' be la from 
my aide, what does he mtan when la• 
says that, "You arc not doina anythin1 .. ? 
We are doina cverytbins possible. 

So, let u1 know what can be done aad 
thi11 ia what I am sayin1. I say that llae 
first thina that has to be don• is tilt 
killinp sboul~ stop, as we bavt b11a 
sayina. Tb•r• is collapst of cease-fir.. 
But now tht killins• are soin, on, and the 
kiJJlnas art aoina on becauae of tbe 
reported punuit of a policy by tbt .sr, 
Lankan Government that they •ant to ,o 
in for a military option before they 10 i• 
for a political solution. 

SHRI INDR.AJIT GUPTA: That is 
the whole point. 

SHRI B.R.. BHAGAT ; Wt art totally 
opposed to this. If that is the situation, 
if the Sri Lankan Government thinks that 
there can only be a military solution to 
this problem, well, we have no role to 
play. Then we have no rule to play. 

(llt11rruption1) 

SHRI P. KOLANDAIVELU : Why do 
you not brina an ultimatum then ? 

SHRI D.R. BHAGAT : This is a very 
complex problem. 

SHIU K.P. UNNIKRISHNAN 
Now, you say you have no role to play. 

SHRI B.R. BHAGAT: I think the 
hon. Members act Jittery when they s•t the 
facts. Otherwise, they should not disturb 
me. You bear me, Hear me and teJI me 
that you do not agree with this. I opeoly 
say. Our policy is very straiiht·forward, 
very clear and very cateaorical. 

17. o, bre. 
(MR. DEPUTY ·SPEAKER ;,. lite 

ch•ir) · 

I said immediately, in tbt presoat day 
situation. 



D. G. (G,n.) 

'{Sbri '.B.:R. Bhagat] 
· I . -am ahe one who had sot the worst 

frum the"Sri Laokan Parliament, .and every 
·· t,iody tbero fot·ma ing a corrcct-·abs.olu-
·:itely:.correct-Hatement, when I was calling 
ra:5Padc a spade. I should not lose. sight 

'r1t,f tt. We are trying to solve a ·great 
· human -problem. Some hon. Members 
said "Do not·get impatient". l agree that 
in this matter we have to exerc:sc great 

•patience ·.and we should exercise great 
··testraint. 'But all· the same, you must 
drive on the correct path. The correct 
l)lth is that :the killings must stop immedi-
lltbly. As long as· the killings of the 
· dMHans do not stop, there l'annot be any 
- t,olittcal talk or .anything. This is here 
: tlud~ri Lankan Government bas to change 
· t,c,e11use first they said political option and 
· then they sud · miPtary option first and 

political option afterwards, meaning there-
by what is happening there as a result of 
this accelerated killing and violence. There 
is, and this is the only impression we get 
a feeling that the Sri Lankan Go.,,ernrnent 
are talking of poiitical solution to us anJ 
using our good offices, our Foreign Secre-
tary goes there, repeatedly runs around, 
but the} do not w.ant to pursue that. He 
brings together various. element~ of a 
political solution-land seltlemcnt, dcvo-
]ution of powers of the zonal councils, 
district councils. All these arc dis..:usseu 
and then we go back lo square number 
one. This will not do. 'T hercfore. I made 
a strong statement that now they should 
tell us if they are serious about finding a 
solution to it. We cannot keep on dragging 
it tit ·nausoum. The Sri Lankan Govern-
ment in their last communicat;on bave told 
us that they want our good oJlices and 
they want a political soluLion. But still, 
as you must have seen the Prime Ministers 
statcments.-be made two statements from 
Baroda-he said that the 'illings must 
stop and that they should talk directly to 
an shades of Tamils. They have to create 
a confidence. At this moment, they should 
start the negotiations directly with the 
Tamils. If, at that moment, there is any 
difference which requires narrowing down 
or there is anything to help them, we 
.will do that. The first conditi,,n is that 
tbe killings must stop as they still believe 
in the political solution, You asked as to 
what we had done in the international 
forums and said chat all are in their 

·'favour. AH are not ln ·their faivour. They 
are losfag ·ground ·internationally. setne 

· hon. Members said that we cdtlll:i not ' ,et 
anything in the 'Human Rights Committlon. 
My tdf!cague, Dr. Dhillon. is here. ·He 
knows that we·got what we wanted. ·Many 
Members who spoke, condemned'fbe Sri 
Lankan Government, · the ktllings there 
and their policy of following a ·mfHtary 
solution. They opposed it. T-hey Jaid 
that thev must ·settle 1his problem because 
it is the question · of their own citizens. 
They must_ re'Store to them the dignity·anµ 
honour. Tn their speeches, they said · till 
this. This i's what we wanted. The Sri 
Lankan Government in the Human Rights 
Commission stands condemned for the· 
killings and for their behaviour there. I 
think, Dr. Dhillon, as our representative, 
has done a good job there. But here out 
of ignorance, we say that we have not 
achieved anything. Because of 'their wrong 
policies, pursuing military options and 
talking about political options, the Sri 
Lankan Gc1vernment are isolated more and 
more. At the same time, they got involved 
in another wrong policy in calling Mossad 
the most hated organisation of Israel-I 
should not borrow words rrom Prof. K.K. 
Tewary-and SAS mercenaries as well as 
those o · South Africa reportedly, in order 
to build up the military muscles and to 
deal with their own people. The wisdom 
requires that it is far better to talk to their 
own people and settle it. It is always 
easier, more cheaper to strike a bargain; 
otherwise, you cannot suppress three 
million Tamils, you cannot annihiliate 
them. Thi<; will ruin Sri Lanka. My 
colleague said, the other day, that ,jf they 
follow the 1~·:!itary option-he i~ a very 
exp:rienced , i ;:,lomat, l am a pohtjdan. 
so I speak very straight forw:..rdly-they 
will tie. themselves io .knots wbicb they will 
find difficult to unravel. I think, 

he is right in that. Therefore we 
say that we 1will help them if they 
want to pursue this policy. The 
objective is that the aspirations of the 
ethnic Tamils in Sri Lanka must be met. 
Their legitimate demands for devolution 
and for the autonomy and for varfous 
other things should be met within the 
overall· framework of this policy. It shoul.d 
be tbe duty of any wise sovertunent to . 
accommndiite their· own peo,I~ . .-~·,op ·set 
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our own example how we have tried to build up friendly relations with Bµrma ... 
accommodate the various sei:tion-s. We . ( lnttrruptions). · 
cannot apply different rules to Sti Lanka. 

llnt~rruptions). 

SHRil P. · KO.LANDAIYELU By 
the time you reach an accord., all the 
Tamils will be dead. 

S.WU D.R. BHAGAT : Righi no.w .•• 
(Interruptions). 

MR. DEPUTY SPEAKEK : Mr. 
Minister, I think it seems the Sri Lankan 
Government, in ~pite of the good offices . 
of Indian Government, is not sincere and 
I think, thoy want to prolong the issue 
and they want to strengthen their hands 
for some military solution. That is what 
everybody feels I think. 

SHRI B.R. BHAGAT : Sir, I have 
taken long time on this but because this 
is a very emotional issue ... 

( /IIterrupf ions). 

PROF. MA.DHU OANDAYATE 
Now we are convinced th.at our relations 
with that country are. 

( Int errn Pl i 011.1). 

SHRT K.P. UNNIKRJSHNAN 
After all that he has said, we arc convinc-

. ed tbat there are very good, cxccllcnl 
relations with Sir Lanka. 

SHRI B. R. BHAGAT : With other 
neighbours also. I think you. won't 
challenge our relations with Nepal, 
Bchutan, Bangladesh. Tb~ on~going 
relations with these countries are sood. 
The f~mework of cooperation is 
building. 

About Burma my hon. friend said that 
we are neplecting Burma. You cannot lay 
the charge that we are neglecting Burcia, 
whc1,1 we sent Prof. G.G. Swell, our 
Ambassador there ... 

( I nterrnpt ions). 

SHRI G.O .. SW.ELL : The biggc$t Joke 
of the century. · 

SHRI B·. R. BJIAGAT If the 
rel¢.ons ~re no.t Jctive and not gcown, 
Ptof. Swell knows that w.e are' not 
responsible for it. On our part we ~ant to 

SHRI G.G. SWELL We have no 
cog!litive thinking. 

SHRI B.R. BHAGAT: Shall I aa.Y 
something about US..\ if the HOU$e permit 
me ? A number of things hai.re been ~id, 
Some of the Members have referred to out 
relations with USA. Our relations art 
good and improved, particularly with th• 
visit of the Prime Minister in last June and 
his talks wi'th President Reagan and other 
leaders and his subsequent talks with 
Presid,,nt Reagan in United Nations whon 
he werit thcic in October in connection 
with the 40th anniversary of the United 
Nations. It has given a positive momentum 
to our rel,1tionship. Some Members hav~ 
said does it mean a shift in our policy, lt 
does not mean a shift i11 our policy 
hccause our basic principle has been that. 
we want to b•..ild friendly relations with all 
countries. Of course, our emphasis is with 
the neighhours. With Soviet Union we 
have a special relationship the time-tested 
relationship bf 30-35 year~. So, that is a 
special rcla'ionship which we have.:_, 
treaty of peace and friendship. The Soviet 
Union is one country which has always 
stood hy us in our times oi crisis, 1n 
ditncult times and you know a friend in 
need is a friend indeed and that applies to 
Soviet Union. Jf anybody thinks that our 
building a close relation,hip or · better 
relations with United States will in any 
way dilute our telations with the Soviet 
Union. he is illusion, If the word •illusion' 
applies anywher~, that applies there if 
anybody°thinks like that But let me put 
in perspective our relationship with USA. 
Smee lndependence, our relatio.os with 
USA h:.tvc followed an uneven course. We 
have had differences in perception. There 
have been occasions when U.S. foteigh 
policy and strategic ob.iectives have 
militated aflil.insl 1 ndia 's security a.ad 
development interests in South Asia ud 
the Indian· Ocean. We want to improve 
relations with all countries. whether big or 
small and are pr:epared to meet them half 
way. It is with this basic approach tbu 
we are trying to strengthen our relations 
with the United States.'· 'this is not belq 
done either at the dost of our rela1iont 
with oth~r countries or by c-han1inJ our 
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[Shri B.ll. BhaptJ 
cenaiatent stand on various international 
i.,uoa, 

Thon, hon. Members asked me some 
•ueations. Shri lndrajit Gupta put somo 
Clueations. They are with re1ard to my 
vi1it to Washington in connection with th• 
Joint Commission meetinJ. 

SHR.1 INDRAJIT GUPTA : Your 
roported speech. 

SHRi B.R. BHAGAT : ~t me say 
tbia. This was a Joint Commission 
mcctina. The relations discussed were 
pu~oly bilateral. 

PROF. MAOHU DANDAVATE 
Bilateral relations are always aood. 

SHR.I B.R. BHAGAT: I met the 
President, and Vice President; Of. course, 
also the Secretary or State and Defence 
Secretary. He asked me two specific 
,uoations. He said : Senator Moynihan 
aakod you about the voting. record and 
you said I will look into it. I. did not say 
I wUI look into it. This was in the Senate 
Foreian Relations Committee meeting. He 
suddenly came out. He was not a 
member. (lnttrruption1) Later on I was 
told, ho wa1 not a member. He just came 
in (lnttrr11ptlons)· He came in as in a 
Parliamentary Committee where even a 
non-membor can attend; he just came in. 

PR.OF. MAOHU DANDAVATE.: No, 
ao. How can ho attend ? 

SHRI B.R. BHAGAT : I was told 
this. 

SHR.1 K.P. UNNIKRISHNAN: You 
please explain it a little more. 

SHR.I B.:R.. BHAGAT : I am 1ivin1 
all tho bacqround. I will come to that. I 
waa told that he was not a member of the 
Committee. 

SHR.I G.G. SWELL : This thina can 
happen in the United States; they do 
111.ppcn. 

SHIU JS.R. BHAGAT : He came fo 
1ttee4. I think all the Senators can attend 
lil• Co...-.ittN II hert lfty member CRII 

attend the committee. 

PROF. MAOHU DANDAVATf: : 
Only those who are called aa wilDOSIGS 
can come before the Parliamentary 
Committee. 

. SHR.I G.G. SWELL : We walked 
into Senate Chamber when it was sittina. 

SHRI 
formally. 

B.R. BHAGAT : • •. in-

SHR.l G.G. SWELL: ... and we were 
conaratulated inside here. 

SHRI B.R. BHAGAT : Anyway, I 
don't vouchsafe, but I was told. I am 
only 1ivine you the back1round. I was 
told. 

SHR.I G.G. SWELL It is quite 
possible. It is normal practice there. 

SHRI INDRAJIT GUPTA: We want 
to know what he said. 

SHRI D.R. BHAGAT: He came out 
with a study done by his committee, or 
some Committee in the Senato, of the 
votina records of all countries, India 
China and others. It was 16 per cent fo; 
and" the rest asainst China was 22 per cent 
for and rest. aaainst. All these fl.1urea he 
was givinJ. To that I said, we have Rot 
made any studies of our votina and I have 
no facts and when I ao back I will have a 
look. I did not say I will look into it. 

SHIU K.P. UNNIKRISHNAN : You 
are Forei1n Minister of a areat country. 
You are an explanation to him. Why? 

(lnt~rruptio,u) 

MR. DEPUTY SPEAKER: Order 
please. 

PROF. MAOHU DANDAVATE: You 
could have told him-mind your own 
business. 

SHRI B.R. BHAGAT: What mor• 
said also. I have not said as yet,., 

(lnttrruptlo,u) 

MR.. DEPUTY SPEAKER 
sit dowa. Order, order. 

Please 



SHIU B.R. BHAGAT: I ·think you 
should have .•• 

(lnterr11ptlon1) 

SHRI IC.P. UNNJKR.ISHNAN : It 
is much worse. 

SHRI B.R. BHAGAT: It is not 
much worse. I said, I don't have any 
1tlitistics. 

SHRI K.P. UNNIKRISHNAN : Why 
1hould you have? Who is he to ask ? 

SHRI D.R. BHAGAT : You have a 
vory poor opinion of your Foreign 
Minister,-that anybody will ask questions 
and he will give an explanation. No, I 
did not aivc an explanation. I said, I don't 
bavo the figure. (/nturuptions) Plea~c 
bear me. 

MR. DEPUTY SPEAKBR Let him 
finish. 

(Jnterruptio11s) 

SHRI B.R. BHAGAT : This is unfa:r. 
I am an1ry at him that he has such a 
poor optmon. I don't have a poor 
opinion of him if he says something. He 
should know me. 

SHRI KP. UNNIKRISHNAN : It is 
oot a question of my opinion about you 
or your opinion about me. It is a matt~r 
of fact. 

(lntnruptions) 

SHRI B.R. BHAGAT: I have spent 
my time for the freedom of the country. I 
would have aiven my life. Now he says I 
can barter away· that. 

SHRI K.P. UNNIKRISHNAN: This 
is not the time to set agitated. It is not a 
question of .••. 

( Interruptions) 

MR. DEPUTY-SPEAKER Mr. 
Unnikrisbnan, let the Mfnister finish it, I 
•on't want (lnttrrupiion1). You can ask 
Jater when be finishes. Let him finish. 
Please sit down. 

SHRI B.R. BHAGAT : Firstly I have 
• riabt to admonish Mr. Unnlkdsbnan oeoau• I am senior to him, as a friend. I 

i~86-l1 ,,, 

would never attribute motive and mud· 
slingina as •you are aivini explanation.'. I 
know how to behave. You look at what 
I said next. I said, •Mr. Senator 
Moynihan, it Is the United States wbicla 
has been votina against India and tb• 
Soviet Union which has been votina with 
India. It is not India which has bea 
votin1 asainst the United States.' You 
forget about this and don't hear all tbia. I 
said, the issues boforo the U.N. art all 
global issues. I said ou South Africa, 011 
Namibia, on the alobaJ issues, oa 
Palestine and an theso other tbiop. I said, 
•It is you who have taken a stand a11iost 
the people. The Soviet Union hu boea 
with us.' This is the reply I aave. You 
forget about it. It is sa.ld that I bav• 
bartered away the country's honour. 
(lnterruptionJ). I will die/.. if anybody 
says, I have bartered away the country's 
honour. 

(interruptions) 

SHRI INDRAJIT GUPTA Pl~as• 
don't •• I request you not to0 

PROF. MAOHU DANDAYATE 
Don't ••, otherwise Mr. Unnikrishnan 
will be in trouble ! 

( lnterr11pti01rs) 

SHRI B. R. BHAGAT : About th• 
other point, Finlandisation or Austriai-
sation-1 did not use this expression. It 
was the expression used by the press, I 
never used it. 

SHRI INDRAJIT GUPTA: But you 
mentioned those two countries. 

SHRI B. R. BHAGAT : No, no. I 
did not mention them. They used this 
expression •Finlaodisation '. I never used 
it, I am not that much aood in Enalish. 
Finlandisation and Austriaisation-1 never 
used those words. 

The third thine you asked is in a 
different context. 

(l11ttrrup1ions) 

PROF. G.G. SWELL lo wbat 
context? 

•• E,cpun,ed as orderod by the ~hair. 



lffllfi gR, BHAGAT : H will' take 
111~·time;· he knows it. 

'Dltan he, asked m1 another question : 
~WII,·,· aeo. yoq, seadin1, Arya Sama.j 
'-aaeio.n 1 Don't have any relations 
_. Souda, Africa. Y 01i ~re sending Atya 
8-j delegation .•••• 

SHR.l INDRAJIT GU.PTA : What 
1 .• ~ y.ou wu, the papers said that you 
~ eiYea .some assurances to them which 
·...cisfieci. tbem so much that they agr~ed to 
C~t.Y1)U 5,0~ hjgb technol~y which they 
.-~vet sivcn before to a developing 
c,qlil,Dti;y. I ask~d, what were those 
~a~cc:s. 

.SHIU B.R. BHA.GAt : I did not 
. d'5~Us,s the higll technology thing. That l 
ne~ djscussed with them and the question 
of aay conditions-it was mentioned to be 
about the super computer they were 
willing to give to us, which we wanted for 
mQo,soon studies and meteorological 
~tudies. This is done by the science anu 
technology people. I never discussed it 
atad the question of wnat conditions are 
there;what guarantees are there is a matter 
bftateraHy to be settled between the two 
Departments. I did not give trny assurance, 
nor was I asked because the question 
does not arise. The Arya Samaj Delega-
• to SQuth Africa-well, this was raised 
lJitt. t.hne. Out of respect for Madhuji l 
djd not say. anything. (Interruption;). You 

. didAIQl i:emcmber, but you know. 

PROF. MAOHU DANDAVATE: l 
•m· far from Arya Samaj. 

(Interruptions) 

SHltl B.R. BHAGAT : No, no. You 
· hear me1 I did not say. 

PROF. MAOHU DANDAVATAE 
You can abuse me in any way, but don't 
call me as Arya Samaji. 

(/nterruptl,ms) · 

SHRI B.R. BHAGAT : When you 
bear me, you wi». see-you know, last 
time I did not utter a word although all 
Nitti ~ 1tbinc• were saidi Even you came 
up and said, •Why did you give it ? I 
loobd.JA&.o .tbo.'..fa.cu, F.or the first ti'me it 
w••·•ided'becaus,·t~ere are nearly 700 

to, 8()0;thousand IndiMt liv1111 there.., For 
religious purposes, for discoursc11 OI'·,. 
something because many of them are Arya · 
Samajis, it was decided that they should 
gq, and for the first time dt was ~i;pd-
five or six, the number was dccick4=to 
send them. That was in the year 1978, 
when tbe Janata Government was. there. 
and Madhuji was · thero. (lnterraptlOIUI.) 
C did not say this because, I did not Wf.8~ 
to. Then, in 1980, ibis matter came up. 
I went into the matter. I al6o s.aw-the 
anomaly and I was surprised as to bow. it 
happened. ll happened in 1978. They 
were sending the delegation from 19176. In 
1980. lndiraj1 came back to powel'~ 
Congress-I came back to power. It was 
decided at the high level, "We should 
send it, since a decision has already boea 
taken. But we sboukl r1estrict the 
number". They wanted a large num"'. 
We restricted it ro 3 to 5 and not more 
than that. This is continuing since 
then. 

SHRI J NDRAJIT GUPTA You 
want to allow it to continue. 

SHRI B.R, · BHAGAT : Well, we wiH 
cxan1ine it. If it is the desire of the House 
that from next year we should not sent it, 
we will examine it. I ha\ e no strong views 
on this. 

SHRI G.M. BANATWALLA: Now, 
your permission is required to re-examine 
it. 

SHRl INDRAJIT GUPTA : . What 
about the visit of diamond mercbaots 
from Bombay whom l have named and. 
shown you that photog,aph ? 

SHRI B.R. BHAGAT: Have they 
gone to South Africa ? 

SHRI INORAJIT GUPTA : My 
goodness ! All that I had spoken, You 
were not listening ! l gave some names of 
the diamond m'erchants who went to South 
Africa from Bombay, with all the photo-
graphs with their reception there and 
everything. How were they aHowtd 
to go? 

~R.l B.R. BHAGAT : I llllf ~nri, 
I had .net lookediat.Q. it. . I w\U looi,:j ... {o 



·it ·now. ·'M~rtnalJy, we do not have any 
, cdlnmema1 relations with tbem. 

·' SHtil 'l'NDR.A.1IT 'OUPTA 'But 
· 'Pebplt' .-re going. All sorts df cl,ndestine 
''ftltnrs are going on. 

!ffR.I.-lJ.R. BHAGAT : I ',Alill have!;\ 
. Mv ·Department nas not 

I hey have not briefed 

8HR1 TNDRAJIT GUPT;.\ They 
lrave l'()ne to· '.South Africa. That would 

:-create a bad image. What would the 
A:frican·s feel about it-India's hypocrisy? 
Please do something. 

SHRI B.R. BHAGAT: Now about 
th~ two Kuwaitis who had come ·here, 
this i~ a matter on which 1 have been 
informed that the Ministry of Home Affairs 
feel that this is a case of official lapse and 
they are taking action against erring 
officers. 

SHRI K.P. ·uNNIKRiSHNAN 
Y'ou should see it. That comes under you. 
not under t'hem. I did not ask it. Th:y 
were refused visas. 

SHRI B.R. BHAGAT : Should f offer 
explanation for refusing visas ? 

SHRI . K.P. UNNIKRISHNAN 
Thff House can ask the reuons for 
refusi11g "·isas. 

( Interruption•) 

SHRI B.R. BHAGAT : They came 
under "Visa· Api,lied For". Their passport 
•atmrt>rinted, "V·isa Applied For". That 
stamp ·was there on their passport. That 
'was >the status-visa applied for. 

. SHRI G;G. SWELL : They were 
·allowed to come; ·they wc·re received and 
1'eated as State quests. 1 

, SHR.I B.R .. BHAGAT : A point was 
,ma.do about the difficulty of Indian wor-
Jr.era .abroad. You have made a point 
.about ·visa. You have said about tte 
,double .citizenship, is ·it not ? 

SHRl BALWANT SINGH RAMOO· 
W MIA i l S4ia, Jm1hHlS whp want to 
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come back to meet their family lMN are 
·required to.get visa from Indian .~y 
from that country. 

SHRI B.R. BHAGAT: It is. gnly for 
those who want to,go to Punjab. O&be.r· 
wise there is no problem. 

SHRI BALWANT SINGH 'R.AMOO-
W ALIA : That is the problem. 

SHRI ,B.R. BHAGA't : That is tire 
temporary phase for security rcaso11. As 
soon as the situation is normal.... 

SHRI BALWANT SINGH RAMOO-
W ALIA : That is for more than 'three 
years now. 

SHRI B.R. BHAGAT : Now, about 
the Indian workers abroad, the point is, 
they are looked after by the Ministry pf 
Labour and on the respective Gulf country 
or North African country where they a.re 
worki11g. By Jaw, our Missions arc not 
allowed to intercede on their behalf. They 
have courts. If there is any legaJ matter, 
'they have court facilities. They have to 
go there. We cannot interfere. 

PROF. P. J. KURIEN : But our 
Mission can use their good offices. 

SHRI B.R. BHAGAT : Yes, ,..aood 
offices can only be used, if .they accept 
them. So, to that extent, we can do. But 
as a matter of fact, as a miaicnary 
function, we cannot do it. 

Th~re are -a number of other: areas 
but I think the House may be tired by 
now. 

PROF. K.K. TEWARY : The training 
and shelter of .terrorists by U.K., America 
and Canada, you have not touched. That 
is important. 

SHRI B.R BHAGAT : Yes, That I 
can find there So far, you know the 
House has expressed great concern a~out 
the anti-Indian activity of the cxwemiats 
and the lack of action on behalf of the 

, Governments there. So far as , United 
Kingdom is conoerJ.?ed, insensitiwty to 
India's concorn has taken &he·form,,ot '.fte 

· U:K. ,,,ranting privnoacd '.entry Jnte, l.fac 
United.Kiqdom,al1d l'llidoilt ,facilitall to 
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J(.ballttanis, There has been violence and 
even murder or the moderate Sikhs there 
aom.e of whom are Indian nationals, by 
theM extremists, as well as forcible seizure· 
or Ourdw.aras around 20 out of 140 seized, 
tbu1 far. Inflammatory, and communally 
tinted writlnas in the U .K. based ethnic 
media have become a standard feature. 
Government have always drawn attention 

. to tbia repeatedly. 

PROF. K.K. TEWARY: Have you 
Jodaed protest . you have been drawina 
attention for several years ? You should 
have lodaed a protest by now. 

SHR.l B.R. BHAGAT : Government 
of India is disappointed with the U.K. 
Oo,ornment's attitude and policies. 

We bave taken it up and expressed 
our concern reputedly and I want to take 
up a1ain this matter when the British 
Porei1n Secretary Sir Geofrey Howe visits 
India. Ho ia paying an official visit from 
31st March to 2nd April. We will take it 
up aa a float effort. We have expressed to 
tbom our concern. 

PROF. K.l,(. TEWARY : What about 
China? 

SHRI B.R. BHAGAT : Our relations 
.,.itb China .... 

PR.OF. K.K. TEWARY : Don't you 
say somcthina about China ? 

SHRI RAM NAGINA MISHRA 
(Salempur): Mr. Deputy Speaker, Sir, I 
would like that the hon. Minister should 
live some ,information about China also. 
What hH been the progress about the land 
which is under illegal occupation of Cnina. 
He should kindly briefly tell what is the 
approach . of our Government in this 
rc,sard. 

[Elttli1h] 

SHRI B.R. BHAGAT: With China 
f ollowin1 as I said, the good neighbourly 
relation, with al our neighbours, we have 
been tryina to normalise relations with 
ChiH also and there have bttn exchan,es 

in other fields cuJtural, commercial aad 
otberi. But with China, tbe Central iuue 
in our relationship with Cnioa, ie tbl 
border and the vacation of the territorlel 
which they have occupied. We haft. toJd 
them this and we are disicuuina. Unllu 
this question is seitled, our re)ations with 
China cannot be normal and, therefore, 
we had six rounds of bou.ndary talks with 
them. The last one was in Delhi and•• 
arc goins to have seventh round thit year, 
at a mutually convenient timt. The subs-
tantive issues regarding the border will bt 
discussed. In the first five rounds, we 
discussed principles. In the. Sixth, Wt 
discussed substantive issues and the rela-
tions stand at this point. 

· PROF. K.K. TEWAR\' : Tbt hon. 
Minister's offer to•• should be expun,ee 
from the records. 

MR. DEPUTY SPEAKER : I ...-m 
check up. We will see. 

I shall now put all the cut motions 
moved to the Demand for Grant relatin, 
to the Ministry of External Aff'airs to vote 
together, unless Shri K. Ramacbandra 
Reddy desires that any of bis cut motions 
may be put separately. 

All the cut motions were put und 
negallv~d 

MR. DEPUTY SPEAKER : I shaJl 
now put the Demand for Grant relatiq to 
the Ministry of External Affairs to vete. 

The question is : 

• •That the respective sums not 
exceeding the amounts on R.evtnu• 
Account and Capital Account 
shown in the fourth column of 
the Order Paper be aranted to 
the President out of the Consoli· 
dated Fund of India to complttc 
the sums .necessary to defray tbt 
cbaraes that will come in eourN 
or payment durina the year endia1 
31st day of March, 1917 in respect 
pf the head of Demand entered in 
the second coluQin tborcof a,aln11t 
Demand · No. 29, relatina to the 
Ministry of External Affairs." 

.. Expun1ed as ordered b)' tht CD1ir. 
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The motion wa1 adopted 

Demand for Grant1 (General). 1986-87 la re1pect of MJnistry of External 
Affairs Voted By Lok Sabha 

No. of 
Demand 

Name of 
Demand 

Amount of Demand for 
Grant on account Voted 
by the House on 13th 
March, 1986 

Amount of Demand 
for Grant Voted by 
the House 

1 

29. Minjstry of 
External 

2 

Revenue 
Rs. 

Capital 
. Rs. 

3 

Revenue 
Rs . 

·--·-. -·---·· ··---

Capital 
Rs. 

Affairs 39,45,84,000 23,41,67 ,000 1,97,29, 17,000 

17.41 hrs. 

STATUTORY RESOLUTION RE : 
DISAPPROVAL OF THE RAVI AND 
BEAS WATERS TRIBUNAL ORDI-
NANCE, 1986 

AND 
INTER-STATE WATER DISPUTES 

(AMENDMENT) BILL 

[Eng/1.yhj 

MR. DEPUTY SPEAKER : Now we· 
take up items 19 and 20 together. 

I have to inform th~ House that the 
Prel!lident has recommended under article 
117 (3) of the Constitution the considern-
ti<>n of the Inter-State Water Disputes 
(Amendment) Bill, 1986 by Lok Sabha. 

Shrimati Geeta Mukherjee. 

SHRIMATI GEETA MUKHERJEE 
(Panskura) : Sir, I beg to move : "That 
this House disapproves of the Ravi and 
Beas Waters Tribunal Ordinance, 1986 
(Ordinance No. 2 of l986) promulgated by 
the Presid.ent on the 24th January 1986," 

The reasons for moving this statutor) 
resolution is to resister our protest as far 
as the ordinance is concerned which has 
notbina to do with the substance of the 
Bill as it is bcin, presented here. But we 

are extremely concerned about the situa-
tion that has arisen in Punjab. Situation 
in Batala, some other districts and in.aolden 
Temple are some of the examples. Even in 
the wotsl days earlier there was no riotina 
between Hindus and the Sikhs and that 
has also started and tbe situation bas led 
to a serious concern inside the country 
that if immediately it is noL put an end to. 
we shall be in further danger. 

The first concern is that the Punjab 
accord must be implemcnti!d without any 
dragging cf feet anywhere. From that 
point of view, I consider this Bill being 
brought in the form of ordinance is itself 
evident of dragging of feet or immature 
handling on the part of the Government 
in the matter of handi1.g implementing the 
Punjab accord. It shot!ld have been bro. 
ought much earlier. ft could have been 
brought in any of the sessions earlier, 
but it was not brought. This is a 
fact. 

Our first concern in the Punjab is the 
activities of the terrorists who want khali· 
stan and who are b!!ing supported in every 
way by the Zia's military dictatorship 
which is hand in glove with the American 
imperialism. They are out to destabilise 
the country a.nd. therefore, for the sake of 
the whole of the country, the Punjab pro-
blem must be solved. 

I also want 
~ttitude taken 

to mention that the soft 
by the Ahli 1ov1romt11t 
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rcaardinfthe 'ttrroiists and at least their 
bandlina of the t~rrorists activities are not 
to our liking. We m~st say the way the 

· «mtt'ol of the Golden Temple passed on 
. ,10 t1ie' 1urnds of the AISSF people cannot 
. be takeri as simply that they came and 
occupied without some blessings or some 
underhand unders.tanding between Mr. 
Tohra and these people-. This could noL 
have happened and this is ver:Y serious. 
Th•·way these terrorists are often striking 
and the way they are becoming more and 
more desperate surely shows that very 
much more determined efforts are necessary 
to COlttain them, both administratively 
ad ..politically. · 

The rise of the Hindu communal eJe. 
ments led by Shiv Sena and BJP is another 
tJ11111inous phenomenon ......................... . 

How do we conceive the role of Cent-
ral Government ? I would say ·that after 
the Punjab accord was signed artd the el~c-
tions took place; the way Lhe situation has 
~een tackled by Cenlral Government, the 
way in which the Mathew Commis~ion was 
·dealt with -all these thing-; are not to oui: 
liking. The must be cnticiseJ. Doubtles-
aly, the Government knew that Mathew 
Commission reference should have beer\ 
broader. Either it should have been with-
out the contiguity clause or some other 
vH\ases should have been taken, otherwise 
why this exercise ? Just to say at the end 
that nothing could not be done 'l Why 
from the beginning it could not be done 
with this broad perspectiw and nego-
tiate that corridor has to be given or' other villages are taken 'l The 

. question is whe·her in the whole of 
the country an atmosphere was built up 
that Punjab accord must quickly be put 
into operation. Then, I think, that the 
tackling of Mathew Commission was. to 
Sl)' the least, absolutely immature and was 
not thought over earlier. Sir, that is why 
this question of · euphoria. and gleaming 
pict11res and moving in a way so that every. 
thin& i8 being done to.morrow, but without 

· thmk1fta'properly ·and. taking the. proper 
· ateps at the proper time. I charge the Cen-
tral Government with this charge, as far 
fl Pqpjab .situation is conctrned But. as (ar as· tbf question of Chandigarh is con .. 

W~1~r /Jf,p,wh '.+68 
( Amdt.''Btli 

· cernei;I, it must go to J>unjab and that has 
to be settled immediately. In this very Bill.· 
while sp~aking in the llajya Sabha, the 
Minister in charge said "since no ~tate 
Government referred . thi~ i.e. Ravi .. Deas 
water Dispute earlier to the Central Gove-
rnment, that is why it could not be taken 
up and so now the new amendment to this 
Act has to be made. · That is why Central 
Government could not do . it earlier", this 
does not hold water. 

· Th is dispute is between the two State 
Governments. One is a State Government 
run by the Congress(I). What was the 
Congress (I) Party doing there ? Why 
could not they make it into a reference 'l 
This aspect must .be seen politically. In 
the same way as that of Akatis, the ceha-
.,.'iour of Lr,k Dal BJP opposition in Har· 
yana is reprehensible. But if that is so, 
the way Bhajan Lal is behaving is no 
better and does not speak of the will of 
the Congress (I) Party to settle the prob-
lem immediate y. While the Akalis have 
definitely failed in containing terrorism 
that is taking place, the Ruling Party has 
also failed. 

(Im. nupt ions) 

What offensive Bh:1jan Lal has 
committed there ? It is for you to say. But 
you are asking me. 

The Punjab accord as signed, taking 
into account all \he circumstances. If 
Punjab accord was sound, it has to· be 
built on sound lines. 

( /!uerruption,) 

You w; n' to hunt with the ho1 nd and 
run w1lh,1; ,· are. 'i h .• t way y0u ... ann:ot 
function. 1'obody can establish peace in 
Punjab that way· one must take a principle 
ed position and fight for mobilising all the 
forces- secular and democratic forces-.and 
take a fresh .and new move altogether; 
political move lo mobilise alJ such people 
are for .the ·J>uujab accord and · to take 
quick admihtstrative measures to . impfe· 
ment all these clau~es of the Punjab accord 
as quickly as possible. 

With regard to this · Bill, l think, this 
Bill will not affect the earlier Agreements 
;igned in 1976 and ~981. After these two 
Agreements arc iua1ded,· then only l think 
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'tbft question comes up. 'This Bill. I think 
:11a, ccwcred th'at part.· ·But that sho\lld be 
taken seriously. While I am quite sympa-
thetic with the demands of Haryana and 

· .R.ajasthan for their water which they 
should aet according to the earlior Agree-
ments, I am nlso thoroughly critical of the 
attitude shown by the Barnala Govern· 
.m.e.nt about the S¥L . canal. 
(lnte-rruption1) The terrorist's have said 
that they will even seal what has already 
been done. This is a very serious thing 

· .and that wm also go against the Punjab 
.A«ord. There, the Akali Dal Govern-
ment must guarantee that the SYL can.al 
construction does not suffer. That is also 
a condition for the Punjab Accord to be 
l'eally put into practice. The . Accord bas 
to be put into practice taking into account 
the interests 01' a11 the people, in Punjab, 
Haryana and Rajasthan. The drive must 
be to put an end Po the situation that has 

. arhen in Punjab. There also, principled' 
stfcking to the Punjab Accord alone 
can save the situation; nothing but 
that can· save the situation. Any amo.· 
unt of chauvinism being worked 
up anywhere will really endanger India. 
That is my feeling. Therefore, I 
urge upon the Central Government to 
take prompt measures to implement the 
Punjab Accord. I urge upon the. Akali 
Dal Government to take stringent measures 
against terrorist activities. I urge upon 
the people of Haryana and Rajasthan also 
to cooperate in the same way. Above all, 
I urge upon all patriotic and secular forces 
of India, to stand for the unity and integrity· 
of India, to rise above petty considerations 
and to unite in fighting this kind of 
successionist and communal meance, 
terrorist meance, which has raised its ugly 
head but not without any foundation; it 
bas the very nefarious foundation of 
foreign imperialistic connections. As far 
as our Party is concerned, we· have always 
been. secul_ar, w~ have always fought inside 
Punjab for Hindu-Sikti · unity and outside 
Punjab also for the unity of all the 
communities. We are afraid tht'll,terrorists 
are really trying so that transfer. of p.opu-
lation into Punjab takes place from the 
other States.. We know what is . the 
implication. of these things. Earlier also 
we koew. That must be resisted.· Apart 
fro.m administrative measures. which are 
still laoktna, pollttcal me11sgre ·ls-Qe~ssaq 

· (Arndt;)· Biii · 

throughout the country to save Punjab, to 
save India, 'to •~ve the intearitY or our 
countrr. A principled position should bo 

· taken with rc1ard to this question without 
hav,n• any consideration for electoral aains 
either immediately or in the future. 

Witb these words, I conclude. I 
naturally do not oppose this Bill. At the 
outside I have'. made my position very 
clear. 

MR. DEPUTY SPEAT(ER : The 
Minister to move the Bill fur the conside-
ration of the House. · Will you make your 
speech today itself or would you like to 
continue on the next occasion ? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKAL\. 
NANO) : Sir, there are only five minutes. 

THE MlNISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI GHULAM NABI 
AZAD) ; He can continue five minutes 
after 6'0 clock also Sir. 

THE MINISTER OF WATER RE· 
SOURCES ('lHRI B. SHANKARA-
NAND) : Sir I beg, to move. 

'That the Bill further to amend 
the Inter-State Water Disputes 
Act, 1956, as passed by Rajya 
Sabha, be taken into considera-
tion" 

As this House is aware, the historic 
Accord, the Punjab Memorandum of Set·· 
tlement, was signed on 24th July, 1985 by 
lhe Prime Minisler of India and the Late 

· Sant Harchand Singh Longowal, Prdident, 
Shiromani Akali Dal. Para 9 of the . 
Accord states that : 

• 9.1 The farmers of Punjab, Haryana 
and Rajasthan will continue to. set 
water not Jen than what they are 
using from the Ravi·Beas system 
as on 1.7. 1985. Waters . used for 
cons~mptiv~ purposes will also 
remain unaffected. Quan• 
tum of usaae claimed shall be. 
rerlfied by the Trlbonat referre'-t 
ro in hra 9.Z below. · ' 
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9.2 The c1aim of :Punjab and Har· 
yana regarding the shares in their 
re~aining waters will be referred 
for adjudication . to a Tribunal 
to be presided over by a Supreme 
Court Judge. The decision of 
t~is Tribunal will be rendered 
within six months and would be 
bitidina on both parties. All 
legal and constitutional steps 
required in this respect be taken 
expeditiously. 

9.3 The construction of the SYL 
canal shall continue.· The canal 
shall be completed by 15th 
Au1ust, 1986. 

Sir, it may be recollected that the wa-
tors of the rivers Sutlc.i, Beas and Ravi 
bocamo available to India for its exclu~ive 
use under the Indus Waters Treaty, 1960. 
As the waters of the River Sutlej had a:-
ready been plann~d to be utilised through 
tho Bhakra-Nangal Projects, the waters of 
tho rivers Ravi and Beas were allocated 
amongst the States of the erstwhile Punjab. 
PEPSU. J&K and Rajasthan in an Inter-
Stato Agreement reached in 1955. lo 
1966, the State of Pcnjab came to be 
reorganised. Tho share of erstwhile 
State of Punjab in Ravi and Beas waters 
was distributed betwec.n Punjab. and Har-
yana after setting aside some waters for 
Delhi's drinking water needs by the Go-
vernment of India Notification dated 24th 
March, 1976 issued under Section 78(1) or 
the Punjab Reorganisation Act, 1966. 
Government of Punjab sought·a review of 
the aforesaid Notification and linked this 
issue to the construction of th.e Sutlej-
Yamuna Link Canal proposed by Haryana 
to carry their share. 

Discussions were held with the Chief 
Ministers of Punjab, Haryana and Rajas-
than and keeping. in view the overall na-
tional interest, the three Chie.' Ministers 
reached an agreement on 31st December, 
1981 on the sharing of Ravi-Beas waters. 
The Akali Dal waote.d to reopen this is~ue. 
The Governrn~nt of India held discussions 
with tho Akali leaders in 1983, but these 
were · inconclusive. Eventually this issue 
was one of the elements in the discussions 

. betwoen the. Prime Mlniliter of India and 

• 
the late Sant Harcband Sinah Lonrowal 
which resulfed i11 the Acc.ord of 24th Jilly. 
198S. 

The original intention was to establilb 
the. Tribunal und~r the ·Inter-State Water 
Disputes Act, 1956. However, for the 
establishment of a Tribunal under the 
LSWD Act, 1956 a reference from a State 
Government was required, which was not 
reeived from any of the States concerned, 
The Central Government could not, there· 
fore establish a Tribunal under this Act. 
As the Government of India were com· 
mitted to implementing the Accord, it was 
decided to establish the Tribunal without 
reference to the 1956 Act. As the Parlia· 
ment was not in Session, and as the inten· 
tion was to give effect to all terms of th, 
Punjab MOS from 26th January, 1986, it 
became necessary to take immediate action. 
Accordingly, the Ravi and Beas Waters 
Tribunal Ordinance was promulgated on 
24.1.1986. In pursuance of the above 
Ordinance the Central Government on 
24.1.1986, constituted the Ravi and Beas 
Waters Tribunal, presided over by Justice 
V. Balakrishna Eradi, a Judge of the Sup. 
reme Court. The Central Government, 
also on the same day, referred the matters 
specified in paragr..iphs 9.1 and 9.2 of the 
Punjab Memorandum of Settlement to ·the 
said Tribunal. The Tribunal was asked 
to give its decision in six month!!, 

Io the meanwhile, it was felt that the 
object could tie achieved by the constitu· 
tion of a Tribunal under the provisions of 
the Inter-State Water Di.sputes Act, 19S6 
through a suitable amendment. This may 
serve to meet any possible objection that 
may be raised that this matter had been 
taken up for separate treatment by the 
constitution of a Tribunal under a separate 
enactment. It was, therefore, decided to 
amend the Inter-State Water Disputes Act, 
19 :6 to provice for the constitution of a 
Tribunal under that Act for the adjudica 
tion of this matter and to repeal the Ravi· 
and Bels Water Tribunal Ordinance, 1986. 
The Ravi and Beas Waters Tribunal Bill. 
1986, which was introduced in this House 
on 25.2.1986 to replace · the 
above Oruinancc was accordina1y with-
drawn from the Lok Sabha on 18th 
M1trch. 1986 and · the hitcr·State Wairr 
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Disputos (AnlOndm~t) Bill, J986 waa ln· 
troduoed .ilJ ·:;1"8iYa S•,bba on .19th Ma.s;cb, 
t 986 and tho same was passed by that 
House on 20th March, 1986. 

Sir, this BiJJ is one of the major stops 
towards the ·implementation of the .Historic 
Accord of 24th July 198.5. The most im-
portant 9lause of this Bill is ~Cl~~se 
which seeks to insert a new Section 1.e. 
Section 14 to the existing Inter-State Water 
Disputes Act, 1956 at the end of Section 
13 of that Act. The S~tion 14 of this Bill 
reads ·as under : 

"14. (1) Notwithstanding anything 
contained in the foregoing pro-
visions of this Act, the Central 
Government may, by notification 
in the Official Gazette, constitute 
a Tribunal under this Act, to be 
known as the Ravi and Beas 
Waters Tribunal for the vcriftca· 
tion and adjudication of the 
matters referred to in paragraphs 
9.1 and 9.2, respectively, of the 
Pu:ijab Settlement. 

(2) When a Tribunal has been 
constituted under sub-section (I), 
the provisions of sub-sections <?> 
and (3) of section 4, sub~sections 
(2), (3) and (4) of sections 5 and 
sections 5A to 13 (both inclusive) 
of th.is Act relating to the constitu· 
tion, jurisdiction, po Ners, autho-
rity and bar of jurisdict:on shall, 
so far as may be, but subject to 
sub-section (3) hereof, apply to 
the constitution, jurisdiction. 
powers, authority and· bar of 
jurisdiction in relation to the 
Tribunal constituted under sub-
section (l). 

(3) When a Tribunal has been 
constituted under sub-section (1 ), 
the Central Government alone 
may ,uo motu or at the request of 
of the concerned State Govern-
ment refer the matterslspecifled 

. in paragraphs 9.1 and 9.2 of the 
Punjab Settehnflnt to such 
Tribunal." 

Sub..Sectiou {l) of the ~w .S.,ction 14 
empowers the Central Government to 

constitute th• ltavi and Beas Waters 
Tribunal • as ~visaaed i~ paragraph 9 of 1 
the Punjab Mem,orandum of Settlement. 

· Sub-Section (2) of this new Section 14 
provides · that ~arious provisions of the 
Inter~State Water Disputes Act, 1956 as 
mentioned therein relating to the constitu· 
tionr,:Jurisdiction, Power, authority and 
bar of Jurisdiction shall equally appJy to 
the constitution, Jurisdiction, powers, 
authority and bar of Jurisdiction in rela-
tion to the Tribunal constituted under 
Sub-Section (l). Accordingly the Ravi 
and Beas Waters Tribunal shall now be a 
3-Member Tribunal consisting of a Judge 
of the Supreme Court as its Chairman 
and two other members nominated in this 
behalf by the Chief Justice of India from 
among persons who at the time of such 
nomination are Judges of the Supreme 
Court or of a High Court. This also 
empowers the Tribunal to appoint two or 
more As~essors to advise it- in any pro· 
ceedings before it. Under this provision 
the T-1"unal gets the power to regulate 
its own practices and procedure. Further, 
this also provides that the decision of the 
Tribunal shall be binding on the parties 
and shall be given effect to by them and 
that neither the Supreme Court nor any 
other Court shaJf have or exercise jurisdic-
tion io respect of the matters referred to 
this Tribuoal under Sub-Section (3) of 
the new Section 14. 

Sub-Section 3 of new Section 14 em• 
powers the Central Government to ref er 
tbo maucrs specified in paragraphs 9. l and 
9,2 of the Punjab Settlement to sucb 

· Tribunal ,_, motll or at the request of 
the concerned State Government. 

Clause 3 of the Bill merely provides for 
the repeal of the Ravi and Beas Waters 
Tribunal Oridnance, 1986. . 

Sir, the House may kindly app~eciate 
that the Central Government is takmg _all 
necessuy steps to implement·. the PuD)ab 
Memorandum of Settlement of 24th 1uly 
1985. I do 'not tblnk-thcre will ~ .any 
dissentin., voice as far as the prov1s1ons 
of this Bill or· itt objectives a~ concern~ 
in the~ interest of tbe oatton and ns 
intearaflon, · 
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{Siad 11. ·Shankaranand] ·. 
Sir, S'1rimatl Oceta Mukherjeot thou,h 

her nam is in the list of business disap-
provit;ig this Bill, sh, bas now very· 
strongly supported it for irnplemenuuion. I 
think there would not be any dissenting 

· voice. 1 recommend the Bill for its adop. 
tion unanimousJy by the entire House. 

MR. DEPUTY -SPEAKER : Before I 
adjourn the House, I would like to inform 
the House that the External Affairs 
Minister, Sbri B.R. Bhagat, while replying 
to the debate said something to which 
Prof. Tewary raised an objection and 

Oapta Pr intin1 Works 

( ~R1d1.) Bill 

requested · the Chair that those words 
should be expunged from th~trecords. 

SHIU GHULAM NABI AZAD: It 
should be expunged. . 

MR. DEPUTY-SPEAKER: Yes, that 
will not form part of the proceedings' of 
the House. It will be ellpunged. 

18 06 brl. 

The Lok Sabha thtn adjourned rill El~n 
of th<' Clock orr Tut1sday, Mcu·ch 25, JiytJoJ 
Clra11ra 4, J~Oi:J (Saka) 




